[List of cases which were e-filed during the month of March 2024

S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

H. SANJEEV| 301, Extension[Petition U/s 9 of Arbitration Act|CS COMM-321/2024 01-03-2024 ICICI BANK LIMITED VS SHARDA| 9213905829 manish@klfindia.co [29.02.2024
UMAR Block, Tis Hazari1996 IDEVI AGGARWAL IDEWAN m
IAGGARWAL, Courts, Delhi
IDISTRICT JUDGE
(COMMERCIAL
COURT)-01 301,  Extension|Execution Petition OMP(DCOMM-137/2024 __ [02.03.2024 [HDFC BANK VS ABHAY KUMARANISH BHOLA |9811452022 lanish_bholal7@yaho [01.03.2024
Block, Tis Hazari IYADAV o.com

Courts, Delhi

1301, ExtensionRecovery OMP(I)COMM-138/2024 02.03.2024 IHDFC BANK VS SUDESH KUMAR [ANISH BHOLA [9811452022 lanish_bhola17@yaho |01.03.2024
Block, Tis Hazari o.com
Courts, Delhi

1301, ExtensionRecovery ICS COMM-347/2024 11-03-2024 ANIL KUMAR RAM VS VIVIDSATISH 0811923332 satishkrm @gmail.co [07.03.2024
Block, Tis Hazari [INDIA ADVERTISING ANDKUMAR Im

Courts, Delhi IMARKETING

1301, ExtensionRecovery EX.COMM-106/2024 13.03.2024 M/s M K Gupta Vs MunicipalSHALU 0560905884 robinbhardwaj529@gf12.03.2024
Block, Tis Hazari ICorporation Of Delhi [KUMARI Imail.com

Courts, Delhi

1301, ExtensionRecovery OMP COMM-19/2024 14.03.2024 WASEEM KHAN VS BOMBAYMATLOOB 0810276875 Imatloob_adv@yahoo.J13.03.2024
Block, Tis Hazari IMERCANTILECOOPERATIVE IALAM lcom

Courts, Delhi IBANK LTD AND ORS

301, ExtensionMisc. Petition ICS COMM-365/2024 15-03-2024 IPUNJAB NATIONAL BANK VS M/SINUPUR 9958147600 Inupurshuklaoo@gmali4.03.2024
Block, Tis Hazari IOM ENGINEERING WORKS ISHUKLA fil.com

Courts, Delhi

1301, Extension|Petition U/s 9 of Arbitration Act,CS COMM-366/2024 15-03-2024 IBJAIN PHARMACEUTICALS PVTJROHIT SINGH (9810 932127 rohit@psklegalassoci [14.03.2024
Block, Tis Hazari1996 ILTD VS RAT AGENCY AND ANR lates.com
Courts, Delhi

1301, Extension|Petition U/s 9 of Arbitration Act,CS COMM-367/2024 15-03-2024 ISTATE BANK OF INDIAVSHITESH|SIDDHARTH (8586241637 sidharthsingh@aol.co|14.03.2024
Block, Tis Hazari1996 IKUMAR Imgmail
Courts, Delhi




S.No Court

District

Court Room

301, Extensio
Block, Tis Hazari
Courts, Delhi

Case Type

[Petition U/s 9 of Arbitration Act,
1996

Case Number

OMP(I) COMM-167/2024

Date
Registration

15.03.2024

Name

TATA MOTORS FINANCELTD V§
ISARVANGIK INFRA|
IPRIVATELIMITED 6796

ofPetitioner Name VS RespondentAdvocate

JAN

Advocate
Number

0873347330

MobileAdvocate email id

mayank_mahajanos
(@yahoo.com

Date of e-
filing

14.03.2024

Courts, Delhi

1301, ExtensionRecovery IOMP(I) COMM-168/2024 15.03.2024 ITATA MOTORS FINANCELTD VSIMMAYANKMAHA[9873347330 Imayank_mahajanos [14.03.2024
Block, Tis Hazari ISHAMSHAD KHAN JAN (@yahoo.com

Courts, Delhi

1301, ExtensionRecovery (OMP(I)COMM-169/2024 15.03.2024 IHDFC BANK VS SUMIT KUMARIANISH BHOLA 9811452022 lanish_bhola17@yaho [14.03.2024
Block, Tis Hazari IGOYAL lo.com

Courts, Delhi

1301, Extension[Execution Petition IOMP(I)COMM-170/2024 15.03.2024 [HDFC BANK VS VIVEK SABHANANISH BHOLA [9811452022 lanish_bhola17@yaho [14.03.2024
Block, Tis Hazari ICHANDANI o.com

Courts, Delhi

1301, ExtensionRecovery OMP(I)COMM-171/2024 15.03.2024 [HDFC BANK VS MOHD KAMIL JANISH BHOLA (9811452022 lanish_bhola1y@yaho [14.03.2024
Block, Tis Hazari o.com

Courts, Delhi

1301, Extension[Petition U/s 9 of Arbitration Act,CS COMM-375/2024 16-03-2024 IPARVEEN ISUNIL SINGH (9971287776 JADVSUNILSINGHP [15.03.2024
Block, Tis Hazari1996 IKUMARCHHABRAVSHARDESH (@GMAILCOM

Courts, Delhi IKUMAR ARORA

1301, Extension|Petition U/s 9 of Arbitration Act,OMP(1)COMM-238/2024 19.03.2024 ITATA CAPITAL LTDVSBIKRAMJITIANISH BHOLA [9811452022 lanish_bhola17@yaho [18.03.2024
Block, Tis Hazari1996 ISINGH 1402 o.com

Courts, Delhi

1301, ExtensionRecovery OMP(I)COMM-255/2024 22.03.2024 ITATA CAPITAL LTD VS BIKRAMJITIANISH BHOLA |9811452022 lanish_bhola17@yaho [21.03.2024
Block, Tis Hazari ISINGH o.com

Courts, Delhi

1301, ExtensionMisc. Petition OMP(I)COMM-256/2024 22.03.2024 TATA CAPITAL LTD VS SHIVIANISH BHOLA (9811452022 lanish_bhola17@yaho [21.03.2024
Block, Tis Hazari [TRADING COMPANY o.com

Courts, Delhi

1301, ExtensionRecovery CS COMM-396/2024 22-03-2024 IM/s Blue Diamond Vs M/s ManiDHARMENDER|9811534488 [dharmenderazad @ya [21.03.2024
Block, Tis Hazari [Plastic Store IAZAD hoo.com
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Courts, Delhi

1301, Extension[Execution Petition ICS COMM-399/2024 23-03-2024 [Punjab National Bank Vs Fsb[KARTIKADHIK [8860508611 consultexpertg99@g [22.03.2024
Block, Tis Hazari Marketing AndServices AR Imail.com
Courts, Delhi
1301, Extension[Execution Petition ICS COMM-401/2024 26-03-2024 Vipin KhandelwalVsMs SushmaRavi  Shankar9o868552038 ladvocatersgarg@gma [23.03.2024
Block, Tis Hazari [SalesCorporation Garg fil.com
Courts, Delhi
301, ExtensionRecovery OMP(I)COMM-273/2024 30.03.2024 IM/S CLIX CAPITAL SERVICES PVTRAVI 0811252038 ladvocatersgarg@gma [28.03.2024
Block, Tis Hazari ILTD VS M/S. STM LAB ISHANKAR fil.com
Courts, Delhi IGARG
2 ISH. RAJESH KUMARICENTRAL |NIL

IGOEL, DISTRICT]

JUDGE

(COMMERCIAL

ICOURT)-02

3 IMS. ILLA RAWAT,CENTRAL (303, Extension|Suit for Recovery CS COMM 323/2024 02.03.2024 ISUPER INDIA SHOE MATERIALMEENA 0811047445 IMCSADOVCATE@G [29.02.2024

IDISTRICT JUDGE, Block, Tis Hazari IV/S LAL MOHAMMADAMARDEEPICHAUDHARY IMAIL.COM

ICOMMERCIAL Courts, Delhi IDAHIYA v/s RCC INFRA ISHARMA

ICOURT-03
1303, Extension|Suit for Recovery ICS COMM-357/2024 14.03.2024 INAWAL KHERA @NAWALNAIEM J|8882634192 JURIS.LAWJUSHA@|07.03.2024
Block, Tis Hazari [KISHORE V/S BABY KHERA IHEENA IGMAIL.COM
Courts, Delhi
1303, Extension|Suit for Recovery ICS COMM-369/2024 15.03.2024 INEERAJ SINGHAL, PROP. M/SJ K A &9953283177 VKA.LEGAL@GMAIL|07.03.2024
Block, Tis Hazari ICRAZY CREATION V/S M/SASSOCIATES .COM
Courts, Delhi IHEERA GARMENTS
1303, Extension|Suit for Recovery ICS COMM-378/2024 16.03.2024 JARUN RANA V/S MCD IC.P TYAGI 0810231866 ICPTYAGI54@GMAIL[16.03.2024
Block, Tis Hazari .COM
Courts, Delhi
1303, Extension|Suit for Recovery ICS COMM-384/2024 19.03.2024 ISANDEEP CHAWLA & ORS V/S RKISADDAM 0650016144 IFREEDOMLAWHOU|08.03.2024
Block, Tis Hazari JAIN & ANR. HUSSAIN SE49@GMAIL.COM
Courts, Delhi
1303, Extension|Suit for Recovery ICS COMM-405/2024 27.03.2024 JAY SHANKAR KUMAR V/S M/SGAUTAM INA INA 26.03.2024
Block, Tis Hazari ICAPRI GLOBLE HOUSING IGUPTA
Courts, Delhi
1303, Extension|Suit for Recovery CS COMM-406/2024 27.03.2024 ISBI V/S RAM SUKHI INAVEEN 0873003542 INAVEEN_DINKAR1 [22.03.2024
Block, Tis Hazari KUMAR 6@YAHOO.COM
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1303, ExtensionU/S 9 OMP I COMM 128/2024 02.03.2024 IHDFC BANK LTD V/S PREM PAL [ANISH BHOLA [9811452022 IANISHBHOLA17@Y (01.03.2024
Block, Tis Hazari IAHOO.COM

Courts, Delhi

1303, ExtensionU/S 9 OMP I COMM 129/2024 02.03.2024 I[HDFC BANK LTD V/S VISHAL JANISH BHOLA [9811452022 ANISHBHOLA17@Y [01.03.2024
Block, Tis Hazari AHOO.COM

Courts, Delhi

1303, ExtensionU/S 9 OMP I COMM 130/2024 02.03.2024 [HDFC BANK LTD V/S ABHIMANYUIANISH BHOLA [9811452022 IANISHBHOLA17@Y [01.03.2024
Block, Tis Hazari IDALAL AHOO.COM

Courts, Delhi

1303, Extension|U/S 9 OMP I COMM 174/2024 15.03.2024 ITATA MOTORS FINANCE V/S JIYAMAYANK 0873347330 IMAYANK_MAJAJAN|14.03.2024
Block, Tis Hazari IASSOCIATES IMAHAJAN 5YAHOO.COM

Courts, Delhi

1303, ExtensionU/S 9 OMP I COMM 175/2024 15.03.2024 TATA MOTORS FINANCE V/SMAYANK 9873347330 IMAYANK_MAJAJAN[14.03.2024
Block, Tis Hazari ISHADAB SAEED IMAHAJAN lo5YAHOO.COM

Courts, Delhi

1303, Extension|U/S 9 OMP I COMM 236/24 19.03.2024 TATA CAPITAL LTD V/S MAANISH BHOLA (9811452022 ANISHBHOLA17@Y [16.03.2024
Block, Tis Hazari ISILOCHA BUILDCON AHOO.COM

Courts, Delhi

1303, ExtensionU/S 9 OMP I COMM 237/2024 19.03.2024 TATA CAPITAL LTD V/S JAIANISH BHOLA 9811452022 IANISHBHOLA17@Y [16.03.2024
Block, Tis Hazari IBHAGWAN & ANR AHOO.COM

Courts, Delhi

1303, Extension|U/S 9 OMP I COMM 262/2024 22.03.2024 [TATA MOTORS FINANCE LTD V/SSH. MAYANK9873347330 IMAYANK_MAJAJAN[]22.03.2024
Block, Tis Hazari IMEHTAB BAHAR IMAHAJAN l05YAHOO.COM

Courts, Delhi

1303, ExtensionU/S 9 IOMP I COMM 263/2024 26.03.2024 TATA MOTORS FINANCE V/SSH. MAYANK9873347330 IMAYANK_MAJAJAN|22.03.2024
Block, Tis Hazari IHARSH CHATURVEDI IMAHAJAN 5YAHOO.COM

Courts, Delhi

1303, ExtensionU/S 9 IOMP I COMM 266/2024 26.03.2024 ITATA CAPITAL LTD V/S SAMRATIANISH BHOLA (9811452022 JANISHBHOLA17@Y [22.03.2024
Block, Tis Hazari IMPEX & ORS AHOO.COM

Courts, Delhi

1303, Extension/APP. US 114 IMISC DJ 183/2024 12.03.2024 [HANUMAN RICE TRADERS V/SANOOP 7678408858 JANOOPCLC@GMAIL|05.03.2024
Block, Tis Hazari IM/S WHITE FIELD OVERSEAS IPRAKASH L.COM

Courts, Delhi IAVASTHI

1303, Extension/APP. US IX R 13 IMISC DJ 224/2024 20.03.2024 IPUNJAB NATIONAL BANK V/SINEERAJ 0310374687 INA 190.03.2024
Block, Tis Hazari [RAJESH KUMAR [KUMAR

Courts, Delhi

303, ExtensionAPP. US 152 CPC IMISC DJ 289/2024 27.03.2024 INARESH GUPTA V/S SUBHAM|YOGESH KRi9811655662 INA 22.03.2024

Block, Tis Hazari
Courts, Delhi

ISAINI

IVERMA




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

1303, Extensio i [EX COMM 90/2024 07.03.2024 IMOHD RASHID VS MCD ISHALU KUMAR|9560905884 IROBINBHARDWAJ5(06.03.2024
Block, Tis Hazari 29 @GMAIL.COM
Courts, Delhi
1303, ExtensionEXECUTION [EX COMM 94/2024 11.03.2024 IPRACHI INDIA PVT LTD V/SRAHULVERMA{98710594347 INA 10.03.2024
Block, Tis Hazari IBANSAL TRADERS
Courts, Delhi
1303, ExtensionEXECUTION [EX COMM 102/2024 13.03.2024 IM/S RAJ KUMAR KESAR V/S MCD [SHALU 9560905884 [ROBINBHARDWAJ5 [12.03.2024
Block, Tis Hazari [KUMARI 29 @GMAIL.COM
Courts, Delhi
4 IMS ANIL KUMAR|CENTRAL 304 IARBITRATION OMP I COMM/127/2024 01.03.2024 [TATA CAPITAL FINANCIALANISH BHOLA (9811452022 JANISH_ BHOLS17@Y[27.02.2024
ISISODIA, DISTRICT] SERVICES LTD VS. AMBITION| AHOO.COM
JUDGE, IMINING PRIVATE LIMITED
ICOMMERCIAL
ICOURT-04 1304 IARBITRATION U/S 34 OMP (COMM)-15/2024 02.03.2024 IM/S FLORIDA ELECTRICAL LTD.[SH.KUNAL 9717468652 kunalmadan@kmala [29.02.2024
IVS. M/S LUTHRA INDUSTRIES IMADAN woffice.com
1304 IARBITRATION U/S 9 OMP I(COMM)153/2024 06.03.2024 IHDFC BANK LIMITED VS. ANILJANISH BHOLA 9811452022 ANISH_BHOLA 7@ |01.03.2024
IKUMAR SINGH IYAHOO.COM
1304 IARBITRATION U/S 9 OMP I(COMM)152/2024 06.03.2024 [HDFC BANK LIMITED VSJANISH BHOLA (9811452022 JANISH_BHOLA 7@ [01.03.2024
ABHIJEET LAI IYAHOO.COM
1304 IARBITRATION U/S 9 OMP I(COMM)151/2024 06.03.2024 IHDFC  BANK LIMITED  VSJANISH BHOLA 9811452022 JANISH_BHOLA 7@ [01.03.2024
I[HAIMANTI CHAKRABORTY IYAHOO.COM
1304 IARBITRATION U/S 9 OMP I(COMM)150/2024 06.03.2024 [HDFC BANK LIMITED VS. AJAYJANISH BHOLA (9811452022 JANISH_BHOLA 7@ [01.03.2024
ISHARMA IYAHOO.COM
1304 IEXECUTION [EX COMM 89/2024 06.03.2024 IBHALATI MEDICAL BOOK HOUSEINEHA KAMBLENA INA 07.03.2024
&k ANR VS. JBC PUBLISHER &
IDISTRIBUTOR
1304 IARBITRATION U/S 9 OMP I COMM161/2024 07.03.2024 ITATA MOTORS FINANCE LIMITEDMAYANK 0873347330 IMAYANK_MAHAJA (07.03.2024
IVS. PEPFUELS TECHNOLOGIESMAHAJAN INo5@YAHOO.COM
IPVT LTD
1304 IARBITRATION U/S 9 IOMP I COMM161/2024 07.03.2024 ITATA MOTORS FINANCE LIMITEDMAYANK 0873347330 IMAYANK_MAHAJA [07.03.2024
IVS. PEPFUELS TECHNOLOGIESMAHAJAN INo5@YAHOO.COM
IPVT LTD
1304 [EXECUTION IM.EX 214/2024 07.03.2024 ICANADIAN SPECIALITY VINYLSRAVEESH 0968497732 IMMATASSOCIATES [16.01.2024
IVS. PENSAR INK AND FLEX [THAKRAL (@GMAIL.COM
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1304 EXECUTION [EX. (COMM)-93/2024 11.03.2024 IMUKESH KUMAR YADAV VS. M/SSH. SHISBA[9811224668 shishachawlao4@gm |4.03.2024
IATTESTIFIED PVT. LTD. ICHAWLA lail.com
1304 I[EXECUTION [EX (COMM)98/2024 12.03.2024 IAMIT SHERAWAT VS MCD R&V LAW|9560905884 ROBINBHARDWAJ5[10.03.2024
JASSOCIATES 20 @GMAIL.COM
1304 EXECUTION [EX (COMM)101/2024 13.03.2024 IPRACHI INDIA PVT LTD VS. G|D.R.JAIN 0871059347 IDJAIN5857@GMAIL |07.03.2024
IKUMAR .COM
1304 IEXECUTION [EX (COMM)100/2024 13.03.2024 IPRACHI INDIA PVT LTD VS. ANKIT[D.R. JAIN 0871059347 IDJAIN5857@GMAIL [07.03.2024
IMISHRA .COM
1304 IEXECUTION [EX(COMM)99/2024 13.03.2024 IKRISHAN KUMAR BISHNOI VS/MOHAR SINGH|9213392006 IADVMOHARSINGH. [05.03.2024
JARUNESH KUMAR [Ki0@GMAIL.COM
1304 [EXECUTION ) 13.03.2024 IGREENLAND FINANCE  AND[GAGAN 0871365547 JADV.GAGAN.JINDA [05.03.2024
ILEASING LIMITED VS. AJAYPINDAL IL@GMAIL.COM
TANEJA
1304 EXECUTION [EX (COMM)111/2024 14.03.2024 IPREM BROTHERS VS. MCD R&V LAW|9560905884 IVANDYVB.16DEC@G|05.03.2024
JASSOCIATES IMAIL.COM
1304 EXECUTION [EX (COMM)110/2024 14.03.2024 ISAJID KHAN VS. MCD [R&V LAW|9560905884 VANDYVB.16DEC@G|05.03.2024
IASSOCIATES IMAIL.COM
1304 IARBITRATION U/S 34 OMP (COMM)18/2024 14.03.2024 [UNION OF INDIA VS. ISGECANMOL 0818661737 ANMLADV75@GMAI|05.03.2024
[HEAVY ENGINEERING [L.COM
1304 RECOVERY ICS(COMM)328/2024 04.03.2024 IM/S SAKARNI PLASTER INDIASH. PRADEEP/93127-69-327 IMAYANK@VERTICA[]29.02.2024
IPVT LTD VS. SHREE MOHANJKR AGGARWAL) ILLEGAL.COM
ICHAUDHARY
1304 IARBITRATION U/S 34 OMP I COMM/209/2024 18.03.2024 [TATA MOTORS  FINANCEMAYANK 0873347330 IMAYANK_MAHAJA [14.03.2024
ILIMITED VS. ROHIT YADAV IMAHAJAN INo5@YAHOO.COM
1304 IARBITRATION U/S 34 OMP I COMM/208/2024 18.03.2024 [TATA MOTORS  FINANCEMAYANK 9873347330 IMAYANK_MAHAJA [14.03.2024
ILIMITED VS. RAJIK MOHD IMAHAJAN INo5@YAHOO.COM
1304 IARBITRATION U/S 34 OMP I COMM/207/2024 18.03.2024 ITATA MOTORS  FINANCEMAYANK 9873347330 IMAYANK_MAHAJA [14.03.2024
ILIMITED VS.RAJIK MOHD TAHIR [MAHAJAN INo5@YAHOO.COM




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

1304 IARBITRATION U/S 34 IOMP I COMM/206/2024 18.03.2024 ITATA MOTORS  FINANCE] 0873347330 IMAYANK_MAHAJA [14.03.2024
ILIMITED VS.MANEESHMAHAJAN INo5@YAHOO.COM
ICONTRACTOR
1304 IARBITRATION U/S 34 OMP I COMM/205/2024 18.03.2024 ITATA MOTORS  FINANCEMAYANK 0873347330 IMAYANK_MAHAJA [14.03.2024
ILIMITED VS.CHHOTELAI IMAHAJAN INo5@YAHOO.COM
1304 IARBITRATION U/S 34 (OMP I COMM/204/2024 18.03.2024 ITATA MOTORS  FINANCEMAYANK 9873347330 IMAYANK_MAHAJA [14.03.2024
ILIMITED VS.JIYA ASSOCIATES IMAHAJAN INo5@YAHOO.COM
1304 IARBITRATION U/S 34 OMP I COMM/210/2024 18.03.2024 [HDFC BANK LIMITED VS. ASADMMAYANK 0873347330 IMAYANK_MAHAJA [13.03.2024
[KHAN IMAHAJAN INo5@YAHOO.COM
1304 IEXECUTION [EX 118/2024 19.03.2024 SHAKTI TRADING VS. ABSPANKAJ 0010878747 IADV.PANKAJ1981@ [13.03.2024
IBEVERAGES [KUMAR IGMAIL.COM
IVERMA
1304 IMISCELLENOUS IM.DJ 210/2024 19.03.2024 AUTO NEEDS HERO VS. MITTAIJM.P. SAHAY (9990599330 IOFFICE@MPSAHAY [23.02.2024
JAND SONS ADVOCATE.COM
1304 IARBITRATION U/S 9 OMP I COMM230/2024 19.3.2024 ITATA CAPITAL FINANCIAJANISH BHOLA (9811452022 ANISH_BHOLS17@Y[27.02.2024
ILIMITED VS. MANGALA RAM AHOO.COM
1304 IARBITRATION U/S 9 OMP I COMMZ251/2024 22.03.2024 TATA CAPITAL LIMITED VSJANISH BHOLA (9811452022 JANISH_BHOLS17@Y]
IKAMAL JEET GUPTA AHOO.COM
1304 JARBITRATION U/S 9 OMP I COMM 265/2024 26.03.2024 ITATA MOTORS FINANCE LIMITEDMAYANK 0873347330 IMAYANK_MAHAJA [14.03.2024
IVS.L.UP ASSAM IMAHAJAN INo5@YAHOO.COM
1304 RECOVERY CS (COMM)409/2024 28.03.2024 IRAKESH KUMAR GOEL VS. MCDISATYENDER 9811161525 ISKSINGH16 @GMAI [23.03.2024
JAND ANR KUMAR SINGH IL.COM
5 ISH. UMED SINGH|CENTRAL (305 EXTENSIONPETITION U/S 34 OMP COMM-14/2024 01.03.2024 ILORDS HOMEO AGENCY V/SIANISH BHOLA [7/503464768 01.03.2024
IGREWAL DISTRICT] BLOCK THC ILORDS HOMEOPATHIC PVT. LTD.
JUDGE
(COMMERCIAL
ICOURT)-05




S.No Court

District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing
1305 EXTENSIONPETITION U/S 34 IOMP(I) COMM-131/2024 02.03.2024 [HDFC BANK LTD. V/S HYOTIANISH BHOLA (8383953944 JAIN.ADITYARAJ@ (02.03.2024
IBLOCK THC ICHAUHAN IYAHOO.COM
1305 EXTENSIONPPETITION U/S 34 OMP (I) COMM-132/2024  [02.03.2024 [HDVC BANK LTD. V/S NIKHILANISH BHOLA (9810099445 02.03.2024
IBLOCK THC IGUPTA
1305 EXTENSIONPETITION U/S 34 OMP (I) COMM-324/2024 [02.03.2024 ITATA MOTO COMPENTS PVT. LTDIANISH BHOLA |9718209970 02.03.2024
IBLOCK THC IV/S NEETN AGGARWAL
1305 EXTENSIONRECOVERY ICS COMM-335/2024 05.03.2024 IM/S VIERA ELECTRONICS PVT./AKHIL 0643292695 ladmin@diazlegal.in [05.03.2024
IBLOCK THC ILTD. ISHANKHWAR
305 EXTENSIONEXECUTION [EX. COMM-103/2024 13.03.2024 SUDHIR CONSTRUCTION  V/S[SANJKET 0582063085 13.03.2024
IBLOCK THC IMCD JAGARWAL




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

1305 EXTENSIO [EX. COMM-104/2024 13.03.2024 IJ.S. SETHI & SONS V/S MCD IG L. SONI 0910343564 support@infiassoctes [13.03.2024
IBLOCK THC .com

1305 EXTENSIONARBITRATION OMP(I)COMM-176/2024 15.03.2024 ITATA MOTOR FINACE LTD. V/SANISH BHOLA (9811506620 15.03.2024
BLOCK THC INAWAZ KHAN

1305 EXTENSIONARBITRATION OMP(I) COMM-177/2024 15.03.2024 ITATA MOTOR FINANCE LTD. V/SIANISH BHOLA [9112574762 15.03.2024
IBLOCK THC IMD ASLAM

1305 EXTENSIONRECOVERY OMP(I) COMM-178/2024 15.03.2024 ITATA MOROR FINANCE LTD. V/SIANISH BHOLA (8851783607 15.03.2024
IBLOCK THC IDHARMENDER YADAV

1305 EXTENSIONPETITION U/S 34 OMP(I) COMM-179/2024 15.03.2024 ITATA MOROR FINANCE LTD. V/SIANISH BHOLA (9873347330 Imayank_mahajanos [15.03.2024
BLOCK THC [RSAFAE (@yahoo.com




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

1305 EXTENSIONPETITION U/S 34 (OMP(I) COMM-180/2024 15.03.2024 ITATA MOROR FINANCE LTD. V/SANISH BHOLA [7503464768 15.03.2024
BLOCK THC IGAJANAND SHARMA
1305 EXTENSIONPPETITION U/S 34 OMP(I) COMM-181/2024 15.03.2024 [HDFC BANK LTD. V/S MANOJANISH BHOLA (8130827451 15.03.2024
BLOCK THC ISOLANKI
1305 EXTENSIONRECOVERY ICS COMM-370/2024 15.03.2024 [HAMDARD NATIONAJMAYANK 7503464768 15.03.2024
BLOCK THC [FOUNDATION V/S HEALTH CARE [MAHAJAN
1305 EXTENSIONRECOVERY ICS COMM-371/2024 15.03.2024 IBJAIN PHARMA CREATIONS PVTMAYANK 7503464768 15.03.2024
BLOCK THC ILTD. V/S AROGYA HOMEOPATHIC(MAHAJAN

IPHARMACY
1305 EXTENSIONPETITION U/S 34 OMP(Io COMM-219/2024 [18.03.2024 I[TATA MOTORS FINANCE LTD. V/SANISH BHOLA (8383953944 UAIN.ADITYARAJ@ [18.03.2024
BLOCK THC ZARA ENTINEERING IYAHOO.COM




S.No Court

District

Court Room Case Type

1305 EXTENSIONPETITION U/S 34
IBLOCK THC

Case Number

OMP(I)COMM-220/2024

Date ofPetitioner Name VS RespondentAdvocate

Registration

18.03.2024

Name

TATA MOTORS FINANCE V/S§
IPALE RAM

ANISH BHOLA

Advocate
Number

MobileAdvocate email id

Date of e-
filing

18.03.2024

BLOCK THC

ICARDS AND PAYMENTS SERVICE

1305 EXTENSIONPETITION U/S 34 OMP(I) COMM-221/2024 18.03.2024 TATA MOTORS FINANCE V/SIANISH BHOLA 18.03.2024
IBLOCK THC ZARA MOTORS ENGINEERING

1305 EXTENSIONMISC IMKSC DJ 213/2024 20.03.2024 ISUJAL EXIM INDIA PVT. LTD. V/S 20.03.2024
BLOCK THC IRUDRA STEEL

1305 EXTENSIONRECOVERY ICS COMM-389/2024 20.03.2024 IBHAGWAN SING V/S RAVI 20.03.2024
BLOCK THC

1305 EXTENSIONPETITION U/S 34 OMP(I) COMM-247/2024  [21.03.2024 IN.BALASUBRMANYAM V/S SBIANISH BHOLA 21.03.2024




S.No Court

District

Court Room Case Type

1305 EXTENSIONPETITION U/S 34
IBLOCK THC

Case Number

OMP(I)COMM-248/2024

Date
Registration

22.03.2024

ofPetitioner Name VS RespondentAdvocate

Name

JAI MAA TRANSPORT

ITATA CAPITAL FINANCE LTD. V/§

ANISH BHOLA

Advocate  MobileAdvocate email id
Number

Date of e-
filing

22.03.2024

1305 EXTENSIONRECOVERY CS COMM-395/2024 22.03.2024 ADITYA INFOTECH LTD. V/S 22.03.2024
IBLOCK THC

1305 EXTENSIONPETITION U/S 34 OMP(I) COMM-247/2024 [22.03.2024 [TATA CAPITAL LTD. V/S PARVEENJANISH BHOLA 22.03.2024
BLOCK THC

1305 EXTENSIONMISC IMISC DJ — 291/2024 27.03.2024 CHOLAMANDLAM V/S 1ZAM 27.03.2024
BLOCK THC ISHAIKH

305 EXTENSIONEXECUTION EX. COMM-124/2024 28.03.2024 IMODERN MARKETING CO. V/S[YOGESHWAR [9810780497 28.03.2024

BLOCK THC

IORS.

ISMT FOODS AND HOSPITALITY]

DUTT SHARMA|




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

IPEPFUELS TECHNOLOGIES PVT,
ILTD.

IMAHAJAN

1305 EXTENSIONPETITION U/S 34 OMP (I) COMM-269/2024 [28.03.2024 ITATA CAPITAL LTD. V/S RISHABHIANISH BHOLA (9811452022 28.03.2024
IBLOCK THC
1305 EXTENSIONEXECUTION [EX. COMM-125/2024 30.03.2024 IMODERN MARKETING CO. V/S[YOGESHWAR (9810780497 30.03.2024
BLOCK THC IM/S MAGICAL CAFE PVT. LTD. IDUTT SHARMA|
MS. BARKHA|ICENTRAL Y410 (OMP(I)(COMM) 217/2024 18-03-2024 ITATA MOTORS FINANCE LTD. VS{SH. MAYANK9873347330 IMAYANK_MAHAJA [14-03-2024
IGUPTA, DISTRICT] IRAKESH TRIPATHI IMAHAJAN INo5@YAHOO.COM
JUDGE,
(COMMERCIAL
ICOURT)
K10 IOMP(I)(COMM) 218/2024 18-03-2024 ITATA MOTORS FINANCE LTD. VS|SH. MAYANK[9873347330 IMAYANK_MAHAJA [14-03-2024
ANIL KUMAR IMAHAJAN INo5@YAHOO.COM
k10 OMP(I)(COMM) 216/2024 18-03-2024 ITATA MOTORS FINANCE LTD. VS|SH. MAYANK[9873347330 IMAYANK_MAHAJA [14-03-2024
IMOHD HASIB IMAHAJAN INo5@YAHOO.COM
k10 OMP(I)(COMM) 163/2024 14-03-2024 ITATA MOTORS FINANCE LTD. VS|SH. MAYANK[9873347330 IMAYANK_MAHAJA [04-03-2024

INo5@YAHOO.COM




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

SHREE RAMA SANITARY &
[HARDWARE

ISRIVASTAVA

L.com

k10 ICS (COMM) 364/2024 15-03-2024 IM/S SHAKTI TRADING CO. VS/SH. PANKAJi9910878747 07-03-2024
[M/S ROYAL INTERNATIONAL UMAR
IVERMA
k1o CS (COMM) 356/2024 14-03-2024 IM/S SEHGAL CAPS VS. M/S[SH. PANKAJ|9654599795 IAMITNAGAR491991 |06-03-2024
IFRIENDS KART ISACHDEVA (@GMAIL.COM
K10 CS (COMM) 326/2024 04-03-2024 IVIKRAM SONI VS. ABHINAV[SH. SANJAY|0818336108 ISANJAYK.ADVOCAT [24-02-2024
IPRAKASH IKUMAR [E@GMAIL.COM
IMISHRA
k10 ICS (COMM) 340/2024 07-03-2024 IKAVITA AGGARWAL VS. M/S[SH. CHIRAG(9971625140 JADVCHIRAGJAIN@ [06-03-2024
ISEHGAL SONS & ORS. JAIN IGMAIL.COM
K10 CS (COMM) 350/2024 11-03-2024 IHECTOR BEVERAGES PRIVATESH. MANISH{9654978446 ICHESTLAW@CHES |01-03-2024
ILIMTIED VS. DS DRINKS &DHIR TLAW.COM
IBEVERAGES PVT. LTD.
K10 CS (COMM) 387/2024 20-03-2024 IRAJIV KUMAR VS. JAWAHAR LALISH. BRAHAM|/9868364837 bdsharmaadvig6@g [16-03-2024
IVOHRA IDUTT SHARMA Imail.com
K10 CS (COMM) h04/2024 27-03-2024 SHRI SAMEER SETH VS. M/S/SH. K.K0811062684 kishore.srivas@gmail [06-03-2024




S.No Court

H. MUKESH]
IKUMAR GUPTA,
IDISTRICT JUDGE,|
ICOMMERCIAL

ICOURT-07

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

302

j0.com

ICIVIL SUIT OMP(I) COMM 125/2024 01.03.2024 [UTKARSH SMALL FINANCE BANKI|LIPIKA 0560425989 support@arvlawchamf28.02.2024
1302 VS AAS MOHAMMAD ISHARMA bers.com
COURT ROOM[CIVIL SUIT ICS(COMM) 331/2024 04.03.2024 IM/S JYOTI RUBBER UDYOGARJUN 9899500164 arjunsanjay24@gmailfo9.02.2024
1302 INDIA ) LTD. VS M/SISANJAY .com

ISHREECHAKRA ENGINEERING
COURT ROOM(CIVIL SUIT OMP(I) COMM 117/2024 04.03.2024 [HDFC BANK LTD. VS AMANANISH BHOLA (9811452022 Anish_bhola17@yaho|o1.03.2024
1302 IGUPTA lo.com
COURT ROOM[CIVIL SUIT IMISC. DJ 160/2024 05.03.2024 ICANARA BANK VS M/S SAIAMRIT SINGH|503000714 lassociateskklaw@gm [28.02.2024
1302 IFASHION AND DESIGNING [IKHALSA lail.com
COURT ROOM[CIVIL SUIT ICS(COMM) 339/2024 07.03.2024 IM/S JAINSONS INTERNATIONALJVIKAS 9999010507 jurislaw@outlook.co [26.02.2024
1302 VS AMEREX PVT. LTD. INAGWAN Im
COURT ROOM[CIVIL SUIT ICS(COMM) 351/2024 12.03.2024 ISMARITIVY LABS PRIVATE LTD/ANURAG M.[7065207245 sanjeevguptag3@gmalo4.03.2024
1302 VS AVA MERCHANDISINGKATARKI fil.com
ISOLUTIONS PVT. LTD.
COURT ROOM(CIVIL SUIT ICS(COMM) 363/2024 15.03.2024 IM/S BHARATI BHAWAN VSINIKHIL 0899836932 snassociates73@gmail13.03.2024
1302 IDEEPAK CHATURVEDI [TRIPATHI l.com
COURT ROOM[CIVIL SUIT ICS(COMM) 372/2024 15.03.2024 JARUN SHARMA VS ALOK SHARMAISATISH 7042198312 linfo@centurylawfirm f14.03.2024
1302 [PRAKASH lin
IGUPTA

COURT ROOM[CIVIL SUIT OMP(I) COMM 183/2024 15.03.2024 I[HDFC BANK LTD. VS AMIT RANA [ANISH BHOLA (9811452022 Anish_bhola17@yahof14.03.2024




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

COURT ROOM[CIVIL SUIT IOMP(I) COMM 182/2024 15.03.2024 [HDFC BANK LTD. VS LALITIANISH BHOLA [9811452022 Anish_bhola1y@yahol14.03.2024
1302 ISRIVASTAVA lo.com
COURT ROOM[CIVIL SUIT OMP(I) COMM 184/2024 15.03.2024 [HDFC BANK LTD. VS RAVIANISH BHOLA 9811452022 Anish_bhola17@yaho14.03.2024
1302 IPARKASH JAIN lo.com
COURT ROOM(CIVIL SUIT OMP(I)COMM 212/2024 18.03.2024 ITATA MOTORS FINANCE LTD. VSMAYANK 9873347330 Imayank_mahajanos [14.03.2024
1302 IMARUDHAR TRANSPORTIMAHAJAN (@yahoo.com

ICOMPANY
COURT ROOMICIVIL SUIT OMP(I)COMM 213/2024 18.03.2024 ITATA MOTORS FINANCE LTD. VSMAYANK 0873347330 Imayank_mahajanos [14.03.2024
302 ANIL KUMAR IMAHAJAN (@yahoo.com
COURT ROOM[CIVIL SUIT OMP(I)COMM 214/2024 18.03.2024 ITATA MOTORS FINANCE LTD VSMAYANK 0873347330 Imayank_mahajanos [14.03.2024
1302 IRAKESH TRIPATHI IMAHAJAN (@yahoo.com
COURT ROOM[CIVIL SUIT OMP(I)COMM 215/2024 18.03.2024 ITATA MOTORS FINANCE LTD. VSMAYANK 0873347330 Imayank_mahajanos [14.03.2024
1302 IAMEENA RUJDAR KHAN IMAHAJAN (@yahoo.com
COURT ROOM(CIVIL SUIT OMP(I) COMM 235/2024 19.03.2024 TATA CAPITAL LTD.VS GURUANISH BHOLA (9811452022 Anish_bhola17@yaho|18.03.2024
1302 IKIRPA MINES AND CRUSHERS] lo.com

IPVT. LTD.
COURT ROOM[CIVIL SUIT OMP(I)COMM 257/2024 22.03.2024 ITATA CAPITAL LTD. VS SUBHASHIANISH BHOLA [9811452022 Anish_bhola1y@yahof21.03.2024
1302 IKUMAR lo.com
COURT ROOM[CIVIL SUIT CS(COMM) 403/2024 27.03.2024 IM/S ADITYA INFOTECH LTD VSAMIT KUMAR/9871291420 jurisprudenceo11@g [21.03.2024
1302 IASHA DEVI ISINGH Imail.com




S.No Court

SH. AMIT KUMAR,|
JUDGE,

IDISTRICT
ICOMMERCIAL
ICOURT-08

District

ICentral

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

I308EXTENSION [ARBITRATION & CONCILIATION|OMP (I) (COMM)/140/24  |04.03.2024 [HDFC BANK LTD VS MANISHIANISH BHOLA [9811452022 lanishbhola17@gmail. [01.03.2024
IBLOCK THC IACT IKUMAR SINGH lcom
1308EXTENSION [TRADE MARK ACT CS (COMM)/327/2024 04.03.2024 ILEVI STRAUSS CO. VS ASHOKPRAMOD 0810481016 Imail @legest.com 01.03.2024
IBLOCK THC IKUMAR [KUMAR SINGH
I308EXTENSION [RECOVERY OF MONEY CS (COMM) 329/2024 04.03.2024 IKRISHYACHARYA JAKSHEY GOEL (9811783019 lakshay.goelio@agan [01.03.2024
BLOCK THC [ITECHNOLOGIES PVT LTD VS SP(| [dassociates.in

ICONSUMER PRODUCTS PVT LTD
1308EXTENSION |ARBITRATION & CONCILIATIONIOMP (1) (COMM) 139/2024 [04.03.2024 IHDFC BANK LTD VS SAGARJANISH BHOLA 9811452022 lanishbhola17@gmail. [01.03.2024
IBLOCK THC IACT ISHARMA lcom
I308EXTENSION [COPYRIGHT ACT & TRADECS (COMM) 334/2024 05.03.2024 ILOREAL SA VS ASHOK KUMAR  |SHRAVAN 6201970125 rishi@unitedandunitelo4.03.2024
IBLOCK THC IMARK [BANSAL d.com
I308EXTENSION |COUNTER CLAIM ICOUNTERCLAIM/12/2024 [06.03.2024 IAGWA HEALTHCARE]
IBLOCK THC IPARTNERSHIP FIRM VS M/S SIAC

ISKH INDIA CABS|

IMANUFACTURER LTD
I308EXTENSION |[EXECUTION EXECUTION (COMM)06.03.2024 IM/S CHOPRA MARKETING PVIDIWAKAR 0817722035 diwakar@emphsislaw|04.03.2024
BLOCK THC 88/2024 ILTD VS M/S DRISHTICONISINGH .com

IPROPERTIES LTD
I308EXTENSION [ARBITRATION & CONCILIATION|OMP (1) (COMM) 154/2024 [06.03.2024 TATA MOTOR FINANCE LTD VSMAYANK 0873347330 Imayank_mahajanos [04.03.2024
IBLOCK THC IACT IPEPFUELS TECHNOLOGIES PVIMAHAJAN (@yahoo.com

ILTD
1308EXTENSION [ARBITRATION & CONCILIATIONOMP (1) (COMM) 162/2024 [07.03.2024 TATA CAPITAL LTD VS BABUANISH BHOLA 9811452022 lanishbhola1y@gmail. [05.03.2024
IBLOCK THC IACT ISINGH lcom




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

I308EXTENSION |[EXECUTION EXECUTION (COMM)[11.03.2024 VIMLA SHARMA VS ASHOKSHALU KUMAR(810717486 lawyerajay@yahoo.co [28.02.2024
IBLOCK THC 05/2024 [KUMAR SAINTA Im
1308EXTENSION [RECOVERY OF MONEY CS (COMM) 358/2024 14.03.2024 IDHRUV SINGH VS VISHAL RATHI [PARVINDER (9868102274 parvinderchauhan.ad [12.03.2024
BLOCK THC ICHAUHAN v@gmail.com
1308EXTENSION [ARBITRATION & CONCILIATION|OMP (1) (COMM) 165/2024 [15.03.2024 TATA MOTOR FINANCE LTD VSMAYANK 9873347330 Imayank_mahajanos [13.03.2024
IBLOCK THC IACT ISACHIN SHARMA IMAHAJAN (@yahoo.com
1308EXTENSION [ARBITRATION & CONCILIATION/OMP (1) (COMM) 164/2024 [15.03.2024 ITATA MOTOR FINANCE LTD VSMAYANK 0873347330 Imayank_mahajanos [13.03.2024
IBLOCK THC IACT [RAJ PAL NAGAR IMAHAJAN (@yahoo.com
1308EXTENSION [ARBITRATION & CONCILIATION/OMP (1) (COMM) 166/2024 [15.03.2024 TATA MOTOR FINANCE LTD VSMAYANK 0873347330 Imayank_mahajanos [15.03.2024
BLOCK THC IACT ISACHIN NAGAR IMAHAJAN (@yahoo.com
I308EXTENSION [ARBITRATION & CONCILIATIONOMP (1) (COMM) 211/2024 [18.03.2024 TATA MOTOR FINANCE LTD VSMAYANK 0873347330 Imayank_mahajanos [20.02.2024
IBLOCK THC IACT IFUEL PRIVATE LTD IMAHAJAN (@yahoo.com
I308EXTENSION [MISC. APPLICATION IMISC.DJ/208/2024 18.03.2024 IDAULAT RAM RASTOUGI VS AGSMANISH 9911008556 Imanish_7dec@yahoo [15.03.2024
BLOCK THC INFRAPROJECTS LTD KUMAR .com
I308EXTENSION [ARBITRATION &OMP (1) (COMM)[19.03.2024 IM/S TATA CAPITAL FIANCEANISH 0811452022 lanishbhola1y@gmail. [16.03.2024
IBLOCK THC ICONCILIATION ACT 231/2024 ILTD VS ISHWAR SINGH [BHOLA com
1308EXTENSION [RECOVERY OF MONEY CS (COMM) 388/2024 20.03.2024 IBHARAT ARORA VS  BLUESAGAR SURI (7042132941 officesagarsuri@gmaif19.03.2024
BLOCK THC ILIGHTNING HOSPITALITY PVT] l.com

ILTD




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

1308EXTENSION [ARBITRATION & CONCILIATIONOMP (1) (COMM) 245/2024 [22.03.2024 [TATA FINANCIAL LTD VS PATHANJANISH 0811452022 lanishbhola17@gmail. [21.03.2024
IBLOCK THC IACT IKHAN BHOLA lcom
1308EXTENSION [ARBITRATION & CONCILIATION|OMP (1) (COMM) 246/2024 [22.03.2024 TATA FINANCIAL LTD VS BTNANISH 0811452022 lanishbhola17@gmail. [21.03.2024
IBLOCK THC IACT ILOGISTIC IBHOLA lcom
1308EXTENSION [RECOVERY OF MONEY ICS (COMM) 398/2024 23.02.2024 IBALAJI ENTERPRISES VS VHR|VINAY PAL 8860251052 22.03.2024
BLOCK THC TRADING vinaypaladvocateo4@
lgmail.com
1308EXTENSION [ARBITRATION & CONCILIATION|OMP (1) (COMM) 260/2024 [26.03.2024 TATA MOTOR FINANC LTD VSMAYANK 0873347330 Imayank_mahajanos [22.03.2024
IBLOCK THC IACT ASANEET KUMAR IMAHAJAN (@yahoo.com
1308EXTENSION [ARBITRATION & CONCILIATION|OMP (1) (COMM) 261/2024 [26.03.2024 TATA FINANCE LTD VS UPMAYANK 0873347330 Imayank_mahajanos [22.03.2024
IBLOCK THC IACT IASSAM CINTAINER SERVICES IMAHAJAN (@yahoo.com
I308EXTENSION [ARBITRATION & CONCILIATIONIOMP (1) (COMM) 17/2024 [06.03.2024 SANTOSH KUMAR VS TATARAM MURTI (9818379086 INA 04.03.2024
IBLOCK THC IACT IMOTOR FINANCE SOLUTION LTD
I308EXTENSION |[RECOVERY OF MONEY ICS (COMM) 410/2024 28.03.2024 ISTATE BANK OF INDIA VS ANILJVARUN 0818365119 kchambersofvaruncha [27.03.2024
BLOCK THC ISINGH BHADORIA ICHANDIOK Indiok@gmail.com
) ISH. DEEPAK GARG,/Central 1309 THIRD[133 IOMP (1) (COMM)/133/2024 |02-03-2024 [Hdfc Bank Ltd Vs Kala Wati IANISH 0811452022 Anish_bhola1y@yaho|o1.03.2024

IDISTRICT JUDGE,| IFLOOR BHOLA(P), lo.com

ICOMMERCIAL EXTENTION

ICOURT-09 IBLOCK
1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/134/2024 [02-03-2024 [Hdfc Bank Ltd Vs Sameer Khan ANISH 0811452022 Anish_bhola1y@yaho|o1.03.2024
FLOOR BHOLA(P), o.com
EXTENTION
IBLOCK




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

BLOCK

1309 THIRDIOMP (I) (COMM) OMP (COMM)/16/2024 02-03-2024 [Sunil Vs Shriram Transport FinanceBHANU 9971170800 lavikagupta2009@g [01.03.2024
FLOOR ICo Ltd IMOHAN(P), Imail.com

EXTENTION

IBLOCK

1309 THIRDEXECUTION (COMM) [Execution (Comm)/92/2024 [07-03-2024 IM/s Islamuddin Vs MunicipalSHALU 0560905884 robinbhardwaj529@gl06.03.2024
FLOOR ICorporation Of Delhi KUMARI(P), Imail.com

EXTENTION

IBLOCK

1309 THIRDEXECUTION (COMM) [Execution (Comm)/91/2024 [07-03-2024 [Kla Const Technologies Pvt Ltd Vsgshanker 9899336093 [Kartickay@gmail.co [06.03.2024
FLOOR ICkg Reality Pvt Ltd [Kashyap(P), Im

[EXTENTION

IBLOCK

1309 THIRDIOMP (T) (COMM) OMP (T) (COMM)/1/2024  [12-03-2024 [kki Saree Centre And Anr VsfPallav 0811159376 ladvpallavsaxena@gm [11.03.2024
IFLOOR INeogrowth Credit Pvt Ltd And Ors  [Saxena(P), lail.com

EXTENTION

IBLOCK

1309 THIRDICS (COMM.) CS (COMM)/361/2024 14-03-2024 State Bank Of India Vs MahendraAMIT 9838773507, singhamitoo71@gmaif13.03.2024
IFLOOR [Prasad ISINGH(P), 7011848842 l.com

EXTENTION

BLOCK

1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/173/2024 [15-03-2024 [Hdfc Bank Ltd Vs Abdul Majeed ANISH 0811452022 Anish_bhola17@yaho14.03.2024
FLOOR BHOLA(P), o.com

EXTENTION

IBLOCK

1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/172/2024 [15-03-2024 [Tata Motors Finance Ltd Vs RajeshMAYANK 9873347330 Imayank_mahajanos [14.03.2024
IFLOOR [Kumar 7360 IMAHAJAN(P), (@gmail.com

[EXTENTION

IBLOCK

1309 THIRDICS (COMM.) CS (COMM)/368/2024 15-03-2024 [State Bank Of India Vs Gulshan Sethi|Gopal Chand[7838929829 14.03.2024
FLOOR [Sharma(P),

EXTENTION

IBLOCK

1309 THIRDEXECUTION (COMM) [Execution (Comm)/114/2024 [16-03-2024 [Benten Books Mr Sannidhya AgrawallSunil 0999633366 ladvocatesunilkulhari [15.03.204
FLOOR [Partner To The Said Firm Vs VaibhaviChoudhary(P), (@gmail.com

EXTENTION [Books Service




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

1309 THIRDEXECUTION (COMM) [Execution (Comm)/115/2024 [16-03-2024 IDr Roshanlal Aggarwal And Sons PvtPANKAJ 0811022227 globaljurislawfirm@gf15.03.204
IFLOOR ILtd Vs HARYANA MEDICAL HALL [GUPTA(P), Imail.com
EXTENTION
IBLOCK
1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/203/2024 [16-03-2024 [Tata Motors Finance Ltd Vs ArvindMAYANK 0873347330 Imayank_mahajanos [15.03.204
FLOOR [Kumar 7832 IMAHAJAN(P), (@gmail.com
EXTENTION
IBLOCK
1309 THIRD|CS (COMM.) ICS (COMM)/376/2024 18-03-2024 SBI Vs Mohd Parvez AbedinASHISH 0891223874 lashishbatra85@gmailf16.03.2024
IFLOOR [Propreitor Of Axis Creation BATRA(P), .com
[EXTENTION
IBLOCK
1309 THIRDCCS (COMM.) ICS (COMM)/379/2024 18-03-2024 IM/s Sun Micro Invit Pvt LtdYASHPREET [98119981009, layer.yashpreet@gmal16.03.2024
[FLOOR [Through Its Ar Vs M/s SumeruSINGH 6393213857 fil.com
EXTENTION IVerde Technologies Pvt Ltd Through|SAINI(P),
BLOCK [ts Md/ Ar
1309 THIRDICS (COMM.) ICS (COMM)/380/2024 10-03-2024 [State Bank Of India Vs Vicky AMIT 7838773507, singhamitoo71@gmaif18.03.2024
FLOOR ISINGH(P), 7011848842 l.com
EXTENTION
BLOCK
1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/234/2024 [19-03-2024 [Tata Capital Ltd Vs Naresh Kumar |ANISH 0811452022 Anish_bhola17@yaho[18.03.2024
FLOOR BHOLA(P), o.com
EXTENTION
IBLOCK
1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/233/2024 [19-03-2024 [Tata Capital Ltd Vs Anuj IANISH 0811452022 Anish_bhola17@yaho[18.03.2024
IFLOOR BHOLA(P), o.com
[EXTENTION
IBLOCK
1309 THIRDCS (COMM.) CS (COMM)/383/2024 10-03-2024 [cici Bank Limited Vs Akash/ATUL 8178770597 lasa@asalegal.in, 18.03.2024
FLOOR IChauhan And Ors ISHARMA(P), labhinav@asalegal.in
EXTENTION
IBLOCK
10 ISH. AJAY PANDEY /Central IOMP (I) (COMM) OMP (I) (COMM)/232/2024 [19-03-2024 [Tata Capital Ltd Vs Bikramjit Singh |ANISH 0811452022 Anish_bhola1y@yaho[18.03.2024
IDISTRICT JUDGE, BHOLA(P), lo.com
ICOMMERCIAL
ICOURT
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CS (COMM.) ICS (COMM)/390/2024 20-03-2024 Hpl Electric And Power LimitedSunil Kumarf7060356640, digitalsales1592@gm [19.03.2024
[Through A R Vs Gautam PrakashiJaswal(P), 0873890470 ail.com
[Saxena Prop Of Digital Computers
IOMP (I) (COMM) IOMP (I) (COMM)/253/2024 [22-03-2024 [Tata Capital Ltd Vs Veer Singh IANISH 0811452022 Anish_bhola1y@yahol21.03.2024
BHOLA(P), o.com
ICS (COMM.) CS (COMM)/408/2024 27-03-2024 [Rakesh Kumar Goyal Vs Municipalsatyendra 0811161525 sksingj116 @gmail.co [26.03.2024
ICorporation Of Delhi kumar singh(P), Im
11 ISH. SANJAY|Central ICOURT ROOM 310(CS (COMM) ICS (COMM)/322/2024 01-03-2024 [Kailash Chand Gupta And Anr VsSUMIT 9999590009 ladvranasumit@gmail [29-02-2024
ISHARMA, DISTRICT] Vikram Ujjainwal [RANA(P), .com
UUDGE,
ICOMMERCIAL
ICOURT
ICOURT ROOM 310(CS (COMM) CS (COMM)/337/2024 06-03-2024 IR K Manchanda Vs Mewar HighlSUNIL GOYAL (9810901129 ladvocatesunilgoyal@ [01-03-2024
[Tech Engineering Limited lgmail.com
ICOURT ROOM 310(CS (COMM) CS (COMM)/343/2024 07-03-2024 IM/s Agrico Organics Vs M/s PaxlKunal 0717468652 [Kunalmadan@kmala [05-03-2024
IChem Limited And ors IMadan(P), noffice.com
ICOURT ROOM 310|CS (COMM) ICS (COMM)/344/2024 07-03-2024 [Hdfc Bank Ltd Vs Mohd Jacum/ANISH 0811452022 Anish_bhola17@yaho|o5-03-2024
[Khan And ors BHOLA(P), o.com
ICOURT ROOM 310(CS (COMM) CS (COMM)/348/2024 11-03-2024 IM/s Shakti Trading Co Vs M/slPankaj Kumarj9910878747 - 05-03-2024
[Boutique Spirits Pvt Ltd Verma(P),
ICOURT ROOM 310(CS (COMM) CS (COMM)/349/2024 11-03-2024 IM/s Beauty Art Prints India Pvt LtdBharat 9268300000 bharat.guptarkco@g [06-03-2024
Vs M/s Zaoopi Infotech Pvt Ltd [Prakash(P), Imail.com
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ICOURT ROOM 310(CS (COMM) ICS (COMM)/354/2024 12-03-2024 [Smt Neeraj Nagpal Proprietor Off 9810076766 16-02-2024
IM/s Arjun Enterprises Vs Smt [Babbar(P),
INimmi Garg Proprietor Of M/s Puja
Silk And Sarees

ICOURT ROOM 310(CS (COMM) CS (COMM)/355/2024 13-03-2024 IM/s Snv Impex Vs M/s Mani PlastiqDharmender 9811534488 [dharmenderazad @ya [06-03-2024
Store Azad hoo.com

ICOURT ROOM 310|CS (COMM) CS (COMM)/360/2024 14-03-2024 [Bharati Bhawan Vs Sanjay KumarNIKHIL 0899836932 nikhilyripathi63@gm [09-03-2024
[Upadhaya Prop Sanjay Book Depo  [TRIPATHI(P), lail.com

ICOURT ROOM 310(CS (COMM) ICS (COMM)/362/2024 14-03-2024 Woodland (Aero Club) Pvt Ltd VSPOONAM 0811149832 laupoonam180@gmaijo4-03-2024
[Montosa Lifestyle And Anr ILAU(P), l.com

ICOURT ROOM 310(CS (COMM) CS (COMM)/385/2024 10-03-2024 Bank Of Baroda Vs Ranjeet KumarlUmesh Joshi(P),9910568669 ladvumeshjoshi@gma [17-03-2024
[Thakur fil.com

ICOURT ROOM 310|CS (COMM) CS (COMM)/386/2024 19-03-2024 IDin Dayal Vs Shakti Trading Co IMukesh Sharma 9899030102 ladvmukeshsharma@ [11-03-2024

ahoo.com

ICOURT ROOM 310|CS (COMM) ICS (COMM)/391/2024 20-03-2024 [State Bank Of India Vs Yatinder{Nirmal 9953128141 lamb.nirmal@gmail.c [19-03-2024
Singh [Kumar(P), lom

ICOURT ROOM 310(CS (COMM) CS (COMM)/392/2024 21-03-2024 IMs Delta On System Vs Gautam|Lalit Kumar(P), 9958710071 jagdishkverma2009 [19-03-2024
[Healthcare and Anr (@gmail.com

ICOURT ROOM 310|CS (COMM) CS (COMM)/402/2024 26-03-2024 [Rohit Jain Vs Sachin Jain IShlok Suden 8800669576 [Shloksuden@gmail.c [22-03-2024

jom
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ICOURT ROOM 310[Ex (COMM) [Execution (Comm)/109/2024[13-03-2024 IM/s M Chhibba And Co VSSHALU 0560905884 robinbhardwaj529@glo7-03-2024
[Municipal Corporation Of Delhi UMARI(P), Imail.com

ICOURT ROOM 310[Ex (COMM) [Execution (Comm)/127/2024 [30-03-2024 [HARSHIL. TEXTILES Vs DIVYANA(P), - + -
[TEXTILES

ICOURT ROOM 310[Ex (COMM) [Execution (Comm)/122/2024[21-03-2024 IShib Dass Metals Pvt Ltd. Vs S.S| - - -
[Engineering Works

ICOURT ROOM 3100MP (COMM) OMP (COMM)/25/2024 26-03-2024 Balbir Singh Tyagi and ors Vs Yogesh|Deepak Ri9711170446 - 21-03-2024
[Bansal and anr [Dahiya(P),

ICOURT ROOM 3100OMP (I)(COMM) IOMP (I) (COMM)/143/2024 [04-03-2024 [Hdfc Bank Ltd Vs Mustakim Islam [ANISH 0811452022 Anish_ bhola17@yaholo1-03-2024

IBHOLA(P), o.com

ICOURT ROOM 310(0OMP (I)(COMM) IOMP (I) (COMM)/157/2024 [06-03-2024 [Tata Motors Finance Ltd Vs PepfuelsfMAYANK 0873347330 Imayank_mahajanos [04-03-2024
[Technologies Pvt Ltd 9068 IMAHAJAN(P), (@yahoo.com

ICOURT ROOM 3100MP (I)(COMM) IOMP (I) (COMM)/158/2024 [06-03-2024 [Tata Motors Finance Ltd Vs PepfuelfMAYANK 9873347330 Imayank_mahajanos |04-03-2024
[Technologies Pvt Ltd 8860 IMAHAJAN(P), (@yahoo.com

ICOURT ROOM 3100OMP (I)(COMM) IOMP (I) (COMM)/159/2024 [06-03-2024 [Tata Motors Finance Ltd Vs Pepfuely§MAYANK 0873347330 Imayank_mahajanos [04-03-2024
[Technologies Pvt Ltd 9786 IMAHAJAN(P), (@yahoo.com

ICOURT ROOM 310(0OMP (I)(COMM) IOMP (I) (COMM)/195/2024 [15-03-2024 [Tata Motors Finance Ltd Vs ReliablefMAYANK 0873347330 Imayank_mahajanos [14-03-2024
[[nfra Tech 4940 IMAHAJAN(P), (@yahoo.com
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ICOURT

ICOURT ROOM 310[(0OMP (I)(COMM) IOMP (I) (COMM)/196/2024 [15-03-2024 [Hdfc Bank Ltd Vs Yash Pal Arya JANISH 0811452022 Anish_bhola17@yahof13-03-2024
IBHOLA(P), o.com
ICOURT ROOM 310(0OMP (I)(COMM) IOMP (I) (COMM)/223/2024 [18-03-2024 [Tata Motors Finance Ltd Vs I FuelMAYANK 0873347330 Imayank_mahajanos [15-03-2024
[Private Limited 6103 IMAHAJAN(P), (@yahoo.com
ICOURT ROOM 3100MP (I)(COMM) OMP (I) (COMM)/239/2024 [19-03-2024 [Tata Capital Ltd Vs Parul IANISH 0811452022 Anish_bhola17@yahof16-03-2024
IBHOLA(P), lo.com
ICOURT ROOM 3100MP (I)(COMM) IOMP (1) (COMM)/240/2024 [19-03-2024 [Tata Capital Ltd Vs Kamal Deepak |ANISH 0811452022 Anish_ bhola17@yahof16-03-2024
BHOLA(P), o.com
ICOURT ROOM 3100OMP (I)(COMM) OMP (I) (COMM)/241/2024 [19-03-2024 [Tata Capital Ltd Vs Alok Singh ANISH 0811452022 Anish_ bhola17@yahofi15-03-2024
IBHOLA(P), o.com
ICOURT ROOM 3100MP (I)(COMM) OMP (I) (COMM)/258/2024 [22-03-2024 [Tata Capital Ltd Vs DharmendenANISH 0811452022 Anish_bhola17@yahof21-03-2024
[Kumar BHOLA(P), lo.com
ICOURT ROOM 3100MP (I)(COMM) OMP (I) (COMM)/259/2024 [22-03-2024 [Tata Capital Ltd Vs Btn Logistics andANISH 0811452022 Anish_ bhola17@yaho|21-03-2024
JAnr 1366 BHOLA(P), o.com
ICOURT ROOM 3100OMP (I)(COMM) OMP (I) (COMM)/274/2024 [30-03-2024 IM/s Equitas Small Finance Bank LtdlRavi ~ Shankarjg811252038 ladvocatersgarg@gma [27-03-2024
Vs Ms Khair Diagnostic Centre AndGarg(P), fil.com
Ors
12 ISH. RAVINDER(Central KHo1 OMP (I) COMM 126/2024 01.03.2024 ITATA CAPITAL LTD. V/S UMEDANISH BHOLA (9811452022 ANISH_BHOLA17@ [27.02.2024
IBEDI, DISTRICT] ISINGH IGMAIL.COM
JUDGE,
ICOMMERCIAL




S.No Court

District

Court Room

lo1

Case Type

OMP (I) COMM

Case Number

124/2024

Date
Registration

01.03.2024

ofPetitioner Name VS Respondent
Name

JUTKARSH SMALL FINANCE BANK]
V/S AAS MOHAMMAD & ANR.

Advocate

ARV

ICHAMBERS OF

ILAW

Advocate  MobileAdvocate email id

Number

9821584944

INFO@ARVLAWCH
AMBERS.COM

Date of e-
filing

26.02.2024

KHo1 OMP (I) COMM 141/2024 04.03.2024 [HDFC BANK LTD. V/S SANJAYJANISH BHOLA (9811452022 JANISH_BHOLA17@ [01.03.2024
IBANSAL IGMAIL.COM

ko1 OMP (I) COMM 149/2024 05.03.2024 ITATA CAPITAL LTD. V/S SUHAIIJANISH BHOLA |9811452022 JANISH_BHOLA17@ [02.03.2024
[KHAN IGMAIL.COM

ko1 OMP (I) COMM 155/2024 06.03.2024 ITATA MOTORS FINANCE LTD. V/SIMAYANK 0873347330 IMAYANK_MAHAJA [04.03.2024
IPEPFUELS TECHNOLOGIES PVTMAHAJAN INo5@YAHOO.COM
ILTD.

ko1 CS (COMM) 338/2024 06.03.2024 IM/S S.K. EDUCATION PVT. LTDROHIT 0810189223 IROHIT1996VASHIST|29.02.2024
IV/S AZEEM HAIDER & ORS. IVASHIST (@GMAIL.COM

ko1 CS (COMM) 352/2024 12.03.2024 ICANARA BANK V/S SATISHIPRATAP IPRANA25000@GMA|09.03.2024
SINGHAL ICHANDRA [L.COM

RANA

ko1 OMP (I) COMM 185/2024 15.03.2024 [HDFC BANK LTD. V/S PAPPANIANISH BHOLA [9811452022 JANISH_BHOLA17@ [13.03.2024
IPREMCHAND & ANR. IGMAIL.COM

ko1 OMP (I) COMM 186/2024 15.03.2024 [HDFC BANK LTD. V/S RADHANANISH BHOLA [9811452022 JANISH_BHOLA17@ [13.03.2024
INAHAR SINGH IGMAIL.COM

KHo1 OMP (I) COMM 187/2024 15.03.2024 [HDFC BANK LTD. V/S JAIANISH BHOLA (9811452022 JANISH_BHOLA17@ [13.03.2024

IBHAGWAN

IGMAIL.COM
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ko1 OMP (I) COMM 188/2024 15.03.2024 ITATA MOTORS FINANCE LTD. V/S 0873347330 IMAYANK_MAHAJA [14.03.2024
IVISHESH DUBEY IMAHAJAN INo5@YAHOO.COM

KHo1 OMP (I) COMM 189/2024 15.03.2024 ITATA MOTORS FINANCE LTD. V/SIMAYANK 0873347330 IMAYANK _MAHAJA [14.03.2024
IMOHD. JAVED IMAHAJAN INo5@YAHOO.COM

ko1 OMP (COMM) 22/2024 16.03.2024 BKC GARMENTS V/S UGROPIYUSH 8860459079 IADVPIYUSHPAHUJ [14.03.2024
ICAPITAL LTD. [PAHUJA A@GMAIL.COM

ko1 ICS (COMM) 381/2024 19.03.2024 ISTATE BANK OF INIDA V/SAMIT KUMAR/7838773507 ISINGHAMIT0071@Gl16.03.2024
VITENDER SINGH ISINGH IMAIL.COM

ko1 OMP (I) COMM 227/2024 19.03.2024 TATA CAPITAL LTD. V/S RAMIANISH BHOLA [9811452022 JANISH_BHOLA17@ [16.03.2024
IKHILADI AND ANR. IGMAIL.COM

ko1 OMP (I) COMM 228/2024 19.03.2024 TATA CAPITAL LTD. V/S SHIVANISH BHOLA (9811452022 ANISH_BHOLA17@ [16.03.2024
[DAYAL AND ANR. IGMAIL.COM

ko1 OMP (I) COMM 220/2024 19.03.2024 ITATA CAPITAL LTD. V/SIANISH BHOLA [9811452022 JANISH_BHOLA17@ [16.03.2024
IBHUMISHAKTI NIRMAN PVT, IGMAIL.COM
ILTD. AND ANR.

ko1 CS (COMM) 382/2024 19.03.2024 [HERO INVESTCORP PVT. LTD. V/SPRAMOD KR.|9718209970 A ASTHA@THELEGI [15.03.2024
ASHOK KUMAR ISINGH IST.COM

ko1 OMP (I) COMM 244/2024 21.03.2024 I[HDFC BANK LTD. V/S RAJ KUMARIANISH BHOLA (9811452022 JANISH_BHOLA17@ [13.03.2024

IGMAIL.COM




S.No Court

District

Court Room

lo1

Case Type

OMP (I) COMM

Case Number

252/2024

Date
Registration

22.03.2024

Name

ITATA CAPITAL LTD. V/S
ICHAITANYA GOGAJ]|
ICONSTRUCTION AND STONE
ICRUSHER PVT. LTD. & ORS.

ofPetitioner Name VS RespondentAdvocate

ANISH BHOLA

Advocate  MobileAdvocate email id

Number

0811452022

ANISH_BHOLA17@
IGMAIL.COM

Date of e-
filing

21.03.2024

KHo1 OMP (I) COMM 254/2024 22.03.2024 I[TATA CAPITAL LTD. V/S GURDEVANISH BHOLA (9811452022 JANISH BHOLA17@ [21.03.2024
ISINGH & ANR. IGMAIL.COM

ko1 ICS (COMM) 397/2024 22.03.2024 IMUKESH CHAND V/S PARAMJITIANJALI 09871173980 IANJALICHAND9876 [20.03.2024
ISINGH & ORS. ICHAND (@GMAIL.COM

ko1 IMISC DJ 221/2024 22.03.2024 IM/S SURYA ROSHNI LTD. V/S M/S[NAVIN KUMAR [9810236867 ICONTACTUS@AKJL [20.03.2024
IGATI-KINTESTSU EXPRESS PVT| AW.IN
ILTD.

ko1 IOMP (COMM) 23/2024 21.03.2024 IBUSINESS OCTANE SOLUTIONSRASHMI 8368980930 18.03.2024
IPVT LTD. V/S NEOGROWTH|SINGH
ICREDIT PVT LTD.

ko1 [EXECTION (COMM) 112/2024 14.03.2024 IM/S RAM NIVAS GOEL V/SAVINASH KR./9871441764 AKTRIVEDILAWOFF07.03.2024
IMUNICIPAL CORPORATION OHNTRIVEDI [CES@GMAIL.COM
IDELHI

ko1 ICONTEMPT PETITION 4/2024 13.03.2024 INIKE INNOVATE C.V V/S UZAIRSHRAVAN KR.6201970125 16.02.2024
[IPROP. OF M/S RIDER SHOES BANSAL

Kho1 ICONTEMPT PETITION 5/2024 13.03.2024 INIKE. INNOVATE C.V V/S UZAIRSHRAVAN KR.[6201970125 IN.A
IPROP. OF M/S RIDER SHOES [BANSAL

KHo1 ICOUNTER CLAIM 13/2024 18.03.2024 INKS FOOD VENTURES P LTD. V/SAMRENDRA (8588853448 ISNSHUKLA80@GM [18.03.2024
ISHRI GOVIND TRADING CO. KR. JHA AIL.COM
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ko1 ICS (COMM) 374/2024 16.03.2024 ISTATE BANK OF INIDA V/S M/S
ISHRI AADINATH TRADERS
KHo1 CS (COMM) 407/2024 27.03.2024 STATE BANK OF INDIA V/SAMIT KUMAR{7838773507 ISINGHAMIT0071@Gl[26.03.2024
ISANDEEP ISINGH IMAIL.COM
ko1 ICS (COMM) 411/2024 28.03.2024 IM/S LAKEFOREST WINES PVTNAVEEN 0810419936 INAVEENTRIPATHI3 [28.03.2024
ILTD V/S GOVERNMENT OF NCTKUMAR 12@GMAIL.COM
IOF DELHI [TRIPATHI
13 ISH. SANJEEV|Central ko2 CIVIL ICS (COMM)/336/2024 06-03-2024 IManshu Arora Vs M/s Rock Star 99 AKASH 0811433605 bhupindermehtanig [22-02-2024
[KUMAR SINGH,| [Fashion IDEEP(P), (@gmail.com
IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT
ko2 CIVIL CS (COMM)/333/2024 05-03-2024 [Hpl Electric Power Ltd Through ItsSunil Kumar9810210832 vijayprakashg682@g [25-02-2024
Authorised Representative Vs KrunalJaswal(P), Imail.com
[Prakash Proprietor Of Ms Shivam|
[Electricals
ko2 [Execution (Comm)/86/2024 [04-03-2024 IM/S AVNG INFRASTRUCTURESSuman 09811205381 Imnmadvocates@gma [26-02-2024
IPVT LTD Vs MUNICIPALMalhotra(P), lil.com
ICORPORATION OF DELHI
ko2 CIVIL ICS (COMM)/341/2024 07-03-2024 Amit Khanna Vs Ragini Gupta Vikas Bhatia(P), (9811379676 vksbhtb@gmail.com [26-02-2024
ko2 IARBITRATION OMP (I) (COMM)/145/2024 [05-03-2024 [Tata Capital Ltd Vs Jitender Kumar [ANISH 0811452022 Anish 27-02-2024
IBHOLA(P), [Bhola17@yahoo.com
ko2 IARBITRATION OMP (I) (COMM)/146/2024 [05-03-2024 [Tata Capital Ltd Vs Varun Bisht ANISH 0811452022 Anish 27-02-2024
BHOLA(P), [Bhola17@yahoo.com
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ko2 IARBITRATION OMP (I) (COMM)/144/2024 [05-03-2024 [Tata Capital Ltd Vs Shahid Ali IANISH 0811452022 Anish 27-02-2024
IBHOLA(P), [Bhola17@yahoo.com
ko2 IARBITRATION OMP (I) (COMM)/148/2024 [05-03-2024 [Hdfc Bank Ltd Vs Vinay Malik ANISH 0811452022 Anish 01-03-2024
BHOLA(P), [Bhola17@yahoo.com
ko2 IARBITRATION OMP (I) (COMM)/147/2024 [05-03-2024 [Hdfc Bank Ltd Vs Naeem MohdANISH 0811452022 Anish 01-03-2024
[Saleem BHOLA(P), [Bhola17@yahoo.com
ko2 IMISC. APPLICATION Misc DJ/162/2024 05-03-2024 [dfc First Bank Ltd Vs Sahil Gogia atin Sethi(P), [8860070760 lgs.lawattorney@gmai(02-03-2024
l.com
ko2 CIVIL CS (COMM)/346/2024 11-03-2024 IM/s Vikas Steel Enterprises Vs M/s ]ASHUTOSH 8920569685 lashutoshjainogs@gml|o4-03-2024
Avon Steel Corporation JAIN(P), lail.com
ko2 CIVIL CS (COMM)/342/2024 07-03-2024 [Devendra Singh Vs Novatrix Designsiseema khatri(P),[9999903919 — 06-03-2024
IPvt Ltd
ko2 CIVIL ICS (COMM)/353/2024 12-03-2024 JUMESH JAIN Vs MUNICIPALSATENDER 0811161525 sksingh116 @gmail.co |06-03-2024
ICORPORATION OF DELHI KUMAR Im
ISINGH(P),
ko2 I[EXECUTION [Execution (Comm)/108/2024[13-03-2024 IM/s Arpit Electric Co Vs MunicipallSHALU 9560905884 vandyvb.16dec@gmailo5-03-2024
ICorporation Of Delhi [IKUMARI(P), l.com
ko2 IARBITRATION OMP (COMM)/21/2024 16-03-2024 S Krishnamurthy Vs Sbi Cards AndANUBHAV 8287077645 shikharsrivastavaos8 [13-03-2024
[Payments Services Ltd IMEHROTRA(P) B@gmail.com
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ko2 IEXECUTION [Execution (Comm)/113/2024 [15-03-2024 Sanirish Textile Vs Shri VidunANJALI 0810934875 14-03-2024
[Khanna INEHRA(P),
ko2 IARBITRATION IOMP (I) (COMM)/192/2024 [15-03-2024 [Tata Motors Finance Ltd Vs AmanMAYANK 9873347330 Imayank_mahajanos [14-03-2024
[Enterprises 7785 IMAHAJAN(P), (@yahoo.com
ko2 IARBITRATION IOMP (I) (COMM)/193/2024 [15-03-2024 [Hdfc Bank Ltd Vs Harshad Verma |ANISH 0811452022 Anish 13-03-2024
BHOLA(P), [Bhola17@yahoo.com
ko2 IARBITRATION IOMP (I) (COMM)/194/2024 [15-03-2024 [Hdfc Bank Ltd Vs Farooq Ali IANISH 0811452022 Anish 13-03-2024
BHOLA(P), [Bhola17@yahoo.com
ko2 IARBITRATION IOMP (I) (COMM)/191/2024 [15-03-2024 [Tata Motors Finance Ltd VSMAYANK 9873347330 Imayank_mahajanos [14-03-2024
Gajanand Sharma 1120 IMAHAJAN(P), (@yahoo.com
ko2 IARBITRATION IOMP (I) (COMM)/190/2024 [15-03-2024 [Tata Motors Finance Ltd Vs NitinMAYANK 9873347330 Imayank_mahajanos [14-03-2024
[Prem Singh 9541 IMAHAJAN(P), (@yahoo.com
ko2 CIVIL ICS (COMM)/377/2024 18-03-2024 Bank Of Baroda Vs ShashankGovind 0718618928 govind1gfeb@gmail.c [14-03-2024
[Tripathy Proprietor Ms S K[Pandey(P), om
[Enterprises
ko2 IARBITRATION IOMP (1) (COMM)/243/2024 [20-03-2024 [Tata Capital Ltd Vs Max RoadlingANISH 0811452022 Anish 16-03-2024
[Pvt Ltd IBHOLA(P), [Bhola17@yahoo.com
ko2 IARBITRATION OMP (I) (COMM)/242/2024 [20-03-2024 [Tata Capital Ltd Vs Anuj ANISH 0811452022 Anish 16-03-2024
BHOLA(P), [Bhola17@yahoo.com
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14 . ASHUTOSH] 201 Misc DJ/185/2024 Misc DJ/185/2024 05-03-2024 IM/s Aqualite Industries Pvt Ltd VsAnkush 9990637045 ladvranaashutosh@g [04-03-2024
[KUMAR, DISTRICT] [Extn Block IM/S LEEZA LIFESTYLE PRIVATESharma(P), Imail.com
JUDGE ILTD AND ORS
(COMMERCIAL
ICOURT) [Execution (Comm)/73/2024 Execution (Comm)/73/2024 [13-03-2024 Shri Priyank Sabharwal Vs Shakti{ANJALI 0643930634 rajindergulatiy@gmaifi1-03-2024
[Hosiery Works INEHRA(P), l.com
[Execution (Comm)/81/2024 Execution (Comm)/81/2024 [18-03-2024 [Punjab National Bank Vs M/s M SAVADHESH 0810362626 lakshakyao 15-03-2024
[Enterprises Through Its ProprietofKUMAR l@gmail.com
IShri Manoj Kumar Jain ISHAKYA(P),
[Execution (Comm)/86/2024 [Execution (Comm)/86/2024 [20-03-2024 IPUNJAB NATIONAL BANK Vs NR[Neha Rai(P), |nil Inil 19-03-2024
[TRADERS THROUGH ITS|
IPROPRIETOR ANIL KUMAR
[Execution (Comm)/90/2024 [Execution (Comm)/90/2024 [21-03-2024 ISUDESH CHAUHAN VSASHOK 8851403309 lagarwaly1 20-03-2024
SMARTERING INFRATECH PVITAGARWAL(P), (@yahoo.com
ILTD FORMERLY KNOWN AS PAL
IMOHAN ELECTRONICS PVT LTD
[Execution (Comm)/65/2024 04-03-2024 [Hardeep Malik VsfSanjeev Manchanda(P), 0811623477 manchandasanjeev|02-03-2024
Ram Parjapatil 31@yahoo.com
(proprietor)
15 xs. HEMANIWest 201 Misc DJ/185/2024 Misc DJ/185/2024 05-03-2024 IM/s Aqualite Industries Pvt Ltd VsAnkush 9990637045 ladvranaashutosh@g [04-03-2024
HOTRA, [Extn Block IM/S LEEZA LIFESTYLE PRIVATESharma(P), Imail.com
IDISTRICT JUDGE ILTD AND ORS
(COMMERCIAL
ICOURT)-02 Execution (Comm)/73/2024 Execution (Comm)/73/2024 [13-03-2024 Shri Priyank Sabharwal Vs Shakt{ANJALI 0643930634 rajindergulatiz@gmaift1-03-2024
[Hosiery Works INEHRA(P), l.com
[Execution (Comm)/81/2024 [Execution (Comm)/81/2024 [18-03-2024 [Punjab National Bank Vs M/s M SAVADHESH  [90810362626 lakshakyao 15-03-2024
[Enterprises Through Its ProprietofKUMAR l@gmail.com
IShri Manoj Kumar Jain ISHAKYA(P),
[Execution (Comm)/86/2024 [Execution (Comm)/86/2024 [20-03-2024 IPUNJAB NATIONAL BANK Vs NRINeha Rai(P), il Inil 10-03-2024
TRADERS THROUGH ITS|
IPROPRIETOR ANIL KUMAR
[Execution (Comm)/90/2024 [Execution (Comm)/90/2024 [21-03-2024 ISUDESH CHAUHAN VsASHOK 8851403309 lagarwaly1 20-03-2024
SMARTERING INFRATECH PVTIAGARWAL(P), (@yahoo.com
ILTD FORMERLY KNOWN AS PAL{
IMOHAN ELECTRONICS PVT LTD
[Execution (Comm)/65/2024 04-03-2024 Hardeep Malik VsfSanjeev Manchanda(P), 0811623477 manchandasanjeevjo2-03-2024
Ram Parjapati] 31@yahoo.com
(proprietor)
16 ISH. DIG VIJAY|West 203 RECOVERY OMP (I) (COMM)/56/2024 |01-03-2024 [Hdfc Bank Limited Vs Nazim Khan [MANISH 0650810426 Imsvermachambers@
ISINGH, DISTRICT] Extn Block ISHANKER gmail.com
JUDGE IVERMA(P),
(COMMERCIAL
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RECOVERY CS (COMM)/209/2024 01-03-2024 I3s Pharma Vs Sa Parmacy Ajit kr gupta(P), 0871372113 lakadvocate776 @gmai
l.com
RECOVERY [Execution (Comm)/58/2024 [01-03-2024 INeelkanth Enterprises Pvt Ltd VsSunil kumar(P), (9873921590 rajeevjha2o04eyahoo
IM/s B L Goel And Company .co.in
RECOVERY ICS (COMM)/218/2024 02-03-2024 Saraogi Super Sales Pvt Ltd VSVARUN 8285672608 ladvocatevarunbedi@
[Basant Kumar Khedia Prop Poshak [BEDI(P), lgmail.com
RECOVERY CS (COMM)/217/2024 02-03-2024 State Bank Of India Vs Santosh{Ashok KiNOT INOT MENTIONED
[Kumar [Bhel(P), IMENTIONED
RECOVERY IOMP (1) (COMM)/59/2024 |04-03-2024 [Hdfc Bank Limited Vs Anil Kumar [MANISH 9650810426 Imsvermachambers@
ISHANKER lgmail.com
IVERMA(P),
RECOVERY OMP (I) (COMM)/58/2024 [04-03-2024 [Hdfc Bank Limited Vs Abu Syed FaifMANISH 0650810426 Imsvermachambers@
[Hussaini ISHANKER gmail.com
IVERMA(P),
RECOVERY ICS (COMM)/219/2024 04-03-2024 [Parveen Kumar Garg Vs ArjunfSameer 99991 8302 /[NOT MENTIONED
[Kumar Sidhar(P), 9444446565
RECOVERY CS (COMM)/220/2024 04-03-2024 IM/s Ignyt Electricals Vs RadhaVarun INOT IVIKAS_ LEOS@YAH
[Kishan Agarwal [Sharma(P), IMENTIONED 0O.CO.IN
RECOVERY OMP (I) (COMM)/72/2024 [05-03-2024 [Hdfc Bank Limited Vs Ravi Kumar [MANISH 0650810426 Imsvermachambers@
ISHANKER lgmail.com
IVERMA(P),
RECOVERY [Execution (Comm)/66/2024 [05-03-2024 [Rakesh Garg Vs M/s Saify Interiors [Sunil kumar(P), (9873921590 rajeevjhazoo4eyahoo
.co.in
RECOVERY [Execution (Comm)/67/2024 [06-03-2024 [Rakesh Garg Vs M/s ReliancefSunil kumar(P), 9873921590 rajeeviha2004eyahoo
[Trading Corporation .co.in
RECOVERY CS (COMM)/225/2024 06-03-2024 [Bank Of Baroda Vs Mrs Raj Vala kamal singh(P),INOT INOT MENTIONED
IMENTIONED
RECOVERY Misc DJ/193/2024 06-03-2024 INaveen Kapoor Vs Rupinder SinghAMARJEET 0818186704 INOT MENTIONED

[Talwar

ISINGH
IGAMBHIR(P),




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate  Mobile
Number

Advocate email id

Date of e-
filing

RECOVERY ICS (COMM)/230/2024 07-03-2024 [Saraogi Super Sales Pvt Ltd Vs JatinfVARUN 8285672608 ladvocatevarunbedi@
Pain Prop Jain Creation IBEDI(P), lgmail.com

RECOVERY CS (COMM)/229/2024 07-03-2024 [Randhir Kumar Vs Cholamandalam[INDER MOHAN|8920348291 INDERMOHAN@G
IMs General Insurance ISINGH(P), IMAIL.COM

RECOVERY [Execution (Comm)/69/2024 [12-03-2024 [Fire Hut Commercial Equipment PviANUBHAV 0711048605 INOT MENTIONED
ILtd Vs Secured Engineers PrivateMEHROTRA(P)
[Limited ,

RECOVERY CS (COMM)/232/2024 12-03-2024 ICinesonic Audio Pvt Ltd Vs MedhaviRAVI PAL(P), (9810313802 ISUMITKAUSHAL@G|
Skillversity Pvt Ltd IMAIL.COM

RECOVERY ICS (COMM)/234/2024 12-03-2024 [Super India Paper Private Limited VS§KARAN 9560985186 Imail . ksadvocates@g
JAvnish Agarwal ISUNEJA(P), Imail.com

RECOVERY CS (COMM)/233/2024 12-03-2024 [Super India Paper Private Limited VSKARAN 9560985186 Imail . ksadvocates@g
[Bhuvnesh Garg ISUNEJA(P), Imail.com

RECOVERY ICS (COMM)/245/2024 14-03-2024 ICanara Bank Vs Sagar Bangali lAshok 9560396555 INOT MENTIONED

[Kakkar(P),

RECOVERY CS (COMM)/254/2024 18-03-2024 Sunrise Enterprises Vs McraygorfHARSH 9910454141 INOT MENTIONED
IMechanicals Infrastructure ICHACHRA(P),

RECOVERY ICS (COMM)/259/2024 19-03-2024 The South Indian Bank Ltd VsKamal Kantjg810102211 ADVKKC@GMAIL.C
[Peritus Services Pvt Ltd And Others [Chhabra(P), lOM

RECOVERY CS (COMM)/258/2024 19-03-2024 A' And S Steel Private Limited VsShiven 7838443353 ladvshivenbanga@gm
[Divya Chaudhri Proprietor M /sBanga(P), lail.com
Balaji Enterprises

RECOVERY CS (COMM)/262/2024 20-03-2024 [Rajesh Shrma Vs Hk MusidRAZIA(P), 0114 40422 [Lawvision27@gmail.c
[Recording Studio S 8447659941 om

RECOVERY Misc DJ/230/2024 21-03-2024 [Bank Of Baroda Vs Aditya Yadav lkamal singh(P),9899913203 aductulhe Sly  kby]

[Egunlbcein
RECOVERY Misc DJ/231/2024 21-03-2024 [Bank Of Baroda Vs Kaushal Verma [kamal singh(P),[9899913203 aductulhe Sly  kby]

[Egunlbcein
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RECOVERY ICS (COMM)/264/2024 21-03-2024 Bank Of Maharashtra Vs ArunSHAILESH 0891285888 ladvshaileshkumar@g
[Kumar UMAR(P), Imail.com
RECOVERY [Execution (Comm)/88/2024 [21-03-2024 Benstar Electronics Private Limitedisiddharth 0810004632 [RAJIV150 @HOTMAI
Vs Rajiv Arora Sole Proprietor Offkhattar(P), IL.COM
|Altius Technologies
RECOVERY ICS (COMM)/268/2024 22-03-2024 INaini Fincap Limited Vs RajenderjLalit Dahiya(P), |9717172204 INOT MENTIONED
Singh
RECOVERY CS (COMM)/279/2024 23-03-2024 [cici Bank Ltd Vs Geeta vikas 0818198899 rna
chhabra(P), rwah.advocate@gmai
l.com
RECOVERY OMP (I) (COMM)/83/2024 [23-03-2024 IShriram Finance Ltd Vs Shakeel Manoj 0811133644 IMANOJK.ADV@GM
[Kumar(P), AIL.COM
RECOVERY CS (COMM)/278/2024 23-03-2024 State Bank Of India Vs Ram Keval ADAITA 9999132159 JAKROUTADVOCATE
Prop Of Ms Kamal EngineeringKUMAR (@GMAIL.COM
Works [ROUT(P),
RECOVERY Counter Claim/16/2024 23-03-2024 IMr Nitin Sahni Vs M/s IntegratedSHALU 9996397065,9350 [laxmanshravan@gma
[Hotels Pvt Ltd [KUMARI(P), [320004 fil.co
IMaartibhalla249@gm|
lail.com
RECOVERY CS (COMM)/277/2024 23-03-2024 ICreative Hitech Pvt Ltd Vs VewtronSHYAM IAKROUTADVOCA ghygang@gmail.com
[ndia Electronics Private Limitedd [SUNDER TE@GMAIL.COM
IGANGWAR(P),
RECOVERY ICS (COMM)/288/2024 27-03-2024 State Bank Of India Vs Bijender ISweety Sood(P), 9811786067 INOT MENTIONED
RECOVERY [Execution (Comm)/96/2024 |30-03-2024 [Union Bank Of India Vs RajeshiSONU 0310274899 ISONUGAUTAM489
[Kumar IGAUTAAM(P), (@GMAIL.COM
RECOVERY CS (COMM)/293/2024 30-03-2024 [Ramsagar Yadav (being The Sole[VAIBHAV 0899505223 [vaibhavguptalegal
IProprietor Of Pr Traders) Vs Meem(GUPTA(P), (@gmail.com
lAgro Foods Pvt Ltd
RECOVERY Misc DJ/184/2024 05-03-2024 IM/S FNG CLEAN AND HYGIENEMAHENDER |[NOT INOT MENTIONED
IPVT LTD Vs MR  VIKASSINGH(P), IMENTIONED
ICHAURADIYA AND ANR
RECOVERY CS (COMM)/222/2023 03-03-2023 IM/S FIRE HUT COMMERCIAlJMayank INOT INOT MENTIONED
I[EQUIPMENT PVT LTD VslSachdeva(P), MENTIONED
TECH BUILDING CONTROLS
VT LTD
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202 ICS (COMM) CS (COMM)/210/2024 01-03-2024 IPREM CHAND GUPTA Vs M/SSAMEER 0444446565 [Sameer.sidhar@metr [01-03-2024
Extn Block IGANGOTRI ELECTRONICS PVTSIDHAR opolitanleeal.in

ILTD

CS (COMM) CS (COMM)/211/2024 01-03-2024 ICHARANPAADUKA INDUSTRIESAG &18130707356 rinkys601@gmail.co [01-03-2024
IPVT LTD Vs LAKECITY TRADERS [ASSOCIATION m

ICS (COMM) CS (COMM)/212/2024 01-03-2024 ICAMPUS ACTIVEWEAR LIMITEDANKIT 8802310640 la.parashar@albalawo [28-02-2024
Vs NARESH GOYAL PROPRIETORPARASHAR flices.com
IOF M/S ANKUR SHOE SALES

CS (COMM) CS (COMM)/213/2024 01-03-2024 ICANARYAGRO PRIVATE LIMITED[RAJESH 0313882280 vasisht.rajesh23@gm [27-02-2024
Vs SAGAR ENTERPTRISES IVASISHT lail.com

IOMP (I) (COMM) IOMP (I) (COMM.)/61/2024 [04-03-2024 JORIX LEASING AND FINANCIALKAY 89693513158 connect@kaynpartne [28-02-2024
SERVICES INDIA LIMITED VSPARTNERS Irs.com
[PAWAN AND CO AND OTHERS

OMP (I) (COMM) OMP (I) (COMM.)/70/2024 |05-03-2024 SHRIRAM FINANCE LTD VSMANOJ 08111133644 Imanojk.adv@gmail.c [03-03-2024
[KULWANT SINGH KUMAR jom

ICS (COMM) CS (COMM)/223/2024 05-03-2024 ISTATE BANK OF INDIA Vs MRSAMAIYAR &811343911 samaiyar.associates@[02-03-2024
IVIVEK YADAV SEPOY IASSOCIATES gmail.com

CS (COMM) CS (COMM)/227/2024 07-03-2024 SSG LEGAL LTD Vs EXCEAMISUKHMEET |9582028538 sukhmitlambha@gm [01-03-2024
INDIA BRANCH LTD ISINGH lail.com

CS (COMM) ICS (COMM)/228/2024 07-03-2024 STATE BANK OF INDIA VSR N SINGH 8076466594 JAdvrnarayan@Gmail.[02-03-2024
IMUKESH KUMAR GOYAL ICom

CS (COMM) CS (COMM)/231/2024 11-03-2024 AMARJIT SINGH Vs ADVANTAGESURENDER 0891297097 sksharmaadvocate@h|o5-03-2024
ICOMPUTERS (I) PVT LTD ANDKUMAR otmail.com
IORS ISHARMA

Misc DJ Misc DJ/207/2024 12-03-2024 IDEEPAK BANSAL Vs ADITYAJAI PRAKASH [9868219182 jaiprakashig51.s@gm [07-03-2024
IMOULDS AND ANRS lail.com

CS (COMM) CS (COMM)/236/2024 12-03-2024 IMANPREET SINGH Vs VIKASHVISHWENDRA (9871704611 verma.vishwendra@y|o7-03-2024
IVASHISTH IVERMA lahoo.co.in

CS (COMM) CS (COMM)/243/2024 14-03-2024 [FRONTIER BAZARR Vs SANJEEVRRAJNISH 9958160505 rajnish@rrassociates. [11-03-2024

IMANCHANDA

[RANJAN

net.in
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CS (COMM) CS (COMM)/244/2024 14-03-2024 IM/S SARAS KNIT INDIA Vs M/SABHISHEK 9999959779 labhi_laywer24@yaho|o8-03-2024
ICHARAN PAADUKA INDUSTIRES(GUPTA lo.com
IPVT LTD
CS (COMM) CS (COMM)/250/2024 15-03-2024 ICANARA BANK Vs RAMAN KUMARICHITRA 0212888057 chitramalhotralegal @f12-03-2024
ISINGH IMALHOTRA lgmail.com
ICS (COMM) CS (COMM)/253/2024 18-03-2024 IPARVEEN KUMAR KANSAL VSVIPIN 0312203957 vipindilawari83@gm [14-03-2024
[RITU KAPOOR IDILAWARI lail.com
CS (COMM) CS (COMM)/256/2024 19-03-2024 I[HARI RAM METAL AND ALLOYSMOHIT GUPTA |9654130929 Imanojk.adv@gmail.c [15-03-2024
Vs JYOTI INDUSTRIES THROUGH om
TS PROPREITOR
ICS (COMM) ICS (COMM)/269/2024 22-03-2024 ICALCO POLY TECHNIK PVT LTD[Rajesh Kumar/9g810248506 rajeshsinglalg7i@gm [20-03-2024
Vs ASEEM GUPTA Singla lail.com
CS (COMM) CS (COMM)/272/2024 23-03-2024 [UNION BANK OF INDIA VS ANILALOK KUMAR (991 1000126 alok.adv200@gmail.cl22-03-2024
ISINHA jom
ICS (COMM) ICS (COMM)/284/2024 26-03-2024 ICENTRAL BANK OF INDIA VsSUBODH 9811275940 ladvsubodhkumarsing[21-03-2024
IKISHORI LAL UMAR SINGH h@gmail.com
CS (COMM) CS (COMM)/286/2024 27-03-2024 BENNETT COLEMAN AND CO LTDISHAILENDRA (981011673 ssingh.adv@gmail.co [23-03-2024
Vs ANISHA JAIN ISINGH Im
CS (COMM) ICS (COMM)/287/2024 27-03-2024 ISHUBHAM JAIN Vs FIRST CRUSH|VIPIN 0312203957 vipindilawari83@gm [23-03-2024
ICAFE PVT LTD IDILAWARI lail.com
18 SH. AJAY GUPTA|West 210 ICS (COMM)/216/2024 216/2024 02-03-2024 Saraogi Super Sales Pvt Ltd VsVarun Bedi 8285672608 ladvocatevarunbedi@ [(04.03.202
IDISTRICT JUDGE [Extn Block IDeepak Kumar Jain Prop M/s gmail.com 4
(COMMERCIAL [Deepak Traders
ICOURT)
ICS (COMM)/224/2024 224/2024 06-03-2024 IMadhav Kumar Vs Kalawati Rawat [Shourya Uppal (8745804588 ADVOCATESHOURY|03.03.202
AUPPAL@GMAIL.C 4
oM
CS (COMM)/238/2024 238/2024 13-03-2024 ICentral Bank Of India Vs Vijay [Subodh Kumang811375940 ladvsubodhkumarsing(o7.03.202
Singh h@gmail.com 4
CS (COMM)/239/2024 239/2024 13-03-2024 [Manpreet Singh Vs Sunny Nekiye  [Vishwendra 9871704611 [verma.vishwendraver [11.03.2024
Verma 7683073187 Ima@gmail.com
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ICS (COMM)/240/2024 240/2024 14-03-2024 IM/s G E World Through It SChirag Khurana [8587876969 ladvkhurana.chirag@gf11.03.2024
[Proprietor Mr Guru Charan Gupta V: Imail.com
IM/s Pixel Led Pvt Ltd And Ors
[Through Its Managing
ICS (COMM)/241/2024 241/2024 14-03-2024 ICanara Bank Vs Anmol Kaur lAshok Kumar (9560396555 vijayadvss@gmail.co [11.03.2024
m
ICS (COMM)/242/2024 242/2024 14-03-2024 Balaji Action Buildwell Pvt Ltd VS§ABHISHEK 9310008854 laharjikal2@gmail.co [11.03.2024
[Pritpal Singh Bajaj [HARJIKA Im
CS (COMM)/248/2024 248/2024 15-03-2024 IMohan Swraup Garg Vs Ajay KumanGauravVashisht 9868265757,9968 |gauravvashishthlo@g[14.03.2024]
IMehta h 695757 Imail.com
ICS (COMM)/249/2024 249/2024 15-03-2024 IM/s Platinex Db Valves India PviBHARAT B9910403763 ladvbharatbhushan32 [12.03.2024|
ILtd Vs M/s Sipra Sales Corporation [HUSHA N B@gmail.com
[Execution (Comm.)/79/2024 79/2024 16-03-2024 [Bank Of Baroda Vs Sunil Kumar [Deepa Gupta  [9312292558 ladvocate.dcepa.gupta [13.03.2024
(@gmail.com
ICS (COMM)/252/2024 252/2024 18-03-2024 IM P Bansal Vs Life Tea CompanyJOGESH 9818085900 jogesh_mittal@yahoof15.03.2024
And Ors IGUPTA .com
CS (COMM)/260/2024 260/2024 19-03-2024 Shellz Overseas Private Limited VsgSumit Kumar (8588886868 sumit.kumar@shellzof16.03.2024
IM/s Agarwal Traders And Others verseas.com
[Execution (Comm.)/84/2024 84/2024 20-03-2024 Dentsply India Pvt Ltd Vs AmarVishwendra 0871704611 verma. 16.03.2024
[Kumar Tiwari Verma vishwendra@yahoo.c
o .in
[Execution (Comm.)/85/2024 85/2024 20-03-2024 IMotilal Oswal Financial ServiceASHISH 0871234645 juridicasolutio@gmai 18.03.202
[Limited Vs Pooja Ahlawat ICHAUHAN l.com 4
OMP (I) (COMM.)/50/2024 50/2024 01-03-2024 Hdfc Bank Limited Vs NayyarfManish Verma [9650810426 Imsvermachambers@ |28.02.202
[Siddiqui lgmail.com 4
OMP (I) (COMM.)/57/2024 57/2024 04-03-2024 [Hdfc Bank Limited Vs Daya KishanManish Verma [9650810426 Imsvermachambers@ (01.03.202
IGoel lgmail.com 4
IOMP (I) (COMM.)/66/2024 66/2024 05-03-2024 Shriram Finance Ltd Vs GauravManoj Kumar [9811133645 IMANOJK.ADV@GM [03.03.202
Malik AIL.COM 4
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IOMP (I) (COMM.)/67/2024 67/2024 05-03-2024 [Shriram Finance Ltd Vs Om Prakash [Manoj Kumar (9811133645 IMANOJK.ADV@GM |03.03.202
IATL.COM 4
IOMP (I) (COMM.)/68/2024 68/2024 05-03-2024 [Hdfc Bank Limited Vs Ashutosh|Manish Verma |9650810426 Imsvermachambers@ [02.03.202
[Kumar lgmail.com 4
OMP (I) (COMM.)/77/2024 77/2024 20-03-2024 [Shriram Finance Ltd Vs Faryad Ali [Manoj Kumar (9811133645 IMANOJK.ADV@GM [18.03.202
IATL.COM 4
IOMP (I) (COMM.)/78/2024 78/2024 20-03-2024 Shriram Finance Ltd Vs VirendraManoj Kumar [9811133645 IMANOJK.ADV@GM [18.03.202
Singh AIL.COM 4
ICS (COMM)/265/2024 265/2024 21-03-2024 Anshuman Lakhotia Vs HitpreetiSANJAY KRI9818336108 sanjayk.advocate@g [19.03.2024
Singh IMISHRA Imail.com
OMP (I) (COMM.)/84/2024 84/2024 23-03-2024 Ufc Leasing Private Limited Vs AjayBhagat Singh 9810133410 bhagatsings@gmail.c [21.03.2024]
IPal lom
ICS (COMM)/274/2024 274/2024 23-03-2024 [cici Bank Ltd Vs Sumit Khanna [PRANJAL 0818198899 Imarwah.advocate@g [21.03.2024|
IMARWAH Imai.com
ICS (COMM)/275/2024 275/2024 23-03-2024 l[cici Bank Ltd Vs Lokesh Sharma  [PRANJAL 0818198899 Imarwah.advocate@g [21.03.2024|
IMARWAH Imai.com
ICS (COMM)/276/2024 276/2024 23-03-2024 IM/s Canara Bank Vs Sh Hari Ram [SANJEEV 0868089772 sanjiv.pandey2010@g22.03.202
And Ors IKUMAR Imail.com 4
IPANDEY
[Execution (Comm.)/92/2024 92/2024 26-03-2024 [Matrix Guardetch Vs Mist Avenue [UMESH 8527616263 INot Provided 22.03.202
KAPOOR 4
ICS (COMM)/281/2024 281/2024 26-03-2024 IMax Engineering And AutomationRANJAN 0868941046 INot Provided 21.03.2024
Pvt Ltd Vs Anodyne WatefKUMAR
[Engineering Co Pvt Ltd
CS (COMM)/282/2024 282/2024 26-03-2024 [Discovery Logistics Pvt Ltd Vs MitaManoj Khatri (9212010299 ladvocatem.khatri@g [23.03.202
[ndia Pvt Ltd Imaii.com 4
CS (COMM)/283/2024 283/2024 26-03-2024 IMs Oditi Appliances Llp VSAMIT 9911591774,85700 [Not Provided 21.03.2024]
[Mahanama Traders Through It§DHANKHAR |01000

[Proprietor
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IM/s Agarwal Traders And Others

verseas.com

CS (COMM)/285/2024 285/2024 27-03-2024 [Ruchi Matta Prop Ruchi Matta AndiSAVITA 9810349698,98112[MnMadvocates@gma|25.03.202
ICompany Vs Satinder Singh PropMALHOTRA |05361 fil. com 4
lAarav Infratech And Services
19 ISH. NARESHWest 210 ICS (COMM)/216/2024 216/2024 02-03-2024 Saraogi Super Sales Pvt Ltd VsVarun Bedi 8285672608 ladvocatevarunbedi@ |04.03.202
UMAR Extn Block Deepak Kumar Jain Prop M/s lgmail.com 4
HOTRA, [Deepak Traders
IDISTRICT JUDGE
(COMMERCIAL ICS (COMM)/224/2024 224/2024 06-03-2024 Madhav Kumar Vs Kalawati Rawat [Shourya Uppal [8745804588 IADVOCATESHOURY|03.03.202
ICOURT) AUPPAL@GMAIL.C 4
oM
CS (COMM)/238/2024 238/2024 13-03-2024 ICentral Bank Of India Vs Vijay [Subodh Kumarng811375940 ladvsubodhkumarsing(o7.03.202
Singh h@gmail.com 4
CS (COMM)/239/2024 239/2024 13-03-2024 [Manpreet Singh Vs Sunny Nekiye  [Vishwendra 9871704611,[verma.vishwendraver [11.03.2024
Verma 7683073187 Ima@gmail.com
CS (COMM)/240/2024 240/2024 14-03-2024 IM/s G E World Through It SChirag Khurana [8587876969 ladvkhurana.chirag@gf11.03.2024
[Proprietor Mr Guru Charan Gupta Vs Imail.com
IM/s Pixel Led Pvt Ltd And Ors
[Through Its Managing|
ICS (COMM)/241/2024 241/2024 14-03-2024 ICanara Bank Vs Anmol Kaur JAshok Kumar (9560396555 vijayadvss@gmail.co [11.03.2024
m
CS (COMM)/242/2024 242/2024 14-03-2024 Balaji Action Buildwell Pvt Ltd VS§ABHISHEK 9310008854 laharjikal2@gmail.co [11.03.2024
[Pritpal Singh Bajaj HARJIKA Im
CS (COMM)/248/2024 248/2024 15-03-2024 IMohan Swraup Garg Vs Ajay KumanGauravVashisht [0868265757,9968 [gauravvashishthlo@g[14.03.2024
IMehta h 695757 Imail.com
CS (COMM)/249/2024 249/2024 15-03-2024 IM/s Platinex Db Valves India PviBHARAT Bl9910403763 ladvbharatbhushan32 [12.03.2024|
[Ltd Vs M/s Sipra Sales Corporation [HUSHA N B@gmail.com
[Execution (Comm.)/79/2024 79/2024 16-03-2024 Bank Of Baroda Vs Sunil Kumar [Deepa Gupta 9312292558 ladvocate.dcepa.gupta [13.03.2024]
(@gmail.com
CS (COMM)/252/2024 252/2024 18-03-2024 IM P Bansal Vs Life Tea CompanyJOGESH 0818085900 jogesh_mittal@yahooj15.03.2024
And Ors IGUPTA L.com
CS (COMM)/260/2024 260/2024 19-03-2024 Shellz Overseas Private Limited VsiSumit Kumar (8588886868 sumit.kumar@shellzoft6.03.2024
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[Execution (Comm.)/84/2024 84/2024 20-03-2024 [Dentsply India Pvt Ltd Vs AmarVishwendra 9871704611 verma. 16.03.2024]
[Kumar Tiwari Verma vishwendra@yahoo.c
o .in
[Execution (Comm.)/85/2024 85/2024 20-03-2024 IMotilal Oswal Financial ServiceASHISH 0871234645 juridicasolutio@gmai[18.03.202
[Limited Vs Pooja Ahlawat ICHAUHAN l.com 4
IOMP (I) (COMM.)/50/2024 50/2024 01-03-2024 [Hdfc Bank Limited Vs NayyarManish Verma [9650810426 Imsvermachambers@ [28.02.202
[Siddiqui lgmail.com 4
OMP (I) (COMM.)/57/2024 57/2024 04-03-2024 [Hdfc Bank Limited Vs Daya KishanManish Verma [9650810426 Imsvermachambers@ |01.03.202
Goel lgmail.com 4
IOMP (1) (COMM.)/66/2024 66/2024 05-03-2024 Shriram Finance Ltd Vs GauravManoj Kumar (9811133645 IMANOJK.ADV@GM [03.03.202
Malik IATL.COM n
OMP (I) (COMM.)/67/2024 67/2024 05-03-2024 [Shriram Finance Ltd Vs Om Prakash [Manoj Kumar [9811133645 IMANOJK.ADV@GM [03.03.202
AIL.COM 4
IOMP (I) (COMM.)/68/2024 68/2024 05-03-2024 Hdfc Bank Limited Vs Ashutosh|Manish Verma [9650810426 Imsvermachambers@ |02.03.202
[Kumar gmail.com 4
OMP (1) (COMM.)/77/2024 77/2024 20-03-2024 [Shriram Finance Ltd Vs Faryad Ali [Manoj Kumar [9811133645 IMANOJK.ADV@GM [18.03.202
IATL.COM n
IOMP (I) (COMM.)/78/2024 78/2024 20-03-2024 Shriram Finance Ltd Vs VirendraManoj Kumar (9811133645 IMANOJK.ADV@GM [18.03.202
Singh IATL.COM n
CS (COMM)/265/2024 265/2024 21-03-2024 Anshuman Lakhotia Vs HitpreetiSANJAY KRI9818336108 sanjayk.advocate@g [19.03.2024
Singh IMISHRA Imail.com
OMP (I) (COMM.)/84/2024 84/2024 23-03-2024 Ufc Leasing Private Limited Vs AjayBhagat Singh  |9810133410 bhagatsings@gmail.c |21.03.2024|
IPal om
CS (COMM)/274/2024 274/2024 23-03-2024 l[cici Bank Ltd Vs Sumit Khanna IPRANJAL 0818198899 marwah.advocate@g [21.03.2024|
IMARWAH Imai.com
ICS (COMM)/275/2024 275/2024 23-03-2024 l[cici Bank Ltd Vs Lokesh Sharma  [PRANJAL 0818198899 marwah.advocate@g [21.03.2024|

IMARWAH

Imai.com
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ICS (COMM)/276/2024 276/2024 23-03-2024 IM/s Canara Bank Vs Sh Hari Ram [SANJEEV 0868089772 sanjiv.pandey2010@g22.03.202
And Ors UMAR Imail.com 4
IPANDEY
[Execution (Comm.)/92/2024 92/2024 26-03-2024 [Matrix Guardetch Vs Mist Avenue [UMESH 8527616263 INot Provided 22.03.202
IKAPOOR 4
CS (COMM)/281/2024 281/2024 26-03-2024 [Max Engineering And Automatio JAN 0868941046 INot Provided 21.03.2024
Pvt Ltd Vs Anodyne WatefKUMAR
[Engineering Co Pvt Ltd
CS (COMM)/282/2024 282/2024 26-03-2024 [Discovery Logistics Pvt Ltd Vs MitaManoj Khatri (9212010299 ladvocatem.khatri@g [23.03.202
ndia Pvt Ltd Imaii.com 4
ICS (COMM)/283/2024 283/2024 26-03-2024 IMs Oditi Appliances Llp VSAMIT 9911591774,85700 [Not Provided 21.03.2024]
[Mahanama Traders Through It§DHANKHAR |01000
[Proprietor
CS (COMM)/285/2024 285/2024 27-03-2024 [Ruchi Matta Prop Ruchi Matta AndiSAVITA 9810349698,98112[MnMadvocates@gma|25.03.202
ICompany Vs Satinder Singh PropMALHOTRA |05361 fil. com 4
Aarav Infratech And Services
20 ISH. ANURAG SAIN,NEW DELHI ICS(COMM) 201/2024 01.03.2024 ISTATE BANK OF INDIA VSANSHUMAN [9990042642 ISRI.ANSHU83@GM (08.02.2024
IDISTRICT JUDGEDISTRICT IDURGA NAND THAKUR & ANR. ISRIVASTAVA JAIL.COM
(COMMERCIAL
ICOURT)-01
il CS(COMM) 200/2024 01.03.2024 ISTASTE BANK OF INDIA VSJANSHUMAN [9990042642 ISRI.ANSHU83@GM [31.01.2024
ISUNIL DATT JOSHI & ANR. ISRIVASTAVA AIL.COM
it ICS(COMM) 202/2024 01.03.2024 IM/S AXSYS SOLUTION VS. M/SSANJAY BAJAJ [0811082913 BBLS@YMAIL.COM [19.02.2024
ILIFESTYLE BUILDCON PRIVATE
ILIMITED
il CS(COMM) 203/2024 01.03.2024 IDEUTSCHE BANK AG VS. M/SSURI 89971357074 ILITIGATION@SURI [16.02.2024
IVENUS BEAUTY SOLUTIONSICOMPANY, ICO.IN
IPRIVATE & ORS. ILAW FIRM
it OMP(I)COMM 37/2024 01.03.2024 IKOTAK MAHINDRA PRIME LTDJAMIT KUMAR{990659337 IKMPSPARTNER@G [09.01.2024
IVS. JITENDRA T. ISINHA IMAIL.COM
it OMP(I)COMM 38/2024 01.03.2024 JACCELERATE PRODUCTXIMANAN POPLI (9289028206 ICONTACT@LEXSTO|27.02.2024
IVENTURES PRIVATE LIMITED VS, INEGROUP.COM
IGILL VENTURES
it CS(COMM) 214/20254 02.03.2024 STATE BANK OF INDIA VS/RUCHI 0811170646 IRUCHIKHURANAA [24.02.2024
IASHRAF KHAN KHURANA IDVOCATE@GMAIL.
oM
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1 ICS(COMM) 215/2024 02.03.2024 ISTATE BA;NK OF INDIA VS.|RUCHI 0811170646 [RUCHIKHURANAA [24.02.2024
IMOHD. AFZAL CHHOTE KHAN URANA IDVOCATE@GMAIL.
oM
it ICS(COMM) 216/2024 02.03.2024 IM/S UNITED INDIA INSURANCE[NANDITA 9555577906 INANDITA2412@GM [28.02.2024
IVS. M/S TARA ARGO FRIEGHTISAXENA AIL.COM
ICARRIER & ANR.
1 ICS(COMM) 223/2024 04.03.2024 [URMILA & ANR. VS. INDIABULLSJB. 0910310556 IADVAJITHWILLIYA [17.02.2024
[HOUSING FINANCE LTD. & ANR. [KARUNAKARA IM@GMAIL.COM
IN
it ICS(COMM) 222/2024 04.03.2024 JOPPLE LIGHTING INDIA PRIVATERHEA LUTHRA|99170799999 IADVRTALCHAMBER|27.02.2024
ILTD. VS. AUDIMOOLAM S@GMAIL.COM
[THANGAM
it ICS(COMM) 221/2024 04.03.2024 IOPPLE LIGHTING INDIA PRIVATERHEA LUTHRA|99170799999 IADVRTALCHAMBER|27.02.2024
ILTD. VS. AUDIMOOLAM IS@GMAIL.COM
THANGAM
il CS(COMM) 227/2024 05.03.2024 VEE KAY CONSTRUCTION VS {SURUCHI 9891155380, ISURUCHIRAKESH@|28.02.2024
IDELHI SIKH GURDWARATHAPAR 0911463148 IGMAIL.COM
IMANAGEMENT COMMITTEE
it ICS(COMM) 228/2024 05.03.2024 INEW GREEN FIELD|PRANAYV RISHI 9873311087 [PRANAV.RISHI@G [22.02.2024
[EDUCATIONAL SOCIETY VS. M/S IMAIL.COM
[PURI CONSTRUCTION PRIVATYE
ILIMITED
il CS(COMM) 229/2024 05.03.2024 IDEUTSCHE BANK AG VS. MRJSURI 849971357074 ILITIGATION@SURI [29.02.2024
IKUNAL SINGH, PROPRIETOR M/SICOMPANY, ICO.IN
[KUNAL ENTERPRISES ILAW FIRM
it CS(COMM) 230/2024 05.03.2024 IM/S AXSYS SOLUTION VS. M/SSANJAY BAJAJ [0811082913 BBLS@YMAIL.COM, |29.02.2024
ICHETANYA BUILDCON PRIVATE ISANJAYBAJAJ@BBL)
ILIMITED ISDELHI.COM
il CS(COMM) 231/2024 05.03.2024 IM/S HIMALAYAASHISH 08112-15280 [UPADHAYAYLAWC [28.02.2024
ICOMMUNICATIONS PVT. LTD. VSJUPADHAYA [HAMBERS@GMALIL.
IM/S THE NEW INDIA ASSURANCE| ICOM
ICO. LTD.
it IMISC DJ. 425/2024 06.03.2024 ICANARA BANK VS. RAJ MOBILE &RAJIV RANJAN[8447704226 INOT AVAILABLE 28.02.2024
IANR. IDWIVEDI/
VISHAL/ KAPIL
ICHATURVEDI
it CS(COMM) 234/2024 06.03.2024 IM/S FAITH MERCANTILE PVTJAYUSHI 9953767798 AYUSHIC41@GMAIL|29.02.2024
ILTD. VS. M/S OASIS COMMERCIALICHUGH .COM
IPVT. LTD.
it CS(COMM) 233/2024 06.03.2024 IM/S CAPITAL PLASTIC HOUSEK K SINGH 9810673660 ADVKKSINGH@GM [27.02.2024
[THROUGH ITS AR AIL.COM
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ICS(COMM) 232/2024 06.03.2024 STATE BANK OF INDIA VSHARSHIT 7417442181 [HGUPTA466 @GMAI [17.02.2024
INIRMAL SHARMA UPTA IL.COM
it ICS(COMM) 243/2024 07.03.2024 IM/S JAI UNIVERSAL VS. UNIO OL 0810751489 IADVKAJOL28 @YAH |01.03.2024
OF INDIA HARMA, 00.COM
ANKAJ
HARDWAJ
1 CS(COMM) 244/2024 07.03.2024 STATE BANK OF INDIA VS.%CHI 9811170646 IRUCHIKHURANAA [24.02.2024
IMOHAMMAD ADIL URANA IDVOCATE@GMAIL.
ICOM
it ICS(COMM) 245/2024 07.03.2024 ISTATE BANK OF INDIA VS. MOHD.[RUCHI 0811170646 RUCHIKHURANAA [24.02.2024
ISAHIL KHAN KHURANA IDVOCATE@GMAIL.
ICOM
it OMP(COMM) 55/2024 07.03.2024 INATIONAL DKLILLSURI &]011-43434600 ILITIGATION@SURI [01.03.2024
IDEVELOPMENT CORPORATION|ICOMPANY, ICO.IN
IVS. M/S EDULIGHT CAREERS PVT |JLAW FIRM
ILTD.
il CS(COMM) 246/2024 11.03.2024 I[EAGE ELECTRONICS PVT. LT. VS[NAVIN BANSAIL|8826346200, INAVINBAINSLAOFF |05.03.2024
IMR. SURAJDATTA SAGUN[& ABHAY|8630526191 ICE@GMAIL.COM,
IMORAJKAR & ORS. IPRATAP SINGH IADVABHAYPSINGH
(@GMAIL.COM
it IOMP(COMM) 56/2024 11.03.2024 RISHABH ACADEMY & ORS. VS.SANCHIT 8506812719 ISANCHITGARG99@ [05.03.2024
[EXTRAMARKS EDUCATION INDIAIGARGA IGMAIL.COM
[PRIVATE LIMITED & ANR.
it OMP(I)COMM 44/2024 11.03.2024 IM/S KAPOOR TENT & CATERERAKSHAT 7985177435 IBAJPAIAKSHAT@G [29.03.2024
IVS. INDIAN RAILWAY CATERINGBAJPAI IMAIL.COM
AND TOUISM CORPORATION|
IRCTC)
it (OMP(I)COMM 45/2024 11.03.2024 [KOTAK MAHINDRA PRIME LTDJAMIT KUAMR9990659331 INOT AVAILABLE  [24.01.2024
IVS. AKHILESEH TIWARI ISINHA
il OMP(I)COMM 46/2024 11.03.2024 [KOTAK MAHINDRA PRIME LTDJAMIT KUAMR[9990659331 INOT AVAILABLE 24.01.2024
IVS. ALOK KUMAR ISINHA
it OMP(COMM) 57/2024 12.03.2024 IRATTANINDIA POWER LTD VS|RAJAT NAVET (9650881816 IRAJATNAVET@HOT|02.03.2024
ION EXCHANGE (INDIA) LTD. IMAIL.COM
it ICS(COMM) TRADE MARK 249/2024 12.03.2024 ILIBERTY MATCH COMPANY (P)UNITED &0650682928 RISHI@UNITEDAN [07.03.2024
ILTD. VS. M/S KHANDELWALUNITED IDUNITED.COM
BROTHERS
il OMP(I)COMM 64/2024 13.03.2024 IKOTAK MAHINDRA PRIME LTDAMIT KUMAR9990659331 IKMPSPARTNER@G [12.03.2024
IVS. MANOJ SHARMA & ORS. ISINHA IMAIL.COM
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1 OMP(I)COMM 63/2024 13.03.2024 OTAK MAHINDRA PRIME LTD/AMIT KUMAR9990659331 PSPARTNER@G [12.03.2024
IVS. SUNIL GOGIA & ORS. ISINHA IMAIL.COM
it ICS(COMM) 254/2024 13.03.2024 SAKET METAL TECHNOCRATEWASIM FIROZ 9810926617 WASEEMFADV@GM]|05.01.2024
IPVT. LTD. VS. KOTAK MAHINDRA AIL.COM
IBAND
it ICS(COMM) 261/2024 14.03.2024 STATE BANK OF INDIA VSJAKHIL GUPTA (9811085046 INOT AVAILABLE 07.03.2024
ISONALI LAL & ANR
it ICS(COMM) 260/2024 14.03.2024 IM/S INDRAPRASTHA SERVICESNNAVIN KUMARJ9711117006 ADVSEHRAWAT7@ |07.03.2024
IVS. COUINCIL OF SCIENTIFIC &SEHRAWAT IGMAIL.COM
INDUSTRIAL RESEARCH
it ICS(COMM) 259/2024 14.03.2024 ICANARA BANK VS. SH. SHYAMMAMATA PAL (9873270564 IMAMTA.PALO1@GM|04.03.2024
ISUNDAR ATIL.COM
it CS(COMM) 258/2024 14.03.2024 IM/S MONTAGE ENTERPRISESSUNIT GUPTA (9811904386 ISUJIT.LAW@GMAIL|05.03.2024
IPVT. LTD. VS. PAN ROYALE LLOP| .COM
& ANR.
it [EX(COMM) 38/2024 14.03.2024 SH. AJAY KUMAR JAIN ANDMANOJ GUPTA (9899268059 IMANOJGUPTAADV2[05.03.2024
OTHERS VS. UNIMONI GLOBAL loo@GMAIL.COM
IBUSINESS SERVICES PVT. LTD.
il ICS(COMM) TRADE MARK 257/2024 14.03.2024 IM/S HERO INVESTCORP PVTJANIL KUMAR/9810134793 ALLIPCARE@GMAI [12.03.2024
ILTD. & ANR. VS. AYUSHISAHU IL.COM
IENTERPRISES
it (OMP(I)COMM 81/2024 15.03.2024 IKMPL VS. PRINCE SO RAJ KUMAR [AJAY UPPAL  [9811740125 IVIRTUOUS.PEOPLE |04.03.2024
(@GMAIL.COM
il OMP(I)COMM 80/2024 15.03.2024 [KMPL VS. BEENA RAM CHARAN |AJAY UPPAL 9811740125 IVIRTUOUS.PEOPLE |04.03.2024
(@GMAIL.COM
it OMP(I)COMM 79/2024 15.03.2024 IKMPL VS. VIBHAV KAPOOR IAJAY UPPAL 9811740125 IVIRTUOUS.PEOPLE |04.03.2024
(@GMAIL.COM
it OMP(I)COMM 78/2024 15.03.2024 [KMPL VS. VIJENDER PAL IAJAY UPPAL 9811740125 IVIRTUOUS.PEOPLE |04.03.2024
(@GMAIL.COM
il OMP(I)COMM 77/2024 15.03.2024 [IKMPL VS. DEEPANSHU S JAJAY UPPAL 9811740125 IVIRTUOUS.PEOPLE |04.03.2024
(@GMAIL.COM




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate  MobileAdvocate email id

Number

Date of e-
filing

OMP(I)COMM 76/2024 15.03.2024 IKMPL VS. SURESH KUMAR IAJAY UPPAL (9811740125 IVIRTUOUS.PEOPLE (04.03.2024
(@GMAIL.COM
it ICS(COMM) 263/2024 15.03.2024 IBRILLTECH ENGINEERS P LTD./ANKUR 0811126091 IANKURSINGHALAD [14.03.2024
IVS. NKG INFRASTRUCTURE LTD. [SINGHAL VOCATE@GMAIL.C
OM
it OMP(I)COMM 86/2024 16.03.2024 IKMPL VS. SHER SINGH USHAL 7009793548 RISHABH.ERUDITE [13.03.2024
UMAR, ILEGAL@GMAIL.CO
[HARSH AHUJA M
it OMP(I)COMM 87/2024 16.03.2024 IKMPL VS. RAVI KUMAR [KUSHAL 7009793548 IRISHABH.ERUDITE [13.03.2024
KUMAR, ILEGAL@GMAIL.CO
[HARSH AHUJA M
it ICS(COMM) 269/2024 18.03.2024 ISUPER PLASTRONICS PVT. LTDJHIMANSHU (9811997569 [HIMANSHUYADAV [12.03.2024
IVS. INFOTEL BUSINESS IYADAV (@FORESIGHTLAW.I
IN
il CS(COMM) 268/2024 18.03.2024 JOPPLE LIGHTING INDIA PRIVATESHIVANG 9953492050 IDIVIJK@LUTHRA.C [11.03.2024
ILIMITED VS. VINOD KUMAR,MUKHERJI oM,
IPROPRIETOR, VIN MARKETING ISUMKHERJI@LUTH
[RA.COM
it OMP(COMM) 58/2024 18.03.2024 ICENTRAL UNIVERSITY OHASHISH 0716978896 IASHISHSHARMAS37 [11.03.2024
PUNJAB VS. M/S  GAGANKUMAR 0@GMAIL.COM
[TRADERS ISHARMA
il [EX(COMM) k1/2024 18.03.2024 IMR. PUNIT ANEJA AND ANR. VS,MR. SONAM[9811046711 ISONAM@KDATTALI [12.03.2024
IM/S V.P. SPACES PVT. LTD. ANDSHARMA IN
ORS.
it CS(COMM) 267/2024 18.03.2024 OPPLE LIGHTING INDIA PRIVATESHIVANG 9953492050 IDIVIJK@LUTHRA.C [11.03.2024
ILIMITED VS. MOHAMMAD RAZZA ,MUKHERJI OM,
IPROPRIETOR, M.R. ELECTRONIC ISUMKHERJI@LUTH
[RA.COM
il OMP(I)COMM 08/2024 18.03.2024 [KMPL VS. ISLAMUDDIN MALIKKKUSHAL 7009793548 IRISHABH.ERUDITE [13.03.2024
JAND ANR. KUMAR, ILEGAL@GMAIL.CO
I[HARSH AHUJA M
it [EX(COMM) ko/2024 18.03.2024 IM/S THERMOKING VS. N.GSH. SM.8595718371, ISHARJEEL 29.02.2024
TRADERS [HASHMI 8700743675 IMAHMOOD
[HASHMI@GMAIL.C
OM
it OMP(COMM) 59/2024 18.03.2024 INEW DELHI MUNICIPALJMAYANK 9971999961 IBAMNIYAL.MAYAN |04.03.2024
ICOUNCIL VS. M/S VISHESHBAMNIYAL [K@GMAIL.COM
IBUILDERS THROUGH MR. ARUN|
JAIN, PROPRIETOR AND ANR.
it CS(COMM) 271/2024 19.03.2024 IM/S B.LM. STEELS VERSUS [DINESH 9654397323 IDINESH2DC@GMAI [12.12.2023
IM.S.K. INFRA PVT.LTD. [L.COM
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OMP(I)COMM 101/2024 19.03.2024 OTAK MAHINDRA PRIME (LTD)AMIT KUMAR999065331, 011{KMPSPARTNER@G [16.03.2024

VERSUS ALOK KUMAR ISINHA 42641454 IMAIL.COM

it OMP(I)COMM 100/2024 19.03.2024 IKOTAK MAHINDRA PRIME (LTD)AMIT KUMAR999065331, 011{KMPSPARTNER@G [18.03.2024
VERSUS  JOGINDER  KUMARSINHA 12641454 IMAIL.COM
JARORA

it ICS(COMM) 275/2024 20.03.2024 A.D. SEWING MACHINEUNITED 89990605966 [UNITEDMARK@UN [18.03.2024
ICOMPANY & ORS. VS. MRJUNITED ITEDANDUNITED.C
UITENDRA RATHORE & ANR. OM

it OMP(I)COMM 113/2024 21.03.2024 I[HERO FINCORP LIMITED VERSUSMAYANK 0873347330 Imayank_mahajan@o [15.03.2024
HI-LINK AUTO IMAHAJAN 5@yahoo.com

it OMP(I)COMM 114/2024 21.03.2024 [HERO FINCORP LIMITED VERSUSMAYANK 0873347330 Imayank_mahajan@o [15.03.2024
AUTO MATRIX & ANR. IMAHAJAN 5@yahoo.com

it IMISC DJ. 169/2024 23.02.2024 IGAS LOGISTICS V/S AL NOORSOBHA JAIN (8851632512 legalbij@gmail.com [19.03.2024
[EXPORTS

it [EX(COMM) kU3/2024 23.03.2024 IMS. R.K. CONSTRUCTION V/SSANYADUA (9910204020 sanyadua.adv@gmail [20.03.2024
[UNION OF INDIA

it (OMP(COMM) 119/24 23.03.2024 [KOTAK MAHINDRA PRIME V/SAMIT KUAMR/9990659331 INOT AVAILABLE  [|22.03.024
ADHILESH KUMAR TIWARI ISINHA

it (OMP(I)COMM 123/2024 27.03.2024 IKMPL VS. SANDEEP KUMAR IAJAY UPPAL 9811740125 IVIRTUOUS.PEOPLE [19.03.2024

(@GMAIL.COM

il OMP(I)COMM 124/2024 27.03.2024 [KMPL VS. ABHISHEK MISHRAJAJAY UPPAL (9811740125 IVIRTUOUS.PEOPLE [19.03.2024
JAND ORS. (@GMAIL.COM

it ICS(COMM) 292/2024 27.03.2024 ICRYSTAL CROP PROTECTIONBHAWESH 8448859177 IADVOCATEBPHULA [01.03.2024
ILTD. VS. G. PERI REDDY IPHULAR R@GMAIL.COM

it CS(COMM) 203/2024 27.03.2024 ICRYSTASL CROP PROTECTION VS [BHAWESH 8448859177 IADVOCATEBPHULA |01.03.2024
IDEVESH RAMKISAN GENEDIWAL [PHULAR R@GMAIL.COM

it CS(COMM) 297/2024 28.03.2024 IM/S ADLAKHA ASSOCIATES PVTJAVINASH 0871441764 AKTRIVEDILAWOFF|22.03.2024
ILTD VS. M/S NAHAR INDUSTRIALJKUMAR ICES@GMAIL.COM

[ENTERPRISES LTD. (NIEL)

[TRIVEDI




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-
filing

ICS(COMM) 298/2024 28.03.2024 IM/S ADLAKHA ASSOCIATES PVTJAVINASH 0871441764 IAKTRIVEDILAWOFF]20.03.2024
ILTD VS. M/S NAHAR INDUSTRIALJKUMAR ICES@GMAIL.COM
[ENTERPRISES LTD. (NIEL) [TRIVEDI
it OMP(COMM) 67/2024 28.03.2024 JUNION OF INDIA VS. M/S VEEADV. OM|0818199103 JOPLAWASSOCIATES|23.03.2024
IKAY ENTERPRISES GOVT[PRAKASH (@GMAIL.COM
IBUILDERS & CONTRACTORS
1 ICS(COMM) 305/2024 30.03.2024 IBA;NK OF INDIA VS. MEGHAAMBUJ 0818200305 IADVOCATESWE4U [28.03.2024
ICONSTRUCTIONS AND ORS. IKUMAR NIRAJ (@GMAIL.COM
it [EX(COMM) 53/2024 30.03.2024 ISH. RAJESH BEDI VS. M/S COX &ARUN BATTA,9810380313 INDIRAMARLA17@ [23.03.2024
IKINGS LIMITED & ANR. INDIRA IGMAIL.COM
IMARLA,
RAHUL GUPTA
it [EX(COMM) 52/20240 30.03.2024 IPUNJAB NATIONAL BANK VS. M/SINDIRA 9311824970 IASSOCIATENARAYA|21.03.2024
IGATASMAY INDIA PVT. LTD. INARAIN IN29@GMAIL.COM
it [EX(COMM) 51/2024 30.03.2024 [PUNJAB NATIONAL BANK VS M/SINDIRA 9311824970 JASSOCIATENARAYA|21.03.2024
IR. G. UNISEX SALORN INARAIN IN29@GMAIL.COM
it ICS(COMM) 303/2024 30.03.2024 IM/S MERCURY FABRICS VS. SHRIMADHUR 09810955755 INOT AVAILABLE 15.03.2024
[UDAYA BHASHARA IGULHANSAPR
A
it CS(COMM) 302/2024 30.03.2024 IM/S RSPL HEALTH VTPT LD VSM/S UNITED]26843455, [UNITEDMARK@UN [28.03.2024
[HARISH VAISHANAV JAND UNITED (26936783 ITEDANDUNITED.C
oM
it CS(COMM) 287/2024 26.03.2024 ILIVING MEDIA INDIA LTD. VS;SHAHRUKH [7838390214 SHAHRUKHEJAZ@ [22.03.2024
IANDHRA PRADESH TOURISMIEJAZ [HOTMAIL.COM
IAUTHORITY
il OMP(COMM) 62/2024 22.03.2024 IM/S MANMOHAN SINGH VS[POONAM 0010249938 INOT AVAILABLE 15.03.2024
JUNION OF INDIA IPRASAD
21 ISH. VIDYAINEW DELHI25 CS (COMM.) 207/2024 01.03.2024 ISBI Vs PAPPU GUPTA ISH VIPIN|9990042642 ISRI.LANSHU83@GM [31.01.2024
IPRAKASH, IDISTRICT KUMAR AIL.COM
IDISTRICT JUDGH SH
(COMMERCIAL IANSHUMAN
ICOURT) o5 CS (COMM.) 41/2024 01.03.2024 IKOTAK MAHINDRA PRIME VsSH AMIT/9990659331 kmpspartner@gmail. |09.01.2024
IMAHENDER SHARMA IKUMAR SINHA lcom
25 CS (COMM.) 40/2024 01.03.2024 IKOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [08.01.2024
IAKASH VERMA KUMAR SINHA lcom
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25 ICS (COMM.) 39/2024 01.03.2024 OTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [09.0.2024
ISATISH MISHRA UMAR SINHA lcom

25 CS (COMM.) 209/2024 02.03.20247 ICENTRAL BANK OF INDIA VsSH K Klo871226784 kmudgil@kklegal.co.i[06.02.2024
IPRATIMA KHAN IMUDGIL n

25 CS (COMM.) 211/2024 02.03.20247 ICENTRAL BANK OF INDIA VsSH K Ki9871226784 kmudgil@kklegal.co.i[06.02.2024
IJASHISH GOEL IMUDGIL In

25 CS (COMM.) 210/2024 02.03.20247 IMS ANTRIKSH BHAWAN FLAT|SH RAKESH|8860030065 lawlegal @gmail.co [23.02.2024
JOWNERS Vs ISHA DAS SAHNIWADHWA Im
IBROTHERS

25 ICS (COMM.) 220/2024 04.03.2024 BRILLTECH ENGINEERS PVT VsSH ANKUR[9811126091 INOT PRIVDED 02.02.2024
INKG INGRASTRUCTURE LTD ISINGHAL

25 [EX./COMM. 31/2024 04.03.2024 ISUNIL KUMAR Vs UMESH CHANDSH DHEERAJ|9810550260 kndheeraj2oo3@yah [02.03.2024
IGUPTA KUMAR NAYAL) oo.co.in

25 ICS (COMM.) 217/2024 04.03.2024 IOPPLE LIGHTING INDIA PVT LTDMS RHEA{9917079999 ladvrtalchambers@gml27.02.2024
Vs NITIN SACHDEVA ILUTHR lail.com

25 ICS (COMM.) 218/2024 04.03.2024 OPPLE LIGHTING INDIA PVT LTDMS RHEA(Q917079999 ladvrtalchambers@gml27.02.2024
Vs GOPINATH MUTTA LUTHR lail.com

25 IOMP(I)COMM 42/2024 04.03.2024 IMS ADITYA BIRLA FINANCE LTDSH SURESH[9818388241 vidursikka@trulegal.cl21.02.2024
Vs MS RAGHAV IMPEX IKUMAR o.in

JAJORIA

25 CS (COMM.) 219/2024 04.03.2024 IMS ALSTONE MANUGACTURINGISH VINEET|9716141409 INOT PRIVDED 27.02.2024
IPVT LTD Vs SHARMA PEB STEELJJAIN
ISTRUCTURES PVT LTD

25 CS (COMM.) 226/2024 05.03.2024 IDEUTSCHE BANK AG Vs MSSH GAURAV|9971357074 litigation@surico.in [29.02.2024
IVIREN TELECOM PVT LTD KHANNA

25 OMP(COMM) 53/2024 06.03.2024 IKAPTAN SINGH Vs MAHINDRA &SH ARJUN[9868621882 INOT PRIVDED 27.02.2024
IMAHINDRA FINANCIAL SERVICESBANSAL
ILTD

25 (OMP(i)(COMM) 43/2024 06.03.2024 [FUSION MICRO FINANCE LTD VsSH ADITYA{9990659331 kmpspartner@gmail. [05.03.2024
[KALYAN FLOUR MILL AND ORS. [PRASAD lcom
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25 [EX./COMM. 33/2024 06.03.2024 9810594551 [dwivedidrr@gmail.co [28.02.2024
IRANJAN m
IDWIVEDI
25 CS (COMM.) 237/2024 06.03.2024 REVEX PLASTICERS PVT LTD VsSH VISHESH|9810444651 legistauxiliary@gmail14.02.2024
IRAMESH KUMAR ICHAUHAHN .com
25 ICS (COMM.) 234/2024 06.03.2024 IM/S FAITH MERCANTILE PVT LTDMS  AAYUSHI995376779 E429.02.2024
Vs M/S OASIS COMMERCIAL ICHUGH layushic41@gmail.co
25 CS (COMM.) 208/2024 06.03.2024 THE EUROPEAN DRUG STORES-SH SHASHWAT|0871383136 shashwat@aeddhaasl |28.02.2024
IEDHN Vs BETA DRUGS LTD [TRIPATHI legal.com
25 CS (COMM.) 236/2024 06.03.2024 ISBI Vs NANDINI & ANR ISH HARSHIT7417442181 lhgupta466 @gmail.co [05.02.2024
IGUPTA Im
25 CS (COMM.) 240/2024 07.03.2024 ISBI Vs SURESH KACHWAYA IMS RUCHI9811170646 ruchikhuranaadvocat [24.02.2024
KHURANA le@gmail.com
25 *CS (COMM.) 238/2024 07.03.2024 AD CLEAR DIGITAL MARKETINGSH MADAN|7599003600 IADVOCATEPRAMO [26.02.2024
SERVICE Vs CISCO CYBERJLAL IDDUBEY14@GMAIL.
ISECURITY PVT LTD ICOM
25 *CS (COMM.) 241/2024 07.03.2024 V. K JAIN AND SONS Vs RJISH ARCHIT|9599043045 legal @sigmalegal.in [01.03.2024
ISTATIONERS ISINGHAL
25 [EX./COMM. 34/2024 07.03.2024 INDO ALUSYS INDUSTRIES LTDISH RAJESH|9810294894 INOT PRIVDED 02.03.2024
Vs S S GROUP PVT LTD IBANATI
25 OMP (COMM) 54/2024 07.03.2024 IVIMARSH MARKETING AND ORSSH RAKESH|9911116314 ladvocaterkeshsrivastal01.03.2024
Vs LAVA INTERNATIONAL LTD ISRIVASTAWA va@gmail.com
25 CS (COMM.) 239/2024 07.03.2024 IVALVOLINE CUMMINS PVT LTDSH AKSHAY|0811072845 kawkegak@gmail.co|29.02.2024
Vs RUBY AGENCIES AND ORS ISHARMA Im
25 CS (COMM.) 50/2024 11.03.2024 IMS  KAPOOR TENTS ANDSH AKSHAT{7985177435 bajpaiakshat@gmail.do2.03.2024
ICATERER Vs INDIAN RAILWAY[BAHPAI lom
ICATERING AND CORP.
25 OPM(I)(COMM) 51/2024 11.03.2024 IKOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [24.01.2024
IVIMAL KUMAR KUMAR SINHA lcom
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25 OPM(I)(COMM) 52/2024 11.03.2024 OTAK MAHINDRA PRIME 0990659331 kmpspartner@gmail. [24.01.2024
[ROBIN TOMAR AND ANR UMAR SINHA lcom

25 OPM(I)(COMM) 55/2024 11.03.2024 IKOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [24.01.2024
IBHAWNA SHARMA AND ANR. IKUMAR SINHA lcom

25 OPM(I)(COMM) 54/2024 11.03.2024 [KOTAK MAHINDRA PRIME Vsﬁ(H AMIT|9990659331 kmpspartner@gmail. [24.01.2024
ISUMIT JAMUAL AND ORS UMAR SINHA lcom

25 OPM(I)(COMM) 61/2024 11.03.2024 IKOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [04.03.2024
ALOK KK KUMAR SINHA lcom

25 OPM(I)(COMM) 56/2024 11.03.2024 [KOTAK MAHINDRA PRIME Vsﬁ(H AMIT|9990659331 kmpspartner@gmail. [24.01.2024
ISATISH KUMAR AND ANR UMAR SINHA lcom

25 OPM(I)(COMM) 57/2024 11.03.2024 [KOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [24.01.2024
INADEEM KHAN KUMAR SINHA lcom

25 OPM(I)(COMM) 58/2024 11.03.2024 HE%TAK MAHINDRA PRIME VSE{H AMIT|9990659331 kmpspartner@gmail. [24.01.2024

SHAN D. UMAR SINHA lcom

25 OPM(I)(COMM) 59/2024 11.03.2024 [KOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [07.03.2024
IVISHAL SHARMA KUMAR SINHA com

25 OPM(I)(COMM) 53/2024 11.03.2024 [KOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [24.01.2024
IHIMANSHU CHAUDHARY IKUMAR SINHA lcom

25 OPM(I)(COMM) 60/2024 11.03.2024 [KOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [04.03.2024
IRAJESHWAR PRASAD YADAV ANDIKUMAR SINHA lcom
JANR.

25 CS (COMM.) 248/2024 11.03.2024 VIJAY BANSAL Vs MS S DSH SANJAY|9811271968 sanjaygupta_advocat [02.03.2024
IENGINEERS & ORS. IGUPTA le@yahoo.com

25 OPM(I)(COMM) 62/2024 11.03.2024 IMS  KAPOOR TENTS ANDSH AKSHAT{7985177435 bajpaiakshat@gmail.d29.02.2024
ICATERER Vs INDIAN RAILWAY[BAHPAI lom
ICATERING AND TOURISM|
ICORPOTATION

25 CS (COMM.) 253/2024 13.03.2024 [BANK OF INDIA Vs RASHIM ISH BR1Jj9811215181 INOT PRIVDED 21.02.2024

IMOHAN
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25 ICS (COMM.) 251/2024 13.03.2024 IBANK OF INDIA Vs J S TRADINGISH BR1J|9811215181 INOT PRIVDED 21.02.2024
ICOMPANY IMOHAN

25 [EX./COMM. 35/2024 13.03.2024 IMAHENDER DAYMA Vs ASPEKSSH NISHANT(9910698456 INICENISHANT3043 [28.02.2024
IMEDIA IBHARDWAJ (@GMAIL.COM

25 ICS (COMM.) 252/2024 13.03.2024 BANK OF INDIA Vs MOHDSSH BRIJ|9811215181 INOT PRIVDED 21.02.2024
IMINHAJ IMOHAN

25 [EX./COMM. 36/2024 14.03.2024 HT MEDIA LTD Vs NACSH PUNEET9811700978 ladvocate.puneet@gm [07.03.20324
JADVERTISING PVT LTD IBAJAJ lail.com

25 [EX./COMM. 37/2024 14.03.2024 IHINDUSTAN MEDIA VENTURESH PUNEET|9811700978 ladvocate.puneet@gm [07.03.20324
ILTD Vs BALAJI SHIKSHA SERVICEBAJAJ lail.com
IPVT LTD

25 CS (COMM) 256/2024 14.03.2024 IM/S BHAGWATI PERFECTISH 5/8260366622 sdreddyoffice@gmail.[07.03.2024
ISANITATIOM Vs M/S JINDALDEBABRATA lcom
IHABITAT SOLUTIONS IREDDY

25 OMP(i)(COMM) 74/2024 15.03.2024 [KOTAK MAHINDRA PRIME VsSH AMITj9990659331 kmpspartner@gmail. [13.03.2024
JARVIND KUMAR AND ANR UMAR SINHA lcom

25 (OMP(i)(COMM) 72/2024 15.03.2024 [KOTAK MAHINDRA PRIME VsSH GAMBHIR9811740125 IVIRTUOUS.PEOPLE |04.03.2024
IVIKASH ARYA AND ANR ISINGH (@GMAIL.COM

25 OMP(i)(COMM) 67/2024 15.03.2024 [KOTAK MAHINDRA PRIME VsSH GAMBHIRQ811740125 IVIRTUOUS.PEOPLE (04.03.2024
ISHUBHAM SINGH ISINGH (@GMAIL.COM

25 OMP(i)(COMM) 69/2024 15.03.2024 [KOTAK MAHINDRA PRIME VsSH GAMBHIRQ811740125 IVIRTUOUS.PEOPLE |04.03.2024
INISHANT RASTOGI AND ANR ISINGH (@GMAIL.COM

25 OMP(i)(COMM) 70/2024 15.03.2024 IKOTAK MAHINDRA PRIME VsSH GAMBHIR9811740125 IVIRTUOUS.PEOPLE |04.03.2024
IBHARAT AGGARWAL AND ANR. [SINGH (@GMAIL.COM

25 OMP(i)(COMM) 68/2024 15.03.2024 IKOTAK MAHINDRA PRIME VsSH GAMBHIR9811740125 IVIRTUOUS.PEOPLE |04.03.2024
INOOR MOHD. ISINGH (@GMAIL.COM

25 (OMP(i)(COMM) 73/2024 15.03.2024 IKOTAK MAHINDRA PRIME VsSH GAMBHIR9811740125 IVIRTUOUS.PEOPLE |04.03.2024

ISHYAM PAL

ISINGH

(@GMAIL.COM




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

25 OMP(i)(COMM) 75/2024 15.03.2024 OTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [13.03.2024
JAYANT SON OF SOMBIR SINGH UMAR SINHA lcom

25 CS (COMM.) 262/2024 15.03.2024 IPATANJALI FOOD LTD Vs R SSH K Glo11 26843455 unitedmark@uniteda [14.03.2024
INDUSTRIES IBANSAL Indunitedipr.com

25 OMP(i)(COMM) 71/2024 15.03.2024 [KOTAK MAHINDRA PRIME VsSH GAMBHIRQ811740125 IVIRTUOUS.PEOPLE |04.03.2024
ISAMEER KUMAR AND ANR. ISINGH (@GMAIL.COM

25 CS (COMM.) 264/2024 16.03.2024 IM/S SM ENTERPRISE THROUGH|SH SARAL9886688340 info@lexansh.com  |03.02.2024
ISUMIT MEHTA Vs DALMIA BIZSHARMA
IBULD PVT LST.

25 OMP(i)(COMM) 85/2024 16.03.2024 [KOTAK MAHINDRA PRIME VsSH KUSHAL{7009793548 ishabh.eruditelegal @ [07.03.2024
IBASKI NATH CHOUDHARY UMAR lgmail.com

25 (OMP(i)(COMM) 84/2024 16.03.2024 [KOTAK MAHINDRA PRIME VsSH KUSHAL{7009793548 lishabh.eruditelegal@ [07.03.2024
INEHA RANI KUMAR lgmail.com

25 [EX./COMM. 39/2024 16.03.2024 IM/S MULTI TECH|ISH RISHAB|8375036120 ladv.rishg@gmail.com|04.03.2024
ICONSTRUCTION COMPANY VsGUPTA
[UNION OF INDIA

25 (OMP(i)(COMM) 96/2024 18.03.2024 [KOTAK MAHINDRA PRIME VsSH RISHAB[7009793548 [Rishabh.eruditelegal [13.03.2024
JANIL KUMAR PAL ISAXENA (@gmail.com

25 IOMP(i)(COMM) 93/2024 18.03.2024 IKOTAK MAHINDRA PRIME VsSH RISHAB[7009793548 Rishabh.eruditelegal [13.03.2024
VEENAT S & ANR ISAXENA (@gmail.com

25 OMP(i)(COMM) 97/2024 18.03.2024 [KOTAK MAHINDRA PRIME VsSH RISHAB[7009793548 Rishabh.eruditelegal [13.03.2024
IMOHD MAHRAJUDDIN ABBASI  [SAXENA (@gmail.com

25 OMP(i)(COMM) 92/2024 18.03.2024 IKOTAK MAHINDRA PRIME VsSH RISHAB[7009793548 [Rishabh.eruditelegal [13.03.2024
IRAVINDRA VERMA AND ANR ISAXENA (@gmail.com

25 OMP(i)(COMM) 095/2024 18.03.2024 IKOTAK MAHINDRA PRIME VsSH RISHAB[7009793548 [Rishabh.eruditelegal [13.03.2024
INAIM AFTAB AND ANR ISAXENA (@gmail.com

25 (OMP(i)(COMM) 94/2024 18.03.2024 IKOTAK MAHINDRA PRIME VsSH RISHAB[7009793548 [Rishabh.eruditelegal [13.03.2024
ISNEHA BHADORIA ISAXENA (@gmail.com
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25 ICS (COMM.) 266/2024 18.03.2024 SANJEEV KUMAR RASTOGI VsSH RAJESH|9811686397 rkumar3379@gmail.cf11.03.2024
IM/S TDI INFRACORP INDIA LTD UMAR om

25 CS (COMM.) 273/2024 19.03.2024 IPUNJAB NATIONAL BANK VsSH SUNAV[7838389845 sunavrustgi@gmail.c [13.03.2024
IMEENU ASIJA IRASTOGI jom

25 OMP(i)(COMM) 103/2024 19.03.2024 [KOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [18.03.2024
IMASS SHIPPING AGENCIES ANDKUMAR SINHA lcom
ANR

25 OMP(i)(COMM) 102/2024 19.03.2024 IKOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [16.03.2024
IMOHD ISLAM KUMAR SINHA lcom

25 OMP(i)(COMM) 104/2024 19.03.2024 [KOTAK MAHINDRA PRIME VsSH AMITj9990659331 kmpspartner@gmail. [16.03.2024
ISUNIL AGARWAL UMAR SINHA lcom

25 CS (COMM.) 272/2024 19.03.2024 IMANISH KUMAR PROP Vs AL DUASH JATIN|9811881981 [Info@juristandjurist. [09.02.2024
[FOOD PROCESSING PVT LTD. ISHARMA lcom

25 OMP(COMM) 60/2024 19.03.2024 IPRIVE LUXURY LTD Vs M/sSH AASTIK011-24319098 lawlinker76 @yahoo.c [13.03.2024
IAMBIANCE COMMERCIAIDHINGRA o.in
IDEVELOPERS

25 ICS (COMM.) 274/2024 20.03.2024 ISTATE BANK OF INDIA Vs JASIM [SH ISHAAN[9811059032 shivktyagi 12.03.2024

ITYAGI 1 @gmail.com

25 OMP(i)(COMM) 109/2024 20.03.2024 [KOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [19.03.2024
INEEL GAGAN IKUMAR SINHA lcom

25 OMP(i)(COMM) 107/2024 20.03.2024 [KOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [19.03.2024
IRAHUL GERA KUMAR SINHA lcom

25 OMP(i)(COMM) 108/2024 20.03.2024 IKOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [19.03.2024
UITENDERT KUMAR SINHA lcom

25 IOMP (COMM) 61/2024 20.03.2024 IVIVEK DEEPAK NAZARE AND ANRSH CHITWAN/9811631979 INOT PRIVDED 14.03.2024
Vs HFL HOME FINANCE LTD IGADARA

25 (OMP(i)(COMM) 111/2024 21.03.2024 IKOTAK MAHINDRA PRIME VsMS ISHA 9990659331 kmpspartner@gmail. [19.03.2024
[KISHAN PAAL SINGH lcom
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25 [EX./COMM. 42/2024 21.03.2024 IM S PRAKASH MASALA VsSH KUSHAGRAI9999448797 kushagrabansal@aka [06.03.2024
IBHARAT FOOD AND BEVERAGES [BANSAL ssociates.org.in

25 OMP(i)(COMM) 110/2024 21.03.2024 IKOTAK MAHINDRA PRIME VsMS ISHA 0990659331 kmpspartner@gmail. [19.03.2024
[IKRISHANA AND ANR. lcom

25 ICS (COMM.) 281/2024 22.03.2024 STATE BANK OF INDIA VsSH SUBRAT|9999132159 lakroutadvocate@gmal14.03.2024
ISANGITA SINGH &ORS. [TRIPATHI fil.com

25 CS (COMM.) 282/2024 22.03.2024 RAJINDER SINGH Vs USHASH KARTIK[8700565217 Imaanlawoffices@gmal19.03.2024
IRAGHWAN IDABAS fil.com

25 OMP(i)(COMM) 115/2024 22.03.2024 [KOTAK MAHINDRA PRIME VsMS ISHA 0990659331 kmpspartner@gmail. [19.03.2024
IVIJAY RAM JI lcom

25 (OMP(i)(COMM) 116/2024 22.03.2024 [KOTAK MAHINDRA PRIME VsMS ISHA 9990659331 kmpspartner@gmail. [19.03.2024
IGURDEEP SINGH lcom

25 ICS (COMM.) 279/2024 22.03.2024 IPRAYAG POLYTECH PVT LTD VsSH ASHISH[9354940043 filings.mehodica@gml15.03.2024
ISHELL COLOURS ANDDUTTA lail.com
ICHEMICALS & ORS.

25 ICS (COMM.) 280/2024 22.03.2024 [PUMA SE Vs ASHOK KUMAR ISH SHASHI P.9891584230 sojha@rnaip.com 15.03.2024

IOJHA

25 CS (COMM.) 284/2024 23.03.2024 IM/S TRUE LINK FINANCE LTD VsMS SNEH LATA[9818004454 INOT PRIVDED 18.03.2024
ISACHIN

25 CS (COMM.) 285/2024 23.03.2024 G.A.S. LOGISTICS, LLT Vs ABMMS SHASHA8587859529 legalblj@gmail.com [19.03.2024
JAVIATION AND ALOGISTICS JAIN

25 OMP(i)(COMM) 117/2024 23.03.2024 IKOTAK MAHINDRA PRIME VsSH MITHLESH|9990659331 kmpspartner@gmail. [19.03.2024
IRAKESH NAGAR AND ANR. ISHRIVASTAV lcom

25 OMP(i)(COMM) 118/2024 23.03.2024 IKOTAK MAHINDRA PRIME VsSH MITHLESH/9990659331 kmpspartner@gmail. [19.03.2024
ISONU RAMBHAGAT ISHRIVASTAV lcom

25 CS (COMM.) 286/2024 26.03.2024 ISTATE BANK OF INDIA Vs RITUSH ABDUS(9990042642 ISRI.ANSHU83@GM [14.02.2024
ISHARMA ISAMAD AIL.COM
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25 [EX./COMM. 44/2024 26.03.2024 ERGONOMICSH M.S.9990011586 IMSOBEROIASSOCIA[14.02.2024

INTERIONS PVT LTD Vs RMSOBEROI TES@GMAIL.COM
ONSULTANTS PVT LTD
25 OMP(i)(COMM) 122/2024 27.03.2024 ANSAL CREDITS LTD Vs BALSH SATYADEO9555202036 INOT PRIVDED 26.03.2024
SHAN IKUMAR

25 ICS (COMM.) 200/2024 27.03.2024 [HINDUSTAN MEDIA VENTURESH PUNEET]9213187809 ladvocate.puneet@gm [13.03.2024
LTD Vs MOHAMMAD MOTIBAJAJ lail.com
JURRAHAMAN

25 CS (COMM.) 291/2024 27.03.2024 IMS CRYSTAL CROP PROTECTION|SH BHAWESH|8448859177 INOT PRIVDED 15.03.2024
ILTD Vs VINOD BHANDARKAR IPHULAR

25 OMP(i)(COMM) 121/2024 27.03.2024 [KOTAK MAHINDRA PRIME VsSH GAMBHIRQ811740125 IVIRTUOUS.PEOPLE |04.03.2024
ISUNNY GOEL ISINGH (@GMAIL.COM

25 (OMP(COMM) 64/2024 27.03.2024 RUBAL STISH DHOOT Vs LIFUMS KHAYATI9811634530 khayatijainofficial @g [19.03.2024
[HOME FINANCE JAIN Imail.com

25 [EX./COMM. 46/2024 27.03.2024 [ENVIRO INFRA ENGINEERS LTDISH SAHIL9560690036 IGARGSAHILADV@G|08.03.2024
IVsSTATE OF CHATTISGARH IGARG IMAIL.COM

25 (OMP(i)(COMM) 120/2024 27.03.2024 [KOTAK MAHINDRA PRIME VsSH GAMBHIR9811740125 IVIRTUOUS.PEOPLE [19.03.2024
IVINOD KUMAR YADAV ISINGH (@GMAIL.COM

25 OMP(COMM) 65/2024 28.03.2024 IKAVITA JATEEN DOSHI AND ANRMS SHAKSHI9899800244 ISHAKSHIRAGHAV.A]22.03.2024
Vs IIFL. HOME FINANCE LTD IRAGHAV IDV@GMAIL.COM

25 [EX./COMM. 47/2024 28.03.2024 ISARVESH SECURITY SEVICES PVIMS SNEHA(Q999151328 snehasingh.law@gmal19.03.2024
ILTD Vs THE PRINCIPALSINGH fil.com
IDEPARTMENT OF TRAINING AND|
TECHNICAL EDUCATIONGOVT OH

25 OMP(COMM) 66/2024 28.03.2024 SARADA PUBLIC SCHOOL VsSH WASIM[0818413501 IWASIMADVOCATEQ9 [14.02.2024
[IEDUSMART SERVICE PVT LTD WAQAR lo@GMAIL.COM

25 IMISC DJ 479/2024 30.03.2024 IBANK OF BARODA VS GAURAVISH SHIV|9899348299 lanandberwal@yahoo.[22.03.2024
IMAKKAR IKUMAR lcom

25 (OMP(COMM) 128/2024 30.03.2024 IKOTAK MAHINDRA PRIME VsSH ADITYA{9990659331 kmpspartner@gmail. [23.03.2024
IROHAN GUPTA IPRASAD lcom
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[Limited Vs Rhiti Sports Management|
[Private Limited

Imail.com

25 ICS (COMM.) 304/2024 30.03.2024 ITRANSLINK LOGISTIC PVT LTD V§ K.L|981129475 klmishraadvo@gmail.f14.03.2024
[FEMINA CLASSICMISHRA lcom
INTERNATIONAL
25 CS (COMM.) 301/2024 30.03.2024 [HAMDARD NATIONALSH 0953394364 shivendra@theacmec [22.03.2024
[IFOUNDATION INDIA Vs BANDUISHIVENDRA lo.com
ISTORE IPRATAP SINGH
25 IOMP (I) COMM. 112/2024 21.03.2024 [HERO FINCORP VS. OM SAISH. MAYANK/9873347330 Imayank_mahajanos [11.03.2024
IMOTORES ANR. IMAHAJAN (@yahoo.com
22 MS. VINEETAINEW DELHI]24 ISUIT FOR RECOVERY CS (COMM)/205/2024 01-03-2024 State Bank Of India Vs Paras Kumar ANSHUMAN (9311227717 [Email ID notjo2-02-2024
IGOYAL, DISTRICTDISTRICT [Paras Kumar Meena ISRIVASTAVA(P lavailable
JUDGE s
(COMMERCIAL
ICOURT)-03
24 ISUIT FOR RECOVERY CS (COMM)/204/2024 01-03-2024 Magnifico Minerals Pvt Ltd Vs NvjAlok 9818444096 laloktripathi.adv@gm [26-02-2024
[Distilleries And Breweries Pvt Ltd  [Tripathi(P), lail.com
24 ISUIT FOR RECOVERY ICS (COMM)/206/2024 01-03-2024 ICanara Bank Vs Smt Munesh SinghANSHUMAN (9311227717 [Email 1D notj18-11-2023
[Raghuvanshi ISRIVASTAVA(P lavailable
24 ISUIT FOR RECOVERY CS (COMM)/213/2024 02-03-2024 ICentral Bank Of India Vs VishwajeetDEEPAK 9899995598 [deepaksahniadvocate | 29-01-2024
[Kha ISAHNI(P), (@gmail.com
24 ISUIT FOR RECOVERY ICS (COMM)/212/2024 02-03-2024 State Bank Of India Vs JahinahmadlRUCHI 0811170646 ruchikhurana@hotm [24-02-2024
[Proprietor Ja Enterprises IKHURANA(P), lail.com
24 ISUIT FOR RECOVERY CS (COMM)/225/2024 04-03-2024 Ritco Travels And Tours PrivatelAtul Agarwal(P),/9711728821 ladv.atulagarwali2@g [24-02-2024
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IARBITRATION & CONCILIATION|
IACT

[Pankaj Kumar

ISINHA(P),

lavailable

24 ISUIT FOR TRADEMARK ICS (COMM)/195/2024 05-03-2024 [Shubham Goldiee Masale Pvt. Ltd.{Shravan Bansal [9810017859 skbansalipr@gmail.c [24-02-2024
Vs. Shubham Feed Products om
24 I[EXECUTIION PETITION [Execution (COMM.)/32/2024[05-03-2024 [Expo Freight Vs. Best TanningM. Asif Khan |9696751717 [Email D not23-02-2024
Industries lavailable
24 ISUIT FOR TRADEMARK CS (COMM)/235/2024 06-03-2024 Saptarishi Herbals Llp Vs PoojalN Mahabir(P), (9871888071 [Email D not28-02-2024
[Parnami lavailable
24 ISUIT FOR RECOVERY CS (COMM)/242/2024 07-03-2024 State Bank Of India Vs Vijay Kumar [Ravindra 0868523230 [Email ID not21-02-2024
INarayan lavailable
Singh(P),
24 ISUIT FOR RECOVERY CS (COMM)/247/2024 11-03-2024 Vipin Kumar Vs M/s Scaff BuildVarun Gupta(P),(9312902140 IVARUNGUPTALLB@|27-02-2024
India and Ors IGMAIL.COM
24 PETITION U/s 9 OFOMP (I) (COMM)/49/2024 [11-03-2024 [Kotak Mahindra Prime Ltd Vs RajeshAMIT KUMAR/9999814620 [Email D notjo4-03-2024
IARBITRATION & CONCILIATION| [Pandey and Ors ISINHA(P), lavailable
IACT
24 IPETITION u/s 9 OFOMP (I) (COMM)/48/2024 [11-03-2024 [Kotak Mahindra Prime Ltd Vs SachinAMIT KUMAR/9999814620 [Email ID notj04-03-2024
IARBITRATION & CONCILIATION| land Ors ISINHA(P), lavailable
IACT
24 IPETITION u/s 9 OFOMP (I) (COMM)/47/2024 [11-03-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR9999814620 [Email ID notj04-03-2024
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24 ISUIT FOR TRADEMARK CS (COMM)/250/2024 12-03-2024 Avro India Ltd and Anr Vs Vanshuli[Pran Krishna/9811294972 29-02-2024
[Industrial LLP and Ors Yana(P), available
24 ISUIT FOR TRADEMARK ICS (COMM)/255/2024 13-03-2024 IDoms Industries Limited VsgAnkur 0873489278 lankur.sangal @khaita [11-03-2024
ICreations Student Private Limited  [Sangal(P), Inco.com
24 PETITION U/S 9 OFOMP (I) (COMM)/66/2024 [13-03-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR{9999814620 [Email D not{o9-03-2024
IARBITRATION & CONCILIATION| IChahat Bassin and Ors ISINHA(P), lavailable
IACT
24 IPETITION u/s 9 OFOMP (I) (COMM)/65/2024 [13-03-2024 [Kotak Mahindra Prime Ltd Vs KishofAMIT KUMAR/9999814620 [Email ID notj09-03-2024
IARBITRATION & CONCILIATION| [Kumar and Ors ISINHA(P), lavailable
IACT
24 IPETITION u/s 9 OFOMP (I) (COMM)/82/2024 [15-03-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR9999814620 [Email ID not09-03-2024
IARBITRATION & CONCILIATION| IChetan Kumar ISINHA(P), lavailable
IACT
24 PETITION U/s 9 OFOMP (I) (COMM)/83/2024 [15-03-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR/9999814620 [Email D notjo9-03-2024
IARBITRATION & CONCILIATION| INabeel Ahmad and Ors ISINHA(P), lavailable
IACT
24 ISUIT FOR RECOVERY ICS (COMM)/265/2024 16-03-2024 [Ht Media Ltd Vs Allam Infinite IndialAbhinay 9999886478 guptabhinay@gmail.clo1-03-2024
[Private Ltd Gupta(P), lom
24 IAPPLICATION U/S 151 CPC Misc DJ/437/2024 16-03-2024 [Bank Of Baroda Vs Sohan Singh [Subodh Kumarg811375940 ladvsubodhkumarsing|o7-03-2024
Singh(P), h@gmail.com
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24 IPETITION u/s 9 OFOMP (I) (COMM)/90/2024 [16-03-2024 9958724670 ladv.kushalkumar@g [08-03-2024
IARBITRATION & CONCILIATION| [Rajdeep So Kailash umar(P), Imail.com
IACT

24 PETITION u/s 9 OFOMP (I) (COMM)/91/2024 [16-03-2024 [Kotak Mahindra Prime Ltd VsKushal 9958724670 ladv.kushalkumar@g [08-03-2024
IARBITRATION & CONCILIATION| [Pravesh Kumar [Kumar(P), Imail.com
IACT

24 PETITION U/S 9 OFOMP (I) (COMM)/88/2024 [16-03-2024 [Kotak Mahindra Prime Ltd Vs SudhirfKushal 9958724670 ladv.kushalkumar@g [08-03-2024
IARBITRATION & CONCILIATION| Jai Prakash [Kumar(P), Imail.com
IACT

24 IPETITION u/s 9 OFOMP (I) (COMM)/89/2024 [16-03-2024 [Kotak Mahindra Prime Ltd Vs VipinKushal 9958724670 ladv.kushalkumar@g [08-03-2024
IARBITRATION & CONCILIATION| [Kumar Kumar(P), Imail.com
IACT

24 IAPPEAL u/s 37 OFARB A (COMM)/3/2024 16-03-2024 Oneg7 Communication Limited VS§AMULYA 0807498297 lamulyaupadhyay63@ [12-03-2024
IARBITRATION & CONCILIATION| INightstay Travels Private Limited = [UPADHYAY(P), gmail.com
IACT

24 PETITION u/s 9 OFOMP (I) (COMM)/99/2024 [18-03-2024 [Kotak Mahindra Prime Ltd Vs[Kushal 9958724670 ladv.kushalkumar@g [08-03-2024
IARBITRATION & CONCILIATION| [Pankaj Sharma [Kumar(P), Imail.com
IACT

24 ISUIT FOR RECOVERY ICS (COMM)/270/2024 18-03-2024 [Rudra Associate Vs. Sanjay Aggarwal Chandrashekhar|9899995273 [Email 1D notj15-03-2024

lYadav lavailable

24 IPETITION U/S 9 OFOMP (I) (COMM)/106/2024 [19-03-2024 [Kotak Mahindra Prime Ltd Vs Anit|S k mehta(P), [not available [Email D notl14-03-2024
IARBITRATION & CONCILIATION| IDhanda lavailable
IACT
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24 PETITION u/s 9 OFOMP (I) (COMM)/105/2024 [19-03-2024 [Fusion Micro Finance Ltd. Vs SumanfAMIT KUMAR9999814620 14-03-2024
IARBITRATION & CONCILIATION| [Enterprises ISINHA(P), available
IACT
24 ISUIT FOR RECOVERY CS (COMM)/276/2024 20-03-2024 State Bank Of India Vs Vipin Bansal [VARUN 0818365119 [Email D noti14-03-2024
ICHANDIOK(P), lavailable
24 ISUIT FOR TRADEMARK ICS (COMM)/277/2024 20-03-2024 [Hugo Boss Trade Mark ManagementShravan 0810017859 skbansalipr@gmail.c [15-03-2024
IGmbh And Co Kg Vs Mohd Sajid [Bansal(P), om
24 ISUIT FOR RECOVERY CS (COMM)/278/2024 21-03-2024 AV Resolution Agents Pvt Ltd VSRAJBIR 9717394060 thelawcosmos@gmailf13-03-2024
[Union Bank Of India ISINGH(P), .com
24 IAPPLICATION U/S 151 CPC Misc DJ/468/2024 22-03-2024 State Bank Of India Vs GoverdhanRanjay Kumar9811255673 ladvocatesinha@rediffl23-12-2023
INeeraj ISinha(P), Imail.com
24 ISUIT FOR RECOVERY ICS (COMM)/283/2024 22-03-2024 IPraveen Aggarwal Vs Hdfc Bank Ltd [Vikram 9811101108 IVNEWWW@GMAIL. [06-03-2024
Aggarwal(P), iCOM
24 OBJECTION  U/S 34  OFOMP (COMM)/63/2024 23-03-2024 IM/S Silica Infotech Pvt. Ltd. Vs/Skmehta(P), |not [Email 1D notj15-03-2024
IARBITRATION & CONCILIATION| [Union of India lavailable
IACT
24 ISUIT FOR RECOVERY CS (COMM)/289/2024 26-03-2024 State Bank Of India Vs Deepikd ANSHUMAN (9311227717 [Email ID notj09-02-2024
[Kapoor Proprietor Of M/s NaturelSRIVASTAVA(P lavailable
ICart Grocery And Bakers R




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

24 ISUIT FOR RECOVERY ICS (COMM)/288/2024 26-03-2024 State Bank Of India Vs EnoshlRanjay Kumar9811255673 ladvocatesinha@rediff|13-03-2024
INathaniel Prem ISinha(P), Imail.com
24 IAPPLICATION U/S 151 CPC Misc DJ/470/2024 26-03-2024 [Sanoj Kumar Modi Vs Union OffSamarth 8390032099 samarthchowdharyo4fi4-03-2024
ndia IChowdhary(P), (@gmail.com
24 IEXECUTIION PETITION [Execution (Comm)/45/2024 [26-03-2024 [Punjab National Bank Vs Vogue AndfSarvjeet 0958927912 sarvjeetyadavo8@yahf19-03-2024
Style lYadav(P), loo.com
24 IPETITION u/s 9 OFOMP (I) (COMM)/125/2024 [27-03-2024 [Kotak Mahindra Prime Limited Vsajay uppal(P), [9811740125 lajayuppaladvocate@gf18-03-2024
IARBITRATION & CONCILIATION| [Mewa Ram Imail.com
IACT
24 ISUIT FOR RECOVERY CS (COMM)/295/2024 28-03-2024 IM/s Crystal Crop Protection LimitedBhawesh 8448859177 ladvocatebphular@gmf19-03-2024
Vs Love Kumar Jangde [Phular(P), lail.com
24 ISUIT FOR RECOVERY CS (COMM)/294/2024 28-03-2024 [Pragati Accessories Limited Vs TdiKunal Yadav(P),|9899335073 kunaly42@gmail.comf19-03-2024
[[nfra Corp (india) Ltd
24 ISUIT FOR RECOVERY CS (COMM)/296/2024 28-03-2024 INitin Wadhwa Vs Sampatti TradingPawan Madan [9899541112 [Email 1D notj21-03-2024
lAnd Developers Ltd lavailable
24 ISUIT FOR RECOVERY CS (COMM)/300/2024 30-03-2024 IM/S TRANSLINK LOGISTICS PVTAbhinav 8586035698 labhinavg370@gmail. [11-03-2024
ILTD Vs Ms Manan Granites Pvt Ltd |Garg(P), com
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24 ISUIT FOR RECOVERY CS (COMM)/299/2024 30-03-2024 IM/s Gokal Chand Hari Chand Vs TdilSyed Arham|9897067859 syedarhammasud@g [20-03-2024
[Infracorp India Limited Masud(P), Imail.com
24 I[EXECUTIION PETITION [Execution (Comm)/50/2024 [30-03-2024 IPNJAB NATIONAL BANK Vs SHGBJ|Indra Narain(P),9311824970 [Email D noti19-03-2024
IDEVELOPERS AND PROMOTERS] lavailable
IPVT LTD AND OTHERS
24 PETITION U/S 9 OFOMP (I) (COMM)/126/2024 |30-03-2024 [Kotak Mahindra Prime Ltd Vs SimmiAMIT KUMAR{9999814620 [Email D notf19-03-2024
IARBITRATION & CONCILIATION| A ISINHA(P), lavailable
IACT
24 IPETITION u/s 9 OFOMP (I) (COMM)/127/2024 [30-03-2024 [Kotak Mahindra Prime Ltd Vs RahulAMIT KUMAR/9999814620 [Email ID notj19-03-2024
IARBITRATION & CONCILIATION| [Kumar ISINHA(P), lavailable
IACT
24 IAPPLICATION U/S 151 CPC Misc DJ/478/2024 30-03-2024 [Revex Plasticisers Pvt Ltd Vs InovaBharat 0013534938 bharat.gupta@outloo [27-03-2024
[Enterprises Pvt Ltd Gupta(P), k.in
23 [MS. SAVITA RAO,SOUTH 12, New CourtlCivil Suit ICS (COMM)/104/2024 02-03-2024 IMax Healthcare Instiute Limited VSLATESH 9312274280 vijayksharmaadv@ya [01-03-2024
IDISTRICT Block-I [Bharam Singh IKUMAR(P), hoo.co.in
JUDGE(COMMERCI
AL COURT)
12, New CourtCivil Suit ICS (COMM)/103/2024 02-03-2024 IN S Associates Pvt Ltd Vs RahullAditya Gaur(P), 9811202991 tarique379@gmail.co [01-03-2024
Block-I [Bhambri Im
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/431/2024 [02-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [01-03-2024
Block-I Conciliation Act JAnkush K UANGRA(P), (@gmail.com
12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/429/2024 [02-03-2024 [Kotak Mahindra Prime Ltd Vs NitinRAJESH 0958726491 [delhi.jangraadvocate [01-03-2024
Block-I Conciliation Act Singh UANGRA(P), (@gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/430/2024 |02-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 [delhi.jangraadvocate [01-03-2024
Block-I Conciliation Act [Dinesh Kumar UANGRA(P), (@gmail.com
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/428/2024 |02-03-2024 otak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [01-03-2024
Block-I Conciliation Act [Prashant Tyagi UANGRA(P), (@gmail.com
12, New CourtiU/s 34 of the Arbitration &OMP (COMM)/9/2024 04-03-2024 [Union Of India Vs InnovativelVikram 9811101108 sanjayaggarwal345@ [02.03.2024
Block-I Conciliation Act ICoolings And Constructions |Aggarwal(P), lvahoo.com
12, New Court/Civil Suit CS (COMM)/113/2024 06-03-2024 ILOREAL SA Vs KATSON|[Shravan 2684355 unitedmarj@uniteda [04.03.2024
Block-I INTERNATIONAL [Bansal(P), ndunited.com
12, New CourtlCivil Suit CS (COMM)/114/2024 06-03-2024 [Rspl Health Private Limited VsShravan 2684355 unitedmarj@uniteda [04.03.2024
Block-I [Stepway International [Bansal(P), Indunited.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/465/2024 [07-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [06.03.2024
Block-I Conciliation Act [Himanshu Singh UANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/464/2024 [07-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [06.03.2024
Block-I Conciliation Act [Ramesh Chandra UANGRA(P), (@gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/462/2024 |07-03-2024 [Kotak Mahindra Bank Ltd Vs Sinoj| EEV 9311022104/9999 [ranjan.and.company [06.03.2024
Block-I Conciliation Act Uena UMAR 640929 (@gmail.com

[RANJAN(P),
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/466/2024 [07-03-2024 [Toyota Financial Servies India Ltd VSRAJESH 0958726491 [delhi.jangraadvocate [06.03.2024
Block-I Conciliation Act Vikrant Harish Vasani UANGRA(P), (@gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/463/2024 |07-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 [delhi.jangraadvocate [06.03.2024
Block-I Conciliation Act Vs Varun Yadav JANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (COMM)/11/2024 12-03-2024 IPlanet Advertsement Vs New Delhi[Kunal Kalra(P),|9871028645 Inot provided 11.03.2024
Block-I Conciliation Act Muncipal Coucil
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/490/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 0958726491 [delhi.jangraadvocate [11.03.2024
Block-I Conciliation Act Vs Ankit Suresh Wadhwa JANGRA(P), (@gmail.com
12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/489/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 idelhi.jangraadvocate [11.03.2024
Block-I Conciliation Act Vs Sayed Mohammad Saif UANGRA(P), (@gmail.com
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/488/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 delhi.jangraadvocate [11.03.2024
Block-I Conciliation Act Vs Abhishek Mahesh Khanna UANGRA(P), (@gmail.com
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12, New CourtCivil Suit ICS (COMM)/124/2024 13-03-2024 IM/s Webkul Software Pvt Ltd Vs M/slP 8840503361 ladvocateprashantmis [12.03.2024
Block-I [Meetanshi Technologies Llp umar(P), lhra@gmail.com
12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/506/2024 [14-03-2024 [Kotak Mahindra Prime Ltd Vs IsmaillRAJESH 9958726491 delhi.jangraadvocate [13.03.2024
Block-I Conciliation Act IM UANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/505/2024 [14-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [13.03.2024
Block-I Conciliation Act [Pranshu Mishra JANGRA(P), (@gmail.com
12, New CourtCivil Suit CS (COMM)/128/2024 14-03-2024 [dbi Bank Ltd Vs Ashu Saroha Vivek Kumar(P),0811867703 kumarvivekadv@gmali3.03.2024
Block-1 lil.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/503/2024 [14-03-2024 [Kotak Mahindra Prime Ltd Vs SanjayRAJESH 9958726491 delhi.jangraadvocate [13.03.2024
Block-I Conciliation Act lYadav JANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/502/2024 [14-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [13.03.2024
Block-I Conciliation Act [Ramdutt Pandey JANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/504/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 idelhi.jangraadvocate [13.03.2024
Block-I Conciliation Act Vs Baba Saheb AmbedkarJANGRA(P), (@gmail.com
[Polytechnic

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/525/2024 [15-03-2024 [Hdfc Bank Ltd Vs Himanshu Goyal |RAJEEV 9311022104/9999 [ranjan.and.company [14.03.2024
Block-I Conciliation Act KUMAR 640929 (@gmail.com

[RANJAN(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/524/2024 [15-03-2024 [Hdfc Bank Ltd Vs Sanjay Tyagi IRAJEEV 0311022104/9999 [ranjan.and.company [14.03.2024
Block-1 Conciliation Act [KUMAR 640929 (@gmail.com

[RANJAN(P),
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/523/2024 [15-03-2024 IDhara Motor Finance Ltd Vs YkYJ K YADAV(P), 9999855157 ladvjitenderuadav201 [14.03.2024
Block-I Conciliation Act [Buildtech Pvt Ltd 7@gmail.com
12, New CourtCivil Suit CS (COMM)/131/2024 15-03-2024 [Living Media India Ltd Vs SwissShahrukh 7838390214 shahrukhejaz@hotmali4.03.2024
Block-I [Promotion Private Limited [Ejaz(P), il.com
12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/532/2024 [18-03-2024 [Kotak Mahindra Prime Ltd Vs LalitRAJESH 9958726491 delhi.jangraadvocate [16.03.2024
Block-I Conciliation Act [Kumar UANGRA(P), (@gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/529/2024 [18-03-2024 [Kotak Mahindra Prime Ltd Vs AjayRAJESH 9958726491 [delhi.jangraadvocate [16.03.2024
Block-I Conciliation Act IMonga UANGRA(P), (@gmail.com
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/531/2024 [18-03-2024 IHDFC Bank Ltd Vs Surender Singh [SANJEEV 8285002845 Imanjul.sood@srcsleg [16.03.2024
Block-I Conciliation Act IPATHAK(P), lal.com

12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/528/2024 [18-03-2024 HDFC Bank Ltd Vs Rahul KumarSANJEEV 8285002845 Imanjul.sood@srcsleg [16.03.2024
Block-I Conciliation Act Srivastava IPATHAK(P), lal.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/530/2024 [18-03-2024 [HDFC Bank Ltd Vs Bablu KumarSANJEEV 8285002845 Imanjul.sood@srcsleg [16.03.2024
Block-I Conciliation Act IChoudhary IPATHAK(P), lal.com

12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/527/2024 [18-03-2024 ICNH Industrail Capital India PrivateRAJESH 9958726491 delhi.jangraadvocate [16.03.2024
Block-I Conciliation Act [Limited Vs Komal Kishor JANGRA(P), (@gmail.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/551/2024 [19-03-2024 IHDFC Bank Ltd Vs Aabid JummeSANJEEV 8285002845 Imanjul.sood@srcsleg [18.03.2024
Block-I Conciliation Act [Khan IPATHAK(P), lal.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/552/2024 [19-03-2024 [HDFC Bank Ltd Vs Arun Kumar ISANJEEV 8285002845 Imanjul.sood@srcsleg [18.03.2024
Block-I Conciliation Act IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/553/2024 [19-03-2024 IHDFC Bank Ltd Vs Sarthak Kumar [SANJEEV 8285002845 Imanjul.sood@srcsleg [18.03.2024
Block-1 Conciliation Act IPATHAK(P), lal.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/550/2024 [19-03-2024 IHDFC Bank Ltd Vs Mahesh Rawat [SANJEEV 8285002845 Imanjul.sood@srcsleg [18.03.2024
Block-I Conciliation Act IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/577/2024 [21-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [20.03.2024
Block-I Conciliation Act [Limited Vs Rajani Singh Rajput UJAIN(P), lail.ccom

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/578/2024 [21-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [20.03.2024
Block-I Conciliation Act [Limited Vs Akash Tyagi JAIN(P), lail.ccom

12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/608/2024 [26-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [23.03.2024
Block-I Conciliation Act [Limited Vs Jyoti Logistic JAIN(P), lail.ccom

12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/607/2024 [26-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [23.03.2024
Block-I Conciliation Act [Limited Vs Yogesh Kumar Gangwar [JAIN(P), lail.ccom

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/606/2024 |26-03-2024 [Kotak Mahindra Prime Ltd Vs RajatRAJESH 9958726491 [delhi.jangraadvocate [23.03.2024
Block-I Conciliation Act Aggarwal UANGRA(P), (@gmail.com
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/604/2024 [26-03-2024 otak Mahindra Prime Ltd VsRAJESH 9958726491 [delhi.jangraadvocate [23.03.2024
Block-I Conciliation Act Pasmat A UANGRA(P), (@gmail.com

12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/603/2024 [26-03-2024 [Kotak Mahindra Prime Ltd Vs Ajay RIRAJESH 9958726491 [delhi.jangraadvocate [23.03.2024
Block-I Conciliation Act UANGRA(P), (@gmail.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/605/2024 [26-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [23.03.2024
Block-I Conciliation Act [Limited Vs Mahendra KumarJAIN(P), lail.ccom

Srivastava

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/601/2024 [26-03-2024 [Kotak Mahindra Prime Ltd Vs AshishRAJESH 9958726491 [delhi.jangraadvocate [23.03.2024
Block-I Conciliation Act INain JANGRA(P), (@gmail.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/600/2024 [26-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [23.03.2024
Block-I Conciliation Act IMudassir Alam Siddiqui UANGRA(P), (@gmail.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/602/2024 [26-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [23.03.2024
Block-I Conciliation Act [Naveen D JANGRA(P), (@gmail.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/598/2024 [26-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [23.03.2024
Block-I Conciliation Act [Limited Vs Mohammad Nisar UJAIN(P), lail.ccom

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/599/2024 [26-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [23.03.2024
Block-I Conciliation Act [Limited Vs Tej Veer Singh UJAIN(P), lail.ccom




S.No Court

JUDGE(COMMERCI
AL COURT)

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

6, New ICommercial CS(COMM) 101/24 01.03.2024 INLMK INDIA SERVICE VSRACHIT 0810654154 RACHITDEVGUN@ [27.02.2024
Block-I IDESHMUKH LEAD IDEVGUN IGMAIL.COM
6, New CourtiCommercial CS(COMM) 102/24 01.03.2024 IBIORX VENTURE VS GLS PHARMA[PUNEET 0899227290 IPUNEET@SINHAPA [17.02.2024
Block-I IKUMAR IRTNERS.COM

IAGARWAL
6, New CourtCommercial [EX(COMM) 23/2024 01.03.2024 IBAAGWAN INDIA VS KISSANSSHEETESH 0873834002 ISHEETESHKHANNA|14.02.2024
Block-I ISEEDS [KHANNA (@GMAIL.COM
6, New  CourtiCommercial CS(COMM) 106/24 04.03.2024 IMAX HEALTHCARE VS PREMVATI[VIJAY KUMARJ9312274280 IVIJAYKSHARMAAD [01.03.2024
Block-1 ISHARMA V@YAHOO.CO.IN
6, New  CourtiCommercial ICS(COMM) 107/24 04.03.2024 IMAX HEALTHCARE VS SUSHILA [VIJAY KUMAR9312274280 IVIJAYKSHARMAAD [01.03.2024
Block-I ISHARMA V@YAHOO.CO.IN
6, New  CourtiCommercial CS(COMM) 108/24 04.03.2024 IMAX HEALTHCARE VS DEEPAKVIJAY KUMAR(9312274280 IVIJAYKSHARMAAD [01.03.2024
Block-1 ICHAUDHARY ISHARMA V@YAHOO.CO.IN
6, New CourtCommercial OMP(I)(COMM) 441/2024 [04.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV|17.02.2024
Block-I ABHAY SHARMA JANGRA OCATE@GMAIL.CO

IM

6, New  CourtiCommercial CS(COMM) 109/24 04.03.2024 IMMKP DHAN SANCHAY VSFAHAD KHAN [NOT PROVIDED [NOT PROVIDED 20.02.2024
Block-I [HIMANSHU SHARMA
6, New  CourtiCommercial OMP(COMM) 10/2024 04.03.2024 ICLOUDATIX BIZ INDIA VENTUREONKAR NATH (9811600550 JADV.ONKARNATH @[19.02.2024
Block-I IVS PAWAN HANS LTD IGMAIL.COM
6, New  CourtiCommercial [EX(COMM) 24/2024 04.03.2024 INIKE INNOVATE VS TRACKINGS.K.BANSAL (9650682982 IRISHI@UNITEDAN [02.03.2024
Block-I ISHOES IDUNITED.COM
6, New  CourtCommercial CS(COMM) 110/24 04.03.2024 ILOREAL SA VS POOJABENS.K.BANSAL [9650682982 IRISHI@UNITEDAN [02.03.2024
Block-1 ARUNKUMAR IDUNITED.COM
6, New  CourtiCommercial OMP(I)(COMM) 452/2024 [05.03.2024 IYES BANK LTD VS AMIT SURI ISACHIN 0811015339 IKATYALSACHIN200 [05.02.2024
Block-I IKATYAL 8B@GMAIL.COM
6, New  CourtCommercial OMP(I)(COMM) 453/2024 [05.03.2024 IYES BANK LTD VS ARUN KUMAR [SACHIN 9811015339 IKATYALSACHIN200 |05.02.2024
Block-1 KATYAL 8@GMAIL.COM
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6, New Commercial OMP(I)(COMM) 454/2024 [05.03.2024 YES BANK LTD VS PAN 9811015339 ATYALSACHIN200 |05.02.2024
Block-I IKUMAR ROY ATYAL 8@GMAIL.COM
6, New CourtiCommercial OMP(I)(COMM) 455/2024 [05.03.2024 IYES BANK LTD VS ANOOP SINGH [SACHIN 0811015339 IKATYALSACHIN200 [05.02.2024
Block-I IKATYAL 8@GMAIL.COM
6, New CourtCommercial OMP(I)(COMM) 456/2024 [05.03.2024 YES BANK LTD VS MUKESH]SACHIN 0811015339 [KATYALSACHIN200 [05.02.2024
Block-I INAGPAL IKATYAL 8@GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 457/2024 |05.03.2024 IKOTAK MAHINDRA BANK VSRAJESH 0958726491 IDELHL.JANGRAADV|02.03.2024
Block-I IANUJ ANUJ KUMAR JANGRA IOCATE@GMAIL.CO

IM
6, New  CourtCommercial OMP(I)(COMM) 458/2024 [05.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV|02.03.2024
Block-I RAJEEV YADAV JANGRA OCATE@GMAIL.CO

IM
6, New  CourtiCommercial OMP(I)(COMM) 459/2024 [05.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHIL.JANGRAADV|02.03.2024
Block-1 IGAUTAM SAINI JANGRA IOCATE@GMAIL.CO

IM
6, New  CourtiCommercial CS(COMM) 115/24 06.03.2024 ISANJAY DAWRA VS R.B.SINGH IDINESH KR(9868503817 IDINESHKCHAWLA [22.02.2024
Block-I ICHAWLA (@YAHOOMCOM
6, New  CourtiCommercial CS(COMM) 112/24 06.03.2024 STATE BANK OF INDIA VS[PRATAP 0810129836 [INDIAPAGES@GMA [21.02.2024
Block-I IBHAGWAN SAHAY AHLUWALIA [L.COM
6, New  CourtiCommercial ICS(COMM) 116/24 06.03.2024 CYBER MEDIA RESEARCH VS[LALIT KUMAR9911665826 IMMLEGAL55@GMA |02.03.2024
Block-I I[EXEMPLAR ACADEMY OF BEAUTY[MAHESHWARI [L.COM
6, New  CourtiCommercial OMP(I)(COMM) 460/2024 [06.03.2024 TOYOTA FINANCIAL VSRAHUL 0013493108 JADVOCATEASHOK.1/21.02.2024
Block-I IBHIMASEN BHUJABAL BHARDWAJ (@GMAIL.COM
6, New  CourtCommercial OMP(I)(COMM) 461/2024 [06.03.2024 TOYOTA FINANCIAL VS MACRAHUL 0013493108 IADVOCATEASHOK.1/22.02.2024
Block-1 ICONTRACTS PVT LTD IBHARDWAJ (@GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 467/2024 [07.03.2024 [FFCO KISAN FINANCE VSRAJEEV KR93110122104 INTERNATIONALL.L [19.12.2023
Block-I IKUSUMA DEVI RANJAN IAWFIRM.LLP13@G

IMAIL.COM
6, New  CourtCommercial OMP(I)(COMM) 468/2024 [07.03.2024 [HDFC BANK LTD VS YAHAYASANJEEV 1141825104 ILITIGATION@SRCC [24.02.2024
Block-1 [KHAN IPATHAK ISLEGAL.COM




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

6, New CourtCommercial OMP(I)(COMM) 469/2024 [07.03.2024 [HDFC BANK LTD VS SUMANSANJEEV 1141825104 ILITIGATION@SRCC [24.02.2024
Block-I RANJAN IPATHAK ISLEGAL.COM
6, New CourtiCommercial OMP(I)(COMM) 470/2024 [07.03.2024 [HDFC BANK LTD VS SUNILSANJEEV 1141825104 ILITIGATION@SRCC |24.02.2024
Block-I IKUMAR IPATHAK ISLEGAL.COM
6, New CourtCommercial OMP(I)(COMM) 471/2024 [07.03.2024 [HDFC BANK LTD VS UDAYASANJEEV 1141825104 ILITIGATION@SRCC [24.02.2024
Block-I [KUMAR GOPAN IPATHAK ISLEGAL.COM
6, New  CourtiCommercial OMP(I)(COMM) 472/2024 [07.03.2024 [HDFC BANK LTD VS SAURABH[SANJEEV 1141825104 ILITIGATION@SRCC [22.02.2024
Block-1 ISINGH CHAUHAN IPATHAK ISLEGAL.COM
6, New  CourtCommercial OMP(I)(COMM) 473/2024 [07.03.2024 [HDFC BANK LTD VS VIKRAM|SANJEEV 1141825104 ILITIGATION@SRCC [24.02.2024
Block-I IPARIDA IPATHAK ISLEGAL.COM
6, New  CourtiCommercial OMP(I)(COMM) 474/2024 |07.03.2024 [HDFC BANK LTD VS RICHASANJEEV 1141825104 ILITIGATION@SRCC [24.02.2024
Block-1 IVARMA IPATHAK ISLEGAL.COM
6, New CourtCommercial [EX(COMM) 27/2024 11.03.2024 PERNOD RICHARD INDIA VSSHRISTHI 9910634753 IS.DHOUNDIYAL@S [02.03.2024
Block-I IBROOKS MAGAZINE IDHOUNDIYAL IATKRISHNAASSOCI

IATES.COM
6, New  CourtiCommercial ICS(COMM) 136/24 11.03.2024 ISTATE BANK OF INDIA VS JAIK.K.SINGH 0810343732 [KSINGH1123@REDI [12.02.2024
Block-I IPRAKASH IFFMAIL.COM
6, New  CourtiCommercial ICS(COMM) 137/24 11.03.2024 STATE BANK OF INDIA VSK.K.SINGH 0810343732 KSINGH1123@REDI [12.02.2024
Block-I IRAVINDER KUMAR IFFMAIL.COM
6, New  CourtiCommercial CS (COMM)/121/2024 11.03.2024 ILOREAL VS ANTILLIA IS.K.BANSAL (9650682982 IRISHI@UNITEDAN |07.03.2024
Block-I IDUNITED.COM
6, New  CourtCommercial Cases No. 13.03.2024 IBEEJAPURI DAIRY PVT LTD VSGAUTAM 0212103344 ISHIVAMBATRA@G [07.03.2024
Block-1 IANCHAL DELIGHT IPANJWANI IMAIL.COM
6, New  CourtiCommercial CS(COMM) 130/24 14.03.2024 IDEL TRADE INTERNATIONAL VSSANDEEP 9999668878 JAOR@SANDEEPJIN |07.03.2024
Block-I IM SEA PHARMACEUTICALS JINDAL IDAL.IN
6, New  CourtCommercial OMP(I)(COMM) 516/2024 [14.03.2024 IKOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV|07.03.2024
Block-I INAMO SINGH JANGRA IOCATE@GMAIL.CO

IM




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

6, New ICommercial OMP(I)(COMM) 517/2024 [14.03.2024 OTAK MAHINDRA BANK VSRAJESH 0958726491 IDELHL.JANGRAADV|07.03.2024
Block-I BRIJENDRA SINGH RAJPUT JANGRA OCATE@GMAIL.CO

IM
6, New CourtiCommercial OMP(I)(COMM) 518/2024 [14.03.2024 IKOTAK MAHINDRA BANK VSRAJESH 0958726491 IDELHL.JANGRAADV|07.03.2024
Block-I ISHIV KUMAR SHARMA JANGRA JOCATE@GMAIL.CO

IM
6, New CourtCommercial OMP(I)(COMM) 519/2024 [14.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 0958726491 IDELHL.JANGRAADV|07.03.2024
Block-I ISONALI TEJAS GHOLAP JANGRA OCATE@GMAIL.CO

IM
6, New  CourtiCommercial CS (COMM)/133/2024 15.03.2024 Villain Lifestyle Private Limited VSSIDDHARTH (9818570649 JOFFICE@IRA.LAW [14.03.2024
Block-I Vimallbhai Dineshbhai Vaghasiya [VARSHNEY
6, New  CourtCommercial ICS (COMM)/134/2024 15.03.2024 ISIEMENS INDUSTRY SOFTWAREAARSHIA 0810621272 INOT PROVIDED 14.03.2024
Block-I INC Vs Sarabjit Singh Kalra IBEHL
6, New  CourtiCommercial OMP(I)(COMM) 526/2024 [15.03.2024 [Dhara Motor Finance Ltd Vs ViraKJ.K.YADAV (9999855157 ADVJITENDERYAD [14.03.2024
Block-I [Infratech IAV2017@GMAIL.CO

IM
6, New  CourtiCommercial CS (COMM)/132/2024 15.03.2024 IM/S LOREAL SA Vs SakhiyaS.K.BANSAL (9650682982 RISHI@UNITEDAN [13.03.2024
Block-I [Bhavnaben Dalsukhbhai IDUNITED.COM
6, New  CourtiCommercial IMISC DJ 84/2024 18.03.2024 [KOTAK MAHINDRA BANK VSDEBUSHISH (9999883210 IDEBASHIS.LAW@G [13.03.2024
Block-I IAMIT KUMAR YADAV IMUKHERJEE IMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 542/2024 [18.03.2024 HDFC BANK LTD VS MOHDRAJEEV KRi93110122104 INTERNATIONAL.L [14.03.2024
Block-I TAUQEER IRANJAN AWFIRM.LLP13@G

MAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 543/2024 [18.03.2024 TOYOTA FINANCIAL VS POOJARAJESH 0958726491 IDELHL.JANGRAADV[11.03.2024
Block-I INANASAHAB JANGRA IOCATE@GMAIL.CO

IM
6, New  CourtCommercial OMP(I)(COMM) 544/2024 [18.03.2024 TOYOTA FINANCIAL VS VIKRAM[RAJESH 0958726491 DELHI.JANGRAADV|11.03.2024
Block-I ISINGH YADUVANSHI JANGRA IOCATE@GMAIL.CO

IM
6, New  CourtiCommercial OMP(I)(COMM) 545/2024 [18.03.2024 TOYOTA FINANCIAL VS SAVANIRAJESH 9958726491 IDELHI.JANGRAADV[11.03.2024
Block-I IDHAVAL DINESHBHAI JANGRA IOCATE@GMAIL.CO

IM
6, New  CourtCommercial OMP(I)(COMM) 546/2024 [18.03.2024 TOYOTA FINANCIAL VS RAUMARAJESH 9958726491 IDELHI.JANGRAADV/[11.03.2024
Block-1 IRAEES RAMJANBHAI JANGRA IOCATE@GMAIL.CO

M
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6, New ICommercial ICS(COMM) 138/24 18.03.2024 IVIRGO LAMINATES LTD VS ANKITINEERAJ 8447470366 INEERAJJHALLB@G [14.03.2024
Block-I ISINGH UMAR JHA IMAIL.COM
6, New CourtiCommercial OMP(I)(COMM) 554/2024 [19.03.2024 IFUSION MICRO FINANCE VS SONIIAMIT KUMAR9990659331 IKMPSPARTNER@G [18.03.2024
Block-I ISALES AND TRADING ISINHA IMAIL.COM
6, New CourtCommercial OMP(I)(COMM) 555/2024 [19.03.2024 IYES BANK LTD VS PRATAP SINGH [SACHIN 0811015339 [KATYALSACHIN200 [05.02.2024
Block-I IKATYAL 8@GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 556/2024 [19.03.2024 I[HDFC BANK LTD VS SAMSUDDIN[SANJEEV 1141825104 ILITIGATION@SRCC [16.03.2024
Block-1 IALTAMAS IPATHAK ISLEGAL.COM
6, New  CourtCommercial OMP(I)(COMM) 557/2024 [19.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV16.03.2024
Block-I IPAWAN PAWAN SARDHANA JANGRA OCATE@GMAIL.CO

IM
6, New  CourtiCommercial OMP(I)(COMM) 558/2024 [19.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHL.JANGRAADV/[13.03.2024
Block-1 ISARVESH KUMAR JANGRA IOCATE@GMAIL.CO

IM
6, New CourtCommercial OMP(I)(COMM) 559/2024 [19.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV|13.03.2024
Block-I IPANKAJ KUMAR TIWARI JANGRA OCATE@GMAIL.CO

IM
6, New  CourtiCommercial OMP(I)(COMM) 560/2024 [19.03.2024 CNH INDUSTRIAL CAPITAL VSRAJESH 9958726491 IDELHIL.JANGRAADV|16.03.2024
Block-I IRAMBHAN DRYANDEV JANGRA IOCATE@GMAIL.CO

IM
6, New  CourtiCommercial OMP(I)(COMM) 561/2024 [19.03.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 IDELHL.JANGRAADV|15.03.2024
Block-I ISHRI BHAGWAN JANGRA OCATE@GMAIL.CO

IM
6, New  CourtiCommercial CS (COMM)/142/2024 20.03.2024 IVEDANGSOFT PVT LTD VSGARGI 8506092806 IGARGISUDHIBAHU [12.03.2024
Block-I IDRIVEROAD SOLUTIONS PVT LTDBAHUGUNA IGUNA@GMAIL.COM|
6, New  CourtCommercial [EX(COMM) 28/2024 20.03.2024 lozone overseas private limited VSMAHESH 0810133604 TRIDENTLAW@HO [28.02.2024
Block-1 INSTAPOWR ENERGY[KATYEYAN TMAIL.COM

I[EFFICIENCYY PVT LTD

6, New  CourtiCommercial OMP(COMM) 13/2024 20.03.2024 [Bharat Lalwani Vs Garima Kumar [AMIT DHALL [9811920714 IAMITDHALL@YAH [15.03.2024
Block-I 00.CO.IN
6, New  CourtCommercial OMP(I)(COMM) 575/2024 [21.03.2024 Hdfc Bank Ltd Vs BhawneshSANJEEV 1141825104 ILITIGATION@SRCC [18.03.2024
Block-I Aggarwal IPATHAK ISLEGAL.COM
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6, New ICommercial CS (COMM)/141/2024 21.03.2024 U K TYRE AND INDUSTRIESPULKIT 0968384843 IPULKIT@BBSLEGAL}20.03.2024
Block-I ILIMITED Vs M/S INDAG RUBBERSHRIVASTAVA [ IN
ILIMITED

6, New CourtiCommercial OMP(I)(COMM) 576/2024 [21.03.2024 [Hdfc Bank Ltd Vs Istak Sho Singh  [SANJEEV 1141825104 ILITIGATION@SRCC [18.03.2024
Block-I IPATHAK ISLEGAL.COM
6, New CourtCommercial ICS(COMM) 146/24 26.03.2024 STATE BANK OF INDIA VSSSHIV KUMARQ811059032 ISHIVKTYAGI1@GM [21.03.2024
Block-I IMADASIR AHMAD SHEIKH ITYAGI ATL.COM
6, New  CourtiCommercial OMP(I)(COMM) 617/2024 [27.03.2024 IKOTAK MAHINDRA BANK VSRAJESH 0958726491 IDELHL.JANGRAADV|22.03.2024
Block-1 [TAGGART CONTINUM INDIA JANGRA JOCATE@GMAIL.CO

IM
6, New  CourtCommercial OMP(I)(COMM) 618/2024 [27.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV|22.03.2024
Block-I IWHITE WEBB INTERIORS JANGRA OCATE@GMAIL.CO

IM
6, New  CourtiCommercial OMP(I)(COMM) 619/2024 [27.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHIL.JANGRAADV|22.03.2024
Block-1 TEJENDER SINGH JANGRA IOCATE@GMAIL.CO

IM
6, New CourtCommercial OMP(I)(COMM) 620/2024 [27.03.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV|22.03.2024
Block-I IMOHD SHARIF JANGRA OCATE@GMAIL.CO

IM
6, New  CourtiCommercial OMP(I)(COMM) 621/2024 [28.03.2024 [HDFC BANK LTD VS ISLAM KHAN |[SANJEEV 1141825104 ILITIGATION@SRCC [28.11.2023
Block-I IPATHAK ISLEGAL.COM
6, New  CourtiCommercial OMP(I)(COMM) 622/2024 [28.03.2024 TOYOTA FINANCIAL VSRAHUL 0013493108 IADVOCATEASHOK.1/22.03.2024
Block-I IABHISHEK SINGH IBHARDWAJ (@GMAIL.COM
6, New  CourtiCommercial OMP(I)(COMM) 623/2024 [28.03.2024 TOYOTA FINANCIAL VS GEETARAHUL 9013493108 JADVOCATEASHOK.1[20.03.2024
Block-I IMARIA BHARDWAJ (@GMAIL.COM

25 ISH. SANDEEPSouth 17, New CourtCommercial OMP (I) (COMM)/574/2024 [19-03-2024 Yes Bank Ltd Vs Pratap Singh ISACHIN 9811015339 Katyalsachin2008@g [02-02-2024
YADAV Block-I KUMAR(P), Imail.com

17, New CourtiCommercial OMP (I) (COMM)/573/2024 [19-03-2024 [Kotak Mahindra Prime Ltd Vs AdeshRAJESH 9958726491 jangraadvocate@gma |02-02-2024
Block-I [Kumar Yadav UANGRA(P), lil.com
17, New CourtCommercial OMP (I) (COMM)/572/2024 [19-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gma |02-02-2024
Block-I Vs Jigneshkumar Patel UANGRA(P), lil.com
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17, New ICommercial IOMP (1) (COMM)/571/2024 [19-03-2024 IDhara Motor Finance Ltd Vs MohdlJ K YADAV(P), 9999855157 ladvjitenderyadav2017/02-02-2024
Block-I Alim (@gmail.com

17, New CourtiCommercial OMP (I) (COMM)/570/2024 [19-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 jangraadvocate@gma |02-02-2024
Block-I [Hoshiyar Singh UANGRA(P), lil.com

17, New CourtCommercial IOMP (1) (COMM)/569/2024 [19-03-2024 [Hdfc Bank Ltd Vs Sweety Sweety  [SANJEEV 8285002845 litigation@sreslegal.c [02-02-2024
Block-I IPATHAK(P), lom

17, New CourtiCommercial IOMP (I) (COMM)/568/2024 [19-03-2024 [Tata Motors Finance Ltd Vs BrahamMAYANK 0873347330 Imayank_mahajanos [02-02-2024
Block-I [Pal IMAHAJAN(P), (@yahoo.com

17, New CourtiCommercial IOMP (1) (COMM)/567/2024 [19-03-2024 [Hdfc Bank Ltd Vs Sameer Malik ISANJEEV 8285002845 litigation@srcslegal.c [02-02-2024
Block-I IPATHAK(P), lom

17, New CourtiCommercial OMP (I) (COMM)/515/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gma |06-03-2024
Block-I Vs Ravikumar Vinodbhai Virapariya JANGRA(P), fil.com

17, New CourtiCommercial IOMP (1) (COMM)/514/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gma |06-03-2024
Block-I Vs Deepak Chaudhary UANGRA(P), fil.com

17, New CourtiCommercial OMP (I) (COMM)/513/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gma |06-03-2024
Block-I Vs Rohit Ramesh Nigade UANGRA(P), lil.com

17, New CourtiCommercial OMP (I) (COMM)/512/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gma [06-03-2024
Block-I Vs Snehal Devendra Tembhekar UVANGRA(P), lil.com

17, New CourtiCommercial OMP (1) (COMM)/511/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gma |06-03-2024
Block-I Vs Vivek Singh UANGRA(P), lil.com

17, New CourtCommercial (OMP (I) (COMM)/510/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gma [06-03-2024
Block-I Vs Balasaheb Maruti Tapkir JANGRA(P), lil.com

17, New CourtiCommercial OMP (I) (COMM)/501/2024 [13-03-2024 [Kotak Mahindra Prime Ltd Vs AnupRAJESH 9958726491 jangraadvocate@gma |01-03-2024
Block-I ISinha UANGRA(P), lil.com

17, New CourtCommercial (OMP (I) (COMM)/500/2024 [13-03-2024 [Kotak Mahindra Prime Ltd Vs VanshRAJESH 9958726491 jangraadvocate@gma |01-03-2024
Block-I [Raj UANGRA(P), fil.com
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17, New ICommercial OMP (I) (COMM)/499/2024 [13-03-2024 otak Mahindra Prime Ltd Vs KetanRAJESH 0958726491 jangraadvocate@gma |01-03-2024
Block-I [Tiwari UANGRA(P), lil.com
17, New CourtiCommercial OMP (I) (COMM)/487/2024 [11-03-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gma |06-03-2024.
Block-I Vs Dholakiya Yogeshbhai GunvJANGRA(P), fil.com

Antray
17, New CourtiCommercial IOMP (1) (COMM)/486/2024 [11-03-2024 [Toyota Financial Servies India Ltd VSRAJESH 9958726491 jangraadvocate@gma |06-03-2024.
Block-I IPandit Eknath Minde JANGRA(P), fil.com
17, New CourtiCommercial OMP (1) (COMM)/483/2024 |07-03-2024 [Kotak Mahindra Prime Ltd Vs SunilRAJESH 0958726491 jangraadvocate@gma |01-03-2024
Block-I [Kumar UANGRA(P), il.com
17, New CourtiCommercial IOMP (1) (COMM)/482/2024 |07-03-2024 [Kotak Mahindra Prime Ltd Vs SarojRAJESH 9958726491 jangraadvocate@gma |01-03-2024
Block-I Ic JANGRA(P), fil.com
17, New CourtiCommercial OMP (I) (COMM)/481/2024 |07-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 jangraadvocate@gma |01-03-2024
Block-I IAvneesh Purohit UANGRA(P), lil.com
17, New CourtiCommercial IOMP (1) (COMM)/480/2024 |07-03-2024 [Kotak Mahindra Prime Litd Vs RajeevRAJESH 9958726491 jangraadvocate@gma |01-03-2024
Block-I IR UANGRA(P), fil.com
17, New CourtiCommercial OMP (1) (COMM)/479/2024 |07-03-2024 [Kotak Mahindra Prime Ltd Vs NeerajRAJESH 9958726491 jangraadvocate@gma |01-03-2024
Block-I IMann UANGRA(P), lil.com
17, New CourtiCommercial IOMP (1) (COMM)/478/2024 |07-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 jangraadvocate@gma |01-03-2024
Block-I [Suresh Chandra JANGRA(P), fil.com
17, New CourtiCommercial OMP (1) (COMM)/451/2024 |04-03-2024 IDD PRADHAN Vs MULTIVAC[VIKRAM 9958319099 vikramkumarogyaho [02-03-2024
Block-I ILARAON ISINGH o. Co. in
17, New CourtCommercial OMP (1) (COMM)/443/2024 |04-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm |02-03-2024
Block-I [Limited Vs Kanchan A UAIN(P), lail.com
17, New CourtiCommercial IOMP (I) (COMM)/442/2024 [04-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [02-03-2024
Block-I [Limited Vs Konde Sambhaji Vishnu PJAIN(P), lail.com
17, New CourtCommercial CS (COMM)/139/2024 19-03-2024 ICanara Bank Vs Jyoti KRISHAN 9990577700 IKRISHENKUMAR@ [12-03-2024
Block-1 KUMAR(P), IGMAIL.COM
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17, New ICommercial CS (COMM)/129/2024 14-03-2024 IM/s Webkul Software Pvt Ltd Vs M/slP 8840503361 JADVOCATEPRASHA |01-03-2024
Block-I [Technogeo Soft Solution Pvt Ltd umar(P), INTMISHRA@GMAIL
.COM
17, New CourtiCommercial ICS (COMM)/126/2024 13-03-2024 [Rajan Sharma Vs Indus Towersraghav 0958629500 IRAGHAV_ANAND@ |08-03-2024
Block-I [Limited lanand(P), ILIVE.COM
17, New CourtCommercial CS (COMM)/125/2024 13-03-2024 Vaibhav Overseas Vs M/s GaniTUSHAR 9971374150 JADV.TUSHARAGAR [11-03-2024
Block-I [Textiles IAGARWAL(P), WAL92@GMAIL.CO
IM
17, New CourtiCommercial CS (COMM)/122/2024 12-03-2024 [Punjab National Bank Vs NationallAnkit Raj(P), [996836840 JADV.ANKIT.MAIL@ [01-03-2024
Block-1 Insurance Co Ltd And Anr IGMAIL.COM
17, New CourtiCommercial CS (COMM)/119/2024 11-03-2024 [First Fiddle F And B Pvt Ltd Vs M/SRRITESH 8802101274 IRITESH@THELAWC|07-03-2024
Block-I IFFL CUISINES PVT LTD ANDISAXENA(P), ARE.IN
JOTHERS
17, New CourtiCommercial CS (COMM)/111/2024 04-03-2024 [Emu Lines Private Limited Vs SyskalUday Kumar(P),[8882303942 ADYUDAVKUMAR@ [28-02-2024
Block-I ILed Lights Pvt Ltd IGMAIL.COM
17, New CourtiCommercial CS (COMM)/120/2024 11-03-2024 INet Ambit Value First Services VSAMIT PAUL(P), 9999684531 ISANDEEPKUMAR _ Lj04-03-2024
Block-I [Bayside Media Private Limited AW@YAHOO.COM
26 ISH. RAJEEVSouth 29, New CourtiCommercial OMP (1) (COMM)/448/2024 |04-03-2024 [Kotak Mahindra Prime Ltd Vs PawanRAJESH 9958726491 jangraadvocate@gam [29.02.2024
BANSAL/SH. Block-11 IS O Mukesh UANGRA(P), lil.com
ISANJEEV KUMAR|
ISINGH,
ICOMMERCIAL 29, New CourtCommercial OMP (I) (COMM)/449/2024 [04-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 jangraadvocate@gam [29.02.2024
ICOURT. Block-1T Ranjan Rajput JANGRA(P), iil.com
29, New CourtiCommercial IOMP (1) (COMM)/450/2024 |04-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 jangraadvocate@gam [29.02.2024
Block-11 IManish Kumar UANGRA(P), lil.com
29, New CourtCommercial OMP (1) (COMM)/445/2024 |04-03-2024 [Kotak Mahindra Prime Ltd Vs AmarfRAJESH 0958726491 jangraadvocate@gam [01.03.2024
Block-11 IDeep JANGRA(P), lil.com
29, New CourtiCommercial IOMP (I) (COMM)/446/2024 [04-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 jangraadvocate@gam |01.03.2024
Block-1T Sanjeev Yadav UANGRA(P), lil.com
29, New CourtCommercial OMP (1) (COMM)/447/2024 |04-03-2024 [Kotak Mahindra Prime Ltd Vs RajniRAJESH 9958726491 jangraadvocate@gam |01.03.2024
Block-11 IDoughterof Tuthan Singh UANGRA(P), fil.com
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29, New ICommercial IOMP (I) (COMM)/444/2024 [04-03-2024 otak Mahindra Prime Ltd Vs Sohan[RAJESH 0958726491 jangraadvocate@gam |01.03.2024
Block-11 ILal UANGRA(P), lil.com
29, New CourtiCommercial Misc DJ/68/2024 04-03-2024 [Preach Law Llp Vs Abhijitbanerjee |[KRISHNA 9311664455 ladmin@preachlaw.co|01.03.2024
Block-11 IKUMAR m
IMISHRA(P),

29, New CourtiCommercial [Execution (Comm)/25/2024 |05-03-2024 [Levi Strauss And Company Vs X|Shravan 9650682928 rishi@unitedandunitejo2.03.2024
Block-11 [India [Bansal(P), d.com
29, New CourtiCommercial OMP (1) (COMM)/475/2024 |07-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 jangraadvocate@gam |05.03.2024
Block-11 [Ramain Prasad Tiwari UANGRA(P), il.com
29, New CourtiCommercial IOMP (1) (COMM)/476/2024 |07-03-2024 ﬂégtak Mahindra Prime Ltd Vs RamaRAJESH 9958726491 jangraadvocate@gam |05.03.2024
Block-11 nt Pandey JANGRA(P), fil.com
29, New CourtiCommercial OMP (1) (COMM)/477/2024 |07-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gam |05.03.2024
Block-11 Vs Amit Kumar Upadhyay JANGRA(P), fil.com
29, New CourtiCommercial IOMP (1) (COMM)/492/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gam |07.03.2024
Block-11 Vs Sv Tours And Travels UANGRA(P), fil.com
29, New CourtiCommercial OMP (I) (COMM)/491/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gam [07.03.2024
Block-11 Vs Parmar Alka Bharatbhai UANGRA(P), lil.com
29, New CourtiCommercial IOMP (I) (COMM)/522/2024 [14-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 jangraadvocate@gam [12-03-2024
Block-11 IDinesh Kumar Athwani UVANGRA(P), fil.com
29, New CourtiCommercial OMP (1) (COMM)/521/2024 [14-03-2024 [Kotak Mahindra Prime Ltd Vs RubalRAJESH 0958726491 jangraadvocate@gam [12-03-2024
Block-11 Mishra UANGRA(P), lil.com
29, New CourtCommercial IOMP (I) (COMM)/520/2024 [14-03-2024 [Kotak Mahindra Prime Ltd Vs GeetaRAJESH 0958726491 jangraadvocate@gam [12-03-2024
Block-11 [Porwal JANGRA(P), lil.com
29, New CourtiCommercial OMP (COMM.)/12/2024 14-03-2024 Yogesh Kumari Vs Small FarmersRAKESH 0350520408 rakeshburman19@g [11-03-2024
Block-IT Agru Business Consortium ThroughBURMAN Imail.com

|Ar Field Officer Mr Sushil Kumar
29, New CourtCommercial IOMP (I) (COMM.)/533/2024 [18-03-2024 ICnh Industrial Capital India PrivateRAJESH 9958726491 jangraadvocate@gam [15-03-2024
Block-11 [Limited Vs Maichell Maish UANGRA(P), fil.com
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29, New ICommercial IOMP (I) (COMM)/538/2024 [18-03-2024 otak Mahindra Prime Ltd Vs DeepaRAJESH 0958726491 jangraadvocate@gam [15-03-2024
Block-11 Gupta UANGRA(P), lil.com
29, New CourtiCommercial IOMP (I) (COMM)/535/2024 [18-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 jangraadvocate@gam [15-03-2024
Block-11 ISuresh Rahi JANGRA(P), lil.com
29, New CourtiCommercial IOMP (I) (COMM)/537/2024 [18-03-2024 [Tata Motors Finance Ltd Vs BrahamMAYANK 0873347330 Imayank_mahajanos [15-03-2024
Block-11 IPal 2752 IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial OMP (1) (COMM)/536/2024 [18-03-2024 [Hdfc Bank Ltd Vs Sushil Kumar ISANJEEV 8285002852 litigation@sreslegal.c [15-03-2024
Block-11 IPATHAK(P), lom
29, New CourtiCommercial IOMP (1) (COMM)/534/2024 [18-03-2024 [Hdfc Bank Ltd Vs Pankaj Gaba ISANJEEV 8285002852 litigation@srcslegal.c [15-03-2024
Block-11 IPATHAK(P), lom
29, New CourtiCommercial (OMP (I) (COMM)/562/2024 [19-03-2024 [Hdfc Bank Ltd Vs Shivangi Sharma [SANJEEV 8285002852 litigation@sreslegal.c [16-03-2024
Block-11 IPATHAK(P), lom
29, New CourtCommercial OMP (I) (COMM)/564/2024 [19-03-2024 [Hdfc Bank Ltd Vs Jyoti Sharma ISANJEEV 8285002852 litigation@srcslegal.c [16-03-2024
Block-11 IPATHAK(P), jom
29, New CourtiCommercial OMP (I) (COMM)/563/2024 [19-03-2024 [Hdfc Bank Ltd Vs Nardev Inder Raj [SANJEEV 8285002852 litigation@srcslegal.c [16-03-2024
Block-11 IPATHAK(P), lom
29, New CourtiCommercial OMP (I) (COMM)/580/2024 [21-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [18-03-2024
Block-11 [Limited Vs Pankaj Virmani JAIN(P), lail.com
29, New CourtiCommercial IOMP (1) (COMM)/581/2024 [21-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [18-03-2024
Block-11 [Limited Vs Rudraksh InfranirmanJAIN(P), lail.com

IPrivate Limited
29, New CourtCommercial (OMP (I) (COMM)/582/2024 [21-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [18-03-2024
Block-11 [Limited Vs Jaydeep Manjibhai DholaJAIN(P), lail.com
29, New CourtiCommercial OMP (I) (COMM)/579/2024 [21-03-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [18-03-2024
Block-IT [Limited Vs Dny Supply ChainJAIN(P), lail.com

Solutions Pvt Ltd
29, New CourtCommercial [Execution (Comm)/29/2024 [22-03-2024 INeeraj Bhatia Vs Late V K SrivastavaADITI 8800177170 akhilhasija.94@gmail[20-03-2024
Block-11 lAnd Ors TUTEJA(P), .com
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AL COURT)

29, New ICommercial Misc DJ/96/2024 22-03-2024 anha Minerals Vs YFC PROJECTS[Karunesh 0810565403 karuneshtandon@gm [20-03-2024
Block-11 IPVT LTD [Tandon(P), lail.com
29, New CourtiCommercial [Execution (Comm)/30/2024 [22-03-2024 JAadwin Refrigeration India Pvt LtdRohit Priyao11-4652367 thelawassociates@gmf21-03-2024
Block-IT Vs The Marqt Company [Ranjan(P), lail.com
29, New CourtiCommercial IOMP (1) (COMM)/597/2024 [23-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 jangraadvocate@gam [21-03-2024
Block-11 [Shahrukh Khan JANGRA(P), fil.com
29, New CourtiCommercial OMP (1) (COMM)/596/2024 [23-03-2024 [Kotak Mahindra Prime Ltd Vs AnilRAJESH 0958726491 jangraadvocate@gam [21-03-2024
Block-11 [Kumar JANGRA(P), lil.com
29, New CourtiCommercial IOMP (1) (COMM)/595/2024 [23-03-2024 [Kotak Mahindra Prime Ltd Vs JyotiRAJESH 9958726491 jangraadvocate@gam [21-03-2024
Block-11 D JANGRA(P), fil.com
29, New CourtiCommercial CS (COMM)/144/2024 23-03-2024 [Bina Agarwal Vs Ekta Sharma Ashu Arora (P), 9910800124 lashunarora@gmail.cof22-03-2024
Block-11 Im
29, New CourtiCommercial IOMP (1) (COMM)/593/2024 [23-03-2024 ﬂiﬁtak Mahindra Prime Ltd Vs SabirRAJESH 9958726491 jangraadvocate@gam [21-03-2024
Block-11 an UANGRA (P), lil.com
29, New CourtiCommercial OMP (1) (COMM)/594/2024 [23-03-2024 [Toyota Financial Services IndiaDINESH JAIN[8376049807 ladvocateashok.1@gm [21-03-2024
Block-11 [Limited Vs Dharmendra Umesh|(P), lail.com
[Sharma
29, New CourtiCommercial IOMP (I) (COMM)/592/2024 [23-03-2024 [Kotak Mahindra Prime Ltd Vs NilgRAJESH 9958726491 jangraadvocate@gam [21-03-2024
Block-11 [Migration Pvt Ltd JANGRA(P), lil.com
29, New CourtiCommercial IOMP (1) (COMM)/609/2024 [26-03-2024 [Hara Merchandise Private LimitedShivam Bajaj(P),8420542549 lakash.agarwal70 @gm[23-03-2024
Block-I1 Vs Avram Asset Management Private| lail.com
[Limited
29, New CourtCommercial OMP (I) (COMM)/624/2024 |30-03-2024 [Kotak Mahindra Bank Ltd VSRAJEEV 0311022104 ranjan.and.company [27-03-2024
Block-11 [Rajendra Malik KUMAR (@gmail.com
[RANJAN(P),
27 ISH. LOKESH|South kWo, New CourtiCommercial CS (COMM)/100/2024 01-03-2024 [Mayank Gupta Vs M/S DELCOAchin Goel(P), 9891798915 legal.achin@gmail.co [01.03.2024

IKUMAR SHARMA | Block-1T INDIA PVT LTD Im

DISTRICT

WUDGE(COMMERCI
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ko, ICommercial IOMP (I) (COMM)/440/2024 [04-03-2024 otak Mahindra Prime Ltd VSRAJESH 0958726491 [delhi.jagranadvocate [04.03.2024
Block-11 INarendra Chaudhary UANGRA(P), (@gmail.com
kho, New CourtiCommercial IOMP (I) (COMM)/439/2024 [04-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jagranadvocate [04.03.2024
Block-11 Vikram Singh Tomar UANGRA(P), (@gmail.com
ko, New CourtiCommercial ICS (COMM)/105/2024 02-03-2024 IMax Healthcare Institute Limited VSVIJAY KR.9312274280 vijayksharmaadv.@yalo2.03.2024
Block-IT Porge Wilkinson ISHARMA ADV. hoo.co.in

(P),
kho, New CourtiCommercial IOMP (1) (COMM)/438/2024 |04-03-2024 [Kotak Mahindra Prime Ltd Vs KapilRAJESH 9958726491 [delhi.jagranadvocate [04.03.2024
Block-11 So Jagpal JANGRA(P), (@gmail.com
kho, New CourtiCommercial OMP (I) (COMM)/432/2024 [02-03-2024 [Tata Motors Finance Ltd Vs JameeMAYANK 0873347330 [Notgieven 02.03.2024
Block-I1 IAhmad 9144 IMAHAJAN(P),
kho, New CourtiCommercial IOMP (I) (COMM)/437/2024 [04-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jagranadvocate [04.03.2024
Block-1T [Praveen Bhati UANGRA(P), (@gmail.com
ko, New CourtiCommercial IOMP (I) (COMM)/434/2024 [04-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jagranadvocate [04.03.2024
Block-11 [Surender Pal Singh UANGRA(P), (@gmail.com
kho, New CourtiCommercial IOMP (1) (COMM)/433/2024 |04-03-2024 [Kotak Mahindra Prime Ltd Vs RaviRAJESH 9958726491 [delhi.jagranadvocate [04.03.2024
Block-11 [Tope UANGRA(P), (@gmail.com
kho, New CourtiCommercial IOMP (I) (COMM)/435/2024 [04-03-2024 [Kotak Mahindra Prime Ltd Vs DollyRAJESH 9958726491 delhi.jagranadvocate [04.03.2024
Block-1T [Khurana UANGRA(P), (@gmail.com
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Ko, ICommercial IOMP (1) (COMM)/436/2024 |04-03-2024 otak Mahindra Prime Ltd Vs MrRAJESH 9958726491 [delhi.jagranadvocate [04.03.2024
Block-11 [Deepak UANGRA(P), (@gmail.com
kho, New CourtiCommercial CS (COMM)/117/2024 06-03-2024 [Shri Hans Raj Vs Siddarth Chima  [Suresh 0811768222 [Not given 06.03.2024
Block-11 [Kumar(P),
ko, New CourtiCommercial IOMP (I) (COMM)/549/2024 [18-03-2024 [Kotak Mahindra Bank Ltd VSRAJEEV 0311022104 ranjan.and.company [18.03.2024
Block-IT [Duryodhan Mallick UMAR (@gmail.com

[RANJAN(P),
kho, New CourtiCommercial IOMP (1) (COMM)/485/2024 [11-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 delhi.jagranadvocate [11.03.2024
Block-11 INadeem Shakoor JANGRA(P), (@gmail.com
kho, New CourtiCommercial OMP (I) (COMM)/484/2024 [11-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 delhi.jagranadvocate [11.03.2024
Block-I1 INadeem Shakoor UANGRA(P), (@gmail.com
kho, New CourtiCommercial CS (COMM)/123/2024 12-03-2024 State Bank Of India Vs Munni Devi [RANI 0643180913 rbhardwajassociate@ [12.03.2024
Block-1T BHARDWAJ(P), lgmail.com
ko, New CourtiCommercial OMP (I) (COMM)/494/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 [delhi.jagranadvocate [12.03.2024
Block-11 Vs Poonam Singh UANGRA(P), (@gmail.com
k4o, New CourtiCommercial IOMP (1) (COMM)/498/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 [delhi.jagranadvocate [12.03.2024
Block-11 Vs Rekha Singh UANGRA(P), (@gmail.com
kho, New CourtiCommercial OMP (I) (COMM)/495/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 idelhi.jagranadvocate [12.03.2024
Block-1T Vs Mahadu Govind Gopale UANGRA(P), (@gmail.com
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Ko, ICommercial OMP (I) (COMM)/497/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 0958726491 [delhi.jagranadvocate [12.03.2024
Block-11 Vs Chandra Mani Saini UANGRA(P), (@gmail.com

kho, New CourtiCommercial OMP (I) (COMM)/493/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 delhi.jagranadvocate [12.03.2024
Block-11 Vs Suhas Satappa Mohite Sarkar UANGRA(P), (@gmail.com

ko, New CourtiCommercial OMP (I) (COMM)/496/2024 [12-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 delhi.jagranadvocate [12.03.2024
Block-11 Vs Utkarsh Rai JANGRA(P), (@gmail.com

kho, New CourtiCommercial IOMP (1) (COMM)/509/2024 [14-03-2024 [Kotak Mahindra Prime Ltd Vs SriRAJESH 9958726491 [delhi.jagranadvocate [14.03.2024
Block-11 [Babu Gautam JANGRA(P), (@gmail.com

kho, New CourtiCommercial [Execution (Comm)/26/2024 [14-03-2024 Pagran Prakashan Limited Vs Good[Poonam 971863640 lpoonamatey@gmail.c[14.03.2024
Block-I1 IMorning India Media Pvt Ltd Atey(P), lom

kho, New CourtiCommercial OMP (I) (COMM)/507/2024 [14-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 idelhi.jagranadvocate [14.03.2024
Block-1T [Dharm Veer Singh UANGRA(P), (@gmail.com

ko, New CourtiCommercial OMP (I) (COMM)/508/2024 [14-03-2024 [Toyota Financial Services India LtdRAJESH 9958726491 [delhi.jagranadvocate [14.03.2024
Block-11 Vs Abbas Ali Doddamani UANGRA(P), (@gmail.com

kho, New CourtiCommercial IOMP (1) (COMM)/541/2024 [18-03-2024 [Kotak Mahindra Prime Ltd Vs AnkulRAJESH 9958726491 [delhi.jagranadvocate [14.03.2024
Block-11 IChaudhary UANGRA(P), (@gmail.com

kWo, New CourtiCommercial IOMP (I) (COMM)/548/2024 [18-03-2024 [Hdfc Bank Ltd Vs Tanya Bajaj ISANJEEV 8285002845 litigation@sreslegal.c [18.03.2024
Block-1T IPATHAK(P), lom
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Ko, ICommercial IOMP (I) (COMM)/547/2024 [18-03-2024 [Hdfc Bank Ltd Vs Alok Kumar ISANJEEV 8285002845 litigation@sreslegal.c [18.03.2024
Block-11 IPATHAK(P), lom
kho, New CourtiCommercial IOMP (I) (COMM)/539/2024 [18-03-2024 ICnh Industrial Capital India PrivateRAJESH 9958726491 [delhi.jagranadvocate [18.03.2024
Block-11 [Limited Vs Manorma Kumari UANGRA(P), (@gmail.com
ko, New CourtiCommercial IOMP (I) (COMM)/540/2024 [18-03-2024 ICnh Industrial Capital India PrivateRAJESH 9958726491 [delhi.jagranadvocate [18.03.2024
Block-11 [Limited Vs Kasinathan A UANGRA(P), (@gmail.com
kho, New CourtiCommercial CS (COMM)/135/2024 18-03-2024 Ashu Ralhan(P),M/s R K EnterprisesiAchin Goel(P), [9582628330 larlegal1266 @gmail.c [18.03.2024
Block-IT [Through Its Proprietor Mr Ramesh| jom

IYadav Vs M/s Shah Interio Through|

[ts Proprietor Mr Shah Alam
kho, New CourtiCommercial OMP (I) (COMM)/565/2024 [19-03-2024 [Hdfc Bank Ltd Vs Tashlima AbdulSANJEEV 8285002845 litigation@sreslegal.c [19.03.204
Block-I1 [Khan IPATHAK(P), lom
kWo, New CourtiCommercial OMP (I) (COMM)/566/2024 [19-03-2024 [Hdfc Bank Ltd Vs Jasmeen Singh [SANJEEV 8285002845 litigation@sreslegal.c [19.03.204
Block-1T IPATHAK(P), lom
ko, New CourtiCommercial CS (COMM)/140/2024 20-03-2024 Bhanvi Kumari Singh Vs Shubhyicky rexwal(P), 9873557258 hiteeaglelawchambe|20.03.2024
Block-II [Lagan Match Maker Private Limited rs@gmail.com
uo, New CourtiCommercial OMP (I) (COMM)/613/2024 [27-03-2024 [Toyota Financial Services IndiaDINESH 0013493108 ladvocateashok@gmai|27.03.2024
Block-11 [Limited Vs Rashid R JAIN(P), l.com
kho, New CourtiCommercial OMP (I) (COMM)/614/2024 [27-03-2024 [Toyota Financial Services IndiaDINESH 0013493108 ladvocateashok@gmai|27.03.2024
Block-1T [Limited Vs Karamvir Singh JAIN(P), l.com
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Ko, ICommercial OMP (I) (COMM)/615/2024 [27-03-2024 [Toyota Financial Services 0013493108 ladvocateashok@gmai|27.03.2024
Block-11 [Limited Vs Ajay Kumar UJAIN(P), l.com

kho, New CourtiCommercial OMP (I) (COMM)/612/2024 [27-03-2024 [Toyota Financial Services IndiaDINESH 0013493108 ladvocateashok@gmai|27.03.2024
Block-11 [Limited Vs Tarmeed A JAIN(P), l.com

ko, New CourtiCommercial OMP (I) (COMM)/611/2024 [27-03-2024 [Toyota Financial Services IndiaDINESH 9013493108 ladvocateashok@gmai|27.03.2024
Block-11 [Limited Vs Sanjeev Kumar JAIN(P), l.com

kho, New CourtiCommercial ICS (COMM)/143/2024 22-03-2024 IMs Swastik Infrastructures Vs YfdMAYANK 9999998560 anant@anantamlegal [22.03.2024
Block-11 [Projects Pvt Ltd IBARUA(P), lcom

kho, New CourtiCommercial OMP (I) (COMM)/589/2024 [23-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-I1 IAbhishek Mittal UANGRA(P), (@gmail.com

kho, New CourtiCommercial IOMP (I) (COMM)/590/2024 [23-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-1T [Krishan Kumar UANGRA(P), (@gmail.com

ko, New CourtiCommercial OMP (I) (COMM)/591/2024 [23-03-2024 [Kotak Mahindra Prime Ltd Vs KamalRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-11 [Devi UANGRA(P), (@gmail.com

kho, New CourtiCommercial IOMP (1) (COMM)/588/2024 [23-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-11 [Sheetal R UANGRA(P), (@gmail.com

kho, New CourtiCommercial OMP (I) (COMM)/587/2024 [23-03-2024 [Kotak Mahindra Prime Ltd Vs MohiRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-1T [Taneja UANGRA(P), (@gmail.com
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ko, ICommercial OMP (I) (COMM)/586/2024 [23-03-2024 otak Mahindra Prime Ltd VSRAJESH 0958726491 [delhi.jagranadvocate [23.03.204
Block-11 [Deepak Yadav UANGRA(P), (@gmail.com

kho, New CourtiCommercial IOMP (I) (COMM)/584/2024 [23-03-2024 [Kotak Mahindra Prime Ltd Vs AkashRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-11 Malik UANGRA(P), (@gmail.com

ko, New CourtiCommercial OMP (I) (COMM)/585/2024 [23-03-2024 [Kotak Mahindra Prime Ltd Vs AshishRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-11 IMohta JANGRA(P), (@gmail.com

kho, New CourtiCommercial IOMP (1) (COMM)/610/2024 [27-03-2024 [Toyota Financial Services IndiaDINESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-11 [Limited Vs Sushila M UAIN(P), (@gmail.com

kho, New CourtiCommercial ICS (COMM)/149/2024 28-03-2024 IMs Swastik Infrastructures Vs YfqMAYANK 9999998560 lanant@anantamlegal [28.03.204
Block-I1 [Projects Pvt Ltd BARUA(P), lcom

kho, New CourtiCommercial IOMP (I) (COMM)/583/2024 [23-03-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jagranadvocate [23.03.204
Block-1T [Santosh Mandal UANGRA(P), (@gmail.com

ko, New CourtiCommercial CS (COMM)/145/2024 26-03-2024 Sheinkart Retail Fashion Llp VsSaurabh 7804013817 ladvocatesaurabhtyagi|28.03.2024
Block-II [Pooja Sethi And Anr [Tyagi(P), law@mail.com

k4o, New CourtiCommercial IOMP (1) (COMM)/616/2024 [|27-03-2024 [Ual Industries Limited Vs Auram|Shivam Bajaj(P),8420542549 lakashagarwal7o@gm [28.03.2024
Block-IT Asset Management Private Limited lail.com

kho, New CourtiCommercial CS (COMM)/147/2024 28-03-2024 [Loreal Sa Vs  BhadreshbhaiShravan 0650682928 unitedmark@uniteda [28.03.2024
Block-1T [Hasamukhbhai Kothiya [Bansal(P), ndunited.com
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ingh

k4o, New CourtiCommercial ICS (COMM)/148/2024 28-03-2024 [Bharat  Arora Vagabond 7042132941 officesagarsuri@gam [28.03.2024
Block-IT [Hospitality lail.com
kho, New CourtiCommercial OMP (COMM)/14/2024 28-03-2024 INayati Heathcare And Research NerSiddhant 0888436896 office@grchambers.o [28.03.2024
Block-IT [Pvt Ltd Vs Vivek Phanswal Puyal(P), Irg
28 SH. LAL SINGH,SOUTH- 18 BLOCK 1 18(CS (COMM) 142/2024 04-03-2024 VP LOGISTICS PVT. LTD. VsPuneet Gupta (7982777348 ladvocatepuneetgupta [04-02-
IDISTRICT JUDGE [EAST IBLOCK 1 HINDUSTAN AUTO| (@gmail.com 2024
ICOMPONENTS
OMP(COMM) 33/2024 05-03-2024 /S CORNER STO RINAL 7838396717 ladv.mrinal.sgh@gmaif26-12-
ECHNOLOGIES PVT LTD VsSINGH l.com 2023
/S AR KAY MEDICOS PVT]
ILTD
ICS (COMM) 145/2024 05-03-2024 Yammu And Kashmir Bank LtdiGauravjeet 9650896294 office@gauravjeetnar |04-03-
Vs Mohammad Gulfam and ors [Narwan lwan.com 2024
ICS (COMM) 151/2024 07-03-2024 ICICI BANK LIMITED Vs ARUNMANISH 9811898399 manish@klfindia.co |28-02-
[KUMAR IDEWAN m 2024
OMP(I) (COMM) 07/2024 15-03-2024 [MANCHANDA ABHAY 8935000660 laroralawoffice@alo.n [12-03-
INTERNATIONAL LTD. VSSACHAN let.in 2024
IBORN UNICORN TECH PRISE
PVT LTD
ICS (COMM) 174/2024 15-03-2024 ISBI VS DEEP CHAND IAMIT 9312965659 chawla8jl@gmail.co |03-03-
ICHAWLA Im 2024
ICS (COMM) 175/2024 15-03-2024 ISBI VS PRAVESH MAJHI AMIT 9312965659 chawla8jl@gmail.co |03-03-
ICHAWLA Im 2024
ICS (COMM) 183/2024 16-03-2024 /s Gonsai Logistics Pvt LtdVSRAKESH KR(9868040826 sharmarakeshadvi@gfo7-03-
/s Reynold India PrivateSHARMA Imail.com 2024
[Limited
ICS (COMM) 191/2024 18-03-2024 ACTL. SAMBA PVT. LTD VsP.R.Sikka 0811054562 lawjurisog@gmail.co |02-03-
SUDCON CONTRACTS Im 2024
ICS (COMM) 200/2024 19-03-2024 STATE BANK OF INDIA VsRavindra 9868523230 ladvnarayan@gmail.c |24-02-
Sandeep Kumar Das arayan lom 2024
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IKUMAR

ICS (COMM) 202/2024 20-03-2024 [Pardeep Kumar Malhotra Vs 9833947824 ladvgauravpuri@gmai [18-03-
velocity cargo solutions l.com 2024
EX(COMM) 82/2024 21-03-2024 iGraphic And Paper Products VsPiyush Mehra 9873579716 khaling@gmail.com [13-03-
[Rare International 2024
ICS (COMM) 214/2024 22-03-2024 /S NB TECHNOCRATES VSsNITESH 9717111574 arvindraoadv@gmail. [0 8-12-
YANK IT SOLUTION P UMAR lcom 2023
ILTD
ICS (COMM) 220/2024 27-03-2024 S SREE GOKULAM CHIT AND|Vipin Pillai |9213528073 1980adv@gmail.com [19-03-
INANCE CO. P LTD. Vs Smt 2024
Ilpana Devi
ICS (COMM) 226/2024 130-03-2024 |Allways Logistics India Pvt LtdlAkshay 9811479499 legalaffair.133 @gmail|09-02-
Vs M/s Xportus Freight IndiaKumar .com 2024
Pvt Ltd
29 MS. NEELAMSOUTH- 14 Recovery ICS/COMM/138/2024 3/2/24 IPNB VS. M/S SAI FABRICS [RANJANA 8744847805 ranjanarspathak@gm|3/1/24
ISINGH, DISSTRICTIEAST IPATHAK lail.com
JUDGE
Recovery ICS/COMM/137/2024 13/2/24 TATA STEEL LTD. VS.SURAJ 0810329829 ladvocatesurajiz@gm [3/1/24
[FRIENDS AUTO INDIA LTD. [KUMAR lail.com
SINGH
Recovery ICS/COMM/152/2024 3/7/24 RAKESH DWIVEDI VS.[EKLAVYA 9899659966 eklavya.d22@gmail.c [3/7/24
ICHETAN PRAKASH IDWIVEDI om
Recovery ICS/COMM/154/2024 13/11/24 [BANWARI GINODIA VS.,SHIVOM 9650920980 - I3/10/24
IVIDUSHI TYAGI IGARG
Recovery ICS/COMM/171/2024 13/13/24 [M/S B.L.D. GLASS & PLYWOODR.K. ALAGH/9911444100 lalaghaqo9@gmail.co [3/12/24
IVS. M/S ‘WHITE WEBB m
INTERIORS LLP IASSOCIATES
Recovery ICS/COMM/182/2024 13/16/24 SREE GOKULAM CHIT &[VIPIN PILLAI 9213528073 1980adv@gmail.com [3/15/24
IFINANCE VS. USHA RAJESH
Recovery ICS/COMM/195/2024 13/18/24 J & K BANK LTD. VS. SANJEEV|LIZMA 9873029772 - 13/17/24
IKUMAR IASHRAF
Recovery ICS/COMM/196/2024 13/18/24 SBI VS. MOOLCHAND IKRISHAN 9910577700 krishankumar@gmailfg/17/24

L.COm
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Recovery ICS/COMM/197/2024 13/19/24 ISBI VS. ASHOK KUMAR AMIT 9312965659 chawla8jl@gmail.co [3/18/24
ICHAWLA Im
Recovery ICS/COMM/198/2024 13/19/24 SBI VS. KANTA DEVI AMIT 9312965659 chawla8jl@gmail.co [3/18/24
ICHAWLA Im
Recovery ICS/COMM/207/2024 I3/20/24 TSG INSTITUTION|VIPIN 0811175818 vipinsinghania@gmail3/19/24
I]l\gﬁl;kll\]('f}TING VS. SEEMASSINGHANIA l.comm
A
Recovery ICS/COMM/208/2024 3/20/24 IDUGAR OVERSEAS VS. NEWASHUTOSH (9999666398 lashutoshnagar@anal [3/19/24
ISHOP STORE NETWORK INAGAR law.in
Recovery ICS/COMM/218/2024 13/26/24 IMOOLCHAND HEALTHCAREGAURAV 0811132858 bahlg77@gmail.com (3/23/24
[FOUNDATION VS. SANDEEPBAHL
SINGH
Recovery ICS/COMM/217/2024 3/23/24 [PNB VS. SAROJ BALA SHEEPALI 97173879798 ladvsheepali@gmail.c [3/22/24
IPATIAL jom
|Arbitration U/s 34 OMP (COMM)/32/2024 [3/1/24 [PROMAX POWER LTD. VS.MAYANK 9810945207 justjurisofc@gmail.co|2/28/24
IACME SOLAR HOLDINGS WADHWA Im
|Arbitration U/s 34 OMP (COMM)/34/2024 |3/14/24 IM/S ASLAM BUILDERS VS,SEEMA 8505902233 seema.14singh@gmaif3/13/24
lUOI SINGH l.com
|Arbitration U/s 27 oMP 13/18/24 M/S RADICURA} - - 3/17/24
(E)./COMM/01/2024 IPHARMACUTICALS vs. M/S
[IDURAENT BIOLOGICALS
|Application 9Rule 13 MISC DJ/206/2024 3/16/24 INAND LALL CHANDHANA VS.AZAR ALAM | lazhar.advocate3570@|3/15/24
[IKAPIL KUMAR RAJBHAR gmail.com
|Application U/s 151 CPC [MISC DJ/228/2024 3/13/24 [M/S SIGNATURE LINKERS VS.- - - 13/12/24
IM/S REAL DREAM VACATIONS|
30 ISH. AJAY KUMARSOUTH- 20 ICommercial Suit ICS (COMM)/170/2024 14-03-2024 INDIAN OVERSEAS BANK VS[NEERAJ 9999397965 s.n.legallawfirm.com [12.03.2024|
JAIN [EAST IVINEET DWIVEDI ISOODH(P),
ICommercial Suit ICS (COMM)/172/2024 15-03-2024 /S INDIA SOTHEBYSBHARAT 9711979113, . 08.03.202
NTERNATIONAL REALTY VSGARG(P), 991077807 ICHAMBER.SINGHVI}4
HANU CHOPRA (@GMAIL.COMBHAR|
IATGARG93@GMAIL)
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ICommercial Suit ICS (COMM)/186/2024 16-03-2024 AYODHYA SINGH Vs M/S 8291260270 rudghosh@gmail.comf15.03.2024
IDINESH AND ASSOCIATES [Bhatt(P),
ICommercial Suit ICS (COMM)/185/2024 16-03-2024 ICHAND MEHRA Vs BRITISHShaini 7895664246 [Shinegst@gmai 1 .cof13.03.2024
IATRWAYS PLC Bhardwaj(P), m
Commercial Suit ICS (COMM)/189/2024 18-03-2024 /S AVANTOR[Vidur 0818388241 vidur.sikka@trulegal. [15.03.2024
ERFORMANCE MATERIALSSikka(P), lco.in s
NDIA PRIVATE LIMITED Vs
/S CREMICA FOOD
Commercial Suit ICS (COMM)/204/2024 [20-03-2024 STATE BANK OF INDIA VSJAWAHAR (9312965659 chawla8jl@gmail.co [12.03.2024]
ASHOK KUMAR ICHAWLA(P), m
Commercial Suit ICS (COMM)/211/2024 22-03-2024 IM/S INVESTAHOLIC LLP VsNITISH +91-9810575121 NITISHCY@GMAIL. |21.03.2024|
IBAJAJ FINANCE LIMITED ICHAUDHARY ICOM
(P),
ICommercial Suit ICS (COMM)/209/2024 [22-03-2024 JATIN CHAWLA Vs BAJAJNITISH +91-9810575121 NITISHCY@GMAIL. |21.03.2024|
IFINANCE LIMITED ICHAUDHARY ICOM
(P),
ICommercial Suit ICS (COMM)/210/2024 22-03-2024 IGOMATI DEVI RITOLIA VsNITISH +91-9810575121 [NITISHCY @GMAIL. |21.03.2024|
IBAJAJ FINANCE LIMITED ICHAUDHARY ICOM
(P),
Commercial Suit ICS (COMM)/222/2024 28-03-2024 IPUNJAB NATIONAL BANK VsSSheepali 97173879798 ladvsheepali@gmail.c [11.03.2024
[M/S SIGMA ENGINEERINGPatial(P), om
WORKS
31 IMS. ANU GROVERSOUTH- 21 ICommercial Suit EXECUTION 07-03-2024 Balram Sah Vs Dev Narayan/Abhishek 8802636284 IADV.ABHISHEKKU |05.03.24
IBALIGA [EAST (COMM.)/68/2024 Yadav [Kumar (P) IMAR8088@GMAIL.
ICOM
ICommercial Suit Misc DJ/176/2024 07-03-2024 VINOD GARG Vs KAMLESH|Chandan 0310856200 INOT MENTIONED [05.03.24
IMEHTA ishra(P),
Commercial Suit ICS (COMM)/153/2024 11-03-2024 Times Innovative Media Ltd VsSahil Dagar9891696900 RKALAWOFFICES @ |06.03.24
[Lehar Advertising Pvt Ltd (P) IGMAIL.COM
ICommercial Suit [EXECUTION 11-03-2024 [Pawanjit Singh Bawa Vs AIMSJyoti 9990008499 IVIKASSHARMALAW |27.02.24
(COMM)/69/2024 SANYA DEVELOPERSSharma(P), IOFFICES@GMAIL.C
IPRIVATE LIMITED oM
ICommercial Suit ICS (COMM)/162/2024 13-03-2024 Sense Projects Pvt Ltd Vs M/SJ C Kaushik9o818844270 IKAUSHIK1YOGESH |[27.02.24
[Lakshita Stuctural Solutions|(p) (@GMAIL.COM
IPvt Ltd
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ICommercial Suit ICS (COMM)/161/2024 13-03-2024 IM/s Shyam  Trading CoDAYANAND (9811377418 IDAYANAND98113SH[12.03.24
MTHROUGH ITS PROP SMTSHARMA(P), ARMA@GMAIL.CO
IKAMLA DEVI Vs M/S Rajni IM
Industries
ICommercial Suit ICS (COMM)/178/2024 15-03-2024 State Bank Of India Vs JeetoJAWAHAR (9312965659 ICHAWLASJL@GMAI13.03.24
Samuel ICHAWLA(P), IL.COM
ICommercial Suit ICS (COMM)/179/2024 15-03-2024 State Bank Of India Vs DineshJAWAHAR (9312965659 ICHAWLASJL@GMAI13.03.24
[Kumar ICHAWLA(P), IL.COM
Commercial Suit ICS (COMM)/180/2024 15-03-2024 State Bank Of India Vs Mukesh JAWAHAR (9312965659 ICHAWLASJL@GMAI13.03.24
ICHAWLA(P), IL.COM
[EXECUTION COMM ICS (COMM)/193/2024 18-03-2024 State Bank Of India Vs Shiv JAWAHAR (9312965659 ICHAWLASJL@GMAI14.03.24
Basant Kumar ICHAWLA(P), IL.COM
ICommercial Suit Misc DJ/212/2024 19-03-2024 Inderjeet Singh And Another VsManish 9990093084 ISHARMAMKADVOC [16.03.24
IGannon Dunkerley And Co Ltd [Sharma (P) ATE@GMAIL.COM
Commercial Suit ICS (COMM)/215/2024 22-03-2024 lUco Bank Vs M/s Digi Bulls 360 [I S 9811008367 [ISCHAUHANADVO1 [20.03.24
IChauhan(P), (@GMAIL.COM
ICommercial Suit Misc DJ/235/2024 27-03-2024 Sense Projects Private LimitedJ C Kaushik9818844270 [KAUSHIK1YOGESH [23.03.24
Vs Lakshita Structural|(p) (@GMAIL.COM
Solutions Pvt Ltd
ICommercial Suit CS (COMM)/223/2024 [28-03-2024 State Bank Of India Vs Ms SwatiMukesh 0811756351 IMUKESHRANJANA [26.03.24
Mangal [Ranjan(P), IDVOCATE@GMAIL.
ICOM
ICommercial Suit EXECUTION 28-03-2024 Ashish Choudhury Vs M/S ILDDIWAKAR |9817722035 IDIWAKAR@EMPHA [26.03.24
(COMM)/91/2024 Millenium Pvt Ltd SINGH(P), ISISLAW.COM
Commercial Suit [EXECUTION 28-03-2024 [Hari Singh Vs M/S Super HouseBharat 011-45640851 |[LEGISTAUXILIARY [27.03.24
(COMM)/92/2024 [Limited iGupta(P), (@GMAIL.COM
ICommercial Suit Misc DJ/243/2024 130-03-2024 M/S Moneywise Financiaﬁriya 9999198933 ISANDPLAWOFFICE |27.03.24
Services Pvt Ltd Vs UniversalPathania(P), S@GMAIL.COM
Journeys India Pvt Ltd
32 ISH. BHUPESHSOUTH- 22 ICommercial Suit Misc DJ/175/2024 02-03-2024 /S SPACE ENGLISH MEDIUM[SHIV 9818160300 F--- 02-03-
KUMAR [EAST CHOOL Vs M/S EDU SMART|PRAKASHPA 2024
ERVICE PVT LTD AND ANR DEY




S.No Court

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate

Number

MobileAdvocate email id

Date of e-

ICommercial Suit ICS (COMM)/139/2024 04-03-2024 INDUS TOWERS LIMITED Vsmehul 9910015003 imehul.parti@chandhifo1-03-
YOGESH KUMAR AND ANR parti(P), ok.com 2024
Petition OMP (I) (COMM)/6/2024 [05-03-2024 IM/S HARJI ENGINEERINGMithil 9560690036 gargsahiladv@gmail.do4-03-
WORKS PRIVATE LIMITED VsMalhotra(P), jom 2024
INDIAN OIL CORPORATION|
ILIMITED
[Execution Petition [EXECUTION 12-03-2024 IVANGUARD SECURITY ANDI%a:deem 9871306263 falyathasan@rediffm |[07-03-
(COMM)/70/2024 IFIRE SERVICES (P) LTD VsKhan(P), lall.com 2024
INBCC (INDIA) LIMITED
Commercial Suit ICS (COMM)/155/2024 13-03-2024 M/S HILLTOP REFManeesh 9911315304 IASCENTLAWFIRM @|09-03-
[ENGINEERS PVT LTD Vs M/SiGumber(P), IGMAIL.COM 2024
IFLOW TECH AIR PVT LTD AN
IANR
ICommercial Suit ICS (COMM)/156/2024 13-03-2024 IKAJARIA CERAMICS LIMITEDBindra 0818202368 litigation.ip@ssrana.cf12-03-
JAND ANR Vs SHRI KRISHN ana(P), jom 2024
IBANSAL TRADING AS BANSAL
TRADING AND ANR
ICommercial Suit ICS (COMM)/165/2024 14-03-2024 STATE BANK OF INDIA VSJAWAHAR (9312965659 chawla8jl@gmail.co |[03-03-
IRAJAT PRAKASH SAINI ICHAWLA(P), Im 2024
ICommercial Suit ICS (COMM)/164/2024 14-03-2024 STATE BANK OF INDIA VsSsJAWAHAR (9312965659 chawla8jl@gmail.co |03-03-
SATYAVIR SINGH ICHAWLA(P), m 2024
[Execution Petition EXECUTION 14-03-2024 IMOHD ASIF Vs SUNIL KUMARSaif Ali(P), 9718885646 l--- 13-03-
(COMM)/72/2024 [IPANDAY AND ANR 2024
ICommercial Suit ICS (COMM)/163/2024 14-03-2024 STATE BANK OF INDIA VsJAWAHAR (9312965659 chawla8jl@gmail.co |03-03-
JITENDER KUMAR HAWLA(P), m 2024
ICommercial Suit ICS (COMM)/181/2024 16-03-2024 [Punjab National Bank Vs AMIT|Mohit Raj(P), 8800792205 Imohitrajadvocate@g [14-03-
IKUMAR SOLE PROPRIETO Imail.com 2024
IOF M/S SHRI BALAJI SALES
Commercial Suit ICS (COMM)/187/2024 18-03-2024 M/S AMAZON DISTRIBUTORSSHALU 9811041494 radheyshyamadv@g [15-03-
(P) LTD Vs M/S NEW SHO AM(P), Imail.com 2024
ICSTORE NETWORK PVT LTD
[Execution Petition EXECUTION 19-03-2024 Arpan Aggarwal Vs SplendoriKeshav 9718885646 --- 13-03-
(COMM)/77/2024 Buildwell Pvt Ltd Roy(P), 2024
ICommercial Suit ICS (COMM)/201/2024 20-03-2024 INAJAR MOHAMMAD VSPRAMOD 9871724396 chauhanpramod833 [13-03-
STELLARIN VENTURES PVTSINGH(P), (@gmail.com 2024
ILTD AND ORS
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Petition OMP (COMM)/35/2024 [21-03-2024 SH BAJPAI Vs M/S SBFCKA 9654329269 ladmin@diaziegal.in |20-03-
[FINANCE LTD SINGH 2024
Petition OMP (COMM.)/37/2024 [30-03-2024 H. PAWAN KUMAR GUPTA VsMarkandey (9250950582 Imarkandeygupta@ya [27-03-
/S VARDHMAN EXPO FABGupta hoo.co.in 2024
P) LTD. AND ANR.
ICommercial Suit ICS (COMM)/224/2024 I30-03-2024 /S MEDICARE AGENCIES Vs[TanujAgrawal|9599153502 tagrawals@gmail.co [28-03-
AYATI MEDICAL PVT. LTD, m 2024
D ORS.
Commercial Suit ICS (COMM)/221/2024 28-03-2024 TATE BANK OF INDIA Vs MR.,SURESH 9818159221 ladvocate.suresh75@g[26-03-
HRIRANG MANOHARKUMAR Imail.com 2024
UTAGI
ICommercial Suit ICS (COMM)/219/2024 27-03-2024 BANK OF BARODA Vs POOJARAJNISH KR.9810872353 [Rajnish- 20-03-
YADAV AND ORS. IBANYAL 122 @yahoo.com 2024
ICommercial Suit ICS (COMM)/216/2024 23-03-2024 SH. JOGINDER KUMAR Vs M/SNAVEEN 0810347420 naveenkumardalal @y[21-03-
IROYALE SPORTSWEAR ANDKUMAR lahoo.com 2024
JANR. IDALAL
[Execution Petition [EXECUTION 22-03-2024 STATE BANK OF INDIA VsDharmendra 8800784740 F--- 18-03-
(COMM.)/83/2024 [LAXMAN GIRI Singh 2024
33 IMS NIRJA BHATIA [SOUTH- INIL ICS (COMM.) 148/2024 05.03.2024 Bank of Baroda Vs ParwaizMr. Sumeet9953154353 sumeetanand.adv@g [28.02.202
[EAST Anwar JAnand Imail.com 4
ICS (COMM.) 149/2024 07.03.2024 IM/S Lord Fincorp Ltd VsMr. Pragya9953737772 IOFFICEASHARMAL.I |04.03.202
INadeem Mohsin [Dhoundiyal IN 4
CS (COMM.) 150/2024 07.03.2024 im/S Salora International Ltd Vasll%zr. Ajay9868112556 ajaymalviyalaw@yah [28.02.202
IM/s Kortek Electronics IndiaMalviya loo.com 4
ILtd
ICS (COMM.) 146/2024 04.03.2024 im/s Interocean Reality Pvt LtdMr. Ashokio815653432 lashokchabra@gmail.¢27.02.202
Vs M/S careability LLP IChabra om 4
ICS (COMM.) 166/2024 13.03.2024 INishant Promoters Pvt Ltd VsMs. Akshita9599902269 ladvakshitaagarwal @glo5.03.202
[Electro Mech Engineers Aggarwal Imail.com 4
ICS (COMM.) 176/2024 15.03.2024 State Bank of India Vs Rajesh|Sh. Amit9312965659 kchawlagile@gmail.co [03.03.202
[Kumar IChawla Im la
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IContractors Ltd.

ICS (COMM.) 177/2024 15.03.2024 State Bank of India Vs RamSh. Amit9312965659 chawla8ile@gmail.co [03.03.202
INiwas Singh IChawla Im 4
ICS (COMM.) 184/2024 16.03.2024 [Deepshikha Properties Ltd VsSh. S.S. Wani (8750618722 lsswaniassociates @gm(04.03.202
JABS Construction Company lail.com 4
ICS (COMM.) 194/2024 19.03.2024 IM/S J N Arora Trading Co. VsSh. Rajender{7982435240 insanvajendra@gmailf10.03.202
[M/S Shivay Graphics Singh .com 4
ICS (COMM.) 206/2024 20.03.2024 S M Express Logistics Pvt LtdSh. Prakhar8800814718 lamicus.legal@outloo [15.03.2024]
Vs Rajesh Juneja [Bhatnagar k.com
ICS(COMM) 212/20.24 22.03.2024 Jammu & Kashmir Bank ltd.Uzma Ashraf 9953202352 rauzlegal @gmail.com(21.03.2024]
IV/s Syed Masood Athar Ali
ICS(COMM) 213/2024 22.03.2024 IM/S Krishna Exports v/s M/SJAkhil Krishan9650046568 Imagguakhil@ymail [16.03.2024]
[Maxicon container Line Maggu
ICS(COMM) 227/2024 23.03.2024 ICoirfoam India Vs HarshSh. Ankur9811126091 ankur@gmail.com  |23.03.202
International Singal 4
OMP (COMM) 36/2024 22.03.2024 INagar Nigam Katihar Vs EcoMs. Soumajit9312224025 spadvio3@gmail.comf19.03.2024
[Pollutech Engineers [Pani
OMPI(COMM) 9/2024 26.3.2024 Hero Fincorp Vs KundanMr. Amitabhlg911177170 irlflegal @gmail.com [14.01.2024
[Prasad Singh
[EXE (COMM) 71/2024 13.03.2024 [SBI vs Vinesh [Mr. Rajeevio810021846 sagarandsagar@live.c[25.01.2024
Sagar om
34 ISH. RAJESH KUMARISOUTH- 23 Commercial Suit [EXECUTION 26-03-2024 [M/s Armour Security India PVEANKUR 9871777769 ocean.laws@gmail.co [20-03-
ISINGH [EAST (COMM.)/89/2024 ILtd Vs Shiv Om Exports IAGGARWAL m 2024
[EXECUTION 22-03-2024 INeeru Aggarwal Vs SplendorrKeshav Roy (9811369652 nitin@thelawchambe [13-03-
(COMM.)/84/2024 Buildwell Pvt Ltd Irs.co.in 2024
ICS (COMM)/205/2024 [20-03-2024 [Meccanica Drillmasters Vs SRM[Rohit Taneja (9810945207 justjurisofc@gmail.coj19-03-

m

2024
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ICS (COMM)/188/2024 18-03-2024 IM/s Navank Consultants Vs RRARCHIT 9599043045 legal#/sigmalegal.in [14-03-
[ndustries ISINGHAL 2024
ICS (COMM)/173/2024 15-03-2024 State Bank Of India Vs JagdishJAWAHAR (9312965659 chawla8jl@gmail.co |09-03-
[Prasad ICHAWLA Im. 2024
ICS (COMM)/167/2024 14-03-2024 STATE BANK OF INDIA VSJAWAHAR (9312965659 chawla8jl@gmail.co |03-03-
IMOHAN SINGH ICHAWLA m. 2024
ICS (COMM)/168/2024 14-03-2024 ILENSKART SOLUTIONS PVT.puneetbajaj [84i'103 082 satyagolu2s 17/13-03-
ILTD. Vs SATYAJEET SINGH| (@gmail. com 2024
JAND ANR.
ICS (COMM)/169/2024 14-03-2024 /S J.N. ARORA TRADING[Rajendra 9891923201 - 10-03-
OMPANY Vs M/S LASERSingh Insan 2024
OINT OFFSET
ICS (COMM)/157/2024 13-03-2024 /S NAVAIR INTERNATIONALSaubhagya 9818855771 officeatlawpartners@ [12-03-
'VI. LTD. Vs M/S SWARAN|Chauriha gmail.com 2024
ROJECTECH PVT. LTD.
ICS (COMM)/159/2024 13-03-2024 [M/S NAVAIR INTERNATIONAI|Saubhagya [9818855771 officeatlawpartners@ [12-03-
PVI. LTD. Vs M/S VIJAY/Chauriha gmail.com 2024
INIRMAN COMPANY PVT. LTD.
CS (COMM)/160/2024 13-03-2024 STATE BANK OF INDIA Vs SH.Sriballabh 9811343911 b--- 11-03-2024
SUNIL KUMAR Sharan
ICS (COMM)/144/2024 05-03-2024 [IM/S UNIQUO INFRA PVT. LTD.Ravi Lomod [9990117722 ravi 01-03-
Vs AQUA SOLUTIONS lomod@gmail.com [2024
ICS (COMM)/135/2024 01-03-2024 M/S D.R. DISTRIBUTORS PVT.NITESH 0212057049 cpmali.ki@gmail.co [29-02-
ILTD. Vs FAIR DEAL STORE IKUMAR m 2024
ICS (COMM)/136/2024 01-03-2024 SECURESHIELD SECURITY[TARUNJEET |.: 9654862375 [tarunjeetjollygmaiJ.c [27-02-
SERVICES PVT. LTD. Vs STAFFSINGH JOLLY]| jom 2024
SELECTION COMMISSION,|
(SSC)

35 SH. RAJ KUMARSOUTH- 139 BlockIi [EXECUTIVE( COMM) 50/2024 04-03-2024 INITIN GUPTA 9811369652 INitin @ thego7-02--
TRIPATHI, [EAST INEENA GOYAL & ANATHER VS| lawchambers.co.in  [2024
DISTRICT SPLENOR BUILDWELL PVT\|
JUDGE(COMMERCI ILTD.,

AL COURT)
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[EXECUTIVE( COMM) 51/2024 04.03.2024 INITIN GUPTA 9811369652 INitin @ thejo7-02--
INEENA GOYAL & ANATHER VS lawchambers.co.in  [2024
SPLENOR BUILDWELL PVT,|
ILTD.,

EXECUTIVE( COMM) 52/2024 04.03.2024 INITIN GUPTA 9811369652 INitin @ thgo7-02-
IMUKUL GOYAL & ANATHER lawchambers.co.in  [2024
VS SPLENOR BUILDWELL
IPVT. LTD.,

[EXECUTIVE( COMM) 53/2024 04.03.2024 INITIN GUPTA 9811369652 INitin @ thejo7-02--
IMUKUL GOYAL & ANATHER| lawchambers.co.in  |2024
VS SPLENOR BUILDWELL
PVT. LTD.,

ICS(COMM) 140/2024 04.03.2024 IMS INTEROCEAN REALITYASHOK KU (9810008481 lashokchhabrag@gma|26-02-
PVT VS MS SUREHAB(CHHABRA fil.com 2024
HEALTHCARE PVT

ICS(COMM) 141/2024 04.03.2024 IMS BHUSHAN DEALMARKSHAKEEL 8750618722 sswaniassociates@gm|24-02-
PVT LD.VS ALLIANCE HIVESARWAR lail.com 2024
IPROJECTS WANI

[EXECUTIVE( COMM) 54/2024 04.03.2024 INITIN ARORA9818189667 INitin.arora 26-02--
IRAJENDER KU MALHOTRA VS| l65@gmail.com 2024
IMS SHRI KRISHNA GARMNT &
ICLOTH

[EXECUTIVE( COMM) 55/2024 05-03-2024 INITIN GUPTA 9811369652 INitin @ thejo7-02--
IMUKUL GOYAL & ANATHER| lawchambers.co.in  [2024
VS SPLENOR BUILDWELL
PVT. LTD.,

EXECUTIVE( COMM) 56/2024 05.03.2024 INITIN GUPTA 9811369652 INitin @ theo7-02—
RUHI GUPTA VS SPLENOR| lawchambers.co.in  |2024
IBUILDWELL PVT. LTD.,
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[EXECUTIVE( COMM) 57/2024 05.03.2024 INITIN GUPTA 9811369652 INitin @ thelo7-02—
SHREY GUPTA VS SPLENOR| lawchambers.co.in  [2024
IBUILDWELL PVT. LTD.,

EXECUTIVE( COMM) 58/2024 05.03.2024 INITIN GUPTA 9811369652 INitin @ thgo7-02—
IMEDHIR GOYAL VS SPLENOR| lawchambers.co.in  [2024
IBUILDWELL PVT. LTD.,

ICS(COMM) 143/2024 05.03.2024 IRAJ CREATION VS AMRAHUL 0873082824 Irs.lawoffice102@gma [01.03.202
WEBSHER SINGH fil.com 4

[EXECUTIVE( COMM) 59/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ thego7-02—
IV . GANDHI & ANATHER VS| lawchambers.co.in  [2024
SPLENOR BUILDWELL PVT\|
LTD.,

[EXECUTIVE( COMM) 60/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ thejo7-02—
IV . GANDHI & ANATHER VS lawchambers.co.in  [2024
SPLENOR BUILDWELL PVT,
ILTD.,

[EXECUTIVE( COMM) 61/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ theo7-02—
IV . GANDHI & ANATHER VS lawchambers.co.in  |2024
SPLENOR BUILDWELL PVT,
LTD.,

[EXECUTIVE( COMM) 62/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ theo7-02—
IV . GANDHI & ANATHER VS lawchambers.co.in  [2024
SPLENOR BUILDWELL PVT,
ILTD.,

EXECUTIVE( COMM) 63/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ theo7-02—
INEENA GOYALI & ANATHER| lawchambers.co.in  [2024
VS SPLENOR BUILDWELL
PVT. LTD.,




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

[EXECUTIVE( COMM) 64/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ thgo7-02—
V. GANESH & ANATHER VS lawchambers.co.in  [2024
SPLENOR BUILDWELL PVT,|
ILTD.,
[EXECUTIVE( COMM) 65/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ theo7-02—
IV . GANESH & ANATHER VS lawchambers.co.in  [2024
SPLENOR BUILDWELL PVT,
ILTD.,
[EXECUTIVE( COMM) 66/2024 06.03.2024 INITIN GUPTA 9811369652 INitin @ thgo7-02—
V. GANESH & ANATHER VS lawchambers.co.in  [2024
SPLENOR BUILDWELL PVT\|
ILTD.,
ICS(COMM) 158/2024 13.03.2024 P N B VS HRIDAY RAMVIKRAM 9811244209 Vikramgola2o10@gm|26-02-
IPANDEY IGOLA lail. com 2024
MISS (DJ) 189/2024 14.03.2024 YAMINI CARE VS DILPREETAgbrBY 0873122945 shaantanudevansh  |04-03-
IKAUR SWCbuag (@gmail.com 2024
ICS(COMM) 190/2024 18.03.2024 C,K EXPORTES VS ZASHEDMD FARIS 9654541882 IFARIS@AHMEDCO. [09.03.202
[IFASHIONTEXH PVT N 4
ICS(COMM) 192/2024 18.03.2024 PN B VS VIJAY SINGH SARVJEET 9958927912 saravjeetyadavo8 @yalo7.03.202
YADAV hoo.com la
ICS(COMM) 199/2024 19.03.2024 IBENTELY SYSTEM VSANKUR 9811809439 lankurkatyal @asklegall14.03.2024|
ARKITECHNO CONSULATION [KATYAL .co. in
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ILTD. VS|

ICS(COMM) 203/2024 20.03.2024 IMS PRADEEP KUMARIGOURAV 9833947824 ladvgauravpuri@gmai[18.03.202
IMALHOTRA VS ORIENT|PURI l.com 4
ICRAFT LTD
36 ISH. ARVIND{East 12 ICS COMM 74 560/2024 JADL20230006765/01-03-2024 JASHWANI IVIKAS BHATIA 90811379676
[KUMAR, DISTRICT] C202400008 IKUMAR  JAIN|
JUDGE, VS
ICOMMERCIAL IMANMOHAN
ICOURT-02 12 CS COMM 74 581/2024 IADL20230014321 [04-03-2024 SHIVA SIDDHARTH 8587809030
C202400003 I[ENTERPRISES [SACHAR
VS
JANTARCTICA
12 OMP COMM 73 587/2024 JADL20230001377 [05-03-2024 IPEEJAY B. B. SHARMA 0891887145
C202400037 [FINANCE CO.
ILTD VS SATBIR|
ISINGH
12 CS COMM 74 508/2024 JADL2023000086 [06-03-2024 IVALO IMEENAKSHI 0873448030
2C202400007 ISERVICES VSKALRA
ICOSMIC
IGRACE AUTO
12 ICS COMM 74 611/2024 IJADL20230001702|07-03-2024 ISTARKEY IANISHA 0971096840
C202400013 ILABORATORIE MATHUR
S INDIA PVT,.
ILTD. \E
12 CS COMM 74 612/2024 JADL20230001702[07-03-2024 ISTARKEY IANISHA 9971096840
C202400014 ILABORATORIE MATHUR
IS INDIA PVT.
ILTD. VS
12 ICS COMM 74 648/2024 IADL20230017169 [12-03-2024 ICANARA BANKKUMAR 0718909886
C202400006 VS ASHISH|VISHWJEET
IGUPTA
12 ICS COMM 74 649/2024 JADL20230017169 [12-03-2024 ICANARA BANKIKUMAR 9718909886
C202400004 VS NEHAVISHWJEET
ICHOUDHARY
12 ICS COMM 74 692/2024 IADL20230010562 [13-03-2024 IBANK OFSUDHA SHUKLA (9899913203
C202400047 BARODA VS|
[RADHEY
ISHYAM
12 CS COMM 74 [701/2024 JADL20230010562 [16-03-2024 IBANK OFSUDHA SHUKLA (9899913203
C202400049 BARODA VS|
ISATISH
KASANA
12 ICS COMM 74 728/2024 JADL20230001702 [19-03-2024 ISTARKEY IANISHA 0971096840
C202400016 ILABORATORIE MATHUR
S INDIA PVT,



mailto:vksbht6@gmail.com
mailto:siddharthwork24@gmail.com
mailto:bankebiharisharma@rediffmail.com
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mailto:contact.shepherdlaw@gmail.com
mailto:contact.shepherdlaw@gmail.com
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ILTD. VS PULSE

ISOLAR

CS COMM 74 765/2024 JADL2023000260 [21-03-2024 IVIKRANT ARORA [9311254260
6C202400017 TRADERS PVT
ILTD. VS
ADHAR
12 ICS COMM 74 806/2024 JADL20230006738[28-03—2024 ICICI BANKPRANJAL 0818198899
C202400017 ILTD VSMARWAH
TRAVELIFE
[HOLIDAYS
37 ISH. CHANDRA|East 101 ICS COMM 74 572/2024 IJADL.2023000381302-03-2024 INDIAN BANKMANOJ KUMAR]g811254078
ISHEKHAR, C202400006 VS MADHUARORA
IDISTRICT JUDGE, ICHOPRA
ICOMMERCIAL IMADHU BALA|
I(COURT-02 o1 CS COMM 74 573/2024 [ADL20230003813[02-03-2024 INDIAN BANKMMANOJ KUMAR[p811254078
C202400007 VS PRAMODARORA
ICHOPRA
101 ICS COMM 74 586/2024 IADL.20230001446 06-03-2024 INSTAINDIA |[DEEPK 0810662291
C202400012 TELESERVICESBHARDWAJ
VS NORTHERY|
IRAILWAY
101 CS COMM 74 588/2024 JADL20230009932/05-03-2024 ISTATE ~ BANKISUCHITA DIXIT [8896932838
C202400013 OF INDIA VS
IMANJUNATHA
IDK
101 OMP COMM 73 596/2024 JADL20230002549(06-03-2024 AJAY PRAKASHRAVI RANJAN (9971495605
C202400008 ISRIVASTAVA
VS ANAND|
JAYYANGAR
101 OMP COMM 73 604/2024 JADL20230004310/07-03-2024 INILESH SHAHRIT ARORA 7838737001
C202400002 IPROP SAMYAK|
IBUILDWELL
VS KELTECH
101 ICS COMM 74 606/2024 JADL20230001702 [11-03-2024 ISTARKEY IANISHA 0971096840
C202400012 [LABORATORIE MATHUR
S INDIA PVT,
ILTD. VS SUNIL
101 CS COMM 74 650/2024 JADL20230017169 [12-03-2024 ICANARA BANKIKUMAR 9718909886
C202400006 VS PARVESH |VISHWJEET
101 ICS COMM 74 685/2024 JADL20230003448[13-03-2024 INIKUM IMAHESH KUMAR[9999181938
C202400002 IENERGY SHARMA
ICONTROL
[INDIA VS SHRI
101 CS COMM 74 691/2024 JADL20230010562 [16-03-2024 IBANK OFSUDHA SHUKLA 9899913203
C202400048 IBARODA VS|
ISAROJ
ISINGHAL
101 ICS COMM 74 708/2024 JADL20230007077[19-03-2024 [ECOTEK RAMANDEEP 8802193698
C202400004 INFRAIN PVT.SINGH
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lail.com

ICS COMM 74 717/2024 JADL20230016891 [HARD COPY NOT RECEIVED IPUNJAB ANDRAVINDER GAURY213527046
C202400013 ISIND BANK VS|
IBALRAJ SINGH]|
BHATI
101 ICS COMM 74 746/2024 JADL20230003813[20-03-2024 ICENTRAL IMANOJ KUMAR|9811254078
C202400008 IBANK OHFRARORA
INDIA VS
ISURESH
101 ICS COMM 74 772/2024 IJADL2023000060 [22-03-2024 INEWTRACK MOHAMMAD 0810482807
3C202400002 INTERNATION [KRAM
AL
IAUTOMOTIVES
101 ICS COMM 74 777/2024 JADL20230015469 [22-03-2024 ISUNDER LAILJROSHAN KUMAR [9654497961
C202400001 VS SUNIL
IKUMAR JAIN
101 ICS COMM 74 817/2024 IADL20230007090HARD COPY NOT RECEIVED ISHIVA IKARAN ARORA 9711615956
C202400018 IASPHALTIC
[PRODUCTS
IPVT. LTD. V|
101 ICS COMM 74 820/2024 JADL20230009708[01-04-2024 ISATFI IMANSOOR 0711177423
C202400001 IBUILDWELL |ANSARI
INDIA PVT,
ILTD. VS
38 ISH. SANJEEVINORTH 201, New BuildingC.S. (COMM) 29/2024 02-03-2024 Standard TradersVsBruck PharmalGulshanSharma |989150888 gulshansharma1974 [28.02.2024
UMAR [EAST KKD [PrivateLtd (@gmail.com
HOTRA,
IDISTRICT JUDGE
(COMMERCIAL)-01 --do-- C.S. (COMM) 30/2024 06-03-2024 IM/s India BeltEmporium andM K Singh 9891020901 pushpkunj.anil@gma [05.03.2024
othersVsM/s Anand CrazyFashion| fil.com
land others
---do-- [Execution(Comm.) 16/2024 06-03-2024 Bharti TrivediVsMahender KumarATULCHATUR (9810148210 INA 04.03.2024
[Tiwa IVED
---do-- C.S. (COMM) 31/2024 12-03-2024 ICentral Bank Of IndiaVsM/s CruiseGeetanjaliTiwarij9811333698 contact@randglawch [08.03.2024
IClub lambers.com
---do-- [Execution(Comm.) 17/2024 12-03-2024 [Rakesh KumarVsTale Singh [Saurabh Tyag 7804013817 saurabhtyagilaw@gm |05.03.2024
lail.om
---do-- C.S. (COMM) 32/2024 27-03-2024 [CICI BANK LIMITEDVsMANGALMANISHDEWA [9811898399 manish@klfidnia.co [22.03.2024
ISINGH IN Im
---do-- C.S. (COMM 33/2024 27-03-2024 [Laxmi GoelVsMehtab Al IMayank Sarin (9313362890 Inbhandari2oo9@gm [23.03.2024
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---do-- C.S. (COMM) 34/2024 27-03-2024 [Punjab  National = BankVsPritam|SayakBandyopa [9818307300 ISAYAK.LAW@GMALI [16.03.2024
[Singh idhyay IL.COM
---do-- ICS(COMM) 35/2024 20-03-2024 JANITA GUPTAVsSONU IMOHITBANSAL(9718037586 Imohitbansal599@gm [--
lail.com
39 ISH. BRIJESH|Shahdara (301, New CourtiCS (COMMERCIAL ) 02-03-2024 CS Rishabh Jain Vs Mayank Jain |Ankur 7040512345 IKESHAVKR7645@G [29.02.202
[KUMAR GARG,) Building (COMM)/154/2 Singhal(P), IMAIL.COM 4
IDISTRICT JUDGE,| 024
ICOMMERCIAL
ICOURT-01
1301, New CourtiCS (COMMERCIAL) 06-03-2024 CS Himalaya Communications PvtAshish 9811215280 [UPADHYALAWCHE |01.03.202
Building (COMM)/161/20|Ltd Vs Pintu Jain [Upadhayay(P) IMBER@GMAIL.CO |4
24 , IM
1301, New CourtiCS (COMMERCIAL) 05-03-2024 CS IBhagwati Metal Vs R P TradingBrijesh 0899222783 IBRIJSOMI@YAHOO.|02.03.202
Building (COMM)/158/2 |Co umar ICOM 4
024 Sharma(P),
1301, New CourtCS/COMMERCIAL 06-03-2024 CS Ravi Khurana Vs Mahinder]RAVI 9891475320 IPANKAJSINGHAL.A |02.03.202
Building (COMM)/162/2 [Singh SHARMA(P), IDVOCATE@GMAIL. 4
024 ICOM
1301, New CourtCS (COMMERCIAL ) 11-03-2024 [Execution Bit Solutions Vs MunicipalKULDEEP 0654624543 IKULDEEP@GMAIL. (06.03.202
Building (Comm)/40/20 [Corporation Of Delhi ThroughiGOYAL(P), ICOM 4
24 [ts Commissioner
1301, New CourtlCS (COMMERCIAL) 14-03-2024 CS Velocity Engineering Pvt Ltd VSYOUGENDER (9970155101 IMRINAL@MHVLEG [07.03.202
Building (COMM)/174/20M/s Mahesh Winding Pvt Ltd  |[SINGH(P), AL.CO.IN 4
24
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1301, New ICS (COMMERCIAL) 11-03-2024 Execution iArpit Jain(P), 0811595800 JARPITJAIN2099@G [05.03.202
Building (Comm)/42/20 ishna Estate Pvt Ltd IMAIL.COM 4

24
1301, New CourtiCS/COMMERCIAL 13-03-2024 CS Sarita Pandey Vs Shahnawaz @SUNIL 0311603927 [BHARDWAJSUNI26 [11.03.2024
Building (COMM)/170/2 |Prem Bhatia IKUMAR (@YAHOO.COM

024 IBHARDWAJ(

P),

1301, New CourtCS (COMMERCIAL ) 14-03-2024 CS Achal Kumar Jain Vs RekhaMOHMMAD 9891146454 IMOHDBARBARADV [11.03.2024
Building (COMM)/173/20Devi IBABAR(P), (@GMAIL.COM

24
1301, New CourtCS (COMMERCIAL) 13-03-2024 CS Akash Jain Vs Muskaan Saini [SUNNY 9266715001 ISUNNYJAIN@GMAI [12.03.2024
Building (COMM)/169/2 JAIN(P), IL.COM

024
1301, New CourtCS (COMMERCIAL) 20-03-2024 CS Ved Prakash Vs Rinku KumarfSANT 8588853448 ISNSHUKLA80@GM [16.03.2024
Building (COMM)/184/2 jand Anr ISHUKLA(P), ATL.COM

024
1301, New CourtiCS/COMMERCIAL 19-03-2024 CS The Lens And Graphics Delhi VSPARTH 9873549477 IPARTHCHADHA18@[18.03.202
Building (COMM)/180/2 [Ram Print Solution ICHADHA(P), IGMAIL.COM 4

024
1301, New CourtCS (COMMERCIAL ) 21-03-2024 CS Bank Of Baroda Vs Ashok Kedia[Umesh 9910568669 ADVUMESHJOSHI@|20.03.202
Building (COMM)/189/2 jand Another Joshi(P), IGMAIL.COM 4

024
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1301, New ICS (COMMERCIAL) 130-03-2024 CS IMr Nischay Chhatwal PropSANJEEV 70116778591 ISANJEEVKUMAR@ [20.03.202
Building (COMM)/206/2 Nichay Polymer Vs Mr DollyKUMAR(P), IGMAIL.COM 4
024 [Tomar Prp Kashvi Enteprie
1301, New CourtCS (COMMERCIAL) 23-03-2024 CS Bank Of Baroda Vs Akashmatcamal 9899913203 ADVSUDHIRSHUKL |20.03.202
Building (COMM)/192/2 [Kapoor and another ingh(P), A@GMAIL.COM 4
024
1301, New CourtiCS/COMMERCIAL 22-03-2024 IMISC STATE BANK OF INDIA VSsSIDDHARTH( ISIDDHARTH @GMAIf22.03.202
Building DJ/266/2024 |ANURADHA TEOTIA AND ORS [P), IL.COM 4
1301, New CourtiCS (COMMERCIAL ) 26-03-2024 CS [Union Bank Of India Vs VijayALOK 9911000126 ALOK.ADV2001@G [22.03.202
Building (COMM)/197/20Mohan Anr [KUMAR(P), IMAIL.COM "
24
1301, New CourtCS (COMMERCIAL) 28-03-2024 [Execution IM S Mittal Fabrics Pvt Ltd Vs M|Subhash 9990563278 ISUBHASHCHANDR ([26.03.202
Building (Comm)/62/20 |S Naveen Garments IChandra A@GMAIL.COM 4
24 [Lochakia(P),
1301, New CourtlCS (COMMERCIAL) 30-03-2024 CS Saroj Textiles Vs LakshyaTarmeem 9899565511 A .VNEETJUNEJAS6 [27.03.202
Building (COMM)/205/2 |Garment Alam(P), (@GMAIL.COM 4
024
1301, New CourtiCS/COMMERCIAL 30-03-2024 MISC [Raman Mehta Vs AccordMUNAVVAR IMUNAVVARHUSSAI|27.03.202
Building DJ/275/2024  [Electro Power Litd [HUSSAIN(P), IN@GMAIL.COM 4
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1301, New CourtlCS (COMMERCIAL ) 30-03-2024 CS Shikha Rai Vs Sunil Kumar 9999667046 JADV.KRISHANKANT|27.03.202
Building (COMM)/204/2 KA KAUSHIK@GMAIL.Clq
024 AUSHIK(P), lOM
4o [MS. KIRAN BANSAL,/Shahdara [ROOM NO- 57 ICOMMERCIAL 02-03-2024 CS IGagan Associate Vs Gyanendra SinghKUSHAGRA (9999468603 lashokchouhan@akasso2-03-2024
DISTRICT JUDGE,) (COMM)/153/202 BANSAL(P), bietsord.in
(COMMERCIAL u
ICOURT)
ROOM NO- 57 COMMERCIAL 05-03-2024 CS IM/s Padam Cable Co Vs M/s MarutiRaj Kumar8010074443 raj@ruhil.in 05-03-2024
(COMM)/159/202 |Lift And Safe Technique PrivateRuhil(P),
21 [Limited
ROOM NO- 57 ICOMMERCIAL 07-03-2024 CS [Punjab National Bank Vs DeepikalGirish 0654336403 ladvmeenagupta89@glo7-03-2024
(COMM)/163/202 Pain IChander(P), Imail.com
4
ROOM NO- 57 ICOMMERCIAL 12-03-2024 CS [Punjab National Bank Vs RamlAjay Kumar9891771845 lajaykumarsharmao8 [12-03-2024
(COMM)/166/202 |Govind Sharma [Sharma(P), (@gmail.com
21
ROOM NO- 57 ICOMMERCIAL 15-03-2024 CS IAkshay Jain Vs Shri Lal Babu Mahto MOHMMAD (9891146454 Imohdbabaradv@gmil15-03-2024
(COMM)/176/202 IBABAR(P), la.com
4
ROOM NO- 57 ICOMMERCIAL 20-03-2024 CS INiraj Kumar Vs Smt Ruchi AndNeelam 7303296156 neelammalik3512@g [20-03-2024
(COMM)/183/202 [Others IMalik(P), Imail.com
21
ROOM NO- 57 ICOMMERCIAL 26-03-2024 CS Anil Pitti Vs Mulak Raj KUSHAGRA (9999448797 lkushgrabansal@akas [26-03-2024
(COMM)/196/202 BANSAL(P), sociates.org.in
4
ROOM NO- 57 ICOMMERCIAL 21-03-2024 CS [Bank Of Baroda Vs Banti Kedia [Umesh Joshi(P),l90910568669 ladvumeshjoshi@gmi [21-03-2024
(COMM)/187/202 lal.com
21
ROOM NO- 57 ICOMMERCIAL 23-03-2024 CS [Urban Vogue India Pvt Ltd Vs AxisTarun 0810395864 [dhrusharmaags@gm [23-03-2024
(COMM)/191/202 [Clothing IGautam(P), lail.com
21
[ROOM NO- 57 ICOMMERCIAL 28-03-2024 CS IM/s Bhatia Rasayan Udyog P Ltd VsAnkur 9811764624 lkkmalhotraioo@gma|28-03-2024
(COMM)/202/202M/s Autolite India Ltd [Singhal(P), fil.com
21
[ROOM NO- 57 ICOMMERCIAL 11-03-2024 [Execution Shriram Transport Finance Co LtdLOKESHWAR [7017999362 ladvravindrakumar@ [11-03-2024
(Comm)/41/2024 [Vs Manish Kumar Jain And Ors IPAL SINGH(P), IGMAIL.COM
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4

ROOM NO- 57 ICOMMERCIAL 11-03-2024 [Execution JAnand Goyal Vs Shalini Gola ISUMIT 9953518347 info@lawconnectadv [11-03-2024
(Comm)/45/2024 IAGARWAL(P), locates.com
ROOM NO- 57 ICOMMERCIAL 11-03-2024 [Execution [Rajendra Singh Brijwasi Vs ArishiJITENDRA 8750602223 sukhija@yahoo.com [11-03-2024
(Comm)/46/2024 [Plastic Private KUMAR(P),
ROOM NO- 57 ICOMMERCIAL 11-03-2024 [Execution [ Broad 7 Communication Pvt Ltd Vs{Shubhendu 9958683901 ladvpankajsharma@g [11-03-2024
(Comm)/44/2024 [Kveri Techno Build Pvt Ltd [Saxena(P), Imail.com
ROOM NO- 57 ICOMMERCIAL 13-03-2024 IMISC ICanara Bank Vs Manish JainRekha 0810168405 rekharastogi@gmail.cfi3-03-2024
DJ/225/2024 IProprietor Of Somya International |Rustagi(P), om
ROOM NO- 57 COMMERCIAL 22-03-2024 IMISC IM/S SHREERAM PRODUCTION Vs[PARMIL 7678198685 ladvocateyashy@yaho [22-03-2024
DJ/244/2024 UITENDRA KUMAR JAGDISHKUMAR(P), lo.com
IPRASAD SINGH
ROOM NO- 57 ICOMMERCIAL
41 ISH. SURENDER S/Shahdara (303, New Court| 07-03-2024 CS IM/S WERBEN INDIA PRIVATEAbhay 9711173901, INot found 05-03-2024
IRATHI Building (COMM)/164/202 [LIMITED Vs M/S MAHAGUN REALJPANDEY(P),
4 [ESTATE PRIVATE LIMITED
1303, New Court 05-03-2024 IMISC [[CICI BANK LTD Vs RICHA DIXIT [BABBAR AND9818030800 induslegalia@gmail:c [01-03-2024
Building DJ/267/2024 IASSOCIATES(P) om
1303, New Court 04-03-2024 CS IBANK OF BARODA Vs RISHAVkamal singh(P),|818020868 IGUPTAPIYUSH@LIV|01-03-2024
Building (COMM)/156/202 |SAGAR [E.COM
21
1303, New Court 13-03-2024 CS SONU JAIN Vs DHIRENDERPiyush INot found thejuscommune@gm [12-03-2024
Building (COMM)/168/202 |SINGH @ BUNTY SISODIYA Katyal(P), lail.com
21
1303, New Court] 12-03-2024 [Execution IChirag Gupta Vs Mehul Mamgain ~ [RITA 919899570061 tanvir.nayar@gmail.c|11-03-2024
Building (Comm)/50/2024 ISANGHAVI(P), lom
1303, New Court] 12-03-2024 [Execution IM/S COMPETENT POLYMERSRakshit 0899461756 INot clear 11-03-2024
Building (Comm)/48/2024 [PRIVATE LIMITED Vs M/S SHREE[Tyagi(P),
IBALAJI TRADERS
1303, New Court] 28-03-2024 CS AKSHAY JAIN Vs KUMARMOHMMAD [9811717798 INot found 15-03-2024
Building (COMM)/201/202[TEXTILES BABAR(P),
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1303, New Court] 20-03-2024 OMP IRAM BHAWAN SAHU Vs JANHITY K YADAV(P), [7503857664 info@thechamberz.cof16-03-2024
Building (COMM)/5/2024 |CO-OPERATIVE URBAN T/q Im
ISOCIETY LIMITED

1303, New Court] 28-03-2024 CS JANIL PITTI Vs RIZVI ZISHAN IKUSHAGRA 0810231866 eptyagis4@gmail.co [19-03-2024
Building (COMM)/200/20 BANSAL(P), Im

24
303, New Court 19-03-2024 CS IBANK OF BARODA Vs M/S RAMA|Umesh Joshi(P),9999739937 ladvocatetanusinghal [12-03-2024
Building (COMM)/179/202 JAGENCIES (@gmail.com

4
303, New Court] 20-03-2024 CS ISARITA PANDEY Vs MOHAMMADSUNIL KUMAR(9818274143 [Shwela.d14hFgmail.c [16-03-2024
Building (COMM)/182/202 [FURKAN BHARDWAJ(P), jom

4
303, New Court 19-03-2024 CS IM/S BRIJBIHARI CONCAST|Ashish 9958607121 INot found 17-03-2024
Building (COMM)/178/202 [PRIVATE LIMITED Vs M/S ORISSAlkchaudhary(P),

4 ALLOY STEEL PVT LTD
1303, New Court 20-03-2024 [Execution IRAJEEV  NAGPAL Vs DALIP[PARAS 0810231866 eptyagis4@gmail.co [16-03-2024
Building (Comm)/60/2024 CHAND SHARMA IAGGARWAL(P), Im
303, New Court 28-03-2024 CS ANIL PITTI Vs M/S DSP BHATTAKUSHAGRA  [9811161525 INot clear 19-03-2024
Building (COMM)/199/202 COMPANY BANSAL(P),

4
1303, New Court 21-03-2024 CS IVATSAL MITTAL Vs VANDNA JAIN|VINAY 0811506620 Imolviaijaz77@gmail.cft5-03-2024
Building (COMM)/188/202 KUMAR(P), om

4
303, New Court 22-03-2024 CS AGARWAL AND COMPANY VSVIJAY KUMAR[8800792205 Imohitrajadv@qmail.cf21-03-2024
Building (COMM)/190/202[IMRAN MALIK ISINGH(P), jom

4
303, New Court] 26-03-2024 CS [TAMILNAD MERCANTILE BANK[Kamal KantNot clear INot clear 19-03-2024
Building (COMM)/194/202 [LIMITED Vs MINAKSHI GULYANI [Chhabra(P),

4
303, New Court 26-03-2024 CS [UNION BANK OF INDIA VSALOK 9810600656 paras ag g arw-aldvfi6-03-2024
Building (COMM)/195/202 NARENDRA KUMAR SHARMA KUMAR(P), (@*rm ail. c om

4
1303, New Court 28-03-2024 CS IM/S BANSAL ENTERPRISES VsAnkur 9958674456 INot clear 20-03-2024
Building (COMM)/198/202|M/S ALZAN PHARMACUTICALSSinghal(P),

U IPRIVATE LIMITED
1303, New Court 30-03-2024 [Execution AJAY GUPTA Vs VINAY GOYAL Akash Gupta(P),(90968466963 ladvocatemanishkumal17-03-2024
Building (Comm)/64/2024 r@outlook.com
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024

ISINGH

IRASTOGI

k.com

1303, New Court 30-03-2024 [Execution VIJAY KUMAR Vs KANIWHIK.P. 0810047548 INA 21-03-2024
Building (Comm)/63/2024 ICHAWLA Payaram(P),
1303, New Court
Building
k2 ISH. REETESH[Shahdara |C. No. 304 01-03-2024 [EX(COMM)/36/2 ICANARA BANK VS AVINASHIDEEPAK 081066291 [deepakbhardwaj_adv[28-02-2024
ISINGH 024 IKUMAR IBHARDWAJ (@yahoo.co.in
C. No. 304 01-03-2024 [EX(COMM)/37/2 ICANARA BANK VS YUVRAJ SINGH [DEEPAK 081066291 [deepakbhardwaj_adv[28-02-2024
024 IBHARDWAJ (@yahoo.co.in
C. No. 304 01-03-2024 [EX(COMM)/38/2 ICANARA BANK VS YUVRAJ SINGH [DEEPAK 981066291 [deepakbhardwaj_adv[28-02-2024
024 [BHARDWAJ (@yahoo.co.in
C. No. 304 04-03-2024 CS VARDAN SANITARY VS ELEGANT|A.P. SHARMA (9968061751 ladvaps@gmail.com [01-03-2024
(COMM)/155/202 [SANITARY SSTORE
21
C. No. 304 04-03-2024 CS IBANK OF BARODA VS DEEPESH|SUDHA 9899913203 ladvsudhashukla@gm [28-02-2024
(COMM)/157/202 RAJPUT ISHUKLA lail.com
21
C. No. 304 05-03-2024 CS IRAJGOPAL JAYACHANDRAN VSSANGITA JAIN | 5 -
(COMM)/160/202|0.P. AND SONS TRADERS PVT,
n LTD.
C. No. 304 11-03-2024 EX(COMM)/43/2 |SUVI EXPORTS LLP VS RAPID|VISHAL GARG [9810171302 vishalgarg777@gmail Jo6-03-2024
024 ICREATIONS PVT. LTD. lcom
C. No. 304 11-03-2024 CS IBANK OF BARODA VS JAVED[UMESH JOSHI [9910568669 ladvumeshjoshi@gma [07-03-2024
(COMM)/165/202 ICHAUDHARY fil.com
21
C. No. 304 12-03-2024 CS IRAVI KHURANA VS MEHARBAN |[PANKAJ 9891475320 lpankajsinghal.advoca[02-03-2024
(COMM)/167/202 ISINGHAL tegmail.com
21
C. No. 304 12-03-2024 EX(COMM)/51/20AU SMALL FINANCE BANKNITIN MEHTA |9773667288 ladvocate.mehtaassocift3-02-2024
24 ILIMITED VS RAKESH KUMAR] lateog@gmail.com
IGUPTA
C. No. 304 12-03-2024 EX(COMM)/52/2 YASH MITTAL VS JASWANTAMAN 9999951935 vakil.arastogi@outloo|11-03-2024
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C. No. 304 14-03-2024. EX(COMM)/56/2 [UNION BANK OF INDIA VSK.S. RANOT 0890410729 12-03-2024
024 RADHA RATHORE

C. No. 304 14-03-2024 CS JOSEPH JAYAKUMAR VS VIKASFEBIN 9953418874 febin@fanddlegal.co [11-03-2024
(COMM)/171/202 [KUMAR MITTAL IMATHEW Im
1 IVARGHESE

C. No. 304 14-03-2024. CS IMUKESH KUMAR AGGARWAL VSS.A. IMRAN 9818302828 3 12-03-2024
(COMM)/172/202 [PRATEEK JAIN
4

C. No. 304 15-03-2024 EX(COMM)/58/2 VM AGENCY VS SH. DULEEPNEELAM 7303296156 neelam.malik8512 @g[13-03-2024
024 ISHARMA IMALIK Imail.com

C. No. 304 15-03-2024 CS SANJAY KUMAR VERMA VSIC.M. GROVER (9654624323 manigroveroo1@gmafi3-03-2024
(COMM)/175/202 VISHWAKARMA SCALES P. LTD. fil.com
4

C. No. 304 16-03-2024 CS SAURABH GUPTA VS MUNISHKAPIL KUMAR (9871040215 kapilkumarlawoffice [07-03-2024
(COMM)/177/202 JAIN (@gmail.com
4

C. No. 304 19-03-2024 CS IBRIJBIHARI CONCAST PVT. LTDJASHISH 0810567556 o 14-03-2024
(COMM)/181/202 [VS RASHMI CEMENT LTD. ICHAUDHARY
4

C. No. 304 20-03-2024 CS ISTATE BANK OF INDIA VSVIJAY 9810210832 3 13-03-2024
(COMM)/185/202 [SHWETANSHI IPRAKASH
4

C. No. 304 20-03-2024 CS IRAJESH ARORA VS  ANIIJPREM 9650193566 tewarypremshankar [19-03-2024
(COMM)/186/202 KOTHARI ISHANKAR (@gmail.com
n TTWARI

C. No. 304 18-03-2024 [EX(COMM)/59/2 MAHEEKA INDUSTRIES VSSWADESH 9899848679 swadeshbansal73804 [16-03-2024
024 ICHANDAN GARMENTS IMAHABIR (@gmail.com

IBANSAL

C. No. 304 26-03-2024 CS IM/S D.C. AGENCIES PVT. LTD. VSJ.R. 9891210660 jk.srivastava16 @yaho[21-03-2024
(COMM)/193/202 MEDICART E-COMMERCE (I) PVT [SRIVASTAVA 0.com
n LTD.

C. No. 304 23-03-2024 EX(COMM)/61/2 SHUBHAM JAIN VS RAJENDRAMAYANK 7529906593 ladmin@mayankrusta [21-03-2024
024 IKR. AGGARWAL IRUSTAGI lgi.in

C. No. 304 28-03-2024 CS ACHAL KUMAR JAIN VS KUMARMOHD. BABAR (9891146454 mohdbabaradv@gma [11-03-2024
(COMM)/203/202[TEXTILE & ORS. fil.com

4




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

43 IMS. PREETINorth-West [406 OMP (I)(COMM)-54/24 01-03-2024 TATA MOTOR FINANCE LTD] 0873347330 Imayank- 01-03-2024
IAGARWAL GUPTA| IVSEXPORT IMAHAJAN Imahajanos@yahoo.c
IDISTRICT JUDGE,| lom
(COMMERCIAL
ICOURT) OMP (COMM)-55/2024 01-03-2024 [TATA MOTOR FINANCE LTD VSMAYANK 9873347330 Imayank_mahajanos [01-03-2024
JAKASH KANSAL IMAHAJAN (@yahoo,com
OMP (I) (COMM)-56/2024 [01-03-2024 TATA MOTOR FINANCE LTD VSMAYANK 0873347330 Imayank_mahajanos [01-03-2024
WASEEM AHMAD IMAHAJAN (@yahoo,com
CS (COMM)-57/2024 01-03-2024 ITATA MOTOR FINANCE LTD VSMAYANK 0873347330 Imayank_mahajanos [01-03-2024
[EXPORT KING P. LTD IMAHAJAN (@yahoo,com
CS (COMM)-139/2024 02-03-2024 IMARC SALON AND BEAUTYJAYANT 0654425878 Payant-kumar 01-03-2024
[EQUIPMENTS VS M/S SAKHIKUMAR (@gmail. Com
IBEAUTY CONCEPT
CS (COMM)-140/2024 02.03.24 JAMBAY TRADING CO. VS ARJUN|SHALU 0810002507 01-03-2024
IENTERPRISES [KUMARI
CS (COMM)-142/2024 05.03.24 IBANK OF BARODA VS SURESH|SUNIL KUMAR (9313832982 lanshu- 04-03-2024
ISONI priyanka@gmail.com
CS (COMM)-143/2024 05-03-2024 ISURENDER AGGARWAL PROPJANAND BAJPAI7052083906 chopra6791@gmail.c [04-03-2024
IM/S KRISHNA CHEMICALS VS jom
IPOONAM PANDY PROP.L OF M/S
IDAKSHU ENT.
ICS (COMM)-148/2024 06-03-2024 ISURENDER AGGARWAL PROPJANAND BAJPAI[7052083906 lawlegal2020@yahoo [05-03-2024
IM/S KRISHNA CHEMICALS VS L.com
[POONAM PANDY PROP.L OF M/S
IDAKSHU ENT.
CS (COMM)-149/2024 06-03-2024 IPUNJAB NATIONAL BANK VSAJAY SHARMA (9891399593 lajaysharm2635@gmalo5-03-2024
JARTT SHARM PROP. JAGDAMBA fil.com
[HOSIERY
CS (COMM)-150/2024 06-03-2024 IPUNJAB NATIONAL BANK VSAJAY SHARMA [9891399593 lajaysharm2635@gmalo5-03-2024
ARTT SHARM PROP. JAGDAMBA| fil.com
I[HOSIERY
CS (COMM)-152/2024 07.03.2024 IGEM LOGISTICS SEVICES P LTDIANURADHA lanuradhamitra@gma [06.03.2024
ISURIYAITA ENERGY P. LTD IMITTRA fil. com
CS (COMM)-153/2024 07.03.2024 IRAMESH BUDHIRAJA VS S EMADHUR 0810955755 IMadhursaprahotmail [06.03.2024
[HERBAL P LTD IGULSHAN (@gmail.com
ISAPRA
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CS (COMM)-154/2024 07.03.2024 ISTATE BANK ON INDIA VS RANJITIGOPAL CHAND 06-03-2024
IKUMAR ISHARMA

CS (COMM)-158/2024 14.03.2024 IM/S SAVA INTERNATION P LTDNARESH 13.03.2024
VS SANTRAM IGUPTA

ICS(COMM)-159/2024 14.03.2024 IM/S SAVA INTERNATION P LTDNARESH 13.03.2024
VS SANTRAM IGUPTA

CS (COMM)-160/2024 14-03-2024 IBUDH PRAKASH VS M/S INDASOGAURAV 8826144438 rajivsarita@gmail.co [14-03-2024
ICONSTRUCTION PVT. LTD. ANDKUMAR Im
IORS

CS(COMM)-161/2024 14-03-2024 IVIPIN GUPTA VS NEERURAJIV TEHLAN|9910792108 14-03-2024
IAGGARWAL

CS (COMM)-162/2024 14-03-2024 IM/S NAMYA TRADERS VS M/SBHANU 14-03-2024
SHREEOM PRIME FOODS P., LTD[MOHAN
JAND ORS.

OMP (I) (COMM)-58/2024 [14-03-2024 IKOTAK MAHINDRA BANK VSRAJEEV 0311022104 ranjanandcompany@ [14-03-2024
IMINTU IKUMAR gmail.com

RANJAN

CS (COMM)-165/2024 15-03-2024 IM/S RAMAKRISHNA ELECTRORANJEET 9971863568 [Mishraranjeet20 @gmf15-03-2024
ICOMPONENTS P LTD IMISHAR lail.com

OMP I (COMM)-64/2024 15-03-2024 [TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [15-03-2024
INDIA LTD VS KHALIL MANSURI lail.com

IOMP I (COMM)-65/2024 15-03-2024 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [15-03-2024
INDIA LTD VS PUNEET PRATAP lail.com

IOMP (I) (COMM)-66/2024 [15-03-2024 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [15-03-2024
INDIA LTD VS SANTOSH GARADE lail.com

OMP (I) (COMM)-67/2024 [15-03-2024 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [15-03-2024
INDIA LTD VS KURESHI ASIF A lail.com

ICS (COMM)-166/2024 16.03.24 ICICI BANK LTD VS DINESHALOK KUMAR (9911000126 JAlokAdc2001@gmail.|16.03.24
IKUMAR BANSAL lcom
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CS (COMM)-174/2024

Date
Registration

18.03.24

Name

jmk alloys vs Lalit kumar

ofPetitioner Name VS RespondentAdvocate

Ipravin taank

Advocate

Number

9313714525

MobileAdvocate email id

Date of
filing

18.03.24

CS (COMM)-175/2024 18.03.24 jmk alloys vs Lalit kumar pravin taank 0313714525 18.03.24
omp (COMM)-101/2024 18.03.24 AJAY KUMAR VS SHRIRAMPAI PRAKASH| 18.03.24
[TREANSPORT FINANCE CO. LTD [GAUTAM
9711935593
ICS (COMM)-181/2024 19.03.24 IRNG VIVO P LTD VS SATPAL JAIN [RAJESH 0810248506 rajeshwingla1971@g [19.03.24
ISINGLA Imail.com
CS (COMM)-182/2024 19.03.24 Im/s bnk alloys p Itd RAJESH 0810248506 rajeshwingla1971@g [19.03.24
ISINGLA Imail.com
ICS (COMM)-183/2024 19.03.24 [HIMANSHU SINGAL VS SATPALRAJESH 0810248506 rajeshwingla1971@g [19.03.24
JAIN ISINGLA Imail.com
CS (COMM)-186/2024 21.03.24 ISUBH LAXMI STEELS VS GOBIND[SUMIT 8750336246 21.03.24
IENTERPRISES IBHARDWAJ
OMP (I) (COMM)- 69/2024 [23.03.24 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [23.03.24
INDIA LTD VS CHAND MIAN lail.com
OMP (I) (COMM)- 70/2024 [23.03.24 [TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [23.03.24
[INDIA LTD VS SHIVAM PAL lail.com
CS (COMM)-71/2024 23.03.24 IM/S HARI CONSTRUCTION VSDINESH JAIN (8376049807 ladvocateashok.1@gm [23.03.24
IMOHAMMAD NAUSHAD lail.com
OMP (I) (COMM)- 72/2024 [23.03.24 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [23.03.24
INDIA LTD VS RAVI RAJBIR| lail.com
INAGAR
OMP (COMM)-73/2024 23.03.24 [CICI BANK LTD VS ANANDPDINESH JAIN (8376049807 ladvocateashok.1@gm [23.03.24
ISHASHANK KASHYAP lail.com
OMP (I) (COMM)- 74/2024 [23.03.24 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [23.03.24

INDIA LTD VS SARAD GOVIND|
[HANUMANT

lail.com




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate

Number

MobileAdvocate email id

Date of e-
filing

lail.com

CS (COMM)-191/2024 26.03.2024 IMONIKA VS NATIONALVICHITRA 8750336246 26.03.2024
INSURANCE COMPANY LTD IKUMAR
CS (COMM)-192/2024 26.03.2024 ISALASAR MARKETING VS ALIMADHAV 9999558855 26.03.2024
INDIA ACCESS KUMAR
ICS (COMM)-129/2024 28-02-2024 IM/S HARI CONSTRUCTION VSROBIN 9205881576 robinbhardwaj529@gf27-02-2024
IMCD AND ANR. IBHARDWAJ Imail.com
44 ISH.VINOD YADAV |[North-West [316 Civil ICS(Comm.)/135/2024 02.03.24 Sunil Kr. Gupta Vs. Brick Town|K.K. Mishra 0654968449 k.k.mishra@midalegalz9.02.24
IDevelopers (P) Ltd. l.org
ICS(Comm.)/136/2024 02.03.24 IM/s Anant Overseas (P) Ltd. Vs. M/s[Kohli &10999631964 jasneetsinghkohli@g [28.02.24
[Himenviro EnvironmentallAssociates Imail.com
[Engineering Co. (P) Ltd.
CS(Comm.)/137/2024 02.03.24 Ambay Trading Co. Vs. ArjunChetan Bundela (981002507 chetanbundelay8@g [01.03.24
[Enterprises Imail.com
ICS(Comm.)/138/2024 02.03.24 ICentral Bank of India Vs. Mr. Kailash{Subodh Kr. 9811375940 ladvsubodhkumarsing(01.03.24
IChand h@gmail.com
CS(Comm.)/141/2024 04.03.24 IM/s New Shakti Timbers & PlywoodKalpana Jain (9953614443 kalpananahata@yahoo2.03.24
IVs. Prabhat Kumar o.com
CS(Comm.)/144/2024 05.03.24 [Bank of Baroda Vs. Naresh Soni [Utkarsh Anshu (9313832982 IAnshu- 02.03.24
priyanka@hotmail.co
Im
CS(Comm.)/145/2024 05.03.24 Bank of Baroda Vs. Jagdish [Utkarsh Anshu (9313832982 Anshu- 02.03.24
priyanka@hotmail.co
m
ICS(Comm.)/146/2024 05.03.24 [Bank of Baroda Vs. Ajay [Utkarsh Anshu [9313832982 IAnshu- 02.03.24
priyanka@hotmail.co
m
CS(Comm.)/147/2024 05.03.24 [Surender Aggarwal Vs.Bindu Jaggi |Anand Bajpai 7052083906 lawlegal2020 @yahoo[03.03.24
.com
ICS(Comm.)/151/2024 06.03.24 IPNB Vs. Harwinder Singh Ajay Sharma (9891399593 lajaysharma2635@gm|04.03.24
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ICS(Comm.)/155/2024 07.03.24 LIR Pvt. Ltd. Vs. Mansa PackagingRakesh Kr. 9711771000 rakesh.advocate18@glo5.03.24
& Ors. Imail.com

ICS(Comm.)/156/2024 11.03.24 IM/s Sandeep Enterprises Vs. M/sSachin Dhamija |9971755433 info@legalteamindia. [06.03.23
[Shivangi Tools Components & Ors. fin

ICS(Comm.)/157/2024 14.03.24 IPNB Vs. Neha Sharma Ajay Sharma 0891399593 lajaysharma2635@gm|06.03.23

lail.com

ICS(Comm.)/158/2024 14.03.24 IM/s Sava International P. Ltd. Vs|Naresh Gupta (9811360477 INARESHADVOCATE11.03.24
IGovt. Of NCT of Delhi (@YAHOO.COM

ICS(Comm.)/159/2024 14.03.24 IM/s Sava International P. Ltd. Vs|Naresh Gupta (9811360477 INARESHADVOCATE11.03.24
[Santram (@YAHOO.COM

ICS(Comm.)/163/2024 15.03.24 UIS Head Light Glass Vs. OxilitgSaran Deep8448840902 ladv.sarandeep@gmai [13.03.24
[Techno Industries (P) Ltd. [Singh l.com

ICS(Comm.)/164/2024 15.03.24 IAshok Sharma Vs. Ranbir Bhavesh Kr.[9810034712 gabslawassociates@g [13.03.24

[Sharma Imail.com
CS(Comm.)/167/2024 16.03.24 [Ravi Gala Vs. Mahesh Kumari [Kulbhushan 0891394456 ladvocategakkhar@g [16.03.24
IGakkhar Imail.com
ICS(Comm.)/168/2024 16.03.24 ISwastik India Vs. Muscle Beast [Pankaj Mann (9899800052 lpankajmanno1@gmaili1.03.24
l.com

CS(Comm.)/169/2024 16.03.24 IM/s R M Wire Udhyog Vs. FleetiVishal Chopra (9818102598 vishalchopra@gmail. [07.03.24
IGasket India (P) Ltd. lcom

ICS(Comm.)/170/2024 18.03.24 Silver Print Art Vs. BroadChetan Kumar (8700153818 Imr.chetankumar777 [07.03.24
Injectables (@gmail.com

CS(Comm.)/171/2024 18.03.24 IMukuk Gupta Marketing (P) Ltd. Vs.Monica Goel 9971853567 ladvocatemonikagoel [11.03.24
[Ranchit Malhotra (@gmail.com

ICS(Comm.)/172/2024 18.03.24 Varun  Sharma Vs.  ChunnilalTarranjit Singh/9999829858 officemerakilegal@g |07.03.24
IChoudhary [Sawhney Imail.com
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Case Number

ICS(Comm.)/173/2024

Date
Registration

18.03.24

Name

IMukuk Gupta Marketing (P) Ltd. Vs
Sahil Jain

ofPetitioner Name VS RespondentAdvocate

[Monica Goel

Advocate  MobileAdvocate email id

Number

9971853567

ladvocatemonikagoel
(@gmail.com

Date of
filing

09.03.24

ICS(Comm.)/176/2024 19.03.24 IM/s Tulip 3P Media (P) Ltd. Vs. M/s]PKJ Associates (8860092869 lassociatespkj@gmail. [14.03.24
JAssociated Machinery Corporation| com
ILitd.
CS(Comm.)/177/2024 19.03.24 [Rakehs Bansal Vs. Pooja Dwivedi [Parvesh Bansal (8010909016 rationale.ratio@gmailj14.03.24
.com
ICS(Comm.)/178/2024 19.03.24 [Rakehs Bansal Vs. Neha Chaturvedi [Parvesh Bansal [8010909016 rationale.ratio@gmaill14.03.24
L.com
CS(Comm.)/179/2024 19.03.24 IRNG Vivo (P) Ltd. Vs. Anita Jain Rajesh Kr. Singh|o810248506 rajeshsingh1971@gm [15.03.24
lail.com
ICS(Comm.)/180/2024 19.03.24 [Himanshu Singal Vs. Anita Jain [Rajesh Kr. Singh(9810248506 rajeshsingh1971@gm [15.03.24
lail.com
ICS(Comm.)/184/2024 20.03.24 ISBI Vs. Mr. Aman Kr. [Sunil Sehrawat (9999330725 IDELHILAWYERS76 [18.03.24
(@YAHOO.CO.IN
ICS(Comm.)/185/2024 20.03.24 IM/s SMS Aabs India tollways (P)Abhishek Gupta [9811084444 agsglaw@gmail.com [20.03.24
ILtd. Vs. M/s Apex Express Transco
P) Ltd.
ICS(Comm.)/188/2024 23.03.24 Arun Agarwala Vs. Sant Kr. Asthana |Vikrant Arora (9811254260 varora1971@gmail.co [20.03.24
m
CS(Comm.)/189/2024 23.03.24 [TDG Infra Engineering (P) Ltd. Vs |Rajeev Gupta (9873560776 rajeevguptalawyer@g[21.03.24
[National Constructions Imail.com
ICS(Comm.)/190/2024 23.03.24 Arun Agarwala Vs. Sanjay Kr. Jha  |Vikrant Arora (9811254260 varora1971@gmail.co [21.03.24
m
CS(Comm.)/194/2024 28.03.24 IVandana Jain Vs. Hemant Kr. Ajai Kr. 0212078802 lajay112255@gmail.co [23.03.24
Im
ICS(Comm.)/195/2024 30.03.24 [Kamlesh Vs. Kamal Goel [Mayank Maini (9711718716 ladvmayankmaini@g [26.03.24

Imail.com
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5

ISH. GORAKH NATHNORTH
[IPANDEY, DISTRICT]
JUDGE
(COMMERCIAL)

1307

(Civil

[Execution (Comm)/40/2024 [01-03-2024 INAVIN KUMAR GUPTA (PROP) VSARVIND INOT INOT MENTIONEDINOT
IJASHOK DAHIYA (PROP) KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
CS (COMM)/132/2024 01-03-2024 IM/s Medi Pharma Drug House VsAmarjeet Rai(P),NOT INOT MENTIONEDINOT
IM/s Pureca Labroratories Pvt Ltd IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
INATT
CS (COMM)/133/2024 01-03-2024 [Union Bank Of India Vs T ASUMAN INOT INOT MENTIONEDINOT
Payaprakash IMANDAL(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATL
CS (COMM)/134/2024 01-03-2024 IGarg Plastic Industries Vs SailAKSHAY INOT INOT MENTIONEDINOT
[Industries IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
INATT
IOMP (I) (COMM)/18/2024 [01-03-2024 Indusind Bank Ltd Vs Aditya Plasti¢Vidur Sikka(P), [NOT INOT MENTIONEDINOT
lAnd Ors IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
OMP (COMM)/16/2024 01-03-2024 Vinod Yadav Vs M/s PoonawallaF. ALAM(P), INOT INOT MENTIONEDINOT

[Fincorp Limited

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE
IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH
MATT




S.No Court

Case Number

OMP (COMM)/15/2024

Date
Registration

01-03-2024

Name

[Parmod Yadav Vs M/s Poonawall
[Fincorp Limited

ofPetitioner Name VS RespondentAdvocate

. ALAM(P),

Advocate  Mobile

Number

INOT
IMENTIONED AS

Date of e-
filing

Advocate email id

INOT MENTIONEDINOT
AS SINGLE PAGE ISMENTIONE

SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATL
ICS (COMM)/136/2024 02-03-2024 IShemford Schools Private Limited VSABHIRAJ INOT INOT MENTIONEDINOT
IShemford Haldwani UAYANT(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
ICS (COMM)/138/2024 04-03-2024 IM/s Bharti Enterprises Vs M/SRajan INOT INOT MENTIONEDINOT
IVanshika Enterprises IChaudhary(P), MENTIONED AS|AS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
INATT
CS (COMM)/137/2024 04-03-2024 Detailing Devils India PrivatefShashi INOT INOT MENTIONEDINOT
[Limited Vs Akshay Car Care [Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATL
CS (COMM)/139/2024 04-03-2024 State Bank Of India Vs MegamoreGopal ChandNOT INOT MENTIONEDINOT
[Pet Products [Sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
INATT
OMP (I) (COMM)/21/2024 [05-03-2024 [Tata Capital Ltd Vs Sheroz Izzat JADV. LALITINOT INOT MENTIONEDINOT
PANDEY(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
(OMP (COMM)/17/2024 05-03-2024 Manoj Ruhal Vs Hdb FinancialSanjay Garg(P), NOT INOT MENTIONEDINOT

Service Ltd

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE

IRECIEVED D Af|

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT




S.No Court

District

Court Room

Case Type

Case Number

CS (COMM)/140/2024

Date
Registration

05-03-2024

Name

IM/s Ifl Housing Finance Ltd Vs
INeeraj Kumar Singh

ofPetitioner Name VS RespondentAdvocate

lArbab Malik(P),

Advocate  MobileAdvocate email id

Number

INOT
IMENTIONED AS

Date of e-
filing

INOT MENTIONEDINOT
AS SINGLE PAGE ISMENTIONE

SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/141/2024 05-03-2024 Vishvanath Vs Sushil Sehgal [Neeraj INOT INOT MENTIONEDINOT
IGupta(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
[Execution (Comm)/42/2024 [05-03-2024 [Safe Finlease Pvt Ltd Vs NeetuYOTI INOT INOT MENTIONEDINOT
[Sharma And Ors JADVOCATE(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
[Execution (Comm)/41/2024 [05-03-2024 IM/s Prime Paper Products Vs M/SANIL KUMARNOT INOT MENTIONEDINOT
[Rajat Papers ISINGH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
OMP (I) (COMM)/23/2024 [05-03-2024 [Tata Capital Ltd Vs Satish Yadav IADV. LALITINOT INOT MENTIONEDINOT
IPANDEY(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
OMP (I) (COMM)/22/2024 [05-03-2024 [Tata Capital Ltd Vs Shahin Parveen [ADV. LALITINOT INOT MENTIONEDINOT
PANDEY(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
OMP (I) (COMM)/20/2024 [05-03-2024 [Tata Capital Ltd Vs MohammadADV. LALITINOT INOT MENTIONEDINOT

[Suaib

IPANDEY(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE
IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
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THROUGH

MIATT
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[Execution (Comm)/43/2024 [06-03-2024 ISb Hospital And Healthcare Pvt LtdSANYAT INOT INOT MENTIONEDINOT
Vs Managing Trustee SantiLODHA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Parmanand Blind Relief Mission SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
ICS (COMM)/142/2024 06-03-2024 [Sanjay Kumar Vs Rakesh Sehgal ISAGIR INOT INOT MENTIONEDINOT
KHAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/143/2024 06-03-2024 [Payal Gupta Vs Varinder Kumar [KALPANA INOT INOT MENTIONEDINOT
[HINGORANI(P)MENTIONED ASAS SINGLE PAGE ISMENTIONE
, SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
ICS (COMM)/144/2024 06-03-2024 Shree  Shiv  Shakti  EnterpriselRaj KumarNOT INOT MENTIONEDINOT
[Through Its Proprietor Sh NareshlRathore(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Kumar Aggarwal Vs Shekhawat SINGLE PAGE ISRECIEVED D Af|
[Trading Company Through It RECIEVED THROUGH MAIL  [SINGLE
[Proprietor Sh  Bajrang  Singh THROUGH MAIL PAGE IS|
[Shekhawat RECIEVED
THROUGH
IMATT
OMP (I) (COMM)/24/2024 [06-03-2024 [Tata Capital Ltd Vs PrabhsharanADV. LALITINOT INOT MENTIONEDINOT
[Singh IPANDEY(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
OMP (COMM)/18/2024 06-03-2024 IVikas Bhardwaj Vs Kotak Mahindrajchandrika INOT INOT MENTIONEDINOT
[Bank semwal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/145/2024 07-03-2024 IM/s Kuwar Pal And Son Vs SuvajitGAURAV INOT INOT MENTIONEDINOT

[Roy C/o M/s Suvajit Roy

IARORA(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE

IRECIEVED D Af|

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT
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[Execution (Comm)/45/2024

11-03-2024

Singh Finlease Pvt Ltd Vs Geeta

DV

NITISHNOT

INOT MENTIONEDINOT

[Enterprises ISHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATL
[Execution (Comm)/44/2024 [11-03-2024 Singh Finlease Pvt Ltd Vs GeetaADV ~ NITISHNOT INOT MENTIONEDINOT
[Enterprises ISHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
[Execution (Comm)/48/2024 [12-03-2024 [Shri Sandeep Kumar Verma And AnrVikas Arora(P), [NOT INOT MENTIONEDINOT
Vs Sunil Pirthi IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
INATT
ICS (COMM)/146/2024 12-03-2024 IM/s Kuwar Pal And Son Vs SuvajifGAURAV INOT INOT MENTIONEDINOT
[Roy C/o M/s Dilip Kumar Roy JARORA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATL
CS (COMM)/147/2024 12-03-2024 [Teleios Cng India Pvt Ltd Vs AvtariShyam Negi(P), [NOT INOT MENTIONEDINOT
[Singh IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
INATT
CS (COMM)/148/2024 12-03-2024 Bank Of Baroda Vs Chunish KumarfUmesh Joshi(P),NOT INOT MENTIONEDINOT
[Saini IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
[Execution (Comm)/47/2024 [12-03-2024 Shri Sandeep Kumar Verma VsVikas Arora(P), [NOT INOT MENTIONEDINOT

[Saurabh Pirthi

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE

IRECIEVED D Af|

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT
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CS (COMM)/149/2024

15-03-2024

IM/s Hevlon Cosmetics Vs Sanjay

INOT

INOT MENTIONEDINOT

Pindal IGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATI
ICS (COMM)/150/2024 15-03-2024 IM/s R S Industries India Vs M/SANIL KUMARNOT INOT MENTIONEDINOT
[Knight Flame Industries ISINGH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IV ATT
CS (COMM)/151/2024 16-03-2024 [State Bank Of India Vs Shiju Siddharth(P), [NOT INOT MENTIONEDINOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/49/2024 [16-03-2024 IM/s Ford India Pvt Ltd Vs M/s LibraSanjna Dua(P), [NOT INOT MENTIONEDINOT
ICars Private Limited IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/155/2024 18-03-2024 Ambey Trading Company Through|Raj KumarNOT INOT MENTIONEDINOT
[ts Proprietor Sh Naresh KumarRathore(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
Aggarwal Vs Om Namah Shivay] SINGLE PAGE ISRECIEVED D AS
[Industries Through Its Propritor Sh RECIEVED [THROUGH MAIL  |SINGLE
[Umesh Sharma MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
N ATT
CS (COMM)/156/2024 18-03-2024 [State Bank Of India Vs Balraj INOT INOT MENTIONEDINOT
lsehrawat(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS|
RECIEVED
[THROUGH
IV ATT
[Execution (Comm)/51/2024 [18-03-2024 [Union Bank Of India Vs Sunil Rana [KAMALJIT INOT INOT MENTIONEDINOT

IRANOT(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE
IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED
THROUGH

MIATT
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[Execution (Comm)/50/2024

18-03-2024

Gold Plus Glass Industry Ltd Vs

[Naveen

INOT

INOT MENTIONEDINOT

[Sarthi Enterprises IChauhan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/152/2024 18-03-2024 [Phoolwati Through Spa Holdert ShiSanjay = kumarNOT INOT MENTIONEDINOT
[Satbir Singh Vs Avantikaltyagi(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
IConstruction I Ltd SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/153/2024 18-03-2024 Vishambar Dayal Aggarwal Vs MsRavi  ShankarNOT INOT MENTIONEDINOT
[Sushma Sales Corporation Garg(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/154/2024 18-03-2024 Singla Industries Vs Npc PlastoRISHABH INOT INOT MENTIONEDINOT
IProducts Pvt Ltd IKOHLI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/157/2024 19-03-2024 [Punjab National Bank Vs DsVISHWA INOT INOT MENTIONEDINOT
IGarments RANJAN IMENTIONED ASAS SINGLE PAGE ISMENTIONE
KUMAR(P), SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/164/2024 19-03-2024 [Rajesh Kumar Gupta Vs Naveenf[SACHIN INOT INOT MENTIONEDINOT
Arora WADHWA(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/163/2024 10-03-2024 IMs Manka Glass Vs Ms BhawnaBANKE BIHARINOT INOT MENTIONEDINOT

IGlass And Plywood

ISHARMA(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE
IRECIEVED D Af|
THROUGH MAIL  [SINGLE
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THROUGH

MIATT
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ICS (COMM)/162/2024 10-03-2024 [Punjab National Bank Vs MksVISHWA INOT INOT MENTIONEDINOT
IGarments RANJAN IMENTIONED ASAS SINGLE PAGE ISMENTIONE
KUMAR(P), SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
ICS (COMM)/161/2024 19-03-2024 [Punjab National Bank Vs RohanVISHWA INOT INOT MENTIONEDINOT
[Enterprises RANJAN IMENTIONED ASAS SINGLE PAGE ISMENTIONE
IKUMAR(P), SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/160/2024 10-03-2024 [Punjab National Bank Vs TulsiVISHWA INOT INOT MENTIONEDINOT
[Enterprises IRANJAN IMENTIONED ASAS SINGLE PAGE ISMENTIONE
KUMAR(P), SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
CS (COMM)/159/2024 19-03-2024 [Punjab National Bank Vs Himanshu [VISHWA INOT INOT MENTIONEDINOT
IRANJAN IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[KUMAR(P), SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/52/2024 [19-03-2024 IMukesh Kumar Vs Purna AgenciesAvdhesh INOT INOT MENTIONEDINOT
IPvt Ltd Nuniwala(P), |MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
ICS (COMM)/158/2024 10-03-2024 [Punjab National Bank Vs InventfVISHWA INOT INOT MENTIONEDINOT
[nterior Designer RANJAN IMENTIONED ASAS SINGLE PAGE ISMENTIONE
KUMAR(P), SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
OMP (I) (COMM)/25/2024 [19-03-2024 [Indus Towers Limited Vs MahenderjShivangi INOT INOT MENTIONEDINOT

[Singh Rana

[Singh(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE
IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED
THROUGH

MIATT
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CS (COMM)/165/2024 20-03-2024 [Shiv Bhola Filaments Private LimitediSeema INOT INOT MENTIONEDINOT
Vs Abhishek Jain IGupta(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/167/2024 20-03-2024 [Punjab National Bank Vs Mr Aditya [PARAS INOT INOT MENTIONEDINOT
IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/166/2024 20-03-2024 [Hi Tech Fitfoot Agencies Pvt Ltd VsKaran INOT INOT MENTIONEDINOT
[Manjeet Singh Dayal Singh NebhraniBhambri(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
ICS (COMM)/169/2024 21-03-2024 Atinder Kaur Vs Indus Towers Ltd  [MALLIKA INOT INOT MENTIONEDINOT
IPRABHAKAR(P MENTIONED ASAS SINGLE PAGE ISMENTIONE
s SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/168/2024 21-03-2024 IMs Sun Sign Technologies VsRahul KumarNOT INOT MENTIONEDINOT
IDeepika Advertising [Pandit(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
ICS (COMM)/170/2024 21-03-2024 IM/s Sun Sign And Technologies VsRahul =~ KumarNOT INOT MENTIONEDINOT
[Power Lites Pandit(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/173/2024 22-03-2024 IM/s Medisoft Plus Vs Amm MedicallRakesh INOT INOT MENTIONEDINOT

[Hajipur

[Kaushik(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE
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CS (COMM)/172/2024 22-03-2024 IVardan Enterprises Private LimitedFANISH INOT INOT MENTIONEDINOT
Vs Swarup Paul UMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONE
UAIN(P), SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATI
CS (COMM)/171/2024 22-03-2024 IShiv Om Polymers Vs Nasfar Beevi[Karan INOT INOT MENTIONEDINOT
IW/o Akbar Ali Bhambri(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IV ATT
CS (COMM)/174/2024 22-03-2024 [State Bank Of India Vs Maya [Sunil INOT INOT MENTIONEDINOT
sehrawat(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/177/2024 23-03-2024 [Sushil Kumar Bansal Vs M/s AsiaHIMANSHU |[NOT INOT MENTIONEDINOT
[International And Ors IBUTTAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/176/2024 23-03-2024 Hosmroc  Impex Vs  GobindSUMIT INOT INOT MENTIONEDINOT
[Enterprises BHARDWAJ(P),MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
N ATT
CS (COMM)/179/2024 23-03-2024 IM/s Kay Vee Polymers Pvt Ltd VSRAJNEESH INOT INOT MENTIONEDINOT
IMuskan Footwear And Ors IGAUTAM(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS|
RECIEVED
[THROUGH
IV ATT
CS (COMM)/175/2024 23-03-2024 [Rajesh Kumar Gupta Vs SurendraMUKESH INOT INOT MENTIONEDINOT

[Kumar Mantri

IKUMAR(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE
IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
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THROUGH

MIATT
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CS (COMM)/178/2024 23-03-2024 iGaurav Ink Private Limited Vs ArunANKUR INOT INOT MENTIONEDINOT
Goyal ISINGHAL(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
ICS (COMM)/180/2024 26-03-2024 IM/s Accura Fuelogix Vs M/s[Tehzibur INOT INOT MENTIONEDINOT
INavnirman Structure And Road PvtlRehman(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
ILtd SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/182/2024 26-03-2024 Girish Bansal Vs M/s GammonGAMBHIR INOT INOT MENTIONEDINOT
[Engineers And Contractors PrivateSINGH IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Limited ICHAUHAN(P), [SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/181/2024 26-03-2024 Girish Bansal Vs M/s GayatriGAMBHIR INOT INOT MENTIONEDINOT
IProjects Limited ISINGH IMENTIONED ASAS SINGLE PAGE ISMENTIONE
ICHAUHAN(P), [SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/184/2024 27-03-2024 ICanara Bank Vs Kuldeep Singh PropANSHUMAN  [NOT INOT MENTIONEDINOT
IOf M/s Bonjour Furniture ISRIVASTAVA(P MENTIONED ASAS SINGLE PAGE ISMENTIONE
s SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
ICS (COMM)/183/2024 27-03-2024 Orion And Company Huf Vs{MUKESH INOT INOT MENTIONEDINOT
[Shukrana Enterprises IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
IMISC DJ/471/2024 27-03-2024 [Pravind Kumar Vs Sahara CrediiVasudha INOT INOT MENTIONEDINOT

ICorporation Society Limited

[Sharma(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE
IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED
THROUGH

MIATT
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[Execution (Comm)/53/2024

28-03-2024

Vinay Bansal Vs Mohit Khanna

ISUNIL

INOT

INOT MENTIONEDINOT

ISINGH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATL
CS (COMM)/187/2024 30-03-2024 Pack Pipes Industries Vs SuperwavelVICHITRA INOT INOT MENTIONEDINOT
ICommunication And InfrasolutionKUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
IPvt Ltd SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
OMP (I) (COMM)/27/2024 [30-03-2024 IM/s Juneja Finance Co Vs ManishiGanesh INOT INOT MENTIONEDINOT
[Kumar Garg sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
INATT
OMP (I) (COMM)/26/2024 [30-03-2024 IM/s Juneja Finance Co Vs RajatiGanesh INOT INOT MENTIONEDINOT
Garg lsharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATL
OMP (COMM)/19/2024 30-03-2024 IDeep Joshi Vs Icici Securities Ltd ~ |DINESH INOT INOT MENTIONEDINOT
IKUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONE
ISABHARWAL(P|SINGLE PAGE ISRECIEVED D AS]
N RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
INATT
ICS (COMM)/185/2024 30-03-2024 Vinay Lakhotia Vs M/s Rasalika]NITIN INOT INOT MENTIONEDINOT
[Trading And Investment Co Pvt Ltd [MITTAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
CS (COMM)/186/2024 30-03-2024 Pain Polymer Vs M/S LifeguardSANDEEP INOT INOT MENTIONEDINOT

[Pharma Pvt Ltd

IGARG(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE

IRECIEVED D Af|

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT




Date of e-
filing

Advocate  MobileAdvocate email id

Number

Date
Registration

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

ICS (COMM)/188/2024 30-03-2024 [Lalit Garg Vs Deepak Kumar INOT INOT MENTIONEDINOT
umar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
OMP (I) (COMM)/19/2024 [05-03-2024 ISk Katyal Finance Co Pvt Ltd Vs AniSGAGAN INOT INOT MENTIONEDINOT
IAhmad UINDAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
[Execution (Comm)/46/2024 [11-03-2024 Asmi Enterprises Through Its PropJAGRITI INOT INOT MENTIONEDINOT
IMr Tejpal Vs Krr Industries Pvt LtdJAIN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Through Its Directors SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
IMCA DJ/5/2024 11-03-2024 IMukul Batra Vs Manmohan Rawat [SUSHANT INOT INOT MENTIONEDINOT
IDAHIYA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
IMISC DJ/357/2024 11-03-2024 IMukul Batra Vs Shakil Ahmed ISUSHANT INOT INOT MENTIONEDINOT
IDAHIYA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
IMISC DJ/358/2024 11-03-2024 IMukul Batra Vs Nitin Bhardwaj ISUSHANT INOT INOT MENTIONEDINOT
DAHIYA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/135/2024 01-03-2024 IShri Prahlad Sharma Vs RajnishlAshok INOT INOT MENTIONEDINOT
Verma [Kumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE

SINGLE PAGE IS
RECIEVED
THROUGH MAIL

IRECIEVED D Af|

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT




S.No Court

IDISTRICT

ICOURT-01

46 ISH. PANKAJ GUPTA,||

JUDGE

(COMMERCIAL

District

South-West

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-
filing

603 ICommercial Suit ICS COMM 134/2024 04-03-2024 ADIDAS AG VS BAJRANGAAASTHA 9718209970 laastha@thelegist.com|01-03-2024
[TRADERS ISHARMA

603 Commercial Suit ICS COMM 138/2024 05-03-2024 ICASIO VS ASHOK KUMAR INAVLIN 0999306881 eludication.legal@out{o4-03-2024

ISWAIN look.com

603 ICommercial Suit ICS COMM 139/2024 05-03-2024 [UNDER ARMOUR VS ASHOKNAVLIN 9999306881 eludication.legal @out|o4-03-2024
[KUMAR ISWAIN look.com

603 ICommercial Suit CS COMM 147/2024 07-03-2024 PUNJAB NATIONAL BANK VSRAVINDER 90999802509 ravinder.adv@yahoo. [07-03-2024
IYOGESH KUMAR PHORE KUMAR GUPTA| lcom

603 ICommercial Suit ICS COMM 158/2024 17-03-2024 JAARUSHI ELECTRONICS VS SVRISATYAWAN 8527857002 swsadv2252@gmail.c [12-03-2024
IBROTHERS PVT LTD ATTRI lom

603 ICommercial Suit ICS COMM 160/2024 19-03-2024 IPUNJAB NATIONAL BANK VSA KSHAKYA (9810362626 lakshakyao1@gmail.c [13-03-2024
IRUPDEEP KAUR jom

603 ICommercial Suit ICS COMM 161/2024 20-03-2024 STATE BANK OF INDIA VSAKRAUT 9999132159 lakroutadvocate@gmalfi6—03-2024
IMEENAKSHI RAMAN SHYAM filc.om

603 ICommercial Suit ICS COMM 163/2024 20-03-2024 RICHARD HARRISON VSBASANT 0312632614 bkguptaadvo@gmail. [16-03-2024
IMINISTRY OF WOMEN ANDKUMAR GUPTA| lcom
ICHILD

603 ICommercial Suit ICS COMM 169/2024 23-03-2024 IM/S ANVIKSHIKI PROJECT VS M.SHARPREET 0868312318 luppallawyer@gmail.c|20-03-2024
IN' S ANURAGH ISINGH jom

603 ICommercial Suit CS COMM 175/2024 26-03-2024 ISTATE BANK OF INDIA VS SHRIYAANSHUMAN  [9990042642 ianshumanadv@gmaif23-03-2024
ISINGH ISRIVASTAVA l.com

603 ICommercial Suit ICS COMM 176/2024 26-03-2024 IM/S MYRAH CHEMIST VS ADROITHAMID KHAN (8447185912 officejayantbhatt@g [26-03-2024
IENGINEERING Imail.com

603 ICommercial Suit CS COMM 177/2024 27-03-2024 ICANARA  BANK VS BHUPISANJEEV 9711142200 chopra6791@gmail.c [26/03/2024
INARAYAN MISHRA ICHOPRA lom

603 ICommercial Suit IMISC/DJ/ADJ 128/2024 06-03-2024 ICANARA BANK VS KULDEEPIAMIT GUPTA [9810224624 lamitguptaadvocate36[05-03-2024
ISHARMA 6@gmail.com




S.No Court

District

Court Room

603

Case Type

ICommercial Suit

Case Number

IMISC/DJ/ADJ 128/2024

Date
Registration

06-03-2024

ofPetitioner Name VS Respondent
Name

ICANARA BANK VS ANKESH
IKUMAR SINGH

Advocate

AMIT GUPTA

Advocate
Number

0810224624

MobileAdvocate email id

lamitguptaadvocate36
6@gmail.com

Date of e-
filing

29-02-2024

KUMAR
ISHAKYA

jom

603 ICommercial Suit [EX COMM 36/2024 04-03-2024 IM/S TRIDENT STEEL BUILDINGBHAVESH 0810034712 lgabslawassociates@g [01-03-2024
VS M/S KAY INTERNATIONAL PVI[KUMAR Imail.com
ILTD ISHARMA
603 ICommercial Suit [EX COMM 50/2024 23-03-2024 IM/S JIA LAL KISHORI LAL PVIIDEBASHISH [9810083029 linfo@lawofficesfindia|21-03-2024
ILTD VS M/S FAKRUDDINMOITRA .com
IMEMORIAL CGHS LTD
603 ICommercial Suit IEX COMM 49/2024 23-03-2024 IPUNJAB NATIONAL BANK VS M/SAVADHESH 0810362626 akshakyao1@gmail.c [18-03-2024
IDWAR SEVA KUMAR jom
ISHAKYA
603 ICommercial Suit [EX COMM 48/2024 19-03-2024 AMARJEET SINGH VS M/SJUMASHANKAR|9810806216 uvvats@gmail.com [12-03-2024
ISHRIRAM GENRAL INSURANCE [VATS
47 ISH. VIKAS DHULL,South-West [613 commercial suit CS (COMM)/179/ 2024 30-03-2024 [CICI BANK LTD. Vs BARKHA JAIN|Sh. VIKAS9818198899 inarwah.advocate@gf28-03-2024
IDISTRICT JUDGE, ICHHABRA mail.com
ICOMMERCIAL
ICOURT.
613 larbitration petition IOMP (COMM.)/7/2024 26-03-2024 IDelhi Development Authority VsMs. PROMILA|9953992233 yromi.sharma@gma |26-02-2024
[Hanuman Construction Company [KAPOOR il.com
613 commercial execution [Execution (Comm.)/51/2024 [26-03-2024 [Hoshang Pasricha Vs GoldstonegSh. Devanand9868067911 [aiwdevanand @gmaill22-02-2024
Infratech Prasad .com
613 commercial suit CS (COMM)/172/2024 26-03-2024 ISTATE BANK OF INDIA Vs SUSHILSh. BIPLAB|9811767517 ladvocatebkm@gmail. [26-02-2024
IKUMAR KUMAR lcom
IMUKHERJEE
613 commercial suit CS (COMM)/173/2024 26-03-2024 [UNION BANK OF INDIA Vs Mohit|Sh. Uzair Elahi (9999332412 lgsuassociates@gmail.[17-02-2024
[Kumar lcom
613 commercial suit CS (COMM)/174/2024 26-03-2024 IChandrasekhara Pharma Pvt Ltd VsSh. Ankit Kumar|go15505737 ladv.aankitarya@gmaif18-03-2024
IShruti l.com
613 commercial suit CS (COMM)/170/2024 23-03-2024 [Punjab National Bank Vs DeepakiSh. AVADHESH|9810362626 lakshakyao1@gmail.c [19-03-2024
lYadav KUMAR om
ISHAKYA
613 commercial suit CS (COMM)/171/2024 23-03-2024 [Punjab National Bank Vs Komal DevilSh. AVADHESH|9810362626 lakshakyao1@gmail.c [19-03-2024




S.No Court

District

Court Room

613

Case Type

commercial suit

Case Number

CS (COMM)/168/2024

Date
Registration

22-03-2024

ofPetitioner Name VS Respondent
Name

IM/s Fire Engineering Technology Vs
IM/s Flying Fire Services Pvt Ltd

Advocate

Advocate
Number

9990360705

MobileAdvocate email id

ravikantlaw@gmail.c
om

Date of e-
filing

04-03-2024

613 commercial suit CS (COMM)/159/2024 19-03-2024 [Trendsetters Facilities And TechnicallSh. Amritaj9999762400 trendsettersfacilities [07-03-2024
Services Pvt Ltd Vs Samnee AutoMishra (@gmail.com
JOPC Private Limited

613 larbitration petition IOMP (COMM.)/5/2024 16-03-2024 IMedzak Healthcare Private Limited|Sh.AKASH 9999747409 m@akashnagar.comfi5-03-2024
Vs Riosh Technologies PrivateNAGAR
[Limited

613 commercial suit CS (COMM)/157/2024 16-03-2024 [cici Bank Limited Vs MohamadiSh. MANISH[9811898399 Imanish@klfindia.co [11-03-2024
[rfan DEWAN Im

613 commercial suit ICS (COMM)/156/2024 14-03-2024 Axis Bank Ltd Vs Rakesh KumarSh. Dharam [9810072439 [dladevlawassociates [12-03-2024
Mathur [Dev (@gmail.com

613 commercial suit CS (COMM)/155/2024 13-03-2024 ICanara Bank Vs Shashi Kumar ISh. sumit9873245548 virmanilawco@gmail.ft1-03-2024

[virmani lcom

613 commercial suit ICS (COMM)/150/2024 12-03-2024 Sukhmani Realty LLP Vs Kuldeep|Sh. SUMIT|9716948836 sumitsarna@gmail.colo5-03-2024
Singh ISARNA m

613 commercial suit CS (COMM)/151/2024 12-03-2024 Puma Se Through AuthorizeSh. Gautam (9999093893 11.gautambhasin@gmf11-03-2024
[Representative Mr Rohit Bisht VsBhasin lail.com
JAshok Kumar

613 larbitration petition IOMP (COMM.)/4/2024 11-03-2024 INarinder Singh Vs M/s IndostarjSh. MAN9810472909 Imanmohansinghadvo|o7-03-2024
ICapital Finance Limited IMOHAN SINGH cate@gmail.com

613 commercial suit CS (COMM)/142/2024 07-03-2024 [Lava International Limited Vs JailSh. SONALj9756152092 lpuneetkumar@akspa [29-02-2024
[Maa Enterprises KUMAR SINGH rtners.in

613 commercial suit CS (COMM)/143/2024 07-03-2024 Biju Thadathil Farm Resort Pvt LtdSh. AKSHAY|9911993320 akshaysoni699@gmail29-02-2024
Vs Vision Trade India Pvt Ltd AndiSONI l.com
Ors

613 commercial suit CS (COMM)/140/2024 06-03-2024 ICanara Bank Vs Nisha Gupta ISh. ANUJI9999490798 ladvocateanujagarwal [04-03-2024

IAGARWAL (@yahoo.com

613 commercial suit OMP (I)(COMM.)/6/2024 |05-03-2024 [Moneywise Financial ServiceslSh. Shreyas Jain|9319212148 khanmehvish@gmail.|0o4-03-2024

Private Limited Vs Rajesh Sharm: com

[Proprietor Of Rahul Trading




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

ICHAND PALIWAL

KUMAR

613 commercial suit CS (COMM)/137/2024 05-03-2024 Vishal Taga Vs Shilpy Garg ISh. RACHIT|9999683501 ladvanuragnasiar@gmf23-02-2024
KHANDELWAL lail.com
613 commercial execution [Execution (Comm.)/44/2024 [13-03-2024 [Rna Waterproofing Pvt Ltd VsSh.Y KDubey (9891589898 vkdubey@gmail.com [11-03-2024
[Unique Realty Pvt Ltd
613 commercial execution [Execution (Comm.)/45/2024 [13-03-2024 IDurga Colours Sales Corporation VsSh. SUNILj9313345075 ladvocatesunildutt@g [07-03-2024
[Raju IDUTT Imail.com
613 commercial execution [Execution (Comm.)/46/2024 [13-03-2024 IShri Durga Colour Sales Corporation|Sh. SUNIL}9313345075 ladvocatesunildutt@g [07-03-2024
Vs M/s Saify Interiors DUTT Imail.com
48 ISH. AMIT BANSAL,South-West 614 ICOMMERCIAL SUIT CS(COMM) 146/2024 07.03.2024 IPRASHANT KUMAR MAMAWAT &SH. VIPIN|9015220306, IGODARAAKASH212 (07.03.2024
[IDISTRICT JUDGE, JANR VS SONU CHAUHAN & ANR [SEHRAWAT  |9818150883 (@GMAIL.COM
ICOMMERCIAL
ICOURT-03
614 ICOMMERCIAL SUIT CS(COMM) 145/2024 07.03.2024 IM/S GONSAI LOGISTICS PVT LTDISH. RAKESH|9868040826, ISHARMARAKESHA [06.03.2024
VS M/S VASTRAM FASHION LLP &KUMAR 0818666198 IDV1@GMAIL.COM
IORS ISHARMA
614 ICOMMERCIAL SUIT ICS(COMM) 152/2024 12.03.2024 ICANARA BANK VS VIRGINIA[SH. SUMIT9873245548, IVIRMANILAWCO@ [11.03.2024
IEMMANUEL IVIRMANI 0873245547 IGMAIL.COM
614 IARBITRATION OMP(I)(COMM) 7/2024 07.03.2024 IM/S LEASE PLAN INDIA PRIVATESH. ATUL7827403519 JAKHILESH.PRADHA|05.02.2024
ILTD VS RUDRAKSH PHARMAKUMAR IN@YAHOO.COM
IDISTRIBUTOR IPANDEY
614 ICOMMERCIAL SUIT ICS(COMM) 141/2024 06.03.2024 IPUNJAB NATIONAL BANK VS RAM[SH. ARUN|8586863313, ICONNECT@SNSLEG29.02.2024
[KISHAN & ORS IKUMAR 0312400295 AL.IN
ISHUKLA
614 IARBITRATION OMP(COMM) 8/2024 03.04.2024 IDELHI DEVELOPMENT|SH. NAKULj9953992233 INAKUL.AHUJA@YM|22.03.2024
AUTHORITY VS M/S SUBHASHAHUJA AIL.COM
ICHANDER
614 ICOMMERCIAL SUIT CS(COMM) 178/2024 04.04.2024 ICENTRAL BANK OF INDIA VS MRJSH. SUBODH[9811375940 IADVSUBODHKUMA [26.03.2024
RAHUL KUMAR & ANR KUMAR SINGH IRSINGH@GMAIL.C
OM
614 ICOMMERCIAL SUIT ICS(COMM) 167/2024 21.03.2024 INISHANT OBEROI & ORS VSSH. NAMAN9999279361 IKUNAL.NEGI@HOT |06.03.2024
WEALTH WALLET & ORS IGAUBA / SH, IMAIL.COM
KUNAL NEGI
614 ICOMMERCIAL SUIT CS(COMM) 180/2024 30.03.2024 [UNION BANK OF INDIA VS MOOLSSH. RAVI9911118926 JADVOCATERAVI79 [24.03.2024

(@GMAIL.COM




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

614 ICOMMERCIAL SUIT CS(COMM) 141/2024 5.032024 ISTATE BANK OF INDIA VSSH. BIPLAB|9811767517 IADVOCATEBKM @G [28.02.2024
RISHABH GOEL UMAR IMIAL.COM
IMUKHERJEE
614 ICOMMERCIAL SUIT ICS(COMM) 165/2024 21.03.2024 ISTATE BANK OF INDIA VSSH.A.K.ROUT 9999132159 JAKROUTADVOCATE16.03.2024
IRAVINDER NATH DWIVEDI (@GMAIL.COM
614 ICOMMERCIAL SUIT ICS(COMM) 166/2024 21.03.2024 SHREE SHYAM CORPORATESH. R. L[9213163188 IRLMISHRA2 @GMAI[18.03.2024
SERVICES VS TURBO MEGHAMISHRA IL.COM
JAIRWAYS PVT LTD
614 ICOMMERCIAL SUIT CS(COMM) 135/2024 05.03.2024 ADVATAGE VS LEELA TRENDZMS. 8800802195, IMEENAKSHISANGR [02.03.2024
IPVT LTD IMEENAKSHI (9266060127 A@GMAIL.COM
ISALARIYA
614 IEXECUTION (COMM) [Execution (Comm.)/37/2024 |05-03-2024 IM/S WELCOM GROUP CGHS LTDMR. ABHIJEET|9971004514 labhijit@legalscriptur [21.02.2024
Vs M/S OMSTARMITTAL les.com
ICONSTRAUCTION P. LTD
614 [EXECUTION (COMM) [Execution (Comm.)/38/2024 |06-03-2024 [Bg Beverages Ltd Vs Uma Sawhney [MR. ROHIT|9911557338 officeofrohitbharadw [05.03.2024
IBHARDWAJ laj @gmail.com
614 [EXECUTION (COMM) [Execution (Comm.)/39/2024 [06-03-2024 IM/s Sunstar Enterprises Vs M/sMR. SAMEER9999918302 ISAMEER.SIDHAR@ [04.03.2024
Onyx Enterprises ISIDHARR IMETROPOLITANLE
IGAL.IN
614 [EXECUTION (COMM) [Execution (Comm.)/40/2024 |06-03-2024 Alp Security Services Ltd Vs YuantaiMR. SYED|9873137157 INOOR.SYED878@G [27.02.2024
[nternational Supply ChainNOORUZZAMA IMAIL.COM
[Management Pvt Ltd
614 I[EXECUTION (COMM) [Execution (Comm.)/41/2024 [06-03-2024 IM/s Sunstar Enterprises Vs M/sMR. SAMEER9999918302 ISAMEER.SIDHAR@ [02.02.2024
[Future Sports ISIDHARR IMETROPOLITANLE
IGAL.IN
614 [EXECUTION (COMM) [Execution (Comm.)/42/2024 [06-03-2024 IM/s Navya Textiles Vs M/s AdareshMR. SAMEER9444446565 ISAMEER.SIDHAR@ [23.01.2024
Outfit ISIDHARR IMETROPOLITANLE
IGAL.IN
614 [EXECUTION (COMM) [Execution (Comm.)/47/2024 [13-03-2024 [Educomp Solutions Limited Vs RaoMR. S.9910709316 KUMARPRIYADARS [11.03.2024
[Mohar Singh Memorial PubligPRIYADARSHA [HAN@GMAIL.COM
ISchool IN KUMAR
614 IARBITRATION OMP(COMM) 3/2024 04.03.2024 ISHILPA VERMA VS HDFC IMR. GAGAN/0811293938 gagankumarsinghal(af29.02.2024
IKUMAR yahoo.com
ISINGHAL
614 ICOMMERCIAL SUIT CS(COMM) 149/2024 12.03.2024 [PUMA SE VS ASHOK KUMAR IMR. GAUTAM9999306881 [EDUCATION.LEGAL|08.03.2024
IBHASIN (@OUTLOOK.COM




S.No Court

49 ISH.
IPANDIT,
JUDGE,

ICOURT-03

RAKESH]
DISTRICT|

ICOMMERCIAL

District

outh-West

Court Room

09

Case Type

ICommercial Suit

Case Number

CS (COMM)/144/24

Date
Registration

07.03.24

Name

IM/S FIRE ENGINEERING;
TECHNOLOGY VS M/S TECHART]
ISOFTWARE SOLUTIONS PVT LTD|
& ORS

ofPetitioner Name VS RespondentAdvocate

ISH. RAVIKAN

Advocate
Number

0540222267

MobileAdvocate email id

ravikantlaw@gmil.co
m

Date of e-
filing

509 ICommercial Suit [EX (COMM)/43/24 07.03.24 ISOFTWARE TECHNOLOGY PARKSSH. ANKUR9810088832 lankusoodoffice@gma
IOF INDIA VS LI TECHNOLOGIESSOOD fil.com
IPVT LTD
509 ICommercial Suit CS (COMM)/148/24 11.03.24 IPUMA SE VS ASHOK KUMAR ISH. NAVLIN|9999093893 eludication.legal@out
ISWAIN 9999306881 look.com
509 Commercial Suit CS (COMM)/153/24 12.03.24 ISATYA NARAYAN SHARMA VS[SH. ASHISH[9999468603 lashishchauhan@akas
WOLFONE PROJECTS (OPC) PVIICHAUHAN/ sociates.org.in
ILTD.
ISH.KUSHAGRA
BANSAL
509 Commercial Suit CS (COMM)/154/24 12.03.24 IM/S GONSAI LOGISTICS PVT LTDSH. = RAKESH|9868040826, sharmarakeshadvi@g]
THROUGH AUTHORISEDIKUMAR 081666198 Imail.com
IREPRESENTATIVE Vs M/SSHARMA
IDALMIA POLYMERS LLP AND ORS]
ITHROUGH ITS|
IPARTNER/AUTHORIZED
509 ICommercial Suit CS (COMM)/162/24 20.03.24 IGEE TEE TRADING CO. VS SHREE[SH. KSHITIj9927020390 -
IBALAJI AUTO ELECTRIC WORKS JAGGARWAL
509 ICommercial Suit CS (COMM)/164/24 21.03.24 ISTATE BANK OF INDIA VSSH.AKROUT (9999132159 lakroutadvocate@gma
ISANTOSH THAKUR lil.com
509 Commercial Suit OMP(COMM)/6/24 23.03.24 ISHYAM PRAKASH YADAV VS M/S[SH. SUDHIR(9899409082 sudhirroy1970@yaho
JAAR KAY FIN-LEASE PVT LTD IKR. ROY lo.com

Total

1414




ist of cases where e-Payment of Court fees was made during the month of March-2024.

District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

ISH. SANJEEV KU ICentral [301, ExtensionRecovery ICS COMM-01-03-2024  [[CICI BANKMANISH [9213905829 [manish@Kklfindil10.06.2022
IAGGARWAL, DISTRICT] Block, Ti| 321/2024 ILIMITED VSDEWAN la.com
PUDGE (COMMERCIAL [Hazari Courts,| ISHARDA
ICOURT)-01 IDelhi IDEVI
IAGGARWAL
1301, Extension[Recovery ICS COMM-{11-03-2024 IANIL KUMARSATISH 10811923332 satishkrm@gm [03.02.2023
[Block, Ti| 347/2024 IRAM VSKUMAR lail.com
[Hazari Courts,)| [VIVID INDIA|
IDelhi IADVERTISIN
IG AND|
IMARKETING
1301, Extension|Recovery ICS COMM-15-03-2024  |PUNJAB INUPUR 10958147600  [nupurshuklaoo [26.02.2024
Block, Tis| 365/2024 INATIONAL  |[SHUKLA (@gmail.com
[Hazari Courts,)| IBANK VS M/
IDelhi IOM
[ENGINEERIN
IG WORKS
301, Extension|Recovery ICS COMM-15-03-2024  [BJAIN IROHIT 810 932127  [rohit@psklegal [04.03.2024
[Block, Tis| 366/2024 IPHARMACEU [SINGH lassociates.com
[Hazari Courts,)| [TICALS PVT|
IDelhi ILTD VS RAI
IAGENCY AND|
JANR
1301, Extension[Recovery ICS COMM-{15-03-2024 STATE BANK|SIDDHART 18586241637  [sidharthsingh@[07.03.2024
IBlock, Tis| 367/2024 |OF IH laol.comgmail
[Hazari Courts,)| [[INDIAVSHITE|
IDelhi ISH KUMAR
1301, Extension[Recovery ICS COMM-16-03-2024 [PARVEEN ISUNIL 10971287776 [ADVSUNILSIN [06.10.2023
[Block, Tis| 1375/2024 KUMARCHHA|SINGH IGHP@GMAILC
[Hazari Courts,) IBRAVSHARD IOM
[Delhi [ESH KUMAR]
JARORA
1301, ExtensionfRecovery ICS COMM-22-03-2024  [M/s BlugDHARMEN (9811534488  |dharmenderaza[16.01.2024
[Block, Tis| 396/2024 IDiamond ~ VY§DER AZAD [d@yahoo.com
[Hazari Courts,| IM/s Man
[Delhi [Plastic Store
1301, ExtensionfRecovery ICS COMM-23-03-2024  [Punjab IKARTIKAD (8860508611  [consultexpertg [08.03.2024
[Block, Tis| 399/2024 INational BanKHIKAR 99@gmail.com
[Hazari Courts,| Vs Fshf
[Delhi [Marketing
IAndServices

2 [SH. RAJESH KUMAR(Central pnil
IGOEL, DISTRICT JUDGEH
COMMERCIAL COURT)

o2
I3 [SH. ILLA RAWAT,Central [303, ExtensionSuit fonCs COMM]|02.03.2024 [SUPER INDIAMEENA 10811047445  [MCSADOVCAT [20.02.2024
IDISTRICT JUDGE,| Block, TisRecovery 323/2024 ISHOE ICHAUDHA [E@GMAIL.CO
COMMERCIAL COURT) [Hazari Courts,| IMATERIAL |[RY M
o3, TIS HAZARI COURT,| IDelhi V/S LALSHARMA
IDELHI IMOHAMMAD
IAMARDEEP
InaTrTza
1303, ExtensionSuit forlCS COMM-14.03.2024 INAWAL INAIEM  J|8882634192 |JURIS.LAWJU [21.02.2024
[Block, Tis[Recovery 1357/2024 IKHERA I[HEENA ISHA@GMAIL.
[Hazari Courts,)| (@NAWAL ICOM
[Delhi IKISHORE V/§
IBABY KHERA
1303, ExtensionfSuit fonCs COMM-H15.03.2024 INEERAJ U K A &9953283177 JKA.LEGAL@GNOT FILED
[Block, TisRecovery 1369/2024 ISINGHAL,  [ASSOCIATE IMAIL.COM
[Hazari Courts,) IPROP. M/SS
IDelhi ICRAZY
ICREATION
IV/S M/§
oD
1303, ExtensionSuit fonCs COMM-{16.03.2024 JARUN RANAC.P TYAGI (9810231866 [CPTYAGI54@G(15.03.2024
[Block, Tis[Recovery 378/2024 [V/S MCD IMAIL.COM
[Hazari Courts,)
IDelhi
1303, ExtensionSuit forCS COMM-19.03.2024 ISANDEEP ISADDAM (9650016144 [FREEDOMLA [NOT FILED
[Block, Tis[Recovery 384/2024 ICHAWLA  &HUSSAIN [WHOUSE49@
[Hazari Courts,| IORS V/S RK IGMAIL.COM
IDelhi AIN & ANR.




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

Extension|Suit forlCS COMM-27.03.2024 07.03.2024
Block, Tis[Recovery l405/2024 HANKAR IGUPTA
[Hazari Courts,| IKUMAR V/§
IDelhi IM/S  CAPRI|
IGLOBLE
[HOUSING
1303, ExtensionSuit forCS COMM-+27.03.2024 ISBI V/S RAMINAVEEN 9873003542 [NAVEEN_DIN [14.03.2024
[Block, Tis[Recovery l406/2024 ISUKHI IKUMAR IKAR16@YAHO
[Hazari Courts,) 0.COM
IDelhi
4 MS ANIL KUMAR(Central [304 IRECOVERY ICS(COMM)328/202(04.03.2024 [M/S SAKARNI|SH. 03127-69-327 [MAYANK@VE [09.10.2023
[SISODIA, DISTRICT] [EXTENSION l4 IPLASTER [PRADEEP IRTICALLEGAL
PUDGE, COMMERCIAL [BLOCK INDIA PVTIKR .COM
ICOURT-04 ILTD VSJAGGARWA
ISHREE IL
[MOHAN
TIATTNITA DY
1304 IRECOVERY ICS 28.03.2024 IRAKESH ISATYENDE [9811161525 ISKSINGH16@ [22.03.2024
[EXTENSION (COMM)409/2024 IKUMAR GOEIJR KUMAR] IGMAIL.COM
[BLOCK S. MCD AND[SINGH
IANR
5 [SH. UMED SINGHICentral o5 RECOVERY _ |CS COMMJ05.03.2024  [M/S _ VIERA| 0810099445
IGREWAL DISTRICT| [EXTENSION 1335/2024 [ELECTRONIC
PUDGE (COMMERCIAL [BLOCK S PVT. LTD.
ICOURT)-05
Bos RECOVERY _ |CS COMMJ15.03.2024  [HAMDARD 9718209970
[EXTENSION 370/2024 [INATIONAL
[BLOCK I[FOUNDATION]
/S HEALTH|
ICARE
1305 IRECOVERY ICS COMM-{15.03.2024 [BJAIN 10910343564
[EXTENSION 371/2024 IPHARMA
[BLOCK [CREATIONS
PVT. LTD. V/§
JAROGYA
I[HOMEOPATH
o
1305 IRECOVERY ICS COMM-{20.03.2024 IBHAGWAN 811506620
[EXTENSION 389/2024 ISING v/
[BLOCK [RAVI
1305 IRECOVERY ICS COMM-22.03.2024 [ADITYA 112574762
[EXTENSION 1395/2024 INFOTECH
[BLOCK ILTD. V/S
1305 IRECOVERY ICS(COMM)249/202[16.02.2024 IPAWAN IKSHITLJ 876546372  |[KSHITIJMATH|23.04.2024
[EXTENSION 14 IKUMAR J[UR29@GMAIL,
[BLOCK [BHARARA VS| [VCOM
ISANJEEV
IKUMAR
ICHHATWAL
6 |MS. BARKHA GUPTA,Central Y410 ICS  (COMM)/|364/2024 [15-03-2024 IM/S SHAKTISH. 10910878747 aatika@gmail. [29-01-2024
IDISTRICT JUDGE, ISUIT FOR| [TRADING CO.PANKAJ lcom
COMMERCIAL COURT) IRECOVERY [VS. M/SKUMAR
IROYAL IVERMA
[[INTERNATIO
[NAL
k1o ICS  (COMM)/|356/2024 14-03-2024 [M/S SEHGALSH. AMIT0555313690 |AMITNAGAR4 [29-02-2024
ISUIT FOR| ICAPS VS. M/SINAGAR 91991@GMAIL.[14-03-2024
[RECOVERY [FRIENDS ICOM
IKART
k1o ICS  (COMM)/|326/2024 l04-03-2024  [VIKRAM SONISH. SANJAY|9818336108  [SANJAYK.ADO [14-02-2024
ISUIT FOR| [VS. ABHINAVIKUMAR [VOCATE@GM
IRECOVERY IPRAKASH IMISHRA |AIL.COM
uio ICS  (COMM)/|340/2024 07-03-2024  [KAVITA ISH. 19971625140  JADVCHIRAGJ |04-03-2024
ISUIT FOR| IAGGARWAL |CHIRAG JAIN@GMAIL.C
IRECOVERY S. M/SJAIN OM
[U/S6 [SEHGAL
ISONS & ORS.
uio ICS (COMM) 1350/2024 11-03-2024 [HECTOR ISH. 10654978446 |CHESTLAW@Cj29-02-2024
IBEVERAGES [MANISH [HESTLAW.CO [01-03-2024
IPRIVATE IDHIR M
[LIMTIED VS|
IDS DRINKS &
IBEVERAGES




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

ICS (COMM) 356/2024 14-03-2024 [M/S SEHGA . 19999965676  [AmitNagar4919[29-02-2024

ICAPS VS. M/SINAGAR 91@gmail.com [14-03-2024
[FRIENDS
IKART

k1o ICS (COMM) 1364/2024 15-03-2024 IM/S. SHAKTISH. 10999661286 aatikaa@gmail29-01-2024
[TRADING CO.PANKAJ .com
S. M/SJKUMAR
[ROYAL [VERMA
[NTERNATIO
INAL

k1o ICS (COMM) 387/2024 20-03-2024  [RAJIV ISH. 10868364837  [bdsharmaadvig[i3-03-2024
IKUMAR VS/BRAHAMA 6@gmail.com

VAWAHAR DU
ILAL VOHRA (SHARMA

u1o ICS (COMM) l404/2024 27-03-2024 HRI ISH. K.K[9811062684  [kishore.srivas@]06-03-2024
AMEER ISRIVASTAV lgmail.com
ETH VSiA
IM/S. SHREH
RAMA
ISANITARY &
hrapnuUADD
[ |SH. MUKESH KUMAR|Central [COURT ROOMCIVIL SUIT __ [OMP(1) COMM[01.03.2024 _ [UTKARSH  |LIPIKA 0560425989  [support@arvia [NA
IGUPTA, DISTRICT JUDGE,| 302 125/2024 ISMALL ISHARMA chambers.co
ICOMMERCIAL COURT-07 IFINANCE Im
IBANK VS AASY|
[MOHAMMAD
ICOURT ROOM|CIVIL SUIT ICS(COMM) 04.03.2024  [M/S JYOTIARJUN 10899500164  [arjunsanjay24 [06.02.2024
1302 331/2024 IRUBBER ISANJAY (@gmail.com
[UDYOG
(INDIA ) LTD|
VS M/
ISHREECHAK
DA
ICOURT ROOM|CIVIL SUIT IOMP(I) COMM]|04.03.2024 [HDFC BANK|ANISH 0811452022  |Anish_bhola17 [NA
1302 117/2024 ILTD. VSBHOLA (@yahoo.com
IAMAN GUPTA|

ICOURT ROOM|CIVIL SUIT IMISC. DJ 160/2024[05.03.2024 [CANARA IAMRIT [7503000714 [associateskklaw[NA
302 IBANK VS M/SSINGH (@gmail.com
ISAT FASHIONKHALSA
IAND

IDESIGNING

ICOURT ROOM|CIVIL SUIT ICS(COMM) 07.03.2024 IM/S [VIKAS 999010507  [jurislaw@outlo [23.02.2024
1302 339/2024 JAINSONS [INAGWAN lok.com
[INTERNATIO
INAL Vs
IAMEREX PVT|
ILTD.

ICOURT ROOM[CIVIL SUIT ICS(COMM) 12.03.2024 ISMARITIVY [ANURAG [7065207245 [sanjeevguptags3 [NA
1302 351/2024 ILABS M. (@gmail.com
[PRIVATE LTD {KATARKI
S AVA|
[MERCHANDI
ISING

oAt rrrraare
ICOURT ROOM[CIVIL SUIT ICS(COMM) [15.03.2024 IM/S BHARATINIKHIL 10899836932 [snassociates73 [07.03.2024
1302 1363/2024 IBHAWAN VSYTRIPATHI (@gmail.com
IDEEPAK

ICHATURVEDI

ICOURT ROOM[CIVIL SUIT ICS(COMM) [15.03.2024 JARUN ISATISH [7042198312 linfo@centuryla [12.03.2024
1302 1372/2024 ISHARMA VSPRAKASH [wiirm.in
IALOK IGUPTA
ISHARMA

ICOURT ROOM[CIVIL SUIT IOMP(I) COMM]15.03.2024 [HDFC BANKJANISH 10811452022  |Anish_bhola17 [NA
1302 183/2024 ILTD. VS AMITIBHOLA (@yahoo.com
IRANA

ICOURT ROOM[CIVIL SUIT IOMP(I) COMM]15.03.2024 [HDFC BANKJANISH 10811452022  |Anish_bhola17 [NA

1302 182/2024 ILTD. VSBHOLA (@yahoo.com
ILALIT
ISRIVASTAVA

ICOURT ROOM[CIVIL SUIT IOMP(I) COMM]|15.03.2024 [HDFC BANKJANISH 10811452022  |Anish_bhola17 [NA
1302 184/2024 ILTD. VS RAVIBHOLA (@yahoo.com
IPARKASH
WAIN




District

Court Room
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Case Number
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Advocate

Advocate
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ROOMICIVIL SUIT IOMP(I)COMM 18.03.2024 [TATA IMAYANK 0873347330 |mayank_mahaj
1302 l212/2024 [IMOTORS [MAHAJAN lanos@yahoo.cof
IFINANCE m
ILTD. \E
[MARUDHAR
[TRANSPORT
ICOURT ROOM[CIVIL SUIT IOMP(I)COMM 18.03.2024 [TATA IMAYANK 0873347330 |mayank_mahaj[NA
1302 213/2024 IMOTORS [IMAHAJAN lanos@yahoo.cof
IFINANCE Im
ILTD. VS ANIL
IKUMAR
ICOURT ROOM|CIVIL SUIT IOMP(I)COMM 18.03.2024 [TATA IMAYANK 0873347330 |mayank_mahaj[NA
1302 214/2024 IMOTORS IMAHAJAN lanos@yahoo.cof
IFINANCE LTD| Im
S  RAKESH]
[TRIPATHI
ICOURT ROOM|CIVIL SUIT IOMP(I)COMM 18.03.2024 [TATA IMAYANK [9873347330  |mayank_mahaj [NA
1302 215/2024 IMOTORS IMAHAJAN lanos@yahoo.cof
IFINANCE Im
ILTD. VS
IAMEENA
RUIDAR
ICOURT ROOM|CIVIL SUIT IOMP(I) COMM]|19.03.2024 [TATA IANISH 0811452022  |Anish_bhola17 [NA
1302 235/2024 ICAPITAL IBHOLA (@yahoo.com
ILTD.VS GURU|
IKIRPA MINES|
JAND
ICRUSHERS
[COURT ROOM[CIVIL SUIT __ [OMP(I)COMM 2.03.2024 ATA [ANISH 0811452022 |Anish_bhola17 [NA
1302 257/2024 ICAPITAL LTD/BHOLA (@yahoo.com
VS SUBHASH|
IKUMAR
ICOURT ROOM|CIVIL SUIT ICS(COMM) 27.03.2024 IM/S  ADITYAAMIT 10871291420  [jurisprudenceo [19.03.2024
1302 l403/2024 INFOTECH [KUMAR 11@gmail.com
ILTD VS ASHA[SINGH
IDEVI
8 [SH. AMIT KUMAR,Central [308EXTENSIO [TRADE MARK|CS 04.03.2024 ILEVI IPRAMOD 810481016  [mail@legest.co [01.03.2024
IDISTRICT JUDGE, IN BLOCK THC [ACT (COMM)/327/2024 ISTRAUSS COJ[KUMAR Im
ICOMMERCIAL COURT-08 VS ASHOK[SINGH
IKUMAR
1308EXTENSIO [RECOVERY ICS (COMM)[04.03.2024 IKRISHYACHA [AKSHAY 811783019 lakshay.goel10@[01.03.2024
IN BLOCK THC 1329/2024 IRYA IGOEL gandassociate:
[TECHNOLOGI] L in
[ES PVT LTD|
VS SPG|
ICONSUMER
lppAnremne
1308EXTENSIO [COPYRIGHT [CS (COMM)05.03.2024  |LOREAL  SASHRAVAN [6201970125  [rishi@unitedan [04.03.2024
INBLOCK THC [ACT & TRADH334/2024 VS ASHOK|BANSAL dunited.com
[MARK IKUMAR
0 [SH. DEEPAK GARG,Central il
IDISTRICT JUDGE,
ICOMMERCIAL COURT-09
1o [SH. AJAY PANDEY ,Central nil
IDISTRICT JUDGE,
ICOMMERCIAL COURT
i1 [SH. SANJAY SHARMA [Central [COURT ROOMICS (COMM) ICS [01-03-2024 _ [Kailash ChandSUMIT 19999590009 [advranasumit@|28.02.2024
IDISTRICT JUDGE, 1310 (COMM)/322/2024 IGupta And AnijRANA(P), lgmail.com
ICOMMERCIAL COURT s Vikram|
[Ujjainwal
ICOURT ROOMCS (COMM) ICS 06-03-2024 R K[SUNIL 10810901129 ladvocatesunilgof27.02.2024
1310 (COMM)/337/2024 IManchanda VSGOYAL al@gmail.com
[Mewar  High
[Tech
[Engineering
ILimited
ICOURT ROOMCS (COMM) ICS 07-03-2024  M/s AgricoKunal 0717468652  [Kunalmadan@ |05.03.2024
1310 (COMM)/343/2024 |Organics ~ VgMadan(P), lkmalanoffice.co
IM/s Pax Che Im
ILimited  And|
[ors
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Advocate
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Number

Advocate

Court Fees

IKHAN

ROOMCS (COMM) ICS 11-03-2024 IM/s ShaktifPankaj 19910878747 129.01.2024
1310 ((COMM)/348/2024 [Trading Co VsgKumar
IM/s BoutiqueVerma(P),
Spirits Pvt Ltd
ICOURT ROOMCS (COMM) ICS 11-03-2024 IM/s Beauty ArtBharat 19268300000  [bharat.guptarkefo1.03.2024
1310 ((COMM)/349/2024 [Prints  IndiaPrakash(P), lo@gmail.com
IPvt Ltd Vs M/
[Zaoopi
Infotech  Pvif
ILtd
ICOURT ROOMCS (COMM) ICS 12-03-2024 ISmt NeerajShailendra 9810076766 |- [16.02.2024
1310 (COMM)/354/2024 [Nagpal IBabbar(P),
[Proprietor  Off
IM/s Arju
[Enterprises V:
ISmt Nimmif
ICOURT ROOMICS (COMM) ICS 13-03-2024  |M/s Snv ImpexDharmender(9811534488  |dharmenderazalt6.01.2024
310 (COMM)/355/2024 Vs M/s ManiAzad [d@yahoo.com
[Plastic Store
ICOURT ROOMCS (COMM) ICS 14-03-2024 [Bharati [NIKHIL 10899836932  [nikhilyripathi6 [07.03.2024
1310 (COMM)/360/2024 [Bhawan VSTRIPATHI( I3@gmail.com
Sanjay KumarfP),
[Upadhaya
[Prop  Sanja
[Book Depo
ICOURT ROOMCS (COMM) ICS 14-03-2024  |Woodland IPOONAM [9811149832 llaupoonam180 {25.09.2023
1310 (COMM)/362/2024 (Aero Club)LAU(P), (@gmail.com
Pvt  Ltd V:
[Montosa
[Lifestyle And|
|Anr
ICOURT ROOMCS (COMM) ICS 19-03-2024 [Bank OffUmesh 10910568669  [advumeshjoshi [15.03.2024
1310 (COMM)/385/2024 [Baroda VeJoshi(P), (@gmail.com
[Ranjeet Kumas
[Thakur
ICOURT ROOMCS (COMM) ICS 19-03-2024 Din Dayal VsgMukesh 10899030102  [advmukeshshar|o7.03.2024
1310 (COMM)/386/2024 IShakti TradingSharma Ima@yahoo.com|
ICo
ICOURT ROOMCS (COMM) ICS 20-03-2024  [State Bank OffNirmal 953128141 lamb.nirmal@g [14.03.2024
1310 (COMM)/391/2024 India VgKumar(P), Imail.com
[Yatinder Singh
ICOURT ROOMICS (COMM) ICS 21-03-2024 IMs Delta OnlLalit 10958710071 jagdishkverma2(05.12.2023
1310 (COMM)/392/2024 ISystem VgKumar(P), loo9@gmail.co
|Gautam m
[Healthcare and|
|[Anr
ICOURT ROOMICS (COMM) ICS 06-03-2024  [Rohit Jain VSShlok Suden [8800669576 |§hloksuden@g 07.03.2024
1310 (COMM)/402/2024 [Sachin Jain imail.com
12 [SH. RAVINDER BEDI,Central lj01 IOMP (I) COMM [126/2024 01.03.2024 TATA IANISH 0811452022  JANISH_BHOL [N.A
[DISTRICT JUDGE, ICAPITAL LTD/BHOLA |A17@GMAIL.C
ICOMMERCIAL COURT V/S UMED| IOM
ISINGH
ko1 MP (I) COMM [124/2024 01.03.2024 [UTKARSH ARV 0821584944 [INFO@ARVLA [N.A
ISMALL ICHAMBERS [WCHAMBERS.
IFINANCE IOF LAW ICOM
BANK  V/§
JAAS
[MOHAMMAD
o s
ro1 MP (I) COMM [141/2024 04.03.2024 [HDFC BANKIANISH 10811452022  |ANISH_BHOL [N.A
ILTD. V/SBHOLA |A17@GMAIL.C
ISANJAY IOM
[BANSAL
ko1 [OMP (I) COMM [149/2024 05.03.2024 [TATA IANISH 10811452022 JANISH_BHOL [N.A
ICAPITAL LTD/BHOLA |A17@GMAIL.C
/S SUHAIY OM




District Court Room
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Case Number

Date

ofPetitioner

Registration Name VS
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Name

Advocate

Advocate
Mobile
Number

Advocate

Court Fees

ko1 MP (I) COMM [155/2024 06.03.2024 [TATA IMAYANK [0873347330 [MAYANK_MA
[MOTORS [MAHAJAN IHAJANO5@YA
IFINANCE I[HOO.COM
ILTD. v/§
IPEPFUELS
[TECHNOLOGI]

ko1 ICS (COMM) 1338/2024 06.03.2024 M/S S.KJROHIT 0810189223 IROHIT1996VA [13.02.2024
[EDUCATION [VASHIST ISHIST@GMAI
IPVT. LTD V/§ IL.COM
IAZEEM
[HAIDER &
JORS.

o1 ICS (COMM) 352/2024 12.03.2024 ICANARA IPRATAP IPRANA25000 (07.03.2024
[BANK V/SCHANDRA (@GMAIL.COM
ISATISH IRANA
ISINGHAL

ko1 [OMP (I) COMM [185/2024 [15.03.2024 [HDFC BANKJANISH 0811452022  |JANISH_BHOL [N.A
ILTD. V/SBHOLA |A17@GMAIL.C
IPAPPAN IOM
IPREMCHAND
& ANR.

ko1 [OMP (I) COMM [186/2024 [15.03.2024 [HDFC BANKJANISH 0811452022  |JANISH_BHOL [N.A
ILTD. V/SBHOLA |A17@GMAIL.C
IRADHA OM
[NAHAR
ISINGH

ko1 [OMP (I) COMM [187/2024 [15.03.2024 [HDFC BANK|ANISH 0811452022  |JANISH_BHOL [N.A
ILTD. V/S JAIBHOLA |A17@GMAIL.C
IBHAGWAN IOM

ko1 [OMP (I) COMM [188/2024 [15.03.2024 [TATA IMAYANK 9873347330 |[MAYANK_MA [N.A
IMOTORS IMAHAJAN IHAJANO5@YA
[FINANCE [HOO.COM
ILTD. v/
[VISHESH
IDUBEY

ko1 [OMP (I) COMM [189/2024 [15.03.2024 [TATA [IMAYANK 873347330 [MAYANK MA [N.A
IMOTORS IMAHAJAN HAJANO5@YA
[FINANCE [HOO.COM
ILTD. v/
[MOHD.
JAVED

ko1 ICS (COMM) 1381/2024 19.03.2024 ISTATE BANKAMIT [7838773507  |[SINGHAMIT00/|04.03.2024

F INIDA V/SKUMAR [71@GMAIL.CO

PITENDER  [SINGH M
ISINGH

ko1 IOMP (I) COMM |227/2024 19.03.2024 [TATA IANISH 811452022  [ANISH_BHOL [N.A
ICAPITAL LTD/BHOLA |A17@GMAIL.C
V/S RAM| oM
IKHILADI AND|
IJANR.

o1 [OMP (I) COMM [228/2024 [19.03.2024 [TATA IANISH 0811452022  |JANISH_BHOL [N.A
ICAPITAL LTD/BHOLA |A17@GMAIL.C
V/S SHIV| IOM
IDAYAL AND|
JANR.

ko1 IOMP (I) COMM |229/2024 19.03.2024 TATA IANISH 0811452022  JANISH_BHOL [N.A
ICAPITAL LTD/BHOLA |A17@GMAIL.C
V/S oM
IBHUMISHAK
([T  NIRMAN|
IPVT. LTD)
AN AN

uo1 ICS (COMM) 382/2024 [19.03.2024 [HERO IPRAMOD 9718209970  |AASTHA@THE|15.03.2024
[[NVESTCORP [KR. SINGH ILEGIST.COM
IPVT. LTD. V/§
IASHOK
IKUMAR

ko1 MP (I) COMM [244/2024 21.03.2024 [HDFC BANKJANISH 10811452022 JANISH_BHOL [N.A
ILTD. V/S RAJBHOLA |A17@GMAIL.C
IKUMAR OM

ko1 [OMP (COMM) [22/2024 16.03.2024 IBKC IPTYUSH [8860459079 |JADVPIYUSHPAN.A
IGARMENTS |[PAHUJA [HUJA@GMAIL)

/S UGR! .COM

ICAPITAL LTD.|




District Court Room

ko1

Case Type

MP (I) COMM

Case Number

252/2024

Date
Registration Name

ofPetitioner

Advocate
VS

Respondent

Name

22.03.2024 [TATA

ICONSTRUCTI

IANISH

ICAPITAL LTD/BHOLA

Advocate
Mobile
Number

10811452022

Advocate

JANISH_BHOL
A17@GMAIL.C
oM

Court Fees

lo1

MP (I) COMM

[254/2024

[22.03.2024 [TATA
/S G

ISINGH

IANR.

IANISH

ICAPITAL LTD/BHOLA

URDE
&

10811452022

[ANISH_BHOL
|A17@GMAIL.C
oM

lo1

ICS (COMM)

397/2024

[22.03.2024

ISINGH

[MUKESH
ICHAND  V/SCHAND
IPARAMJIT

JANJALI

& ORS,

10871173980

[ANJALICHAN
D9876@GMAI
L.COM

[11.03.2024

lo1

IMISC DJ

[221/2024

22.03.2024 M/S

/S
(GATI-

[EXPRE:

IKINTESTSU

SURYANAVIN

IROSHNI LTD{KUMAR

M/

SS

10810236867

ICONTACTUS@
JAKJLAW.IN

IN.A

[OMP (COMM)

[23/2024

[21.03.2024

e

[BUSTNESS
IOCTANE
SOLUTIONS
PVT LTD. V/§
INEOGROWTH]|
ICREDIT  PVT|

IRASHMI
ISINGH

8368980930

IN.A

ko1

[EXECTION
(coMM)

112/2024

14.03.2024 M/S
INIVAS

V/s

IN OF D

[MUNICIPAL
ICORPORATIO

RAMAVINASH
GOELKR.
[TRIVEDI

ELHI

0871441764

IAKTRIVEDILA
[WOFFICES@G
IMAIL.COM

IN.A

ko1

ICONTEMPT
IPETITION
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ko1
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16.03.2024 ISTATE

M/S
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AADINATH
[TRADERS
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SHRI|

[cS (ComM)

lko7/2024

27.03.2024 ISTATE
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BANKIAMIT
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ko1
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H. SANJEEV KUMARCentral
INGH, DISTRICT JUDGE,|
ICOMMERCIAL COURT

lio2

ICIVIL

Cs
(COMM)/336/2024

06-03-2024

IStar

[Fashion

Manshu AroraAKASH
Vs M/s RockDEEP(P),

9

0811433605

bhupindermeht
lanig@gmail.co
m

22-02-2024

o2

ICIVIL

cs
(COMM)/333/2024

[Hpl
[Power

l05-03-2024

Vs

Through  Itg
|Authorised
[Representative

1

ElectrigSunil Kumarj
LtdJaswal(P),

Krunal

10810210832

vijayprakashg6
82@gmail.com

[25-02-2024

[Execution
(Comm)/86/2024

D
04-03-2024  [M/S

[TURES
ILTD
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ICORPORATIO

I ADNDIIr
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Registration Name VS Mobile email ID
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ko2 ICS 07-03-2024  |Amit KhannalVikas 10811379676 ksbhtb@gmail [26-02-2024
(COMM)/341/2024 Vs RaginiBhatia(P), .com
IGupta
ko2 JARBITRATION [OMP (Djo5-03-2024  [Tata  CapitallANISH 10811452022 lAnish 27-02-2024
(COMM)/145/2024 ILtd Vs JitendeffBHOLA(P), [Bhola17@yahool
[Kumar .com
no2 IARBITRATION (OMP (Djo5-03-2024  [Tata  CapitalANISH 19811452022  [Anish 27-02-2024
(COMM)/146/2024 ILtd Vs VarunBHOLA(P), [Bhola17@yahool
Bisht .com
ko2 IARBITRATION [OMP (Djo5-03-2024  [Tata  Capital]ANISH 10811452022  |Anish 27-02-2024
(COMM)/144/2024 ILtd Vs ShahidBHOLA(P), [Bhola17@yahool
Ali .com
o2 JARBITRATION [OMP (Djo5-03-2024  [Hdfc Bank LtdANISH 0811452022  [Anish 01-03-2024
(COMM)/148/2024 [Vs Vinay MalikBHOLA(P), [Bhola17@yahool
.com
o2 IARBITRATION [OMP (Djo5-03-2024  [Hdfc Bank LtdANISH 0811452022  |Anish 01-03-2024
(COMM)/147/2024 Vs NaeemBHOLA(P), [Bhola17@yahool
[Mohd Saleem .com
ko2 MISC. [Misc DJ/162/2024 |05-03-2024  [ldfc First BankJatin 18860070760 [gs.lawattorney [02-03-2024
IAPPLICATION ILtd Vs SahilSethi(P), (@gmail.com
IGogia
o2 ICIVIL ICS 11-03-2024 IM/s VikaJASHUTOSH 8920569685  [ashutoshjainog [04-03-2024
(COMM)/346/2024 ISteel WAIN(P), ls@gmail.com
[Enterprises Vs
M/s Avol
[Steel
ICorporation
ko2 ICIVIL ICS 07-03-2024 IDevendra lseema 999903919  |--- 06-03-2024
(COMM)/342/2024 |Singh Vgkhatri(P),
[Novatrix
Designs  Pvi]
ILtd
oz ICIVIL ICS [12-03-2024 [UMESH JAINSATENDER [9811161525 sksingh116 @gm|06-03-2024
(COMM)/353/2024 Vs IKUMAR lail.com
IMUNICIPAL [SINGH(P),
ICORPORATIO
IN OF DELHI
Koz [EXECUTION  [Execution 13-03-2024  [M/s ArpifSHALU 9560905884  [vandyvb.16dec [05-03-2024
((Comm)/108/2024 [Electric Co VSKUMARI(P) (@gmail.com
[Municipal A
ICorporation Of}
Delhi
ko2 IARBITRATION |OMP 16-03-2024 IS IANUBHAV [8287077645 [shikharsrivasta [13-03-2024
(COMM)/21/2024 KrishnamurthyMEHROTR 20588 @gmail.
Vs Sbi CardgA(P), lcom
JAnd Payment:
[Services Ltd
o2 [EXECUTION  |Execution 15-03-2024 [Sanirish IANJALI 10810934875 |- 14-03-2024
((Comm)/113/2024 [Textile Vs ShriNEHRA(P),
[Vidur Khanna
lho2 JARBITRATION [OMP (Dfi5-03-2024  [Tata  MotoryMAYANK | Imayank _mahaj [14-03-2024
(COMM)/192/2024 [Finance Ltd V§MAHAJAN( lanos@yahoo.cof
[Aman IP), Im
[Enterprises
7785
ko2 IARBITRATION [OMP (Dfi5-03-2024  [Hdfc Bank LtdANISH 10811452022  [Anish 13-03-2024
(COMM)/193/2024 Vs Harshad [BHOLA(P), [Bhola17@yahool
[Verma .com




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile email ID
Respondent Number Court Fees
Name

o2 IARBITRATION [OMP (D15-03-2024 [Hdfc Bank LtdANISH 10811452022 Anish 13-03-2024
(COMM)/194/2024 [Vs Farooq Ali [BHOLA(P), [Bhola17@yahool
.com
lho2 JARBITRATION [OMP (Dfi5-03-2024  [Tata  Motor§MAYANK | Imayank _mahaj [14-03-2024
(COMM)/191/2024 [Finance Ltd V§MAHAJAN( lanos@yahoo.cof
Gajanand IP), Im

|Sharma 1120

lho2 JARBITRATION [OMP (Dfi5-03-2024  [Tata  Motor§MAYANK | Imayank_mahaj [14-03-2024
(COMM)/190/2024 [Finance Ltd V§MAHAJAN( lanos@yahoo.cof
[Nitin Prem/P), m
|Singh 9541
o2 ICIVIL ICS 18-03-2024  [Bank OfiGovind 19718618928  [govind19feb@g [14-03-2024
(COMM)/377/2024 [Baroda VgPandey(P), Imail.com
|Shashank
[Tripathy
[Proprietor M.
IS K
o2 IARBITRATION [OMP (Dj20-03-2024 Eata Capital ANISH 0811452022  |Anish 16-03-2024
(COMM)/243/2024 ILtd Vs MaxBHOLA(P), [Bhola17@yahool
Roadline  Pvt] .com
Ltd
o2 IARBITRATION [OMP (D[20-03-2024  [Tata  CapitalANISH 0811452022  |Anish 16-03-2024
(COMM)/242/2024 ILtd Vs Anuj  [BHOLA(P), [Bhola17@yahool

.com

4 [SH. ASHUTOSH KUMAR|West  [nil

IDISTRICT JUDGH
COMMERCIAL COURT)
5 [MS. HEMANI MALHOTRA [West 209 ICS(COMM) [55/2024 01.03.2024 DFC BAN%NISH 10650810426 |msvermachambje3-12-2023
IDISTRICT JUDGE [Extn Block .TD V! RMA lers@gmail.com
COMMERCIAL COURT)- VI
2 [DAGAR
ICS(COMM) |215/2024 02.03.2024 [PSA TIK F rIbajurist@gma [13-02-2024
[POLYMERS PAIALIK lil.com
[P LTD Vi
ATGUR
NGINEERI
G WORKS
ICS(COMM) [221/2024 05.03.2024 [STATE IV B.9811343911 [rbsamiyar.adv |08.02.2024
ANK OFSAMIYAR (@gmail.com
INDIA VS|
IANKUSH
ICS(COMM)  [|222/2024 05.03.2024 ISTATE BAN] IV B.9811343911 [rbsamiyar.adv |08.02.2024
OF INDIA VS/SAMIYAR (@gmail.com
[VINOD
IKUMAR RAJU
ICS(COMM) 235/2024 [12.03.2024 ISUPER INDIAIKARAN 9560985186  [mail ksadvocate29.01.2024
IPAPER PVT/SUNEJA ls@gmail.com
ILTD VS. AMIT|
IGOYAL
IOMP(I)/COMM |[73/2024 [13.03.2024 [HDFC BANKKUSUM 9599624216  fashim.bhatt17 [13.03.2024
ILTD VSBHATT (@gmail.com
IDEVANSHWA
[RT GAUSAIN
[CS(COMM) [266/2024 21.03.2024 [DALJEET |ANKIT 19953474180 [advankitbhutan(18.03.2024
[SABHARWA BHUTANI li@gmail.com
IL VS. DIVYA|
[FABRICS
IAND
[FURNISHIN
ICS(COMM) 270/2024 22.03.2024 PJITENDER [KARAN [9510167727 [advkaranvadhe [19.03.2024
IAHUJA VS.,VADHERA| la@gmail.com
WAGDISH
ICJHANDER
’BHALLA
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IMISC. DJj238/2024 26.03.2024 0560888723 [kaba krish@out|30.01.2024
(COMM) EKHRI VS.KALRA look.com
IG.J.
INTERNATI
IONAL
ICS(COMM)  [291/2024 |30.03.2024 [UNION IALOK 10911000126 [alokadv2001@g[28.02.2024
[BANK OFKUMAR imail.com
INDIA VS|
[LATIKA
WAISWAL
16 [SH. DIG VIJAY SINGH,West 203 [Recovery IOMP (Do1-03-2024  [Hdfc BanKMANISH  [9650810426 |msvermachamb
IDISTRICT JUDGE [Extn Block (COMM)/56/2024 ILimited VYSHANKER lers@gmail.com
COMMERCIAL COURT)- INazim Khan [VERMA(P),
103
[Recovery ICS 01-03-2024  [3s Pharma VgAjit k9871372113 lakadvocate776 |-
(COMM)/209/2024 [Sa Parmacy  |gupta(P), (@gmail.com
[Recovery [Execution 01-03-2024  [Neelkanth Sunil 0873921590  [rajeevjha2004e |-
(Comm)/58/2024 [Enterprises Pvtkumar(P), ahoo.co.in
ILtd Vs M/s B [
IGoel And
|ICompany
[Recovery ICS 02-03-2024  [Saraogi SupefVARUN 18285672608  [advocatevarunbj22-02-2024
(COMM)/218/2024 [Sales Pvt LtdBEDI(P), ledi@gmail.com
Vs Basant]
IKumar Khedial
[Prop Poshak
[Recovery ICS 02-03-2024  [State Bank OfiAshok  KrNOT INOT S
(COMM)/217/2024 [[ndia VsBhel(P), IMENTIONED [MENTIONED
Santosh
[Kumar
[Recovery IOMP (Djo4-03-2024  [Hdfc BankMANISH [9650810426 |msvermachambf
(COMM)/59/2024 ILimited VYSHANKER lers@gmail.com
|Anil Kumar  [VERMA(P),
[Recovery IOMP (Djo4-03-2024  [Hdfc BankMANISH 650810426  [msvermachambf-
(COMM)/58/2024 Limited VsSHANKER lers@gmail.com
|Abu Syed FaiVERMA(P),
[Hussaini
[Recovery ICS 04-03-2024  [Parveen [Sameer 109991 8302 /NOT 01-03-2024
(COMM)/219/2024 [Kumar Garg VsSidhar(P), (9444446565 |MENTIONED
JArjun Kumar
[Recovery Cs 04-03-2024  [M/s IgnytiVarun INOT [VIKAS_LEOS@}
(COMM)/220/2024 [Electricals VsSharma(P), [MENTIONED [YAHOO.CO.IN
[Radha Kishan|
lAgarwal
[Recovery OMP (Djo5-03-2024  [Hdfc BankMANISH [9650810426 |msvermachambf
(COMM)/72/2024 ILimited V§SHANKER lers@gmail.com
[Ravi Kumar [VERMA(P),
[Recovery [Execution 05-03-2024  |[Rakesh ~ GargSunil 10873921590  [rajeevjha2004e -
((Comm)/66/2024 Vs M/s Saifykumar(P), ahoo.co.in
[[Interiors
Recovery [Execution 06-03-2024  [Rakesh ~ GargSunil 9873921590  [rajeevjha2004e |-
(Comm)/67/2024 Vs M/skumar(P), ahoo.co.in
[Reliance
[Trading
ICorporation
[Recovery CS 06-03-2024  [Bank Offkamal INOT INOT 21-02-2024
(COMM)/225/2024 [Baroda Vs Mrsfsingh(P), IMENTIONED [MENTIONED
[Raj Vala
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[Recovery Misc DJ/193/2024 [06-03-2024  [Naveen [ARJEET [9818186704  [NOT
[Kapoor VSSINGH IMENTIONED
[Rupinder IGAMBHIR(
|Singh Talwar [P),
[Recovery ICS 07-03-2024  |Saraogi SupenVARUN 18285672608  [advocatevarunbf29-02-2024
(COMM)/230/2024 [Sales Pvt LtdBEDI(P), ledi@gmail.com
s Jatin Jain|
[Prop Jain|
[Creation
[Recovery CS 07-03-2024  [Randhir INDER 18920348291 [INDERMOHA [23-02-2024
(COMM)/229/2024 [Kumar V4MOHAN IN@GMAIL.CO
Cholamandala [SINGH(P), M
fm Ms General
[[nsurance
[Recovery [Execution 12-03-2024 [Fire HujANUBHAV [9711048605  [NOT S
(Comm)/69/2024 [Commercial |[MEHROTR IMENTIONED
[Equipment PvA(P),
ILtd Vs Secured|
[Engineers
[Private
I iaiiad
[Recovery ICS 12-03-2024 ICinesonic [RAVI 10810313802 [SUMITKAUSH 05-03-2024
(COMM)/232/2024 lAudio Pvt LtdPAL(P), IAL@GMAIL.C
Vs Medhavi OM
[Skillversity Pvi]
ILtd
[Recovery ICS 12-03-2024 ISuper IndiaKARAN 10560985186  |mail.ksadvocate[30-01-2024
(COMM)/234/2024 [Paper PrivatgSUNEJA(P), s@gmail.com
ILimited Vs
|Avnish
|Agarwal
[Recovery ICS 12-03-2024 |Super IndiaKARAN 10560985186  |mail.ksadvocate|31-01-2024
(COMM)/233/2024 [Paper PrivatgSUNEJA(P), s@gmail.com
Limited Vi
IBhuvnesh Garg|
[Recovery ICS 14-03-2024  [Canara BankiAshok 10560396555 [NOT 16-02-2024
(COMM)/245/2024 Vs SagarfKakkar(P), IMENTIONED
Bangali
[Recovery ICS 18-03-2024 [Sunrise I[HARSH 010454141 [NOT l02-02-2024
(COMM)/254/2024 [Enterprises V§CHACHRA( IMENTIONED
[Mcraygor P),
Mechanicals
[[nfrastructure
[Recovery ICS 19-03-2024  [The SouthKamal Kantjg810102211 JADVKKC@GM [08-02-2024
(COMM)/259/2024 [[ndian  BankiChhabra(P), JAIL.COM
ILtd Vs Peritus|
[Services  Pvti
ILtd And|
(Others
[Recovery ICS 19-03-2024 |A And S SteelShiven 7838443353 [advshivenbangaNot
(COMM)/258/2024 [Private Banga(P), (@gmail.com  [Mentioned
[Limited \E
IDivya
Chaudhri
[Proprietor
b Dalaid
[Recovery Cs 20-03-2024  [Rajesh ShrmalRAZIA(P), [o114 40422 [Lawvision27@g(06-03-2024
(COMM)/262/2024 Vs Hk Musiq 8447659941  |mail.com
[Recording
IStudio S
[Recovery Misc DJ/230/2024 [21-03-2024  [Bank Offkamal 0899913203  [aductulhe  Sly}-
[Baroda Vssingh(P), [kby Egunlbcein
|Aditya Yadav
[Recovery Misc DJ/231/2024 [21-03-2024 IBank Offkamal 10899913203 [aductulhe  Sly-
[Baroda Vssingh(P), [kby Egunlbcein
[Kaushal Verma
[Recovery ICS 21-03-2024 [Bank OfSHAILESH 10891285888  [advshaileshku [12-03-2024
(COMM)/264/2024 IMaharashtra |[KUMAR(P), Imar@gmail.co
Vs Arun| Im
[Kumar
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[Recovery [Execution 21-03-2024 [Benstar isiddharth 9810004632  [RAJIVi50@HO
((Comm)/88/2024 [Electronics [khattar(P), [TMAIL.COM
[Private
[Limited \E
Rajiv Arorg|
ISole Proprietor
c AL
[Recovery ICS 22-03-2024  [Naini  Fincap|Lalit 9717172204 [NOT -
(COMM)/268/2024 [Limited VgDahiya(P), IMENTIONED
[Rajender
|Singh
[Recovery CS 23-03-2024  [Icici Bank Ltdyvikas 10818198899  [rna 18-03-2024
(COMM)/279/2024 [Vs Geeta chhabra(P), rwah.advocate
(@gmail.com
[Recovery IOMP (Dj23-03-2024 hriram [Manoj 10811133644 IMANOJK.ADV |
(COMM)/83/2024 inance Ltd VgKumar(P), (@GMAIL.COM
hakeel
[Recovery ICS 23-03-2024  [State Bank OfADAITA 9999132159  [AKROUTADVO[11-03-2024
(COMM)/278/2024 India Vs RamKUMAR ICATE@GMAIL,
[Keval Prop OfROUT(P), iCOM
Ms Kamal
[Engineering
[Works
[Recovery ICounter 23-03-2024  [Mr Nitin SahniSHALU 10996397065,93 [laxmanshravan [14-03-2024
Claim/16/2024 Vs M/KUMARI(P) 50320004 (@gmail.co
[Integrated b Maartibhalla24
Hotels Pvt Ltd l9@gmail.com
[Recovery ICS 23-03-2024  [Creative ISHYAM JAKROUTADVO[shygang@gmail(05-03-2024
(COMM)/277/2024 Hitech Pvt LtdSUNDER |CATE@GMAIL).com
Vs Vewtron|GANGWAR([COM
[[ndia IP),
[Electronics
[Private
I inienaa
[Recovery ICS [27-03-2024 [State Bank Oﬂ§weety 10811786067 [NOT 11-12-2023
(COMM)/288/2024 India VsSood(P), IMENTIONED
Bijender
[Recovery [Execution [30-03-2024  [Union Bank OfSONU 310274899  [SONUGAUTA [
(Comm)/96/2024 India VSGAUTAAM( IM489@GMAIL
[Rajesh Kumar [P), .COM
[Recovery ICS |30-03-2024  [Ramsagar IVAIBHAV 9899505223  [vaibhavguptale [22-03-2024
(COMM)/293/2024 [Yadav  (beingGUPTA(P), lgal @gmail.com|
[The Sole
[Proprietor  Off
IPr Traders) V¢
[Meem Agr
o Dot 141
[Recovery Misc DJ/184/2024 |05-03-2024  [M/S FNGMAHENDE [NOT INOT S
ICLEAN ANDR IMENTIONED [MENTIONED
[HYGIENE PVTISINGH(P),
ILTD Vs MR
IKAS
ICHAURADIYA|
AN ANTD
[Recovery CS 03-03-2023 M/S FIREMayank  [NOT INOT 02-02-2024
(COMM)/222/2023 HUT ISachdeva(P)[MENTIONED [MENTIONED
ICOMMERCIA |,
IL
[EQUIPMENT
IPVT LTD V4
iz at oo
7 [|SH. SANJAY JINDAL,West 202 ICS (COMM) Cs 01-03-2024  [PREM CHAND[SAMEER 90444446565 [Sameer.sidhar [20-02-2024
[DISTRICT JUDGE| [Extn Block (COMM)/210/2024 IGUPTA VSSIDHAR (@metropolitan]
COMMERCIAL COURT) IM/S leeal.in
IGANGOTRI
IELECTRONIC
IS PVT LTD
ICS (COMM) ICS 01-03-2024  |CHARANPAA AG &8130707356  [rinkys601@gm [18-01-2024
(COMM)/211/2024 IDUKA IASSOCIATI lail.com
INDUSTRIES [ON
IPVT LTD Vs
ILAKECITY
[TRADERS
ICS (COMM) Cs 01-03-2024  |CAMPUS IANKIT 18802310640 [a.parashar@alb
(COMM)/212/2024 IACTIVEWEAR [PARASHAR lalawoflices.com|
ILIMITED V¥
[NARESH
IGOYAL
[PROPRIETOR
o 2 zcl




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

ICS (COMM) ICS 01-03-2024  [CANARYAGR [RAJESH (9313882280 asisht.rajesh2 [19-02-2024
(COMM)/213/2024 0 PRIVATEVASISHT 3@gmail.com
ILIMITED V4
ISAGAR
[ENTERPTRIS
[ES
IOMP (DomMP (Djo4-03-2024  |ORIX IKAY &19693513158 onnect@kaynp|NIL
(COMM) (COMM.)/61/2024 [LEASING AND[PARTNERS lartners.com
[FINANCIAL
ISERVICES
[[NDIA
ILIMITED V|
IOMP (Domp (Djo5-03-2024  [SHRIRAM IMANOJ 108111133644 [manojk.adv@g [NIL
(COMM) (COMM.)/70/2024 [FINANCE LTDIKUMAR imail.com
VS KULWANT]
ISINGH
ICS (COMM) ICS 05-03-2024  |STATE BANKISAMAIYAR (811343911 lsamaiyar.associ [22-02-2024
(COMM)/223/2024 IOF INDIA Vs& lates@gmail.co
MR VIVEKASSOCIATE m
[YADAV SEPOY|S
ICS (COMM) ICS 07-03-2024  |SSG = LEGALSUKHMEET|9582028538 [sukhmitlambha[20-02-2024
(COMM)/227/2024 ILTD VSSINGH (@gmail.com
[EXCEAM
[INDIA
IBRANCH LTD
ICS (COMM) ICS 07-03-2024  |[STATE BANKR N SINGH [8076466594 |Advrnarayan@ [29-02-2024
(COMM)/228/2024 [OF INDIA V§ IGmail.Com
IMUKESH
IKUMAR
IGOYAL
ICS (COMM) ICS 11-03-2024 IAMARJIT ISURENDER 9891297097  [sksharmaadvoc [01-03-2024
(COMM)/231/2024 [SINGH V§KUMAR late@hotmail.co
IADVANTAGE |[SHARMA m
ICOMPUTERS
(D PVT LTD|
IAND ORS
Misc DJ Misc DJ/207/2024 [12-03-2024  [DEEPAK AT 10868219182  [jaiprakashig51.sNIL
IBANSAL  VYPRAKASH (@gmail.com
IADITYA
[MOULDS AND|
IANRS
ICS (COMM) ICS 12-03-2024 IMANPREET |[VISHWEND{9871704611 erma.vishwen [29-02-2024
(COMM)/236/2024 ISINGH VSRA VERMA [dra@yahoo.co.i
[VIKASH n
'ASHISTH
ICS (COMM) ICS 14-03-2024  [FRONTIER [RAJNISH (9958160505 [rajnish@rrasso [14-02-2024
(COMM)/243/2024 IBAZARR ~ V§RANJAN lciates.net.in
ISANJEEV
IMANCHANDA|
ICS (COMM) ICS 14-03-2024 [M/S  SARASABHISHEK (9999959779  |abhi_laywer24 |04-03-2024
(COMM)/244/2024 IKNIT INDIAIGUPTA (@yahoo.com
Vs M/
ICHARAN
IPAADUKA
[INDUSTIRES
lpurr 1o
ICS (COMM) [CS 15-03-2024  |CANARA ICHITRA (9212888057 [chitramalhotral [02-02-2024
(COMM)/250/2024 IBANK VYMALHOTR legal@gmail.co
[RAMAN A m
IKUMAR
ISINGH
ICS (COMM) ICS 18-03-2024 IPARVEEN [VIPIN 10312203957 ipindilawari83[14-03-2024
(COMM)/253/2024 IKUMAR IDILAWARI (@gmail.com
IKANSAL  V§
IRITU
IKAPOOR
ICS (COMM) ICS 19-03-2024 IHART RAMMOHIT 10654130929  [manojk.adv@g [14-03-2024
(COMM)/256/2024 IMETAL AND(GUPTA imail.com
IALLOYS V
WYOTI
[[NDUSTRIES
[THROUGH
g
ICS (COMM) ICS 22-03-2024  |CALCO POLYJRajesh 19810248506 [rajeshsinglalg71/28-11-2018
(COMM)/269/2024 [TECHNIK PVT|Kumar (@gmail.com
ILTD VsSingla
IASEEM
IGUPTA




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

ICS (COMM) ICS 23-03-2024 [UNION BANKALOK 19911000126 [alok.adv200@g[22-03-2024
(COMM)/272/2024 OF INDIA VSKUMAR imail.com
IANIL SINHA
ICS (COMM) ICS 26-03-2024  [CENTRAL ISUBODH 9811275940 ladvsubodhkum [06-03-2024
(COMM)/284/2024 IBANK OFKUMAR larsingh@gmail.
[[INDIA VSSINGH lcom
IKISHORI LAL
ICS (COMM) CS 27-03-2024  [BENNETT ISHAILEND (981011673 ssingh.adv@gm [22-03-2024
(COMM)/286/2024 ICOLEMAN [RA SINGH lail.com
JAND CO LTDj
Vs ANISHA
AIN
ICS (COMM) ICS 27-03-2024 |[SHUBHAM  [VIPIN 19312203957 ipindilawari83[29-02-2024
(COMM)/287/2024 AIN Vs FIRSTIDILAWARI (@gmail.com
ICRUSH CAFE
IPVT LTD
8 [SH. AJAY GUPTA,'West 210 ICS 216/2024 02-03-2024 [Saraogi SuperfVarun Bedi [8285672608 [advocatevarunbj29.02.2024
IDISTRICT JUDGH [Extn Block (COMM)/216/ ISales Pvt Ltd) ledi@gmail.com
COMMERCIAL COURT) 2024 Vs Deepal
[Kumar  Jain|
[Prop M/
Deepak
boed
ICS 224/2024 06-03-2024 [Madhav |§hourya 18745804588 |ADVOCATESH [06.03.2024
(COMM)/224 [Kumar VsUppal IOURYAUPPAL
2024 [Kalawati (@GMAIL.COM
[Rawat
ICS 238/2024 13-03-2024 [Central BankiSubodh 10811375940 ladvsubodhkum |06.03.2024
(COMM)/238/2 IOf India VsgKumar larsingh@gmail.
024 Vijay Singh lcom
ICS 239/2024 13-03-2024 Manpreet [Vishwendra 9871704611 verma.vishwen [29.02.2024
(COMM)/239/2 |Singh VgVerma [7683073187  [draverma@gma|
024 [Sunny Nekiye fil.com
ICS 240/2024 14-03-2024  [M/s G E WorldChirag 18587876969  |advkhurana.chi [11.03.2024
(COMM)/240/2] Through It S |[Khurana rag@gmail.com
024 [Proprietor My
IGuru  Charan]
IGupta Vs M/s
Pixel Led Pvi]
Led ama A
ICS 241/2024 14-03-2024  [Canara BankAshok 19560396555  [vijayadv55@gmf16.02.2024
(COMM)/241/2 [Vs Anmol Kaur|Kumar lail.com
024
ICS 242/2024 [14-03-2024 Balaji ~ ActionfABHISHEK (9310008854 |aharjikai2@gm [11.03.2024
(COMM)/242/2 Buildwell Pv{HARJIKA lail.com
024 ILtd Vs Pritpal
|Singh Bajaj
ICS 248/2024 15-03-2024  [Mohan Swraup{GauravVashig868265757,99 |gauravvashisht [20.02.2024
(COMM)/248/2| IGarg Vs Ajayjshth 168695757 lg@gmail.com
024 [Kumar Mehta
ICS 249/2024 15-03-2024  [M/s PlatineBHARAT B9910403763 [advbharatbhus |05.03.2024
(COMM)/249/2 IDb Valve§HUSHA N an328@gmail.
024 [[ndia Pvt Ltd| lcom
Vs M/s Sipra]
Sales
ICorporation
ICS 252/2024 18-03-2024 |M P Bansal VQJOGESH  [9818085900 [jogesh_mittal@[15.03.2024
(COMM)/252/2 ILife TeaGUPTA ahoo.com
024 ICompany And)
[Ors
ICS 260/2024 19-03-2024  [Shellz ISumit 8588886868  [sumit.kumar@s|07.03.2024
(COMM)/260/2| [Overseas IKumar ellzoverseas.co|
024 [Private Im
[Limited A\E
IM/s  Agarwal
[Traders  And|
il




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile email ID
Respondent Number Court Fees

Name

ICS 265/2024 21-03-2024  |Anshuman ISANJAY KRi9818336108 [sanjayk.advocat|11.03.2024
(COMM)/265/2 ILakhotia V4MISHRA le@gmail.com
024 Hitpreet Singh
ICS 274/2024 23-03-2024  [lcici Bank LtdPRANJAL (9818198899 |marwah.advoca[t8.03.2024
(COMM)/274/2 Vs SumitMARWAH [te@gmai.com
024 [Khanna
ICS 275/2024 23-03-2024  [lcici Bank LtdPRANJAL (9818198899 |marwah.advoca[t8.03.2024
(COMM)/275/2 Vs LokeshMARWAH [te@gmai.com
024 |Sharma
ICS 276/2024 23-03-2024  [M/s CanaraSANJEEV (9868089772  [sanjiv.pandey2 [25.01.2024
(COMM)/276/2 Bank Vs ShIKUMAR lo10@gmail.co
024 [Hari Ram AndPANDEY Im
|Ors
ICS 281/2024 26-03-2024  [Max IRANJAN (9868941046 [Not Provided [19.03.2024
(COMM)/281/2 [Engineering [KUMAR
024 lAnd
|Automation
Pvt Ltd Vg
|Anodyne
ICS 283/2024 26-03-2024  [Ms OditiAMIT 19911591774,857[Not Provided  [21.03.2024
(COMM)/283/2 |Appliances LIPDHANKHA [0001000
024 [Vs MahanamaR
[Traders
Through Ity
[Proprietor
ICS 285/2024 27-03-2024  [Ruchi  MattaSAVITA 0810349698,98[MnMadvocates [22.03.2024
(COMM)/285/2 [Prop RuchiMALHOTR [11205361 (@gmail. com
024 [Matta AndA
ICompany V¢
Satinder Sing]
[Prop Aara
Mo foniaals 2
ho [SH. NARESH KUMAR[West ko3 IOMP (D53/2024 01-03-2024  [Hdfc BankMANISH [|9650810426 |[MSVERMACH
IMALHOTRA, DISTRICT] [Extn Block (COMM.)/53/2 ILimited VYSHANKAR IAMBER@GMA
DUDGE (COMMERCIAL 024 INitin Yadav ~ [VERMA IL.COM
ICOURT)
IOMP (D54/2024 01-03-2024  [Hdfc BankMANISH 650810426 [MSVERMACH
(COMM.)/54/2 [Limited VsSHANKAR JAMBER@GMA
024 INitin Chawla |[VERMA IL.COM
[Execution 59/2024 01-03-2024 [M/s Bhawan|
(Comm.)/59/20 ILamination Vi
24 M/s H M
[Trading
ICompany
ICS 214/2024 01-03-2024  |CAMPUS IANKIT 0823257759  |[KSMANN73@G|20-07-2023
(COMM)/214/2 IACTIVEWEAR [PARASHAR IMAIL.COM
024 ILIMITED Vg
IKhushal Singh|
[Mann
IProprietor  Off
b .
[Execution 60/2024 02-03-2024  [Lalit ~ Kumar 10312248785
(Comm.)/60/20 IChhari Vs
24 |Arvind Yadav
IOMP (D}62/2024 04-03-2024 |[HDFC  BankKMANISH (9650810426 |[MSVERMACH
(COMM.)/62/2 [Limited VSSHANKAR JAMBER@GMA
024 ISangeeta Devi [VERMA [L.COM
IOMP (I)63/2024 04-03-2024 |[HDFC  BanKMANISH (9650810426 |[MSVERMACH
(COMM.)/63/2 [Limited VSSHANKAR IAMBER@GMA
024 [Deep Mala ERMA IL.COM
IOMP (I)64/2024 04-03-2024 [HDFC  BanKMANISH [9650810426 |[MSVERMACH
(COMM.)/64/2 [Limited VSSHANKAR IAMBER@GMA
024 |Arjit Chakma [VERMA IL.COM
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ofPetitioner

Registration Name VS
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Advocate

Advocate
Mobile
Number

Advocate

Court Fees

IOMP (D}65/2024 04-03-2024 10650810426 [MSVERMACH
(COMM.)/65/2 [Limited VSSHANKAR JAMBER@GMA
024 [Rafeek Saheed VERMA IL.COM
[OMP (Df71/2024 05-03-2024  [Shriram IMANOJ 10811133644
(COMM.)/71/20 [Finance Ltd VJKUMAR
24 Rinkesh
IOMP 13/2024 07-03-2024  |Rakesh ISAAKAAR [9811600007 [[INFO@SARKA [02/03/24
(COMM.)/3/20 Prajapati ~ VS§SARDANA [RSARDANA.C
24 IM/s Sbi Cards IOM
IAnd Payment
[Services
[Limited
ICS 226/2024 07-03-2024  [Mohan Meakin[Bishan 0810552424  |SUppORT@SP [06/03/24
(COMM)/226/2 [Limited VgShrma [NLEGAL.COM
024 [Harvinder And|
ICompany
ICS 237/2024 12-03-2024  [Dentsply IndiaVISHWEND/|9871704611 [VERMA.VISH [05/03/24
(COMM)/237/2 Pvt Ltd Vs RpdRA VERMA IWENDRA@YA
024 IDental Art] I[HOO.CO.IN
[Private
[Limited
IOMP (Dy75/2024 14-03-2024 [Shriram [MANOJ 10811133644
(COMM.)/75/2 [Finance Ltd V§JKUMAR
024 [Umanath
IChowdhary
IOMP (D}76/2024 li4-03-2024  [Shriram IMANOJ 10811133644
(COMM.)/76/2 [Finance Ltd VJKUMAR
024 IOm Prakash
ICS 251/2024 15-03-2024 IDeepali IABHISHEK /9999959779 12/05/23
(COMM)/251/2 [Designs IGUPTA
024 [Exhibits ~ Pvt
ILtd Vs
[Satyapal Singh
ICS 255/2024 18-03-2024 |J P Polymer§DEEPAK 818085900 [JOGESH_MIT [22/12/23 &
(COMM)/255/2 [Private IGAUR [TAL@YAHOO. 15/03/24
024 [Limited V§ IcO,
[Elixir Trading]
[Private
Limited
[Execution 82/2024 [19-03-2024 [Bharat Bhusan|
(Comm.)/82/20 IGera Vs Vansh|
24 IDiary Farms
ICS 261/2024 19-03-2024  [State Bank ofASHISH 10891223874 [ASHISHBATRAf14/03/24
(COMM)/261/2 lIndia VSBATRA 85@GMAIL.CO
024 IGanesh Prasad| IM
IProprietor  Off
Ganesh
[Industries
IOMP (D{79/2024 20-03-2024  [Shriram IMANOJ 10811133644
(COMM.)/79/2 [Finance Ltd V§KUMAR
024 [Rohit Kumar
[Execution 87/2024 20-03-2024  [Motilal Oswal
(Comm.)/87/20 [Financial
24 IService
Limited Vs
IDeepak Dhall
[Execution 91/2024 21-03-2024 |Apex Crane|
(Comm.)/91/20 ICompany Vg
24 ISriram Epc Ltd|
ICS 267/2024 21-03-2024 [Hero IAASTHA  [9810481016 [MAIL@THELE [19/03/24
(COMM)/267/2 [MotoCorp ISHARMA IGIST.COM
024 [Limited Vs
lOwner/
[Propretor
Mahanidhi
I Lot




District Court Room

Case Type

ICS
(COMM)/271/2
024

Case Number

271/2024

Date

ofPetitioner

Registration Name VS
Respondent

[22-03-2024

Name

IDeepika
[[nternational
ILtd Vs Punjab|
IChemical
IAgency

Advocate

ISINGH

Advocate
Mobile
Number

0871567339

Advocate
email ID

ISABHAY@LEX
INDIGO.IN

Court Fees

16/03/24

loMP [@
(COMM.)/85/2
024

85/2024

[23-03-2024

|Shriram
[Finance Ltd Vs
irendra Singh|

IMANOJ
IKUMAR

0811133644

ICS
(COMM)/280/2]
024

280/2024

[23-03-2024

[Foods Pvt Litd|
Vs Binodi Lal
|And Brothers

[Vidya  SaganSHANTNU

IAGGARWA
IL

01/03/24

[Execution
(Comm.)/94/20]
24

04/2024

[26-03-2024

[Rajender
ingh Lodhi V§
E)amandeep
ingh

[Misc
IDJ/242/2024

242/2024

[27-03-2024

[Chandra
|Shekhar \E
IAmitesh Tiwari

ICS
(COMM)/289/2|
024

289/2024

[27-03-2024

[Chandra
|Shekhar V§
[Sumit Kumar

ICHITRA
IMALHOTR
1A

10212888057

ICHITRAMALH
IOTRALEGAL@
IGMAIL.CO,

02/02/24

ICS
(COMM)/290/2|
024

200/2024

[28-03-2024

[Topsia Estates]
Pvt  Ltd Vg
ISuper Marche]
137 Traders Llp

IPRIYANKA
GHORAWA
T

9711251567

ICHAMBERSOF
IPRIYANKASET
IHIA@GMAIL.C]|
OM

l19/03/24

[Misc
IDJ/248/2024

248/2024

[30-03-2024

[Shriram
[Finance
[Limited Vg
IRajesh S/o Sh|
[Ram Chand

IANIL
IKUMAR

(8700535311

[Misc
IDJ/250/2024

250/2024

[30-03-2024

[Enterprieses
Vs The Loyal
ISafe Works &
|Anr.

[Boorent ISURESH

IBHARTI

21307534

[ADVOCATEBH
JARTI70@GMAT]
IL.CO,

20

[SH. ANURAG SAIN |

COMMERCIAL COURT)
1

IDISTRICT JUDGEDELHI

INEW s

[cs(comm)

201/2024

01.03.2024

ISTATE BANK]
IOF INDIA VS|

THAKUR &
JANR.

IANSHUMA
IN

IDURGA NANDISRIVASTAV

1A

0990042642

ISRI.ANSHU83
(@GMAIL.COM

[25.01.2024

[CS(COMM)

200/2024

01.03.2024

ISTASTE BANK]
IOF INDIA VS|

UOSHI & ANR.

IANSHUMA
N

ISUNIL DATT|SRIVASTAV

A

9990042642

ISRI.ANSHU83
(@GMAIL.COM

18.01.2024

[CS(COMM)

202/2024

01.03.2024

ISOLUTION
vs. M/S
LIFESTYLE
BUILDCON
PRIVATE

L iarron

[M/S  AXSYSSANJAY

IBAJAJ

0811082913

IBBLS@YMAIL.
ICOM

08.02.2024

[CS(COMM)

203/2024

01.03.2024

IDEUTSCHE
IBANK AG VS|

IBEAUTY
ISOLUTIONS
IPRIVATE &

ISURIL &
ICOMPANY,

IM/S  VENUSLAW FIRM

9971357074

ILITIGATION@
ISURICO.IN

[27.01.2024

ICS(COMM)

214/20254

02.03.2024

Do
ISTATE BANK]
JOF INDIA VS|
IASHRAF
IKHAN

IRUCHI
IKHURANA

10811170646

IRUCHIKHURA
INAADVOCATE
(@GMAIL.OM

109.02.2024

ICS(COMM)

215/2024

02.03.2024

ISTATE BA;NK]
JOF INDIA VS|
IMOHD.
IAFZAL
ICHHOTE
IKHAN

IRUCHI
IKHURANA

10811170646

IRUCHIKHURA
INAADVOCATE
(@GMAIL.OM

109.02.2024




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

ICS(COMM) 216/2024 02.03.2024 IM/S UNITEDINANDITA (9555577906  [NANDITA2412 [01.02.2024
[[INDIA ISAXENA (@GMAIL.COM
INSURANCE
[VS. M/S TARA|
IARGO
[FRIEGHT
AnDIDD o
L ICS(COMM) 223/2024 04.03.2024 [URMILA &[B. 10910310556 IADVAJITHWIL|09.01.2024
IANR. VS KARUNAKA| ILTYAM @GMAI
[NDIABULLS [RAN IL.COM
[HOUSING
[FINANCE
ILTD. & ANR.
It [CS(COMM) [222/2024 04.03.2024 [OPPLE IRHEA 109170799999 |ADVRTALCHA [23.02.2024
ILIGHTING ILUTHRA [IMBERS@GMALI
[INDIA IL.COM
IPRIVATE LTD|
IVS.
JAUDIMOOLA
hgrrranicang
n ICS(COMM) 221/2024 04.03.2024  |OPPLE IRHEA 199170799999 |ADVRTALCHA [23.02.2024
ILIGHTING ILUTHRA IMBERS@GMALI
INDIA IL.COM
[PRIVATE LTD|
[VS.
JAUDIMOOLA
L ICS(COMM) 227/2024 05.03.2024 VEE KAY[SURUCHI 19891155380, [SURUCHIRAK 05.02.2024
ICONSTRUCTI [THAPAR (9911463148  |[ESH@GMAIL.
ION VS. DELH]| ICOM
ISIKH
IGURDWARA
IMANAGEMEN|
L ICS(COMM) 228/2024 05.03.2024 INEW GREEN[PRANAV 10873311087 IPRANAV.RISH [08.02.2024
[FIELD IRISHI I@GMAIL.CO
[EDUCATIONA| M
IL SOCIETY|
[VS. M/S PUR]J|
ICONSTRUCTI
.
1 [CS(COMM) 229/2024 05.03.2024  [DEUTSCHE [SURI &9971357074  [LITIGATION@ [27.01.2024
IBANK AG VS/COMPANY, ISURICO.IN
[MR. KUNALLAW FIRM
ISINGH,
[PROPRIETOR
IM/S KUNAL
oo
i [CS(COMM) 230/2024 05.03.2024  |M/S  AXSYSSANJAY  [90811082913 [BBLS@YMAIL.[08.02.2024
ISOLUTION  |BAJAJ ICOM,
[VS. M/§ ISANJAYBAJAJ
ICHETANYA (@BBLSDELHI.
IBUILDCON ICOM
IPRIVATE
L rron
i ICS(COMM) 231/2024 05.03.2024 IM/S IASHISH 8112-15280 [UPADHAYAYL [24.03.2023
[HIMALAYA [UPADHAYA IAWCHAMBER
ICOMMUNICA IS@GMAIL.CO
[TIONS  PVT| M
ILTD. VS. M/S
[THE NEW|
Inrnra
s ICS(COMM) 234/2024 06.03.2024 [M/S  FAITHAYUSHI 19953767798  |IAYUSHIC41@Gl27.02.2024
IMERCANTILE|CHUGH IMAIL.COM
[PVT. LTD. VS|
IM/S  OASIS
ICOMMERCIA
IL PVT. LTD.
il ICS(COMM) 233/2024 06.03.2024 IM/S CAPITALK K SINGH (9810673660 [ADVKKSINGH [12.01.2024
IPLASTIC (@GMAIL.COM
[HOUSE
[THROUGH
[[TS AR
L ICS(COMM) 232/2024 06.03.2024  |STATE BANKHARSHIT [7417442181 IHGUPTA466@ [25.01.2024
|OF INDIA VS|GUPTA IGMAIL.COM
INIRMAL
ISHARMA
N ICS(COMM) 243/2024 07.03.2024 IM/S JAIKAJOL 10810751489  |ADVKAJOL28 [26.02.2024
[UNIVERSAL [SHARMA, (@YAHOO.COM|
VS. UNION|PANKAJ
|OF INDIA IBHARDWA
t
L [CS(COMM) 244/2024 07.03.2024 ISTATE BANK[RUCHI 10811170646 IRUCHIKHURA |09.02.2024
|OF INDIA VSJKHURANA [NAADVOCATE
IMOHAMMAD (@GMAIL.COM
IADIL
L ICS(COMM) 245/2024 07.03.2024 ISTATE BANKRUCHI 10811170646 IRUCHIKHURA |09.02.2024
|OF INDIA VSJKHURANA [INAADVOCATE
IMOHD. SAHIL] (@GMAIL.COM
IKHAN




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

ICS(COMM) 246/2024 [11.03.2024 IEAGE INAVIN 18826346200, [NAVINBAINSL|01.03.2024
[ELECTRONIC [BANSAL &8630526191  [AOFFICE@GM
IS PVT. LT. VSJABHAY JAIL.COM,
[MR. [PRATAP IADVABHAYPS]
ISURAJDATTA [SINGH INGH@GMAIL.
ISAGUN ICOM
hranatzan o
L IOMP(COMM) [56/2024 [11.03.2024 IRISHABH ISANCHIT (8506812719 ISANCHITGAR [01.03.2024
IACADEMY &GARGA IG99@GMAIL.C|
IORS. VS| oM
[EXTRAMARK
IS EDUCATION|
[INDIA
L [OMP(I)COMM |44/2024 [11.03.2024 [M/S KAPOORAKSHAT 7985177435 IBAJPATAKSHA [10.01.2024
[TENT &BAJPAI [T@GMAIL.CO
CATERER VS| M
[[NDIAN
[RAILWAY
ICATERING
AN TArTen
n ICS(COMM) 249/2024 12.03.2024 ILIBERTY [UNITED &9650682928 |[RISHI@UNITE [01.03.2024
[TRADE MARK IMATCH [UNITED IDANDUNITED,|
ICOMPANY (P ICOM
LTD. VS. M/S
IKHANDELWA
IL BROTHERS
L ICS(COMM) 254/2024 [13.03.2024 ISAKET [WASIM 10810926617  WASEEMFADV[26.09.2023
IMETAL [FIROZ (@GMAIL.COM
[TECHNOCRA
TE PVT. LTD|
[VS. KOTAK|
IMAHINDRA
L ICS(COMM) 261/2024 14.03.2024 ISTATE BANKAKHIL 10811085046  [NOT 05.03.2024
IOF INDIA VS|GUPTA IAVAILABLE
ISONALI LAL &
JANR
L ICS(COMM) 260/2024 14.03.2024 M/S INAVIN 10711117006 IADVSEHRAWA[18.12.2023
[[NDRAPRAST [KUMAR [T7@GMAIL.CO|
[HA SERVICESSEHRAWAT] M
[VS. COUINCIY
|OF
ISCIENTIFIC &
InnrreTnraL
L ICS(COMM) 259/2024 14.03.2024 ICANARA IMAMATA 9873270564 |[MAMTA.PALO1[15.02.2024
[BANK VS. SH{PAL (@GMAIL.COM
ISHYAM
ISUNDAR
i ICS(COMM) 258/2024 14.03.2024 IM/S [SUNIT 811904386  [SUJIT.LAW@G|26.02.2024
IMONTAGE  |GUPTA IMAIL.COM
[ENTERPRISE
IS PVT. LTD|
[VS. PAN|
IROYALE LLOP|
o AnD
s ICS(COMM) 257/2024 [14.03.2024 M/S HEROANIL 10810134793  |ALLIPCARE@ (07.03.2024
[TRADE MARK [[NVESTCORP [KUMAR IGMAIL.COM
IPVT. LTD. &SAHU
JANR. VS|
IAYUSHI
[ENTERPRISE
o
s ICS(COMM) 263/2024 [15.03.2024 IBRILLTECH [ANKUR 10811126091 IANKURSINGH [13.03.2024,
[ENGINEERS PSINGHAL IALADVOCATE [29.02.2024
ILTD. VS. NKG (@GMAIL.COM
INFRASTRUC
[TURE LTD.
L ICS(COMM) 269/2024 18.03.2024 ISUPER I[HIMANSHUJ9811997569 I[HIMANSHUYA|07.03.2024
IPLASTRONIC [YADAV IDAV@FORESI
IS PVT. LTD| IGHTLAW.IN
[VS. INFOTEL
IBUSINESS
L ICS(COMM) 268/2024 18.03.2024 IOPPLE ISHIVANG (9953492050 [DIVIJK@LUTH|06.03.2024
[LIGHTING  [MUKHERJI [RA.COM,
[INDIA ISUMKHERJI@
IPRIVATE [LUTHRA.COM
ILIMITED VS|
[VINOD
lrimsan
It ICS(COMM) 267/2024 [18.03.2024 IOPPLE ISHIVANG 9953492050  [DIVIJK@LUTH|06.03.2024
[LIGHTING  [MUKHERJI [RA.COM,
[[INDIA ISUMKHERJI@
IPRIVATE [LUTHRA.COM
ILIMITED VS|
MOHAMMAD
In azza
L ICS(COMM) 275/2024 20.03.2024 IJA.D. SEWINGUNITED &9990605966 [UNITEDMARK [15.03.2024
[MACHINE [UNITED (@UNITEDAND|
ICOMPANY & IUNITED.COM
JORS. VS. MR|
WITENDRA
RATHORE &
AATD




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

ICS(COMM) 202/2024 27.03.2024 ICRYSTAL IBHAWESH (8448859177  [ADVOCATEBP [27.10.2021
ICROP IPHULAR IHULAR@GMA
IPROTECTION IL.COM

ILTD. VS. G|

IPERI REDDY

L ICS(COMM) 203/2024 27.03.2024 ICRYSTASL IBHAWESH (8448859177  [ADVOCATEBP [15.04.2024
ICROP IPHULAR [HULAR@GMA
IPROTECTION IL.COM

IVS. DEVESH|
IRAMKISAN
IGENEDIWAL

L ICS(COMM) 297/2024 28.03.2024 M/S IAVINASH 9871441764 JAKTRIVEDILA [13.03.2024
IADLAKHA IKUMAR [WOFFICES@G
IASSOCIATES [TRIVEDI IMAIL.COM

IPVT. LTD VS|
IM/S NAHAR|
INDUSTRIAL

n ICS(COMM) 208/2024 28.03.2024 M/S IAVINASH 9871441764 IAKTRIVEDILA [13.03.2024
IADLAKHA IKUMAR [WOFFICES@G
IASSOCIATES [TRIVEDI IMAIL.COM

IPVT. LTD VS|
IM/S NAHAR|
[INDUSTRIAL

lTaTEpDDIon
L ICS(COMM) 1305/2024 130.03.2024 [BA;NK OHAMBUJ 10818200305 |ADVOCATESW [22.03.2024
[INDIA VS/KUMAR [E4U@GMAIL.C|
IMEGHA [NIRAJ OM
ICONSTRUCTI
IONS AND|
IORS.

L ICS(COMM) 1303/2024 130.03.2024 M/S IMADHUR [9810955755 [NOT 12.01.2024
IMERCURY IGULHANSA| IAVAILABLE
[FABRICS VS|PRA
ISHRI UDAYA
[BHASHARA

21 [SH. VIDYA PRAKASH|NEW b5 [CS(COMM,) _ [207/2024 01.03.2024  [SBI Vs PAPPUSH _ VIPIND990042642 |SRLANSHUS3 [18.01.2024
IDISTRICT JUDGHDELHI IGUPTA KUMAR @GMAIL.COM
COMMERCIAL COURT) SH
ANSHUMA
N

|iRIVASTAV
S.

25 ICS (COMM.) [209/2024 02.03.20247 |[CENTRAL H K Ky1226784 kmudgil@kkleg[r0.07.2023
IBANK OFMUDGIL lal.co.in
[[INDIA Vy
IPRATIMA
IKHAN

25 ICS (COMM.) |211/2024 02.03.20247 |CENTRAL SH K Ky1226784 kmudgil@kkleg(o7.07.2023
IBANK OFMUDGIL lal.co.in
[INDIA Vy
IASHISH GOELJ

25 ICS (COMM.) [210/2024 02.03.20247 [MS [SH RAKESH[8860030065 wlawlegal@gm [15.02.2024
JANTRIKSH [WADHWA lail.com
[BHAWAN
IFLAT
IOWNERS Vs
[[SHA DAY

o A TIATY

25 ICS (COMM.) [220/2024 04.03.2024 IBRILLTECH [SH ANKUR[9811126091 INOT PRIVDED [29.02.2024
[ENGINEERS [SINGHAL
IPVT Vs NKG|
INGRASTRUC
[TURE LTD

25 [EX./COMM. [31/2024 04.03.2024  |[SUNIL ISH 19810550260  |kndheeraj2003 [27.02.2024
IKUMAR §DHEERAJ (@yahoo.co.in
[UMESH IKUMAR
ICHAND INAYAL
IGUPTA

<

25 ICS (COMM.) [217/2024 04.03.2024  |OPPLE IMS  RHEA9917079999 [advrtalchamber[23.02.2024
ILIGHTING ILUTHR ls@gmail.com
[INDIA PVT)
ILTD Vs NITIN]|
ISACHDEVA

25 ICS (COMM.) [218/2024 04.03.2024  |OPPLE IMS  RHEA9917079999  |advrtalchamber[23.02.2024
ILIGHTING ILUTHR ls@gmail.com
[[INDIA PVT]
ILTD Vs
IGOPINATH
[MUTTA

25 ICS (COMM.) [219/2024 04.03.2024  [MS ALSTONESH VINEET|9716141409 [NOT PRIVDED [22.12.2023
IMANUGACTU JAIN
IRING PVT]
ILTD Vy
ISHARMA PEB
ISTEEL

TDRIITIIDDG




District Court Room

25

Case Type

[CS (COMM.)

Case Number

226/2024

Date

Registration Name

05.03.2024

ofPetitioner

Respondent
Name

IDEUTSCHE

IMS VIRE
[TELECOM
IPVT LTD

Advocate

AL

ISH

Advocate
Mobile
Number

9971357074

Advocate

itigation@suric|

Court Fees

0.in

7.01.2024

25

IOMP(COMM)

53/2024

06.03.2024

IKAPTAN

IMAHINDRA
[FINANCIAL
ISERVICES

oy

SH ARJUN|

ISINGH VYBANSAL
IMAHINDRA &

10868621882

INOT PRIVDED

[29.11.2023

b5

[EX./COMM.

33/2024

06.03.2024

ICANARA

ISUNIL
IKUMAR

SH RAJIV|

IBANK VYRANJAN

IDWIVEDI

0810504551

[dwivedidrr@g
imail.com

22.01.2024

25

ICS (COMM.)

[237/2024

06.03.2024

IREVEX
IPLASTICERS

IRAMESH
IKUMAR

[SH
VISHESH

IPVT LTD VYCHAUHAH

N

0810444651

legistauxiliary@|
lgmail.com

05.02.2024

k5

ICS (COMM.)

208/2024

06.03.2024

THE
[EUROPEAN
IDRUG
ISTORES-

ey

[EDHN \E
IBETA DRUGS|

|§H
SHASHWAT]
[TRIPATHI

10871383136

shashwat@ae
dhaaslegal.com

[27.02.2024

25

ICS (COMM.)

[234/2024

06.03.2024

IMERCANTILE

ICOMMERCIA
IL

IM/S  FAITHMS

IAAYUSHI

PVT LTD VSCHUGH
IM/S  OASI§

995376779

b Eq
layushic41@gm
lail.co

[24.02.2024

25

ICS (COMM.)

236/2024

06.03.2024

IANR

[SBI VsSH
INANDINI ~ &HARSHIT

IGUPTA

417442181

lhgupta466@gm|
lail.com

[25.01.2024

b5

ICS (COMM.)

240/2024

07.03.2024

ISURESH
IKACHWAYA

ISBI V4MS RUCHI

IKHURANA

10811170646

ruchikhuranaad|
vocate@gmail.c
om

09.02.2024

25

*CS (COMM.)

238/2024

07.03.2024

IDIGITAL
IMARKETING

ISECURITY

ISERVICE Vs
ICISCO CYBER|

[AD CLEARSH MADAN

ILAL

[7599003600

[ADVOCATEPR
JAMODDUBEY1
lk@GMAIL.CO
M

20.02.2024

b5

[CS (COMM.)

241/2024

07.03.2024

ISTATIONERS

ISH ARCHIT}
ISINGHAL

9599043045

legal @sigmaleg
lal.in

[17.02.2024

25

[EX./COMM.

34/2024

07.03.2024

[[INDUSTRIES

ILTD

ILTD Vs S §
IGROUP  PVT]

INDO ALUSYSSH RAJESH]|

IBANATI

0810294894

INOT PRIVDED

29.02.2024

25

[OMP (COMM)

54/2024

07.03.2024

IMARSH
IMARKETING

ILAVA
INTERNATIO
INAL LTD

ISH RAKESH|
ISRIVASTA

JAND ORS VSWA

10911116314

ladvocaterkeshs
rivastava@gmail
.com

23.02.2024

5

ICS (COMM.)

239/2024

07.03.2024

[VALVOLINE
ICUMMINS

IRUBY
IAGENCIES
IAND ORS

IPVT LTD V¢

ISH AKSHAY}
ISHARMA

10811072845

wkawkegak@g
imail.com

16.02.2024

25

ICS (COMM.)

50/2024

11.03.2024

[[INDIAN
IRAILWAY
ICATERING

ANID OADD

IMS KAPOORISH AKSHAT]
[TENTS ANDBAHPAI
CATERER V§

7985177435

bajpaiakshat@g|
imail.com

5.02.2024

b5

ICS (COMM.)

248/2024

[11.03.2024

VIJAY

[ENGINEERS
& ORS.

[SH SANJAY|

IBANSAL  V§GUPTA
IMS S D

10811271968

lsanjaygupta_ad]
vocate@yahoo.d|
om

12.02.2024




25

lOPM(T)
(comMM)

62/2024

[11.03.2024

IMS KAPOORISH AKSHA'
[TENTS ANDBAHPAI
CATERER V§g
[INDIAN
[RATLWAY
ICATERING

AN

985177435

bajpaiakshat@g|
imail.com

10.01.2024

25

ICS (COMM.)

[253/2024

13.03.2024

[INDIA V4MOHAN
IRASHIM

IBANK OFSH BRI1J|9811215181

INOT PRIVDED

[23.01.2024

b5

ICS (COMM.)

251/2024

13.03.2024

[[INDIA Vs J
[TRADING
ICOMPANY

OHAN

IBANK Og;[H BRIJg811215181

INOT PRIVDED

[23.01.2024

25

ICS (COMM.)

252/2024

[13.03.2024

[INDIA V4MOHAN
IMOHD
IMINHAJ

BANK OFSH _ BRIJ811215181

INOT PRIVDED

[23.01.2024

k5

ICS (COMM)

256/2024

[14.03.2024

IM/S [SH
BHAGWATI [DEBABRAT
PERFECT  |[A REDDY
[SANITATIOM
Vs M/S
DINDAL

hraprTAT

58260366622

sdreddyoffice@
lgmail.com

09.03.2022

25

ICS (COMM.)

262/2024

[15.03.2024

[FOOD LTD VSBANSAL
S

INDUSTRIES

PATANJALT [SH K Glo11 26843455

unitedmark@u

07.03.2024

A
nitedandunitedi|
[pr.com

25

ICS (COMM.)

264/2024

[16.03.2024

[ENTERPRISE [SHARMA
[THROUGH
ISUMIT

IMEHTA \E
IDALMIA BIZ

DTN

M/S SMISH SARAI}9886688340

info@lexansh.c
om

06.02.2024

b5

ICS (COMM.)

266/2024

18.03.2024

KUMAR KUMAR
RASTOGI VY
M/S TD]|
INFRACORP
INDIA LTD

o]
SANJEEV ~ [SH RAJESH811686397

rkumar3379@g
imail.com

29.02.2024

25

ICS (COMM.)

272/2024

[19.03.2024

IMANISH ISH  JATIN
IKUMAR PROPISHARMA
Vs AL DUA
[FOOD
IPROCESSING
IPVT LTD.

811881981

[nfo@juristandj|
lurist.com

09.02.2024

b5

ICS (COMM.)

[273/2024

[19.03.2024

IPUNJAB ISH SUNAV|
INATIONAL  [RASTOGI

IBANK \E
IMEENU ASIJA|

7838389845

sunavrustgi@g
imail.com

24.03.2024

25

[cS (comm)

[274/2024

20.03.2024

[STATE BANK[SH ISHAAN|
IOF INDIA VSTYAGI
bASIM

10811059032

shivktyagi
[1@gmail.com

06.03.2024

25

[OMP (COMM)

61/2024

20.03.2024

IVEK ISH
IDEEPAK ICHITWAN
INAZARE ANDIGADARA

[FINANCE LTD|

0811631979

INOT PRIVDED

[11.03.2024

5

ICS (COMM.)

281/2024

22.03.2024

ISTATE BANKSH SUBRAT]
JOF INDIA VSTRIPATHI
ISANGITA

ISINGH &ORS.

9999132159

lakroutadvocate
(@gmail.com

119.02.2024

25

ICS (COMM.)

282/2024

22.03.2024

IRAJINDER  [SH KARTIK]
ISINGH VYDABAS
[USHA

IRAGHWAN

18700565217

imaanlawoffices
(@gmail.com

05.03.2024

b5

ICS (COMM.)

279/2024

[22.03.2024

IPRAYAG ISH ASHISH|
IPOLYTECH [DUTTA
IPVT LTD V¢
ISHELL
ICOLOURS
IAND

9354940943

TIDNIOAT O

ffilings.mehodic
la@gmail.com

28.02.2024




District Court Room

25

Case Type

[CS (COMM.)

Case Number

280/2024

Date

ofPetitioner

Registration Name VS

22.03.2024

Respondent
Name

IPUMA SE
IASHOK
IKUMAR

Advocate

Advocate
Mobile
Number

10891584230

Advocate

lsojha@rnaip.co
m

Court Fees

22.02.2024

25

ICS (COMM.)

284/2024

23.03.2024

ILINK
IFINANCE LTD|
[Vs SACHIN

M/S TRUEMS SNEH|

ILATA

0818004454

INOT PRIVDED

16.03.2024

b5

ICS (COMM.)

285/2024

23.03.2024

IG.A.S.
ILOGISTICS,
ILLT Vs ABM
IAVIATION

IAND
IALOGISTICS

IMS
ISHASHA
WAIN

8587859529

legalblj@gmail.
com

29.01.2024

25

[EX./COMM.

l46/2024

[27.03.2024

INFRA
[ENGINEERS
ILTD VsSTATH|
IOF
ICHATTISGAR

[ENVIRO [SH SAHIY]

IGARG

0560690036

IGARGSAHILA
IDV@GMAIL.C
OM

07.03.2024

k5

[OMP(COMM)

64/2024

[27.03.2024

IRUBAL STISH]
IDHOOT V§
ILIFL. HOMEH
[FINANCE

IMS
(KHAYATI
AIN

0811634530

[khayatijainoffic
lial @gmail.com

[19.03.2024

25

ICS (COMM.)

200/2024

[27.03.2024

IMEDIA
[VENTURE
ILTD \E
IMOHAMMAD
IMOTI

IDD ALITANIAN]]

I[HINDUSTAN (SH PUNEET]

IBAJAJ

9213187809

ladvocate.punee
t@gmail.com

[21.02.2024

25

ICS (COMM.)

201/2024

[27.03.2024

ICROP
IPROTECTION
ILTD Vi
[VINOD
IBHANDARKA

I
IMS CRYSTALSH

IBHAWESH
IPHULAR

[8448859177

INOT PRIVDED

[15.04.2021

b5

ICS (COMM.)

286/2024

26.03.2024

IOF INDIA Vs
IRITU
ISHARMA

ISAMAD

ISTATE BANKSH ABDUS9990042642

ISRI.ANSHU83
(@GMAIL.COM

03.02.2024

25

ICS (COMM.)

304/2024

[30.03.2024

ILOGISTIC
[PVT LTD Vg
[FEMINA
ICLASSIC
[[INTERNATIO

[TRANSLINK [SH KL

IMISHRA

81129475

kimishraadvo@
lgmail.com

28.02.2024

b5

[OMP(COMM)

65/2024

28.03.2024

TAT
IKAVITA
WATEEN
IDOSHI  AND|
IANR Vs IIFL
I[HOME
[FINANCE LTD|

IMS
ISHAKSHI
IRAGHAV

0899800244

ISHAKSHIRAG
[HAV.ADV@GM|
JAIL.COM

23.02.2024

25

[EX./COMM.

7/2024

28.03.2024

ISARVESH
ISECURITY
ISEVICES PVT]
ILTD Vs THH
IPRINCIPAL
IDEPARTMEN

IMS SNEHA
ISINGH

9999151328

snehasingh.law
(@gmail.com

20.03.2024

22

[SH. VINEETA GOYAL,

IDISTRICT JUDGE|
COMMERCIAL COURT)
3

4

IRECOVERY

ISUIT FORCS

((COMM)/205/2024

l01-03-2024

e o
IState Bank Of}
[India Vs Para:

[Kumar Meena

IANSHUMA
N

[Kumar ParagSRIVASTAV

IACP),

[0311227717

[Email ID not]
lavailable

25-01-2024

k4

IRECOVERY

ISUIT FOR(CS

(COMM)/204/2024

01-03-2024

Magnifico
Minerals  Pvf
td Vs N
Distilleries
IAnd Breweries
[Pvt Ltd

|Alok
[Tripathi(P),

0818444096

laloktripathi.adv|
(@gmail.com

l19-02-2024

b4

IRECOVERY

ISUIT FOR(CS

(COMM)/206/2024

01-03-2024

(Canara  Banl
Vs Smt]

[Raghuvanshi

IANSHUMA
IN

Munesh SinghlSRIVASTAV

ACP),

9311227717

[Email ID not]
lavailable

07-11-2023

b4

IRECOVERY

|SUTT FOR(CS

(COMM)/213/2024

l02-03-2024

(Central Bank
IOf India Vs
[Vishwajeet
[Kha

IDEEPAK
ISAHNI(P),

9899995598

deepaksahniad
locate@gmail.co
m

109-02-2024




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees
Name

24 ISUIT FOR[CS 02-03-2024  [State Bank OffRUCHI 10811170646 ruchikhurana@ [30-06-2023
IRECOVERY (COMM)/212/2024 [[ndia V4KHURANA( lhotmail.com
Yahinahmad [P),
[Proprietor Ja
[Enterprises
24 ISUIT FORCS 04-03-2024  [Ritco TravelgAtul 19711728821 ladv.atulagarwal(17-02-2024
IRECOVERY (COMM)/225/2024 l[And ToursAgarwal(P), 12@gmail.com
Private
[Limited \E
Rhiti  Sport:
[Management
24 ISUIT FORCS 05-03-2024  [Shubham [Shravan 19810017859  [skbansalipr@g [02-03-2024
[TRADEMARK ((COMM)/195/2024 IGoldiee MasaleBansal imail.com
Pvt. Ltd. Vs
|Shubham Feed|
Products
g [SOTT FOR(CS 06-03-2024  [Saptarishi [N 0871888071 |[Email ID not28-02-2024
[TRADEMARK [(COMM)/235/2024 [Herbals Llp VgMahabir(P), lavailable

IPooja Parnami

24 [SOTT FOR[CS 11-03-2024  |[Vipin KumarVarun 0312902140  [VARUNGUPTA [19-02-2024
RECOVERY  |[(COMM)/247/2024 Vs M/s ScaffiGupta(P), LLB@GMAIL.C
Build India) oM
land Ors
kg [SOTT FOR(CS (2-03-2024  |Avro India LtdPran 0811204972 [Email ID not29-02-2024
[TRADEMARK ((COMM)/250/2024 land Anr VgKrishna lavailable
[Vanshuli Jana(P),
Industrial LLP|
land Ors
) [SUTT FOR[CS 13-03-2024  |[Doms [Ankur 0873489278 |ankur.sangal@ [29-02-2024
[TRADEMARK [(COMM)/255/2024 [Industries [Sangal(P), khaitanco.com
Limited Vi
[Creations
|Student
[Private
I ivnisnd
24 [SUTT FOR[CS 16-03-2024 [Ht Media Ltd{Abhinay 10999886478  [guptabhinay@g22-02-2024
IRECOVERY (COMM)/265/2024 Vs Allam|Gupta(P), imail.com
[Infinite India)
Private Ltd
24 IAPPEAL U/S 37ARB Al16-03-2024  |Oneg7 IAMULYA 807498297  famulyaupadhyafi2-03-2024
IOF (COMM)/3/2024 [Communicatio [UPADHYAY 63@gmail.co
IARBITRATION n Limited V§(P), Im
& INightstay
ICONCILIATIO [Travels Private]
IN ACT Limited
24 [SUIT FORICS [18-03-2024 [Rudra [Chandrashe 9899995273  [Email ID notf10-03-2024
IRECOVERY (COMM)/270/2024 lAssociate  Vs|khar Yadav lavailable
[Sanjay
|Aggarwal
24 ISUIT FORICS 20-03-2024  [State Bank OfVARUN 10818365119 [Email ID notfi4-03-2024
IRECOVERY (COMM)/276/2024 [[ndia Vs VipinCHANDIOK lavailable
[Bansal (P),
24 ISUIT FORICS 20-03-2024  [Hugo BossShravan 10810017859  [skbansalipr@g [12-03-2024
TRADEMARK ((COMM)/277/2024 Trade MarkBansal(P), imail.com
[Management
IGmbh And C
IKg Vs Mohd|
ISajid
24 ISUIT FORCS 21-03-2024  |A V ResolutionfRAJBIR 19717394060  [thelawcosmos@(07-11-2023
IRECOVERY (COMM)/278/2024 |Agents Pvt LtdSINGH(P), lgmail.com
Vs Union Banl
Of India
24 ISUIT FOR[CS 22-03-2024  [Praveen [Vikram 10811101108 [VNEWWW@G [24-02-2024
RECOVERY  |[(COMM)/283/2024 lAggarwal ~ VAggarwal(P) [MATL.COM
[Hdfc Bank Ltd |,
24 IOBJECTION  |[OMP 23-03-2024  [M/S SilicaS Knot available ~ [Email ID noti8-03-2024
U/S 34 OF(COMM)/63/2024 [[nfotech  Pvtjmehta(P), lavailable
JARBITRATION ILtd. Vs. Union|
& lof India
ICONCILIATIO

IN ACT




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile
Respondent Number Court Fees

24 ISUIT FORICS 26-03-2024  [State Bank Of|A 10311227717 [Email ID noto5-02-2024
IRECOVERY (COMM)/289/2024 [[ndia VAl lavailable
Deepika ISRIVASTAV
[Kapoor IA(P),
IProprietor  Off
IM/s Nature|
24 ISUIT FOR[CS 26-03-2024  [State Bank OfRanjay 10811255673 ladvocatesinha [27-02-2024
IRECOVERY (COMM)/288/2024 [[ndia Vs Enosh{Kumar (@rediffmail.co
[Nathaniel Sinha(P), Im
[Prem
24 ISUIT FORCS 28-03-2024  |Pragati [Kunal 19899335073  |kunaly42@gma [18-03-2024
IRECOVERY (COMM)/294/2024 |Accessories [Yadav(P), il.com
ILimited Vs Tdi
[[nfra Corp|
((india) Ltd
g [SOTT FOR(CS 30-03-2024 M/S [Abhinav __ [8586035698 [abhinavg370@ [28-02-2024
IRECOVERY (COMM)/300/2024 [TRANSLINK |Garg(P), lgmail.com
ILOGISTICS
IPVT LTD V¢
Ms Manan|
(Granites ~ Pvi|
o
g [SOTT FOR(CS B0-03-2024 M/s GokalSyed Arham|o897067859  [syedarhammas [13-03-2024
[RECOVERY (COMM)/299/2024 IChand HariMasud(P), d@gmail.com
(Chand Vs Tdj
Infracorp India|
[Limited
23 [MS. SAVITA RAO,EOUTH 12, New CourtCivil Case ICS 02-03-2024  [Max ILATESH 9312274280  [vijayksharmaad24.02.2024
IDISTRICT [Block-I (COMM)/104/2024 [Healthcare IKUMAR(P), @yahoo.co.in
PUDGE(COMMERCIAL [[nstiute
ICOURT) ILimited Vs
[Bharam Singh
12, New CourtCivil Case ICS 02-03-2024 [N S AssociategAditya 10811202991 tarique379@gm|24.01.2024
[Block-I (COMM)/103/2024 Pvt Ltd VsGaur(P), lail.com
[Rahul Bhambril
12, New CourtCivil Case ICS 06-03-2024  [LOREAL SA VsShravan 12684355 unitedmarj@un(28.02.2024
[Block-I (COMM)/113/2024 IKATSON [Bansal(P), litedandunited.c
[INTERNATIO jom
[NAL
2, New CourtCivil Case ICS 06-03-2024  [Rspl HealthjShravan 12684355 unitedmarj@un|01.03.2024
IBlock-1 (COMM)/114/2024 [Private [Bansal(P), litedandunited.c
[Limited A\E om
IStepway
[[nternational
12, New CourtCivil Case ICS [13-03-2024 IM/s WebkullPushkar 18840503361  [advocateprasha [06.03.2024
IBlock-1 (COMM)/124/2024 ISoftware  PvtiKumar(P), Intmishra@gma
ILtd Vs M/ il.com
Meetanshi
[Technologies
ILlp
12, New CourtiCivil Case Cs 14-03-2024  [Idbi Bank LtdVivek 0811867703  [kumarvivekadv [20.02.2024
IBlock-1 (COMM)/128/2024 Vs AshuKumar(P), (@gmail.com
[Saroha
12, New CourtiCivil Case CS [15-03-2024  [Living MediaShahrukh [7838390214  [shahrukhejaz@ [07.02.2024
[Block-T (COMM)/131/2024 India Ltd VsEjaz(P), hotmail.com
ISwiss
[Promotion
[Private
[Limited
24 [MS. ANURADHA SHUKLASOUTH [6, New CourtiCommercial ICS(COMM) 146/24 [26.03.2024 [STATE BANK|SHIV 10811059032 ISHIVKTYAGI1 [21.03.2024
[BHARDWAJ, DISTRICT] [Block-I |OF INDIA VSKUMAR (@GMAIL.COM
VUDGE(COMMERCIAL IMADASIR TYAGI
ICOURT) IAHMAD
ISHEIKH
25 [SH. SANDEEP YADAV South |17, New CourtjiCommercial ICS 19-03-2024 ICanara  BanKKRISHAN (9990577700 [KRISHENKUM [29-02-2024
Block-T (COMM)/139/2024 Vs Jyoti KUMAR(P), JAR@GMAIL.C
oM
17, New CourtiCommercial ICS 14-03-2024 [M/s Weblli:jﬂf’ushkar 18840503361 |[ADVOCATEPR [22-02-2024
[Block-1 (COMM)/129/2024 [Software IKumar(P), IASHANTMISH
ILtd Vs M/ IRA@GMAIL.C
[Technogeo IOM
ISoft  Solutios
[Pvt Ltd




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
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7, CourtiCommercial ICS 13-03-2024  |[Rajan Sharmafraghav 19958629500 [RAGHAV_ANA(05-03-2024
Block-1 (COMM)/126/2024 Vs Indusanand(P), [ND@LIVE.CO
[Towers M
[Limited
7, New CourtCommercial ICS 13-03-2024 [Vaibhav TUSHAR  [9971374150 IADV.TUSHAR [16-01-2024
[Block-1 (COMM)/125/2024 [Overseas ~ VJAGARWAL( IAGARWAL92@
IM/s GanilP), IGMAIL.COM
[Textiles
17, New CourtCommercial ICS 12-03-2024  [Punjab lAnkit 1996836840 IADV.ANKIT.M [08-11-2023
[Block-1 (COMM)/122/2024 National BankiRaj(P), IAIL@GMAIL.C
Vs National| OM
[[nsurance Cof
ILtd And Anr
17, New CourtCommercial ICS [11-03-2024 [First Fiddle FRITESH 18802101274 [RITESH@THE [04-03-2024
Block-I (COMM)/119/2024 |And B Pvt Ltd[SAXENA(P), ILAWCARE.IN
Vs M/S FFL
ICUISINES
IPVT LTD AND|
[OTHERS
17, New CourtCommercial ICS 04-03-2024  [Emu LinegUday 18882303942 [ADYUDAVKU [15-02-2024
[Block-1 (COMM)/111/2024 [Private [Kumar(P), IMAR@GMAIL.
Limited Vi ICOM
ISyska Led|
[Lights Pvt Ltd
17, New CourtiCommercial ICS 11-03-2024 [Net AmbiAMIT 10999684531  |[SANDEEPKUM|25-11-2023
[Block-1 (COMM)/120/2024 Value  FirstPAUL(P), IAR_LAW@YA
[Services \E| [HOO.COM
Bayside Media|
[Private
ILimited
26 EH RAJEEV BANSAL/SH.South |9, New CourfiCommercial ICS 23.03.2024 MT BEENAASHU 0910800124 |ASHUARORA [21.03.2024
ANJEEV KUMAR SINGH, [Block-1I (COMM)/144/2024 GARWAL VSARORA (@GMAIL.COM
ICOMMERCIAL COURT. MT EKTA|
ISHARMA
2~ EH LOKESH KUMAR[South [nil
HARMA, DISTRICT]|
PUDGE(COMMERCIAL
ICOURT)
28 [SH. LAL SINGH, DISTRICT[SOUTH- il
VUDGE I[EAST
29 [MS. NEELAM  SINGH,SOUTH- i4 [RECOVERY [CS/COMM/138/2[3/2/24 ENB VS. M/SRANJANA [8744847805 [ranjanarspatha [3/1/24
IDISSTRICT JUDGE [EAST ISUIT 024 AL [PATHAK k@gmail.com
[FABRICS
ICS/COMM/137/2 [3/2/24 [TATA STEELISURAJ 10810329829 [advocatesuraj13(3/1/24
024 ILTD. VS.,KUMAR (@gmail.com
[FRIENDS [SINGH
IAUTO INDIA|
ILTD.
ICS/COMM/152/2 3/7/24 IRAKESH [EKLAVYA (9899659966 [eklavya.d22@g (3/7/24
024 [DWIVEDI |[DWIVEDI Imail.com
IVS. CHETAN|
[PRAKASH
ICS/COMM/154/2 |3/11/24 |[BANWARI [SHIVOM (9650920980 [ 13/10/24
024 IGINODIA IGARG
IVS.
[VIDUSHI
[TYAGI
ICS/COMM/171/2 [3/13/24 10911444100 [alaghagoo@gm(3/12/24
024 & lail.com
ICS/COMM/182/2 [3/16/24 10213528073 [1980adv@gmai(3/15/24
024 .com
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ICS/COMM/195/2 [3/18/24 0873029772 3/17/24
024 [LTD. VS./ASHRAF
ANJEEV

[KUMAR
ICS/COMM/196/2 [3/18/24 [SBI VSJ/KRISHAN (9910577700 |krishankumar [3/17/24
024 [MOOLCHAN [KUMAR (@gmail.com

D
ICS/COMM/197/2 [3/19/24 [SBI VSJ/AMIT 10312965659 [chawla8jl@gmal3/18/24
024 IASHOK ICHAWLA il.com

[KUMAR
ICS/COMM/198/2 |3/19/24 [SBT VSJAMIT 0312965659 [chawla8jl@gmal3/18/24
024 [KANTA ICHAWLA il.com

[DEVI
ICS/COMM/207/2(3/20/24 TSG [VIPIN 0811175818  |vipinsinghania [3/19/24
024 [INSTITUTIO [SINGHANT| (@gmail.comm

N A

[MARKETIN

IG VS,

ISEEMA
ICS/COMM/208/2[3/20/24 [DUGAR IASHUTOS (9999666398 [ashutoshnagar [3/19/24
024 [OVERSEAS [H NAGAR (@analaw.in

IVS. NEW,|

[SHOP

ISTORE

INETWORK
ICS/COMM/218/2 13/26/24 IMOOLCHAN [GAURAV 9811132858 |bahlg77@gmail|3/23/24
024 D |IBAHL lcom

[HEALTHCA

ICS/COMM/217/2 [3/23/24 107173879798 [advsheepali@g (3/22/24

024 Imail.com
3o [SH. AJAY KUMARJAIN  [SOUTH- 20 [Commercial [CS 14-03-2024 [INDIAN INEERAJ 9999397965 [s.nlegallawfirm(01.03.2024
IEAST ISuit I(COMM)/170/202| IOVERSEAS [SOODH(P) .com
la [BANK Vs,
IVINEET
[DWIVEDI
ICommercial |CS 15-03-2024 [M/S INDIABHARAT (9711979113, | 23.02.2024
ISuit (COMM)/172/202] ISOTHEBYS |GARG(P), [991077807 |CHAMBER.SIN]
4 INTERNATI IGHVI@GMAIL,
IONAL ICOMBHARAT
TY Vs IGARG93@GM
HANU |AIL.COM
LADD A
ICommercial |CS 16-03-2024 YODHYA harti 18291260270 [rudghosh@gmal29.08.2023
[Suit (COMM)/186/20 INGH  VsBhatt(P), fil.com
24 IM/S DINESH]|
IAND
IASSOCIATE
IS
[Commercial |CS 16-03-2024 (CHAND haini 17895664246 [Shinegst@gmaif13.03.2024
ISuit I(COMM)/185/202 IMEHRA VsBhardwaj( l.com
la BRITISH  [P),
IAIRWAYS
[PLC
ICommercial |CS 18-03-2024 [M/S [Vidur 10818388241 |vidur.sikka@tr (07.12.2023
[Suit (COMM)/189/20 IAVANTOR [Sikka(P), ulegal.co.in
24 [PERFORMA
INCE
IMATERIALS
INDIA
hnnzaT:
ICommercial |CS 20-03-2024 [STATE WAWAHAR9312965659 [chawla8jl@gmal23.12.2024.
ISuit I((COMM)/204/20 [BANK OFCHAWLA( il.com
log INDIA  VsP),
IASHOK
[KUMAR
ICommercial |CS 22-03-2024 [M/S INITISH  |+91- INITISHCY@G [21.03.2024
[Suit (COMM)/211/202 INVESTAHO |CHAUDHA|9810575121 [MAIL.COM
la [LIC LLP VSRY(P),

IMITED

AJAJ
INANCE
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[Commercial |CS 22-03-2024 H91- [NITISHCY@G [15.01.2024
[Suit (COMM)/209/20 19810575121  [MAIL.COM
24 BAJAJ RY(P),
[FINANCE
[LIMITED
ICommercial |CS 22-03-2024 |GOMATI INITISH  [+91- INITISHCY@G [15.01.2024
[Suit (COMM)/210/20 [DEVI ICHAUDHA9810575121 |[MAIL.COM
24 OLIA VSRY(P),
AJAJ
[FINANCE
[LIMITED
ICommercial |CS 28-03-2024 [PUNJAB |[Sheepali 97173879798 [advsheepali@g |-
ISuit (COMM)/222/20 INATIONAL [Patial(P), Imail.com
24 IBANK Vs|
M/S SIGMA|
[ENGINEERI
ING WORKS
31 |MS. ANU GROVER BALIGA[SOUTH- [21 [Commercial [EXECUTION 07-03-2024 [Balram Sah/Abhishek [8802636284 [ADV.ABHISHE [21.02.24
[EAST [Suit I((COMM.)/68/202 Vs DeviKumar (P) IKKUMARS8088
la [Narayan (@GMAIL.COM
[Yadav
[Commercial [Misc l07-03-2024 [VINOD [Chandan [9310856200 [NOT -
[Suit IDJ/176/2024 IGARG  VsMishra(P), IMENTIONED
[KAMLESH
IMEHTA
[Commercial [CS 11-03-2024 [Times [Sahil 19891696900 [RKALAWOFFI [23.02.24
ISuit I(COMM)/153/202) Innovative [Dagar (P) ICES@GMAIL.C|
la Media Ltd Vs IOM
[Lehar
|Advertising
[Pvt Ltd
[Commercial [EXECUTION 11-03-2024 [Pawanjit Wyoti 10990008499 [VIKASSHARM [07.02.24
ISuit (COMM)/69/202 ingh BawaSharma(P) IALAWOFFICES|
la s AIMS|, (@GMAIL.COM
ANYA
[DEVELOPE!
IS PRIVA
I tarron
[Commercial [CS 13-03-2024 [Sense 8] C9818844270 [KAUSHIK1YOG[28.02.24
[Suit I(COMM)/162/202 IProjects PvtKaushik IESH@GMAIL.
" td Vs M/S|(p) com
[Lakshita
IStuctural
[Solutions
W ' I
[Commercial [CS 13-03-2024 [M/s ShyamDAYANAN 9811377418 |[DAYANANDOS [11.03.24
ISuit I(COMM)/161/202 Trading CoD 113SHARMA@
4 THROUGH [SHARMA( IGMAIL.COM
TS  PROPP),
[SMT KAM
[DEVI Vs M/
oo
ICommercial |CS 15-03-2024 [State BankJAWAHAR]9312965659 [CHAWLASJL@[22.02.24
[Suit (COMM)/178/202| Of India VSCHAWLA( IGMAIL.COM
la Jeeto P),
ISamuel
ICommercial |CS 15-03-2024 [State BankJAWAHAR/9312965659 [CHAWLASJL@[23.02.24
Suit (COMM)/179/202] lOf India VSCHAWLA( IGMAIL.COM
la [Dinesh P),
[Kumar
[Commercial |CS 15-03-2024 [State BankJAWAHAR(9312965659 [CHAWLASJL@[22.02.24
ISuit (COMM)/180/20 IOf India VSCHAWLA( IGMAIL.COM
24 Mukesh P),
[EXECUTION |[CS 18-03-2024 [State BankJAWAHAR|9312965659 [CHAWLASJL@[21.02.24
ICOMM I((COMM)/193/202| IOf India VSCHAWLA( IGMAIL.COM
la [Shiv BasantP),
[Kumar
ICommercial [Misc 19-03-2024 [Inderjeet IManish 3084 [SHARMAMKA [18.02.24
ISuit DJ/212/2024 [Singh  AndSharma IDVOCATE@G
|Another Vs(P) IMAIL.COM
IGannon
[Dunkerley
|JAnd Co Ltd
ICommercial |CS 22-03-2024 [Uco Bank Vs S 9811008367 [[SCHAUHANA [15.03.24
ISuit I(COMM)/215/202) M/s DigilChauhan( IDVo1@GMAIL.
la [Bulls 360  |P), ICOM
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ICommercial [Misc 27-03-2024 [Sense 5 10818844270 [KAUSHIK1YOG{30.01.24
ISuit IDJ/235/2024 [Projects [Kaushik [ESH@GMAIL.
[Private (p) ICOM
[Limited Vs
[Lakshita
[Structural

1
ICommercial |CS 28-03-2024 [State BankMukesh (9811756351 [MUKESHRANJ[20.03.24
ISuit (COMM)/223/20 IOf India VsRanjan(P), IANADVOCATE
24 Ms Swatil (@GMAIL.COM

1

V'S

ICommercial [EXECUTION 28-03-2024 |Ashish IDIWAKAR 9817722035 [DIWAKAR@E [14.02.24
[Suit (COMM)/91/202 IChoudhury [SINGH(P), IMPHASISLAW.|
la Vs M/S ILD| coM
Millenium
[Pvt Ltd

[Commercial [EXECUTION 28-03-2024 [Hari Sin, harat l011-45640851[LEGISTAUXILI14.02.24
[Suit (COMM)/92/202 Vs M/Eﬂpta(P), IARY@GMAIL.Q

4 iSuper House| IOM
[ILimited

[Commercial [Misc |30-03-2024 [M/S 'f’riya 19999198933 [SANDPLAWOF|05.03.24
ISuit IDJ/243/2024 [Moneywise [Pathania( [FICES@GMAIL]
[Financial P), .COM
[Services Pvi
[Ltd Vs
[Universal

132 [SH. BHUPESH KUMAR [SOUTH- |22 [Commercial [CS l04-03-2024 [INDUS imehul 10910015003 [mehul.parti@c [26-02-2024
[EAST [Suit I((COMM)/139/202 [TOWERS parti(P), lhandhiok.com
4 [LIMITED Vs
[YOGESH
[KUMAR
IAND ANR

[Commercial |CS 13-03-2024 [M/S IManeesh 9911315304 [ASCENTLAWF (01-12-2023
[Suit I(COMM)/155/202 [HILLTOP IGumber(P TRM@GMAIL.
la REF 5 lcoMm

[ENGINEERS
[PVT LTD Vs
M/S FLOW|
TECH AIR
PVT LTD|
IAND ANR

ICommercial |CS 13-03-2024 |[KAJARIA indra 10818202368 [litigation.ip@ss [29-01-2024
[Suit I((COMM)/156/202) ICERAMICS na(P), rana.com 05-03-2024
la [LIMITED

IAND ANR Vs

HRI
SHNAN
 ANSAL

[TRADING
IAS BANSAL
[TRADING
ND ANR
[Commercial [CS 14-03-2024 [STATE WAWAHAR9312965659 [chawla8jl@gmal20-02-2024
[Suit (COMM)/165/202| ANK OFCHAWLA( iil.com

la NDIA  VsP),

[Commercial [CS 14-03-2024 [STATE WAWAHAR9312965659 [chawla8jl@gmal23-02-2024
Suit (COMM)/164/20 ANK  OFCHAWLA( il.com
24 NDIA VsP),
ATYAVIR
INGH

[Commercial |CS 14-03-2024 [STATE WAWAHAR9312965659
[Suit I(COMM)/163/202| [BANK OFCHAWLA(
%3 [INDIA VsP),
WITENDER
[KUMAR

chawla8jl@gmal22-02-2024
il.com
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[Commercial |CS 16-03-2024 j i 18800792205 [mohitrajadvoca [11-03-2024
[Suit I((COMM)/181/202 i aj(P), te@gmail.com
4

OF M/
HRI
ALAJT
SAYTES
[Commercial |CS 18-03-2024 [M/S HALU 10811041494 [radheyshyamad(o2-03-2024
ISuit I(COMM)/187/202] IAMAZON [KARDAM( Iv@gmail.com
la IDISTRIBUT [P),

IORS (P) LTDj
Vs M/S NEW|
[SHOP
ICSTORE
INETWORK
[PVT LTD

[Commercial [CS 20-03-2024 [NAJAR [PRAMOD (9871724396 [chauhanpramo [06-03-2024
ISuit (COMM)/201/20 IMOHAMMA [SINGH(P), [d833@gmail.co

24 D Vs m

ISTELLARIN
[VENTURES
PVT LTD|
IAND ORS

[Commercial |CS 28-03-2024 [STATE [SURESH [9818159221 [advocate.suresh[26-03-2024
ISuit (COMM)/221/202] ANK OFKUMAR 75@gmail.com
4 NDIA Vs

HRIRANG
IMANOHAR
IKALAKUTA
IGI

[Commercial [CS 27-03-2024 ANK OFRAJNISH (9810872353 [Rajnish- 26-09-2023
[Suit (COMM)/219/202  ARODA V: . 122 @yahoo.co

14 [POOJA  ANYAL m
[YADAV AND|
IORS.

[Commercial |CS 23-03-2024 [SH. INAVEEN 9810347420 kumarda18-03-2024
ISuit I(COMM)/216/202 WOGINDER [KUMAR llal@yahoo.com

4 [KUMAR VsDALAL
M/S
OYALE
PORTSWE
AR AND|
IANR.

[Commercial [CS |30-03-2024 [M/S TanujAgra 9599153502 [tagrawals@gm [30-03-2024
ISuit I(COMM)/224/20 IMEDICARE [wal lail.com
24 IAGENCIES
Vs NAYAT]]|
[MEDICAL

[PVT. LTD,
IAND ORS.

f India Vs{Chawla lail.com
jesh
[Kumar

33 [MS. NIRJA BHATIA Bo [CS (COMM) [176/2024 [15.03.2024 Ejnte BankSh. Amif9312965659 [chawlagile@gm|[03.03.2024

[CS(COMM) [177/2024 [15.03.2024 [State BanKSh. Amit9312965659 |[chawla8ille@gm|03.03.2024
f India VsChawla lail.com
m Niwasg|

ingh

[Properties ani s@gmail.com
[Ltd Vs AB:
[Construction|
|ICompany

ICS (COMM) [184/2024 [16.03.2024 Deepshikhasﬁ. S.S]8750618722 [sswaniassociate|04.03.2024

[Logistics tlook.com
[Ltd

ijesh
‘uneja

ICS (COMM) [206/2024 20.03.2024 [S M ExpressSh. 18800814718 [amicus.legal@o[15.03.2024
rakhar
Vi

hatnagar
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ICS (COMM) [213/2024 22.03.2024 [M/S 10650046568 [magguakhil@y [16.03.2024
[Krishna [Krishan imail
[Exports v/sMaggu
IM/S
[Maxicon
lcontainer
134 EH RAJESH KUMAR| 23 [Commercial [EXECUTION 26-03-2024 [M/s ArmourANKUR (9871777769 [ocean.laws@gm)|
INGH ISuit I((COMM.)/89/202 ISecurity IAGGARW lail.com
la [India Pvt LtdAL
Vs Shiv Om)|
[Exports
ICommercial [EXECUTION 22-03-2024 [Neeru FKeshav 9811369652 nitin@thelawch|
[Suit I((COMM.)/84/202 IJAggarwal VsRoy lambers.co.in
la ISplendor
[Buildwell
[Pvt Ltd
[Commercial |CS [20-03-2024 |[Meccanica |Rohit 10810945207 [justjurisofc@g
ISuit (COMM)/205/20 [Drillmasters [Taneja imail.com
24 Vs SRM|
IContractors
ILtd.
[Commercial [CS 18-03-2024 |[M/s NavankKARCHIT (9599043045 [egal#/sigmaleg|
ISuit (COMM)/188/20 Consultan;:RFINGHAL lal.in
24 Vs
Industries
[Commercial [CS 15-03-2024 [State BankJAWAHAR/9312965659 [chawla8jl@gma]
ISuit I((COMM)/173/202 Of India VSCHAWLA lil.com.
la Wagdish
[Prasad
[Commercial [CS 14-03-2024 [STATE WAWAHAR9312965659 [chawla8jl@gma
ISuit I(COMM)/167/202] ANK OFCHAWLA lil.com.
la NDIA V|
OHAN
INGH
[Commercial [CS 14-03-2024 [LENSKART [puneet 184i' 1 03 082 [satyagolu25 17]
[Suit (COMM)/168/20 ISOLUTIONS |bajaj (@gmail. com
24 [PVT. LTD. Vs|
ATYAJEET
INGH AND|
IANR.
[Commercial [CS 14-03-2024 [M/S J.NJ/Rajendra (9891923201 |---
ISuit I(COMM)/169/20 IARORA ingh
24 TRADING nsan
ICOMPANY
Vs M/
[LASER
lparare
ICommercial |CS 13-03-2024 [M/S NAVAIRSaubhagya|9818855771 [officeatlawpart
ISuit (COMM)/157/202| INTERNATI [Chauriha Iners@gmail.co
la JONAL PVT, m
[LTD. Vs M/
ISWARAN
[PROJECTEC
i pyre 1 on
ICommercial |CS 13-03-2024 [M/S NAVAIRSaubhagya/9818855771 [officeatlawpart
[Suit I(COMM)/159/202| INTERNATI [Chauriha Iners@gmail.co
la JONAL PVT, m
[LTD. Vs M/
IVIJAY
INIRMAN
ANID AR
ICommercial |CS 13-03-2024 [STATE riballabh (9811343911 |-
[Suit (COMM)/160/20 ANK OFSharan
24 NDIA Vs|
H. SUNIL
[KUMAR
ICommercial |CS 05-03-2024 [M/S [Ravi 0990117722 [ravi
[Suit I(COMM)/144/20 [UNIQUO [Lomod lomod@gmail.c
l2g INFRA PVT, lom
[LTD. Vs
IAQUA
ISOLUTIONS
ICommercial |CS 01-03-2024 [M/S D.RNITESH (9212057049 [cpmali.ki@gma
ISuit I((COMM)/135/202) [DISTRIBUT [KUMAR il.com
4 ORS  PVT,
[LTD. Vs
[FAIR DEAL
ISTORE
ICommercial |CS 01-03-2024 [SECURESHI [TARUNJE |.: tarunjeetjollyg
[Suit I((COMM)/136/202| LD [ET SINGH|9654862375 |maiJ.com
4 ECURITY JOLLY
ERVICES
'VT. LTD. Vs
TAFF
et porranr
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ISH. KUMAR ICS (COMM) [176/2024 15.03.2024 tate h. Amit9312965659 [chawlagile@gm(03.03.2024
[TRIPATHI, DISTRICT[EAST of India VsiChawla lail.com
VUDGE(COMMERCIAL Rajesh
ICOURT) [Kumar
ICS (COMM) [177/2024 15.03.2024 [State BankSh. Amit9312965659 [chawla8ile@gm|03.03.2024
lof India VsChawla lail.com
m Niwas|
ingh
ICS (COMM) [184/2024 16.03.2024 [Deepshikha [Sh. S.S.8750618722 [sswaniassociate(04.03.2024
[Properties [Wani ls@gmail.com
ILtd Vs ABS|
IConstruction|
ICompany
ICS (COMM) [206/2024 20.03.2024 M ExpressSh. 18800814718 [amicus.legal@o[15.03.2024
ogistics rakhar tlook.com
td VsiBhatnagar
jesh
Wuneja
ICS (COMM) [213/2024 22.03.2024 [M/S |Akhil 10650046568 [magguakhil@y [16.03.2024
[Krishna [Krishan imail
[Exports v/sMaggu
IM/S
[Maxicon
lcontainer

36 [SH. ARVIND KUMAR,EAST il
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-02

37 |SH. CHANDRA SHEKHAR,EAST o1 ICS COMM 92/2024 11/03/24 ISTARKEY IANISHA 19971096840  [shepherdlaw@gl06-03-2024
IDISTRICT JUDGE, ILABORATORI [MATHUR imail.com
ICOMMERCIAL COURT-02 [ES INDIA
PVT. LTD. V/§
ISUNIL
[PAIKRAY
101 [CS COMM 95/2024 [12-03-2024 ICANARA IKUMAR IADV.VISHWJE |05-03-2024
IBANK VSVISHWJEE IET@GMAIL.C
IPRAVESH T IOM
101 ICS COMM 102/2024 20-03-2024  [CENTRAL IMANOJ KR 9811254078 IMANVAKIL378[16-03-2024
IBANK OFARORA (@GMAIL.COM
[INDIA \E|
ISURESH
ICHAND &
IANR
101 ICS COMM 104/2024 [22-03-2024 [SUNDER LAIJROSHAN 10654497961 |- [22-03-2024
VS SUNIJKUMAR
IKUMAR JAIN
101 ICS COMM 82/2024 02-03-2024  [INDIAN BANKIMANOJ KR9811254078 IMANVAKIL378[22-03-2024
VS  MADHUARORA (@GMAIL.COM
ICHOPRA
o1 ICS COMM 83/2024 02-03-2024  [INDIAN BANKIMANOJ KR9811254078 IMANVAKIL378[22-03-2024
VS PRAMODARORA (@GMAIL.COM
ICHOPRA
138 [SH. SANJEEV KUMARNorth- [201, New[C.S. (COMM) [32/2024 27-03-2024  [ICICI BANKMANISHDE[9811898399 |manish@klfidni[22.02.2024
IMALHOTRA, DISTRICT[East [Building KKD ILIMITEDVsM [WAN la.com
PUDGE (COMMERCIAL)- IANGAL
1 ISINGH
F-do-- IC.S. (COMM) [33/2024 27-03-2024  [Laxmi Mayank 19313362890  [nbhandari2009[23.03.2024
|GoelVsMehtab [Sarin (@gmail.com
Al
39 [SH. BRIJESH KUMARSHAHD j301, New|CS(COMMER [CS 02-03-2024 [Rishabh JainAnkur 26.02.2024
IGARG, DISTRICT JUDGE,ARA [Court ICIAL) I((COMM)/154/202 Vs MayankSinghal(P)
ICOMMERCIAL COURT Building la Wain ls
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ICS(COMMER [CS 05-03-2024 [Bhagwati l01.03.2024
ICIAL) (COMM)/158/202] [Metal Vs R P
Building %3 Trading Co [Sharma(P)
b
301, New|CS(COMMER [CS 06-03-2024 vi IRAVI 29.02.2024
(ICourt ICIAL) I((COMM)/162/202 urana VSSHARMA(
Building l4 ahinder [P),
ingh
1301, New/CS(COMMER |CS 13-03-2024 [Sarita [SUNIL 01.03.2024
(ICourt ICIAL) I((COMM)/170/202 [Pandey VSKUMAR
Building la hahnawaz [BHARDW
% PremAJ(P),
hatia
301, New|CS(COMMER [CS 14-03-2024 |Achal Kumar{MOHMMA 07.03.2024
(ICourt ICIAL) I((COMM)/173/202 Pain VsD
[Building la [Rekha Devi [BABAR(P)
b
1301, New/CS(COMMER [CS 13-03-2024 [|Akash JainSUNNY 12.03.2024
[Court ICIAL) I(COMM)/169/20 Vs MuskaanlJAIN(P),
[Building 24 [Saini
301, New/CS(COMMER |CS 20-03-2024 [Ved PrakashiSANT 13.03.2024
ICourt ICIAL) I(COMM)/184/20 Vs Rinku[SHUKLA(
[Building 24 [Kumar and [P),
|[Anr
1301, New/CS(COMMER |[CS 19-03-2024 [The LensPARTH 13.03.2024
ICourt ICIAL) (COMM)/180/20 |And ICHADHA(
[Building 24 IGraphics P),
[Delhi Vs
[Ram  Prind
ISolution
301, New/CS(COMMER [CS 21-03-2024 [Bank OfflUmesh 20.03.2024
ICourt ICIAL) (COMM)/189/20 Baroda  VslJoshi(P),
Building 24 |Ashok Kedia]
land Another
1301, New/CS(COMMER [CS |30-03-2024 [Mr NischaySANJEEV 01.03.2024
ICourt ICIAL) (COMM)/206/20 [Chhatwal |[KUMAR(P
Building 24 [Prop Nichay),
[Polymer Vs
Mr Dolly|
[Tomar Prp|
o clasat
1301, New|CS(COMMER [CS 23-03-2024 [Bank Offkamal [13.04.2024
ICourt ICIAL) (COMM)/192/202 aroda  Vsjsingh(P),
Building la |Akashma
[Kapoor andj
lanother
301, New|CS(COMMER [CS 26-03-2024 [Union BankALOK 22.03.2024
ICourt ICIAL) I(COMM)/197/202 |IOf India VSKUMAR(P
Building la [Vijay Mohan )),
|[Anr
1301, New/CS(COMMER [CS I30-03-2024 [Saroj [Tarmeem 11.03.2024
(ICourt ICIAL) I((COMM)/205/20 Textiles Vs Alam(P),
Building 24 [Lakshya
IGarment
301, New/CS(COMMER [CS [30-03-2024 [Shikha Ra;'KRISHAN 27.03.2024
(ICourt ICIAL) I((COMM)/204/20 Vs Suni
Building 24 [Kumar IKAUSHIK(
P),
4o [MS. KIRAN BANSAL,SHAHD [ROOM NO 57 [COMMERCIAL [CS 02-03-2024  |Gagan IKUSHAGRA| 20.10.2023
IDISTRICT JUDGE,ARA ((COMM)/153/2024 |Associate  VYBANSAL(P),
COMMERCIAL COURT) IGyanendra
Singh
[ROOM NO 57 |COMMERCIAL [CS 05-03-2024  [M/s Padam[Raj Kumar] 16.02.2024
(COMM)/159/2024 [Cable Co VsRuhil(P),
M/s Marutj
ILift And Saf¢
[Technique
[Private
RN
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[ROOM NO 57 [COMMERCIAL [CS 07-03-2024 [Punjab Girish 20.02.2024
((COMM)/163/2024 [National BankiChander(P),
s Deepil
Pain
[ROOM NO 57 [COMMERCIAL |CS [12-03-2024 [Punjab [Ajay Kumar 22.02.2024
((COMM)/166/2024 [National BankSharma(P),
s Ram|
IGovind
ISharma
[ROOM NO 57 [COMMERCIAL [CS 15-03-2024 |Akshay Jain V§MOHMMA 07.03.2024
(COMM)/176/2024 IShri Lal BabulD
IMahto IBABAR(P),
[ROOM NO 57 |[COMMERCIAL [CS 20-03-2024  [Niraj KumaiNeelam 18.03.2024
(COMM)/183/2024 [Vs Smt RuchiMalik(P),
|And Others
[ROOM NO 57 |[COMMERCIAL [CS 26-03-2024  |Anil Pitti VYKUSHAGRA| 12.03.2024
(COMM)/196/2024 Mulak Raj [BANSAL(P),
[ROOM NO 57 |COMMERCIAL [CS 21-03-2024 [Bank OffUmesh 20.03.2024
(COMM)/187/2024 [Baroda VsJoshi(P),

Banti Kedia

[ROOM NO 57 [COMMERCIAL [CS 23-03-2024  [Urban VogugTarun 05.10.2023
(COMM)/191/2024 India Pvt LtdGautam(P),
Vs Axi
IClothing

[ROOM NO 57 |COMMERCIAL [CS 28-03-2024  M/s BhatiaAnkur 19.03.2024
(COMM)/202/2024 [Rasayan [Singhal(P),
[Udyog P Lt

Vs M/

|Autolite India]
ILtd

l41 [SH. SURENDERS. RATHI [Shahdar 303, New Cour] ICS 07-03-2024  [M/S WERBEN[Abhay 05-03-2024
a [Building (COMM)/164/2024 INDIA IPANDEY(P),
[PRIVATE
ILIMITED Vg
IM/S
[MAHAGUN

LAY DoTAT

I
IMISC DJ/267/2024 [05-03-2024  [ICICI BANK[BABBAR
ILTD Vs RICHAIAND

IDIXIT IASSOCIATE
IS(P),

ICS l04-03-2024  [BANK OHkamal 01-03-2024
(COMM)/156/2024 IBARODA  Vgsingh(P),

[RISHAV

ISAGAR
ICS 13-03-2024 ISONU JAIN VgPiyush 11-03-2024
(COMM)/168/2024 IDHIRENDER [Katyal(P),

ISINGH @|

IBUNTY

ISISODIYA
[Execution 12-03-2024 IChirag  GuptaRITA 11-03-2024
((Comm)/50/2024 Vs MehulSANGHAVI(

Mamgain IP),

[Execution 12-03-2024  M/S [Rakshit 07-03-2024
((Comm)/48/2024 ICOMPETENT [Tyagi(P),

IPOLYMERS

[PRIVATE

ILIMITED  V;

IM/S SHREH

I Ax a1
ICS 28-03-2024  |AKSHAY JAINMOHMMA 12-03-2024
(COMM)/201/2024 Vs KUMARD

[TEXTILES  [BABAR(P),
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OMP 20-03-2024  [RAM 1 K| [15-03-2024
(COMM)/5/2024 BHAWAN  [YADAV(P),

ISAHU Vs

JANHIT CO-q

PERATIVE

[URBAN T/
ICS 28-03-2024  [ANIL PITTI V4JKUSHAGRA| 16-03-2024
(COMM)/200/2024 IRIZVI ZISHAN|BANSAL(P),
ICS 19-03-2024 IBANK OHUmesh 12-03-2024
(COMM)/179/2024 IBARODA  VdJoshi(P),

IM/S  RAMA|

JAGENCIES
CS 20-03-2024  [SARITA [SUNIL [15-03-2024
(COMM)/182/2024 IPANDEY VYKUMAR

[MOHAMMAD [BHARDWA

[FURKAN (P),
ICS 19-03-2024  [M/S [Ashish 16-03-2024
(COMM)/178/2024 [BRIJBIHARI [chaudhary(P|

ICONCAST 5

IPRIVATE

ILIMITED  V:

IM/S  ORISSA|

ATT AV oTDDT
[Execution 20-03-2024  [RAJEEV IPARAS
(Comm)/60/2024 INAGPAL  VSAGGARWA

IDALIP IL(P),

ICHAND

ISHARMA
ICS 28-03-2024  [ANIL PITTI V§KUSHAGRA| 16-03-2024
(COMM)/199/2024 IM/S DSPBANSAL(P),

[BHATTA

ICOMPANY
ICS [21-03-2024 [VATSAL [VINAY 15-03-2024
(COMM)/188/2024 IMITTAL ~ V§KUMAR(P),

[VANDNA

WAIN
ICS [22-03-2024 [AGARWAL [VIJAY [21-03-2024
(COMM)/190/2024 IAND IKUMAR

ICOMPANY VSSINGH(P),

[MRAN

[MALIK
ICS 26-03-2024  [TAMILNAD [Kamal Kant 16-03-2024
((COMM)/194/2024 IMERCANTILE|Chhabra(P),

[BANK

ILIMITED Vg

[MINAKSHI

IGULYANT
ICS 26-03-2024  [UNION BANKALOK 14-03-2024
(COMM)/195/2024 IOF INDIA VYKUMAR(P),

[NARENDRA

IKUMAR

ISHARMA
ICS 28-03-2024  |[M/S BANSAIjAnkur 16-03-2024
(COMM)/198/2024 [ENTERPRISE [Singhal(P),

S Vs M/§

IALZAN

IPHARMACUTI|

ICALS

lpn Tz An
[Execution 30-03-2024  [AJAY GUPTA[Akash [15-03-2024
((Comm)/64/2024 Vs VINAY|Gupta(P),

IGOYAL
[Execution [30-03-2024 TJAY IK.P. [19-03-2024
((Comm)/63/2024 IKUMAR VgJayaram(P),

IKANIWH

[CHAWLA

42 [SH. REETESH SINGH IS_hahdarCN0304 [EX(COMM)/36/20 [01-03-2024  |[CANARA IDEEPAK (981066291 [deepakbhardwal28-02-2024
a 24 IBANK VSBHARDWA j_adv@yahoo.c
IAVINASH 3] j0.in
IKUMAR
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[EX(COMM)/37/202[01-03-2024  |[CANARA 1981066291 [deepakbhardwa[28-02-2024
14 IBANK VSBHARDWA j_adv@yahoo.c
[YUVRAJ 3 lo.in

ISINGH

IC No 304 [EX(COMM)/38/20 [01-03-2024  |[CANARA IDEEPAK 981066291 [deepakbhardwal28-02-2024
24 IBANK VSBHARDWA j_adv@yahoo.c
[YUVRAJ 3] jo.in

ISINGH

IC No 304 ICS 04-03-2024  [VARDAN IA.P. 10968061751 ladvaps@gmail. [29-02-2024
(COMM)/155/2024 ISANITARY VSSHARMA lcom
[ELEGANT
ISANITARY
ISSTORE

IC No 304 ICS 04-03-2024  [BANK OFSUDHA 0899913203  [advsudhashukl [22-01-2024
(COMM)/157/2024 IBARODA  VSSHUKLA la@gmail.com
IDEEPESH

IRAJPUT

[CNo 304 Cs 05-03-2024  [RAJGOPAL [SANGITA [ a [29-02-2024
(COMM)/160/2024 WAYACHAND YJAIN
[RAN VS O.P|
IAND SONS
[TRADERS
IPVT. LTD.

IC No 304 [EX(COMM)/43/20 [11-03-2024 [SOVI [VISHAL 0810171302 vishalgarg777@ [06-03-2024
24 [EXPORTS LLP|GARG lgmail.com
VS RAPID|
ICREATIONS
[PVT. LTD.

ICS [11-03-2024 IBANK OHUMESH 19910568669  [advumeshjoshi [03-03-2024
(COMM)/165/2024 IBARODA VSJOSHI (@gmail.com

WAVED
ICHAUDHARY

IC No 304

IC No 304 ICS 12-03-2024 [RAVI [PANKAJ 891475320  [pankajsinghal.a[29-02-2024
(COMM)/167/2024 IKHURANA VSSINGHAL [dvocategmail.ce
[MEHARBAN m

IC No 304 [EX(COMM)/51/202[12-03-2024 IAU SMALINITIN 773667288  [advocate.mehtafi13-02-2024
la [FINANCE IMEHTA lassociateog@g
IBANK imail.com
ILIMITED V|
IRAKESH
IKUMAR

LT

IC No 304 [EX(COMM)/52/202[12-03-2024 [YASH MITTALAMAN 999951935 akil.arastogi@ [11-03-2024
gl

l4 VS JASWANTRASTOGI loutlook.com

ISINGH

IC No 304 [EX(COMM)/56/202[14-03-2024.  [UNION BANKIK.S. RANOT[9890410729 12-03-2024
14 IOF INDIA V§

[RADHA

IRATHORE

IC No 304 ICS 14-03-2024  JOSEPH IFEBIN 10953418874  [febin@fanddlegfi1-03-2024
((COMM)/171/2024 VAYAKUMAR [MATHEW lal.com
VS VIKASVARGHESE
IKUMAR
[MITTAL

IC No 304 ICS 14-03-2024. |[MUKESH IS.A. IMRAN [9818302828 |- [11-03-2024
((COMM)/172/2024 IKUMAR

IAGGARWAL
VS PRATEEK]
WAIN

IC No 304 [EX(COMM)/58/20 [15-03-2024 [VM AGENCY[NEELAM [7303296156  [neelam.malik85{13-03-2024
24 VS SH/MALIK 12@gmail.com
IDULEEP
[SHARMA

IC No 304 ICS 15-03-2024 ISANJAY IC.M. 10654624323  [manigroverooz1 [12-03-2024
(COMM)/175/2024 IKUMAR IGROVER (@gmail.com
IVERMS VY
[VISHWAKAR
IMA SCALES P
ILTD.
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Case Number

ICS
((COMM)/177/2024

Date

Registration Name

16-03-2024

ofPetitioner

Respondent
Name

ISAURABH
IGUPTA

AL

VSKUMAR
IMUNISH JAIN|

Advocate Advocate
Mobile
Number

0871040215

Advocate
email ID
Court Fees

apilkumarlaw
loffice@gmail.cof
m

IC No 304

CS
((COMM)/181/2024

19-03-2024

IBRIJBIHART
ICONCAST

IRASHMI
ICEMENT LTD|

IPVT. LTD. VSRY

IASHISH
ICHAUDHA

0810567556

- l12-03-2024

IC No 304

CS
(COMM)/185/2024

[20-03-2024

ISHWETANSH
L

ISTATE BANKVIJAY
JOF INDIA VSPRAKASH

10810210832

a [11-03-2024

IC No 304

ICS
(COMM)/186/2024

[20-03-2024

IRAJESH
IJARORA
IANTL
IKOTHARI

VSSHANKAR

IPREM 10650193566

[TTWARI

[tewarypremsha
Inkar@gmail.co
m

[19-03-2024

IC No 304

[EX(COMM)/59/202
l4

18-03-2024

IMAHEEKA
INDUSTRIES

GARMENTS

VS CHANDANBANSAL

[SWADESH
IMAHABIR

0899848679

lswadeshbansal7j16-03-2024
3804 @gmail.co
m

IC No 304

ICS
(COMM)/193/2024

[26-03-2024

M/S
JAGENCIES

ICOMMERCE
(D) PVT. LTD.

D.C{J.R

IPVT. LTD. VSA
IMEDICART E-

R. 9891210660
ISRIVASTAV

jk.srivastava16
(@yahoo.com

[19-03-2024

IC No 304

[EX(COMM)/61/202
la

[23-03-2024

ISHUBHAM

IKR.
IAGGARWAL

VSRUSTAGI

IMAYANK 7529906593

ladmin@mayan
rustagi.in

[21-03-2024

IC No 304

ICS
(COMM)/203/2024

28-03-2024

IACHAL

VS  KUMAR|
TEXTILE &
IORS.

IKUMAR JAINBABAR

[MOHD. 891146454

imohdbabaradv
(@gmail.com

07-03-2024

k3

IMS. PREETI AGARWAL]
IGUPTA, DISTRICT JUDGE,
COMMERCIAL COURT)

INorth-
West

la

[SH.VINOD YADAV

North- [nil
[West

45

[SH. GORAKH
IPANDEY, DISTRICT]
PUDGE (COMMERCIAL)

NATHNorth |l

16

[SH. PANKAJ
IDISTRICT
COMMERCIAL)

GUPTA,|
JUDGH

ISOUTH-
IWEST

603

ICommercial
Suit

[cs
134/2024

COMM|

l04-03-2024

VS BAJRAN
[TRADERS

IADIDAS A STHA

9718209970
ISHARMA

laastha@thelegi
Ist.com

l01-03-2024

603

ICommercial
Suit

Cs
138/2024

COMM|

l05-03-2024

ICASIO
IASHOK
IKUMAR

VSNAVLIN

19999306881
ISWAIN

ludication.legale7-02-2024

@outlook.com

1603

ICommercial
Suit

cs
139/2024

COMM|

l05-03-2024

[UNDER
IARMOUR
IJASHOK
IKUMAR

VSSWAIN

[NAVLIN 10999306881

ludication.legale7-02-2024

@outlook.com
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1603 ICommercial ICS COMM|07-03-2024  |PUNJAB 19999802509  [ravinder.adv@y[05-03-2024
Suit 147/2024 INATIONAL |[KUMAR lahoo.com
IBANK VSGUPTA
[YOGESH
IKUMAR
[PHORE
603 [Commercial ICS COMM|17-03-2024 IAARUSHI ISATYAWAN 8527857002  [swsadv2252@g |04-12-2023
Suit 158/2024 [ELECTRONIC |JATTRI imail.com
IS VS SVR
IBROTHERS
IPVT LTD
1603 ICommercial ICS COMM]|19-03-2024  |PUNJAB IA Kl0810362626  Jakshakyao1@g [13-03-2024
Suit 160/2024 INATIONAL  [SHAKYA imail.com
IBANK Vs
IRUPDEEP
IKAUR
603 [Commercial ICS COMM 161/2024{20-03-2024  [STATE BANK|A KRAUT [9999132159 [akroutadvocate [15-03-2024
ISuit [OF INDIA V§ (@gmailc.om
IMEENAKSHI
[RAMAN
[SHYAM
03 [Commercial ICS COMM]J20-03-2024  [RICHARD BASANT 0312632614  |bkguptaadvo@ [21-02-2024
Suit 163/2024 I[HARRISON  [KUMAR lgmail.com
VS MINISTRY|GUPTA
F  WOMEN|
JAND CHILD
03 [Commercial ICS COMMJ23-03-2024  [M/S I[HARPREET 0868312318  [uppallawyer@g [13-03-2024
[Suit 169/2024 IANVIKSHIKI [SINGH Imail.com
IPROJECT V|
MS N §
[ANURAGH
03 [Commercial ICS COMM]J26-03-2024  [STATE BANKIANSHUMA 9990042642 [ianshumanadv [23-03-2024
ISuit 175/2024 |OF INDIA VSN (@gmail.com
ISHRIYA ISRIVASTAV
ISINGH A
03 [Commercial ICS COMM][26-03-2024  [M/S MYRAHHAMID 18447185912 lofficejayantbhatj27-01-2024
ISuit 176/2024 CHEMIST VSKHAN [t@gmail.com
JADROIT
[ENGINEERIN
IG
1603 [Commercial ICS COMM 177/2024[27-03-2024  |[CANARA ISANJEEV  [9711142200 chopra6791@g [26/03/2024
Suit [BANK VSCHOPRA Imail.com
[BHUP
[INARAYAN
[MISHRA
47 [SH. VIKAS DHULL,SOUTH- [613 ICommericial  |CS [30-03-2024 [ICICI BANK|Sh. VIKAS818198899 |narwah.advoc 11/03/2024
IDISTRICT JUDGE,WEST ISuit (COMM)/179/2024 ILTD. VSCHHABRA late@gmail.com
ICOMMERCIAL COURT. [BARKHA JAIN|
613 ICommericial  |CS 26-03-2024 [STATE BANK[JSh. BIPLAB|811767517 ladvocatebkm@ [22-02-2024
ISuit (COMM)/172/2024 OF INDIA VSKUMAR lgmail.com
ISUSHIL [MUKHERJE]|
IKUMAR 14
1613 ICommericial ~ |CS 26-03-2024  [UNION BANKSh. Uzai9999332412  [gsuassociates@ [14-02-2024
Suit ((COMM)/173/2024 |OF INDIA VgElahi lgmail.com
Mohit Kumar
1613 ICommericial ~ |CS 26-03-2024 Chandrasekhar{Sh. Ankifjgo15505737  [adv.aankitarya [11-03-2024
ISuit (COMM)/174/2024 la Pharma PvtfKumar (@gmail.com
ILtd Vs Shruti
613 ICommericial ~ |CS 23-03-2024  [Punjab Sh. 10810362626  [akshakyao1@g [13-03-2024
ISuit (COMM)/170/2024 [National BankAVADHESH Imail.com
s DeepaklKUMAR
[Yadav ISHAKYA
613 ICommericial  |CS 23-03-2024  [Punjab Sh. 10810362626 [akshakyao1@g [13-03-2024
ISuit (COMM)/171/2024 [National BankAVADHESH Imail.com
[Vs Komal Devi [KUMAR
ISHAKYA
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1613 ICommericial ~ |CS 22-03-2024  [M/s FireSh. 10990360705  |ravikantlaw@g [26-02-2024
Suit (COMM)/168/2024 [Engineering  [Kant imail.com
[Technology Vs
IM/s Flying|
[Fire ~ Serviceg
[Pvt Ltd
1613 [Commericial ~ [CS 19-03-2024  [Trendsetters [Sh. Amrita9999762400 [trendsettersfaci[05-03-2024
Suit (COMM)/159/2024 [Facilities AndMishra ities@gmail.co
[Technical m
IServices  Pv
ILtd Vs Samneg|
|Auto OPQ
1613 ICommericial ~ |CS 16-03-2024  [[cici BankSh. 10811898399  [manish@klfindif23-12-2023
Suit (COMM)/157/2024 [Limited VSYMANISH la.com
Mohamad IDEWAN
[[rfan
613 [Commericial ~ |CS [14-03-2024 _ |Axis Bank LtdSh. Dharam [9810072439 _ |[dladevlawassocij06-03-2024
Suit (COMM)/156/2024 Vs RakeshfDev lates@gmail.co
[Kumar Mathur Im
13 ICommericial ~ |CS [3-03-2024  [Canara BankSh.  sumitjo873245548  Mirmanilawco@ [29-02-2024
Suit (COMM)/155/2024 Vs Shashivirmani lgmail.com
[Kumar
13 [Commericial ~ [CS 12-03-2024 ISukhmani [Sh. SUMIT/9716948836  [sumitsarna@g [28-02-2024
ISuit (COMM)/150/2024 [Realty LLP VSSARNA Imail.com
[Kuldeep Singh
13 [Commericial ~ [CS 12-03-2024 [Puma SdSh. Gautam [9999093893 l11.gautambhasi [06-03-2024
ISuit (COMM)/151/2024 Through [Bhasin In@gmail.com
|Authorize
[Representative
IMr Rohit Bisht|
Vs Ashol
.
13 ICommericial ~ |CS 07-03-2024  [Lava ISh. SONAI}9756152092  [puneetkumar@ [13-02-2024
Suit (COMM)/142/2024 International [KUMAR lakspartners.in
[Limited Vs JailSINGH
[Maa
[Enterprises
613 ICommericial ~ |CS 07-03-2024  [Bju ThadathilSh. AKSHAY|9911993320  |akshaysoni699 [28-08-2023
Suit (COMM)/143/2024 [Farm  ResortSONI (@gmail.com
Pvt Ltd Vg
ision  Trade
[[ndia Pvt Ltd|
|And Ors
613 ICommericial  |CS 06-03-2024  [Canara BanKSh.  ANUJ9999490798 ladvocateanujag [06-03-2024
Suit (COMM)/140/2024 Vs Nisha AGARWAL larwal @yahoo.c
IGupta jom
613 lcommercial suit|[CS 05-03-2024  |Vishal Taga VsiSh. RACHIT9999683501 ladvanuragnasia[23-01-2024
(COMM)/137/2024 |Shilpy Garg ~ [KHANDEL r@gmail.com
WAL
48 [SH. AMIT BANSAL,SOUTH- [614 ICOMMERCIAL |CS(COMM) 07.03.2024 IPRASHANT [SH. VIPINQ015220306, |GODARAAKAS |06.03.2024
IDISTRICT JUDGE,WEST ISUIT 146/2024 KUMAR SEHRAWAT[9818150883  [H212@GMAIL.
ICOMMERCIAL COURT-03 IMAMAWAT & ICOM
JANR VS SONU|
ICHAUHAN &
IANR
614 ICOMMERCIAL |CS(COMM) 07.03.2024  [M/S GONSAISH. 10868040826, [SHARMARAKE04.03.2024
ISUIT l145/2024 LOGISTICS [RAKESH  [9818666198  |SHADV1i@GMA|
IPVT LTD VSKUMAR IL.COM
IM/S ISHARMA
IVASTRAM
[FASHION LLP|
o_Anc
614 ICOMMERCIAL [CS(COMM) 12.03.2024 ICANARA ISH. SUMIT|9873245548, [VIRMANILAW [29.02.2024
ISUIT li52/2024 BANK VSVIRMANI (9873245547 |CO@GMAIL.C
TRGINIA OM
[EMMANUEL
614 [ARBITRATION [OMP(I)(COMM) _ [07.03.2024  |M/S  LEASHSH. ATUIL};827403519 |AKHILESH.PR [NA
7/2024 [PLAN INDIAKUMAR IADHAN@YAH
IPRIVATE LTDPANDEY [00.COM
VS
IRUDRAKSH
IPHARMA
InrernrpTIEa
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ICOMMERCIAL |CS(COMM) 06.03.2024 . 18586863313, [CONNECT@SNJ29.02.2024
ISUIT l141/2024 INATIONAL [KUMAR (9312400205 [SLEGAL.IN
[BANK VS RAM[SHUKLA
IKISHAN &
IORS
1614 IARBITRATION [OMP(COMM) 03.04.2024 IDELHI ISH. NAKUL{j9953992233 [NAKUL.AHUJ [22.03.2024
8/2024 IDEVELOPME (AHUJA [A@YMAIL.CO
INT M
JAUTHORITY
VS M/S
ISUBHASH
614 ICOMMERCIAL [CS(COMM) 04.04.2024  |CENTRAL ISH. 0811375940  JADVSUBODHK]18.01.2024
ISUIT 178/2024 [BANK OFSUBODH [UMARSINGH
[INDIA VS MR{KUMAR (@GMAIL.COM
IRAHUL ISINGH
IKUMAR
IANR
1614 ICOMMERCIAL [CS(COMM) 21.03.2024 INISHANT ISH. NAMAN[9999279361  [KUNAL.NEGI [05.03.2024
ISUIT 167/2024 [OBEROI AUBA (@HOTMAIL.C
IORS VSSH. KUNAL IOM
EALTH INEGI
WALLET &
IORS
14 ICOMMERCIAL [CS(COMM) 0.03.2024 [UNION BANKISH. RAVI9911118926 IADVOCATERA [16.03.2024
ISUIT 180/2024 |OF INDIA VSKUMAR [VI79 @GMAIL.
IMOOL ICOM
ICHAND
[PALIWAL
14 [COMMERCIAL [CS(COMM) 05.03.2024  |STATE BAN]§§H. BIPLAB0811767517  |[ADVOCATEBK [22.02.2024
ISUIT 136/2024 |OF INDIA VSKUMAR IM@GMIAL.CO
IRISHABH [MUKHERJE]| M
IGOEL IE
14 ICOMMERCIAL |[CS(COMM)165/202[21.03.2024 ISTATE BAN]§§H.A4K. 0999132159  JAKROUTADVO|15.03.2024
ISUIT 14 IOF INDIA VSROUT ICATE@GMAIL|
[IRAVINDER ICOM
INATH
[DWIVEDI
1614 ICOMMERCIAL [CS(COMM) 21.03.2024 HREE [SH. R LJ9213163188 IRLMISHRA2@ [24.11.2023
ISUIT 166/2024 HYAM IMISHRA IGMAIL.COM
'ORPORATE
ERVICES VS
[TURBO
IMEGHA
ATDUIAVC DY
614 ICOMMERCIAL [CS(COMM) 05.03.2024 IADVATAGE [MS. 18800802195, IMEENAKSHIS [12.01.2024
ISUIT 135/2024 VS LEELAMEENAKS (0266060127 |ANGRA@GMA
[TRENDZ PVTHI IL.COM
ILTD ISALARIYA
4o [SH. RAKESH PANDIT,SOUTH- 509 ICommercial ICS (COMM)/144/24/07.03.24 M/S FIRESH. 540222267  [ravikantlaw@g [26.02.2024
IDISTRICT JUDGE,WEST Suit [ENGINEERIN [RAVIKANT imil.com
ICOMMERCIAL COURT-03 IG
[TECHNOLOG
Iy vs M/
[TECHART
loArTurann
509 [Commercial [EX (COMM)/43/24 [07.03.24 ISOFTWARE  [SH. ANKUR[9810088832  [ankusoodoffice
ISuit [TECHNOLOG [SOOD (@gmail.com
[Y PARKS OF
INDIA VS LI
TECHNOLOGI
[ES PVT LTD
509 ICommercial ICS (COMM)/148/24J11.03.24 PUMA SE VSSH. 19999093893 ludication.legal05.03.2024
Suit IASHOK [NAVLIN 19999306881 @outlook.com
IKUMAR ISWAIN
509 [Commercial ~ |CS (COMM)/153/24[12.03.24 ISATYA ISH. ASHISH[9999468603  [ashishchauhan [05.03.2024
Suit INARAYAN ICHAUHAN/ (@akassociates.
ISHARMA V| jorg.in
[WOLFONE  |SH.KUSHA
IPROJECTS  [GRA
(OPC) PVT|IBANSAL
509 [Commercial ~ |CS (COMM)/154/24[12.03.24 IM/S  GONSAISH. 0868040826, [sharmarakesha [04.03.2024
ISuit ILOGISTICS [RAKESH [981666198 [dvi@gmail.com|
IPVT LTDKUMAR
[THROUGH |SHARMA
[AUTHORISED
REPRESENTA
1509 ICommercial ICS (COMM)/162/24[20.03.24 IGEE TEESH. KSHITI9927020390 |- 12.03.2024
Suit [TRADING COJAGGARWA
S SHREEF|L
IBALAJI AUTO|
[ELECTRIC
[WORKS




District Court Room Case Type Case Number Date ofPetitioner Advocate Advocate Advocate
Registration Name VS Mobile email ID
Respondent Number Court Fees
Name

509 Commercial ICS (COMM)/164/24[21.03.24 ISTATE BANKSSH. AK[9999132159  |akroutadvocate [15.03.2024
ISuit [OF INDIA VSROUT (@gmail.com
ISANTOSH
[THAKUR
509 Commercial IOMP(COMM)/6/24 [23.03.24 ISHYAM ISH. 19899409082  [sudhirroy1970
ISuit IPRAKASH JSUDHIR (@yahoo.com
[YADAV VSKR. ROY
IM/S AAR KAY|
IFIN-LEASE
[PVT LTD
[Total 586




IList of cases in which Electronic Service of process has taken place during the month of March 2024

District Court Case Type Case No. Date ofPetitioner  Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electronic
Respondent Number Service o

Name Process

ISH. SANJEEV KUMAR AGGARWAL,CENTRAL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

2 [SH. RAJESH KUMAR GOEL,CENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02

3 |SH. ILLA RAWAT, DISTRICTCENTRAL |NIL
VUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

4 MS ANIL KUMAR SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

5 |SH. UMED SINGH GREWALICENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-05

6 [MS. BARKHA GUPTA, DISTRICICENTRAL |NIL
UUDGE, (COMMERCIAL COURT)

P [SH. MUKESH KUMAR GUPTAJCENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 |SH. AMIT KUMAR, DISTRICTCentral INIL
WUDGE, COMMERCIAL COURT-08

9 [SH. DEEPAK GARG, DISTRICT|Central 1309 ICS ICS/COMM/1[25.01.2024 IHEMANT IRADHIKA (9953497978 Jaroraradhi [01.04.2024
WUDGE, COMMERCIAL COURT-09 THIRD 55/2024 KUMAR VS |ARORA kazo@gma
[FLOOR IKAMAL BERI lil.com
[EXTENTI
ION

IBLOCK




District Court Case Type Case No. Date ofPetitioner  Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electronic
Respondent Number Service o

Name Process

09 ICS/COMM/ [02.04.2024 IPUNJAB ISANJAY [9871980045 [sanjayk190 [08.04.2024
[THIRD ¥18/2024 INATIONAL  |ARORA B@gmail.c
[FLOOR IBANK VS MS| jom
[EXTENTI IANAMIKA
ION IBHARTI AND|
IBLOCK IANOTHER
1309 S ICS/COMM/1[16.12.2024 IARPIT PAPERSJYOTI 9310250694 Pyotilaw81}08.04.2024
ITHIRD 599/2024 PVT. LTD VS|SHARMA | @gmail.co
[FLOOR IN.S. CARD Im
[EXTENTI
ION
IBLOCK
1o SH. AJAY PANDEY, DISTRICT/Central INIL
WUDGE, COMMERCIAL COURT
11 [SH. SANJAY SHARMA, DISTRICT|Central 1310 JOMP (COMM) [CS (COMM)/20405-02-2024 Ramesh  BrijPawan 9873938816 |mittalpko8 Ji1.03.2024
WUDGE, COMMERCIAL COURT ILal Santani VsKumar (@gmail.co
[Virender Mittal(P), Im
[Kumar Jain
10 ICS (COMM) S (COMM)24215-02-2024 [Reynobond Mehul 9910972121 [mehinn78 [11.03.2024
India Vs HskTomar(P), (@gmail.co
Infra Pvt Ltd
1310 IOMP (COMM) ICS (COMM)/31328-02-2024 ISTATE BANKVARUN [9818365119 [VARUNCH [11.03.2024
IOF INDIA VSCHANDIO JANDIOK@
IRAJESH K(P), IGMAIL.CO
IPANDEY IM
10 ICS (COMM) S (COMM)29224-08-2021 IR H PRASAD[Gaurav (9810940055 [gaurav.juri [11.03.2024
IAND [Kochhar st@gmail.c
ICOMPANY om
IPVT LTD Vg
JAGROCORP
ILANDBASE
IPVT LTD AND|
IANR
1310 ICS (COMM) [OMP (I) (COMM20-01-2024 Hdfc Bank LtdANISH 9811452022 [Anish_bholfi4.03.2024
Vs Sazid Khan [BHOLA(P) 17@yahoo
l .com
10 ICS (COMM) MP (I) (COMM06-03-2024 [Tata Motor§MAYANK 9873347330 |mayank_m [14.03.2024
[Finance Ltd VSMAHAJA hajanos@
Pepfuels IN(P), ahoo.com
[Technologies
IPvt Ltd 9068



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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1310 ICS (COMM) [OMP (I) (COMM06-03-2024 [Tata MotorsMAYANK (9873347331 [mayank_m [14.03.2024
[Finance Ltd V§MAHAJA hajano5@
Pepfuels IN(P), ahoo.com
[Technologies
Pvt Ltd 8860
10 ICS (COMM) MP (I) (COMM06-03-2024 [Tata Motor§MAYANK [9873347332 |mayank_m [14.03.2024
[Finance Ltd VSMAHAJA lahajanos @
IPepfuels IN(P), ahoo.com
[Technologies
IPvt Ltd 9786
1310 ICS (COMM) S (COMM)/71/h10-01-2024 [Rohit MathurfYUVRAJ [8826893759 [VIKRAMS [15.03.2024
Vs M/S BISHASETH(P), [ETHLAWF
IDEVELOPERS [RM@GM
IPVT.LTD JAIL.COM
1310 ICS (COMM) [CS (COMM)/18108-02-2019 ILATA RANI|Ashish 9873807100 |advashishg 18.03.2024
IGUPTA VsGoel oel@gmail.
ISUPER lcom
INDUSTRIES
JAND ORS.
10 ICS (COMM) S (COMM)/45326-11-2018 IRAM  AVTAR[Ashish 9873807100 |advashishg [18.03.2024
IGUPTA VsGoel oel@gmail.
ISUPER om
INDUSTRIES
IAND ANR.
1310 ICS (COMM) [OMP (I) (COMMo4-03-2024 Hdfc Bank LtdANISH 9811452022 [Anish_bholf19.03.2024
Vs  MustakimBHOLA(P) 17@yahoo
[[slam b L.com
10 ICS (COMM) MP (I) (COMM15-03-2024 Tata ~ Motor§MAYANK (9873347332 |mayank_m [19.03.2024
[Finance Ltd VSMAHAJA hajanos@
Reliable  InfraN(P), ahoo.com
[Tech 4940
1310 ICS (COMM) [CS (COMM)/34307-03-2024 IM/s AgricoKunal 9717468652 [Kunalmadafe2.03.2024
lOrganics VsMadan(P), n@kmalan
IM/s Pax Chem| ffice.com
Limited  And|
TS
10 ICS (COMM) °S (COMM)27921-02-2024 IMohit ~ BhatiaAshok 9873815146 fip@ashokall22.03.2024
Vs LaxmilGoel(P), law.com
(Chand Jain



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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1310 ICS (COMM) ICS (COMM)/34911-03-2024 IM/s Beauty ArtBharat 9268300000 |pharat.guptfe2.03.2024
IPrints India Pv{Prakash(P)| rkco@gm
Ltd Vs M/s|, il.com
[Zaoopi Infotech]
Pvt Ltd
10 ICS (COMM) S (COMM)/34811-03-2024 IM/s ShaktifPankaj 9910878747 | 22.03.2024
[Trading Co VsKumar
IM/s  BoutiqueVerma(P),
ISpirits Pvt Ltd
1310 ICS (COMM) MP (COMM.)/}26-03-2024 Balbir Singh{Balbir IDeepak Rl0711170446[30.03.2024
[Tyagi and orsSingh IDahiya(P),
Vs YogeshTyagi an
Bansal and anr. fors Y%
IYogesh
[Bansal and|
)anr
12 [SH. RAVINDER BEDI, DISTRICT|Central o1 JOMP (I) COMM 141/2024 04.03.2024 IHDFC BANKANISH 0811452022 [ANISH_B [23.03.2024
WUDGE, COMMERCIAL COURT ILTD. V/SBHOLA [HOLA17@
ISANJAY IGMAIL.CO
IBANSAL IM
ko1 JOMP (I) COMM 188/2024  [15.03.2024 [TATA IMAYANK (9873347330 |[MAYANK_ [21.03.2024
IMOTORS IMAHAJA IMAHAJAN
IFINANCE LTDN 5@YAHO
/S VISHESH| 10.COM
IDUBEY
lho1 IOMP (I) COMM 189/2024  [15.03.2024 [TATA IMAYANK (9873347330 [MAYANK_ [21.03.2024
IMOTORS IMAHAJA IMAHAJAN
IFINANCE LTD.N 5@YAHO
/S MOHD| .COM
WAVED
lho1 IOMP COMM 22/2024 16.03.2024 IBKC IPIYUSH 8860459079 [ADVPIYUS [26.03.2024
IGARMENTS [PAHUJA [HPAHUJA
V/S UGRO| v1@GMAIY
ICAPITAL LTD. .COM
lho1 JOMP (I) COMM 155/2024  06.03.2024 [TATA IMAYANK 9873347330 [MAYANK_ [11.03.2024
IMOTORS IMAHAJA IMAHAJAN
IFINANCE LTD.N 5@YAHO
/S PEPFUELS| .COM
[TECHNOLOGI
[ES PVT.LTD.
lho1 [EXECUTION I597/2023  [14.12.2023 IMETAL JUDIT 9899900345 [UDITKUM [26.03.2024
ICOMM IFORGINGS IKUMRA IRA@GMAI
IPVT. LTD. V/S| IL.COM
IM/S SHREE J]
IGENERATORS
ISPARES & ORS



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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401 ICS COMM 263/2024 [19.02.2024 ISTATE BANKASHOK [9810019614 [BAHL.ASS [21.03.2024
IOF INDIA V/SKR. BAHL JOCIATES1
IM/S  AMAN| loo5@GMA
IENTERPRISES [L.COM
lho1 S COMM 2117/2022  [06.09.2022 [[CICI BANKRAJEEV (90810021846 [SAGARAN [26.03.2024
IV/S KRISHANSAGAR IDSAGARL
ISINGH JAWOFFIC
[E@LIVE.C
IOM
o1 ICS COMM 251/2024 16.02.2024 IM/S LMCMUKESH [9811756351 [MUKESHR[19.03.2024
IENTERPRISES [RANJAN IANJANAD
IPVT. LTD V/S| OCATE@
ISHRI BALJ IGMAIL.CO
IKRISHAN IM
IBHUTANI
13 [SH. SANJEEV KUMAR SINGH,Central INIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT
14 [SH. ASHUTOSH KUMAR, DISTRICT|West 201 ICS lcs(comm)/7 [11-10-2023 RajKripal Exim{Anil 810027839 fanil.khawarfi7-02-2024
WUDGE (COMMERCIAL COURT) IExtn Block| 61/23 P (Ltd) Vs. M/s[Kumar 2@.gmail.c
Devashish m
[Traders
15 [MS. HEMANI MALHOTRA,West 209 ICS COMM 852/2023 [17.11.2023 USHALYAPAGRITI [8527506427 [unlegalgro [14.02.2024
IDISTRICT JUDGE (COMMERCIAL [Extn Block] EgYAL VS.JAIN 1p@gmail.
ICOURT)-02 ECRET lcom
IMERMAID
IBAR AND|
ILOUNGE
[PVT. LTD
ICS COMM 195/2024  [26.02.2024 [ZION INIKITA  [9711894248 [ADVNIKIT [11.03.2024
INTERNATIO |GUPTA AGUPTA@
INAL FOOD| IGMAIL.CO
INGREDIENTS IM
P LTD V¢
ISUNEETA PAL
ICS COMM [722/2024  [27.09.2023 IM/S KWALITY[KAPUR &9811166800 ASHISHKA[]7.03.2024
IPOLYTHREAD |ASSOCIAT] IPUR0O7@G
S P LTD VSES IMAIL.COM]|
IRISHI
ICS COMM 177/2024 19.02.2024 IANIL ARORADEEPAK (9810538000 JADVODEE [28.02.2024
VS MADHUIVOHRA IPAK@GMA]
ISETHI [L.COM




District Court Case Type Case No. Date ofPetitioner  Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electronic
Respondent Number Service o

Name Process

ICS COMM 187/2024  [21.02.2024 ISUDHIR IASUTOSH (9810120000 [ALOHIAA [26.02.2024
IBHARAT ILOHIA IDV@GMAI
IGUPTA \E IL.COM
ISUKHPRIT
ISINGH
16 |SH. DIG VIJAY SINGH, DISTRICT|West 203 IRECOVERY ICS (COMM)[18-01-2024 ISAROAGI IVARUN  [8285672608 JADVOCAT [29-01-2024
WUDGE (COMMERCIAL COURT)-03 Extn Block] k2/2024 ISUPER SALESBEDI [EVARUNB
Vs BINOD KR| [EDI@GMA
ICHAURSIA [L.COM
IRECOVERY ICS (COMM)[27-01-2023 ICICI BANK VSRAHUL |011-43565357[INFOR@A K5353
102/2024 IAKHIL ICHAUHA JUALEGAL
IN (@GMAIL.C|
M
IRECOVERY ICS (COMM)[15-01-2024 ICOMPAS IANKIT 8802310640 [NOT l20-01-2024
136/2024 IACTIWEAR VSPRACHAR IMENTION
IGOPAL IED
IBHATIA
IRECOVERY ICS (COMM)45568 IAUTOVIKAS |[YOMESH (9810910048 [NOT [25-01-2024
243/2023 ISALES VsDUTT. IMENTION
IAVINASH RAI [SHARMA IED
IRECOVERY ICS (COMM)[25-01-2024 ICANARA ISUMIT 0873245548 [SUMIT.VI [21-02-2024
68/2024 IBANK Vs SS[VIRMANI IRMANI@G
[ENTERPRICES IMAIL.COM]|
IRECOVERY ICS (COMM)45028 ISBI Vs BIMLA |JASHOK [9810019614 [BAHLASS W5629
883/2024 IKUMAR JIOSIATES19
IBAHL 05@GMAI
IL.COM
IRECOVERY ICS (COMM)|22-03-2023 IGANGA SALESSAMEER (9810134864 |SAMEERD [17-02-2024
280/2024 ICORPORATIO [DEWAN [EWAN123
INS V| (@REDIFM
IPRATEEK DAS JATL
IRECOVERY ICS (COMM)[14-12-2023 IM/S  DAIMAMS. 08911105501 [ADVOCAT [17-02-2024
l911/2023 IAND CO. VSDEEPIKA JEDEEPIKA
IBHUPINDER I85@GMAI
ISINGH NEGI IL.COM




District

Case No.

Date

ofPetitioner

Registration Name VS
Respondent

Advocate Advocate

Mobile
Number

9891223874

Advocate Date

email ID Electronic
Service
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o

O

HUDGE(COMMERCIAL COURT)

17 [SH. SANJAY JINDAL, DISTRICTI|West INIL
UUDGE (COMMERCIAL COURT)
18 |SH. AJAY GUPTA, DISTRICT JUDGEWest INIL
(COMMERCIAL COURT)
19 [SH. NARESH KUMAR MALHOTRA,West INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
20 [SH. ANURAG SAIN, DISTRICTINEW DELHI NIL
UUDGE (COMMERCIAL COURT)-01
21 [SH. VIDYA PRAKASH, DISTRICTINEW DELHI 25 ICOMMERCIAL I529/2023  (07.10.2023 YUG VITESSH 0810113505 07.03.2024
WUDGE (COMMERCIAL COURT) ISUIT IAND VITTLESARYAN
IPVT LTD VSARORA
IVEER
ICHAUDHARY
22 [SH. VINEETA GOYAL, DISTRICTINEW DELHI |24 suIT FOR[CS 31-05-2023  |PNB VSAVTAAR 9953889953 5-03-2024
WUDGE (COMMERCIAL COURT)-03 IRECOVERY (COMM)328 ISATYENDRA [SINGH
2023 IKUMAR AND)|
IANR.
ISUIT FORICS 04-11-2022 HT MUSICILEGAL  [Mobile l06-03-2024
IRECOVERY (COMM)882, I[ENTERTAINM [KNIGHT |number nof]
2022 [ENT CO. LTDLAW lavailable
VS  SHROFHFIRM
ISAFEER
ISULTAN
23 [MS. SAVITA RAO, DISTRICISOUTH INIL




District Court Case Type Case No. Date ofPetitioner  Advocate Advocate Advocate Date
Room Registration Name VS Mobile email ID Electronic
Respondent Number Service

Name Process

24 [MS. ANURADHA SHUKLA 6, ICommercial ICS 20.01.2024 IGabion IDINESH 9811194067 [ADVDINES|01.03.2024
[BHARDWAJ, DISTRICT]| ICourt (CoMM)/33 [Technologies  [YADAV [H82@GMA|
WUDGE(COMMERCIAL COURT) Block-I 2024 India Pvt Ltd| [L.COM

s Dhatarwal

onstruction

ICompany  Pvt

ILtd Through Its|

[Director
6, New[Commercial ICS (COMM)[01.03.2024 Biorx VenturePUNEET (9899227290 [PUNEET@ [01.03.2024
ICourt 102/2024 |Advisors ~ PviKUMAR ISINHAPAR|
Block-I ILtd Vs GIJAGARWA ITNERS.CO

[Pharma IL IM

[Limited
6, NewCommercial ICS(COMM) (01.03.2024 INLMK INDIARACHIT [9810654154 |RACHITDHo01.03.2024
ICourt 101/24 SERVICE ~ VS[DEVGUN VGUN@G
Block-I IDESHMUKH IMAIL.COM|

ILEAD
6, NewlCommercial IOMP 03.02.2024 Sukam  Power|BANI INOT JADV.BANI [02.03.2024
ICourt (COMM.)/6/| Systems Ltd VSBRAR IPROVIDED [BRAR@G
Block-I 2024 [Hdfc Bank] IMAIL.COM|

[Limited
6, NewCommercial ICS(COMM) [04.03.2024 IMMKP DHANFFAHAD [NOT INOT 4.03.2024
ICourt 109/24 SANCHAY VS[KHAN IPROVIDED [PROVIDE
Block-I IHIMANSHU ID

ISHARMA
6, NewlCommercial ICS(COMM) [04.03.2024 IMAX [VIJAY 9312274280 [VIJAYKSH |04.03.2024
ICourt 108/24 IHEALTHCARE [KUMAR JARMAADV
Block-I VS DEEPAKISHARMA (@YAHOO.

HAUDHARY 0.IN
6, NewCommercial ICS(COMM) [04.03.2024 IMAX IVIJAY 9312274280 [VIJAYKSH J04.03.2024
ICourt 106/24 IHEALTHCARE [KUMAR JARMAADV
Block-I VS PREMVATI [SHARMA (@YAHOO.

ICO.IN
6, NewlCommercial ICS(COMM) [04.03.2024 IMAX [VIJAY 9312274280 [VIJAYKSH |04.03.2024
ICourt 107/24 IHEALTHCARE [KUMAR JARMAADV
Block-I VS SUSHILA |[SHARMA (@YAHOO.
0.IN

6, New[Commercial IOMP(COM (04.03.2024 ICLOUDATIX |ONKAR (9811600550 JADV.ONKAJ04.03.2024
ICourt IM) 10/2024 IBIZ INDIAINATH IRNATH@(]
Block-I IVENTURE VS| IMAIL.COM|

IPAWAN HANS

ILTD




District Court Case Type Case No. Date ofPetitioner  Advocate Advocate Advocate Date
Room Registration Name VS Mobile email ID Electronic
Respondent Number Service

Name Process

6, ICommercial [EX(COMM) |04.03.2024 INIKE IS.K.BANS 9650682982 [RISHI@U 04.03.2024
ICourt 24/2024 INNOVATE VSAL INITEDAN
Block-I [TRACKING IDUNITED.
ISHOES OM
6, NewCommercial ICS(COMM) [04.03.2024 ILOREAL SA VS|S.K.BANS (9650682982 [RISHI@U [05.03.2024
ICourt 110/24 IPOOJABEN IAL INITEDAN
Block-I IARUNKUMAR IDUNITED.
ICOM
6, NewCommercial ICS(COMM) (06.03.2024 ISTATE BANKPRATAP [9810129836 [INDIAPAG [06.03.2024
ICourt 112/24 IOF INDIA VSAHLUWA [ES@GMAI
Block-I IBHAGWAN ILIA IL.COM
ISAHAY
6, NewlCommercial ICS(COMM) [06.03.2024 ICYBER MEDIA[LALIT 9911665826 [MMLEGAL|06.03.2024
ICourt 116/24 RESEARCH VSKUMAR 55@GMAI
Block-I [EXEMPLAR |[MAHESH IL.COM
IACADEMY OFWARI
IBEAUTY
6, NewCommercial ICS (COMM)[16.01.2024 b TechPRATEEK (9717521893 [PRATEEKJ|06.03.2024
ICourt 130/2024 Private LimitedJAIN JAIN.ADV@
Block-I Vs IGMAIL.CO
Siddaramaiah M
|And Co
6, NewlCommercial ICS 01.10.2021 ISOUTH DELHIPRADUM [9313170405 [PRADUMA|06.03.2024
ICourt (COMM)/33 IMUNICIPAL [AN INHUF@G
Block-I 6/2021 ICORPORATIO [KUMAR IMAIL.COM]|
Vs SHJAGGARW
IVARUN IAL
ICHHABRA,
IPROPRIETOR
IGLAMOUR
IADVERTISING
6, NewCommercial ICS 13.02.2024 Uco Bank VSABHAY (9810487503 |[ABHAYAD [07.03.2024
(Court (COMM)/80 [Parveen IKUMAR VOCATE@
IBlock-I 2024 [Kanwar IBHARDW IYAHOO.CO]
IAJ LIN
6, NewlCommercial ICS(COMM) [11.03.2024 ISTATE BANKK.K.SING [9810343732 [KSINGH11 [11.03.2024
ICourt 136/24 IOF INDIA VSH >3 @REDIF|
Block-I JAI PRAKASH [FMAIL.CO
M
6, New[Commercial ICS(COMM) [11.03.2024 ISTATE BANK|K.K.SING [9810343732 [KSINGH11 [11.03.2024
ICourt 137/24 IOF INDIA VSH l23@REDIF
Block-I IRAVINDER [FMAIL.CO
IKUMAR IM
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6, ICommercial [EX(COMM) [11.03.2024 IPERNOD ISHRISTHI|9910634753 [S.DHOUN [11.03.2024
ICourt 27/2024 IRICHARD IDHOUNDI]| IDIYAL@SA|
Block-I INDIA VS|YAL [KRISHNA
IBROOKS JASSOCIAT
AGAZINE [ES.COM
6, New[Commercial IOMP(I) 15.03.2024 IDhara  MotorfKJ.K.YAD (9999855157 |ADVJITEN [15.03.2024
ICourt (COMM) [Finance Ltd V{AV IDERYADA
Block-I 526/2024 [Vira Infratech IV2017@G
IMAIL.COM|
6, NewCommercial ICS 15.03.2024 IM/S LOREALS.K.BANS (9650682982 [RISHI@U [15.03.2024
ICourt (COMM)/13 ISA Vs SakhiyaAL INITEDAN
Block-I 2/2024 [Bhavnaben IDUNITED.
Dalsukhbhai OM
6, NewlCommercial ICS 07.03.2024 Max RAUNAQ [NOT JIOFFICE.IR [19.03.2024
ICourt (COMM)/11 [Healthcare IKAMATH |PROVIDED A@LAW
Block-I 8/2024 [[nstitute Ltd Vs
Maxaid
[Hospital
IPrivate Limited
6, NewCommercial MP(COM [20.03.2024 Bharat LalwaniAMIT 9811920714 [AMITDHA [0.03.2024
ICourt IM) 13/2024 Vs GarimaDHALL ILL@YAHO
Block-I [Kumar 0.CO.IN
6, NewlCommercial ICS(COMM) [26.03.2024 ISTATE BANKSHIV 0811059032 [SHIVKTYA [26.03.2024
ICourt 146/24 IOF INDIA VSKUMAR IGI1@GMAI
Block-I IMADASIR [TYAGI IL.COM
IAHMAD
ISHEIKH
25 [SH. SANDEEP YADAV [South INIL
26 [SH. RAJEEV BANSAL/SH. SANJEEV[South 29, NewlCommercial ICS 03-06-2022 IM/S SWASTIKRAHUL (9811339930 [NOT [13-03-2024
UMAR SINGH, COMMERCIAL ICourt (COMM)/35 IPOLYVINYLS [SHARMA IAVAILABL
ICOURT. Block-IT 8/2022 IPVT. LTD. Vg IE
IGABION
[TECHNOLOGY|
[INDIA PVT,|
ILTD. AND|
IORS.
29, NewlCommercial ICS 19-09-2023 [TC LIMITED|KAPIL 9891072729 fanilkher@g[18-03-2024
ICourt (COMM)/52 Vs MSKHER Imail.com
Block-11 9/2023 ISAKHUJA
ISONS
[THROUGH ITS|
IPROPRIETOR
IYOGESH
ISAKHUJA
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29, NewCommercial ICS 18-04-2022 IM/S. GRAM|SUNIL 8076881188 [saassociate.[19-03-2024
ICourt (COMM)/24 ISUPPLY IKUMAR delegle@g
Block-IT /2022 ICHAIN IVERMA Imail.com
ISOLUTIONS
IPRIVATE
ILIMITED Vg
IM/S. TRIPLE
MMM
ILOGYSMART
PRIVATE
29, NewlCommercial ICS 23-03-2024 Bina AgarwalAshu 9910800124 [ASHUARO [23-03-2024
ICourt (COMM)/14 Vs EktalArora IRA@GMAI
Block-IT k/2024 Sharma IL.COM
29, NewCommercial ICS 28-08-2023 ICICI BANK VSCHETNA (9599561409 fanilganjha [28-03-2024
ICourt (COMM)/50 IALOK MISHRA (@gmail.co
Block-IT k/2023 Im
27 [SH. LOKESH KUMAR SHARMA,South INIL
IDISTRICT JUDGE(COMMERCIAL
ICOURT)
28 [SH. LAL SINGH, DISTRICT JUDGE EXETH- INIL
T
29 [MS. NEELAM SINGH, DISSTRICTSOUTH- vy ICommercial Suit CS/COMM/1/31.10.22 ISBI VS|JAMIT IN/A IN/A 04.03.2024
WUDGE [EAST 066/22 ISHERIN V. IKUMAR
ISINGH
ICS/COMM/1{20.02.24 IDBI BANK VS/SAKSHAM|N/A IN/A 4.03.2024
h4/24 ISHUBHAM  [MITTAL
ICS/COMM/116.02.24 IM/S FREIGHTARVIND [N/A IN/A 04.03.2024
08/24 VS. NITYAKUMAR
VAISHVANI  [SINGH
ISINGH
ICS/COMM/ [21.04.23 [TCI EXPRESSSUMAN [N/A IN/A 4.03.2024
1380/2023 IVS. WYOTI
IPARAMOUNT [KHATIAN
WATER
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ICS/COMM/ [28.03.23 [TCI EXPRESSSUMAN [N/A IN/A 104.03.2024
298/23 IVS. LAHANEX JYOTI
IKHATIAN

ICS/COMM/1[21.02.24 ICANARA IPRATAP [N/A IN/A 11.03.2024
20/24 IBANK VS/CHANDR

IABHISHEK IA RANA
ICS/COMM/1[23.12.23 ISUNCERT VSSITAB ALIN/A IN/A 14.03.2024
129/23 IMIRACLE ICHAUDH

IARY

ICS/COMM/ [26.09.23 IM L SAINIVIKASH [N/A IN/A 14.03.2024
864/23 [ELECTRIC VSJKUMAR

IS.K.

I[ELECTRICALS
ICS/COMM/ [20.09.23 IMASAIF INAVEEN [N/A IN/A 18.03.2024
851/23 IHEALTH ICHANDR

ISERVICE VSJA

IM/S

IMERIDEM

IPHARMA
ICS/COMM/1[23.03.24 IM/S B.L.D/SHEEPALI|N/A IN/A 26.03.2024
/24 IGLASS ~ VS/PATIALA

IDASTOOR

IFOODS
ICS/COMM/1[25.10.23 IM/S SINGERMOHIT [N/A IN/A [26.03.2024
005/23 INDIA VS NAGAR

IDURGA BAI

30

[SH. AJAY KUMAR JAIN

[SOUTH-
[EAST

INIL




District Case No. Date ofPetitioner  Advocate Advocate Advocate Date o
Registration Name VS Mobile email ID Electronic
Respondent Number Service o
Name Process

IMS. ANU GROVER BALIGA
132 [SH. BHUPESH KUMAR EQAISJTH- INIL
T
133 |[MS NIRJA BHATIA [SOUTH- 130 JOMP (COMM.) 29/2024 14.02.2024 SHIV KUMARJMs. Dipikalo891114322 jadv.jaindip [28.03.2024
[EAST SHARMA  VS{Jain ika@gmail.
SMT com
IKALAWATTI
ICHANANA
ICOMMERCIAL 66/2024 05.02.2024 IM/S [Ms. 9654713565 fadvocate.safp2.03.2024
IMEDDESIGN [|Samridhi imridhigo@
IPHARMECEU lgmail.com
[TICLS PV
LTD VS M/S
IBAXIL
IPHARMA PVT|
ILTD
ICOMMERCIAL 1/2024 13.02.2024 ICICI BANKMr. 9213905829 [manish@kl[30.03.2024
ILTD VS M/SManish findia.com
INTEC [Dewan
IENTERPRISE
ICOMMERCIAL 86/2024 12.02.2024 IPUNJAB IMr. Vineetj9871343259 [VINEETM [26.03.2024
INATIONAL Mudgal JUDGAL@G]
IBANK VS IMAIL.COM]|
BIRENDER
IKUMAR AND|
IANR
134 |SH. RAJESH KUMAR SINGH OUTH- INIL
AST
135 [SH. RAJ KUMAR TRIPATHI,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)




ISH. ARVIND KUMAR, DISTRICT]
WUDGE, COMMERCIAL COURT-02

District

137

ISH. CHANDRA SHEKHAR,
IDISTRICT JUDGE, COMMERCIAL
ICOURT-02

Case No.

Date

ofPetitioner  Advocate

Registration Name VS
Respondent

Name

Advocate
Mobile
Number

Advocate
email ID

Date o
Electronic
Service [}
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101 ICS COMM 68/2024 23-02-2024 [TECHTRENO [SANKET (8447715266 Isankengsg 4-03-2024
ISOLUTIONS |GUPTA (@gmail.co
[PVT. LTD. V/S| jm
INEXTRA
ONLINE
ISERVICES
IPVT. LTD.

101 ICS COMM l50/2024 05-02-2024 IYES BANKVIKAS 9958002005 [ilp@ilp.co.ijo5-03-2024
ILTD. V/SITOMAR In
ILAUNCHPAD
IMEDIA  AND|
ICOMMUNICA
[TIONS

101 ICS COMM 136/2024 27-01-2024 IAGGARWAL |DEEPAK (9871640707 [maitrelawfifi1-03-2024
TRADING V/STYAGI rm23@gmal
ISURYA il.com
IROSHNI LTD.

101 ICS COMM K6/2024 01-02-2024 IPUNJAB IDEOKANT|9711332383 |deokanttripft2-03-2024
INATIONAL [TRIPATHI hthi2 @gma
IBANK v/ il.com
ISHORYA
IPRINTS

101 IOMP(I) COMM 11/2024 06-03-2024 INSTAINDIA |[DEEPAK (9810662291 [deepak- 12-03-2024
[TELESERVICE BHARDW hardwaj@
IS V/SAJ lgmail.com
INORTHERN
IRAILWAY

101 ICS COMM U57/2023 [22-12-2023 IEUROMAX IAJAY 9810776511 [AKP92787 [15-03-2024
INTERNATIO [KUMAR @GMAIL.
INAL VS M KPORWAL ICOM
[ENGINEERS
IANR

101 ICS COMM K47/2023 [15-12-2023 IVIKAS GOSAIASHISH (9311668810 |AMBARIL [22-03-2024
VS  MONIKAYADAV & IAWASSOCI|
IKHATTAR [VISHWAJ ATES@GM

IEET JAIL.COM

101 ICS COMM 95/2023 09-03-2023 ICANARA [VINOD 989999652  [VINODPALJ22-03-2024
IBANK E[PAL 1800@GM
ISYNDICATE JAIL.COM
IBANK VS U A
[FASHION
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ICS COMM [73/2024 IONSITE IPAVNESH [9650197608 126-03-2024
IRENTALS IMOHAN
ISERVICES
IPVT. LTD. VS|
THOT MEDIA|
IPVT. LTD.
101 ICS COMM [74/2024 IONSITE IPAVNESH |9650197608 | I26-03-2024
IRENTALS IMOHAN
ISERVICES
IPVT. LTD. V§
ISCOOP
IBRAND
IHOLDING
IPVT. LTD.
101 ICS COMM 130/2024 16-01-2024 IPUNJAB &GIRISH [9811135305 [legal.gva@ [30-03-2024
ISIND  BANKVERMA lgmail.com
V/S M/S|
ISAMAKSH
IHEALTH
ISOLUTIONS
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- 201, NewlCS(COMM) K/2024 08.01.2024 ISANJU IRAVINDR (9818911936 [rkpandey16[18.03.2024
IDISTRICT JUDGE (COMMERCIAL)-EAST Building IMISHRA  VSA PANDEY| L@gmail.co
o1 IKKD ISURAJ jm
ISHARMA
139 SH. BRIJESH KUMAR GARG,Shahdara 1301, New|CS ICS 09/11/2021 [PUNJAB S.K. 9711179215 [SKTANWA jo4/03/2024
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) (COMM.)5 INATIONAL [TANWAR| IR@GMAIL,|
ICOURT Building, 13/2021 ANK VS| ICOM
IKKD/Del R.
lhi URJEET
INGH
1301, NewlCS ICS 1o/01/2024 [M/S ISUNIL [9811028518|SUNILADVjo7/03/2024
ICourt COMMERCIAL) (COMM.) IADINATH IKUMAR l20@GMAI
[Building, 26/2024 [TEXTILES J L.COM
IKKD/Del IVS. M/
lhi [FASHION
IMPEX
1301, NewlCS ICS 08/02/2024 [PUNJAB S.K. 9711179215 [SKTANWA 14/03/2024
ICourt COMMERCIAL) (COMM.) INATIONAL [TANWAR| IR@GMAIL,|
Building, 111/2024 [BANK VS| ICOM
[KKD/Del| VINAY
lhi TIWARI
[PROP. OK
IDHRUV
[ENTERPRIS
IES
1301, NewlCS ICS 12/07/2022 [NAVE S.K. 9711179215 [SKTANWA 18/03/2024
ICourt COMMERCIAL) (COMM.)4 [BHARAT [TANWAR| IR@GMAIL,
[Building, 27/2022 [ENTERPRIS ICOM
IKKD/Del IES VS. M/S
lhi ILAXMINARA|
IYAN FINSOL
[PVT LTD.
1301, NewCS ICS 19/11/2022 |CENTRAL [K El IKSRANOT [26/03/2024
(Court COMMERCIAL) (COMM.)6 [BANK OFRANOT ADV@GM
Building, Ku3/2022 INDIA VS| JAIL.COM
[KKD/Del M/S H.T,
lhi [HARDWARE
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IDISTRICT JUDGE, (COMMERCIAL
ICOURT)

o MS. KIRAN BANSAL, DISTRICT] ICOMMERCIAL ICS COMM]|28-02-2024 ISonu Jain Vs Piyush 8700925528 |piyushkaty 12.03.2024
WUDGE, (COMMERCIAL COURT) INO-57i  [CIVIL 150/2024 |Avdhesh [Katyal 198C@gm
Kumar Kaushik hil.com
ROOM  [COMMERCIAL ICS COMM|27-10-2023 WINDAL ISHRESHT (9871206484 [shreshth.ia [14.03.2024
INO-57i  [CIVIL 544/2023 POLYWRAPV/ [H JAIN @gmail.c
IS SAMBHAYV| m
[TARPAULINS
IROOM ICOMMERCIAL [EX COMM]|20-02-2024 Yaffcon IMohd 9711876418 [mohdshuai 16.03.2024
INO-57i  [CIVIL 29/2024 [Enterprises VsiShuaib bkhanoo7(
ILaxmi IKhan h;gmail.co
[Enterprises Im
41 [SH. SURENDER S. RATHI INIL
K2 |[SH. REETESH SINGH INIL
43 MS. PREETI AGARWAL GUPTA,North-West [NIL




District Court Case Type Case No. Date ofPetitioner  Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electronic
Respondent Number Service o

Name Process

H.VINOD YADAV North-West

45 SH. GORAKH NATH PANDEY,North INTL.
[DISTRICT JUDGE (COMMERCIAL)

K6 SH. PANKAJ GUPTA, DISTRICTSOUTH INIL
HUDGE (COMMERCIAL) IWEST
K7 MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
02/SH. VIKAS DHULL, DISTRICT]
WUDGE, COMMERCIAL COURT.

48 |SH. RAKESH SYAL, DISTRICT] INTL.
UUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT]
DUDGE, COMMERCIAL COURT-03

K9 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-03 [WEST

Total 116




IList of total no. of cases randomly allocated during the month of March-2024

DISTRICT COURT NAME COURT CASE TYPE CASE COUNT (No.
NO. of cases randomly|
allocated)

[TIS HAZARI COURT H. SANJEEV KUMAR AGGARWAL,784 ICS (COMM) 9
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
IOMP (I)(COMM) 11
IOMP(T)(COMM) 1
ICounter Claim o
Misc DJ 2
IOMP (COMM) o
[Execution 2
2 [TIS HAZARI COURT ICENTRAL [SH. RAJESH KUMAR GOEL, DISTRICT[785 ICS (COMM) o

WUDGE (COMMERCIAL COURT)-02

[OMP (1)(COMM) 2
ICounter claim )
IOMP (COMM) 1
[Execution 1
Misc o
|Arbitration o
3 [TIS HAZARI COURT ICENTRAL IMS. ILLA RAWAT 786 ICS (COMM) 7
IOMP (I)(COMM) 10
IOMP (COMM) o
Misc/CC/Arbitration DJ 3
[Execution 4
ku [TIS HAZARI COURT [CENTRAL IMS ANIL KUMAR SISODIA, DISTRICT[;87 ICS (COMM) 2

WUDGE, COMMERCIAL COURT-04

IOMP (COMM) 3




IOMP(I)(COMM)

17

Misc ex

Misc

(OMP MISC. (COMM)

[Execution

10

ICouNTER CLAIM/CONTEMPT

[TIS HAZARI COURT

ICENTRAL

ISH. UMED SINGH GREWAL DISTRICT]
WUDGE (COMMERCIAL COURT)-05

788

ICS (COMM)

13

MP (I)(COMM)

IOMP(COMM)

ICOUNTER CLAIM/CONTEMPT

IOMP MISC. (COMM)

[Execution

IARB (COM)

[TIS HAZARI COURT

[CENTRAL

IMS. BARKHA GUPTA, DISTRICT JUDGE,
((COMMERCIAL COURT)

789

ICS (COMM)+CS DJ

IOMP (I)(COMM)

IOMP(COMM)

MP(E)(COMM)

IOMP MISC. (COMM)

[Execution

IContempt Petition

[TIS HAZARI COURT

ICENTRAL

ISH. MUKESH KUMAR GUPTA,)
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

ICS (COMM)

Misc DJ

[Execution

MP(I) (COMM) +OMP (T)
(COMM)

13




ICOUNTER CLAIM/CONTEMPT

IOMP (COMM) o
IARBN o
8 [TIS HAZARI COURT ICENTRAL SH. AMIT KUMAR, DISTRICT JUDGE,Central [CS(COMM) 7
ICOMMERCIAL COURT-08
IOMP (COMM) i
IEXECUTION (COMM) 2
ICOUNTER CLAIM/CONTEMPT |1
IMISC. DJ 1l
IOMP (I) (COMM) 3
9 [TIS HAZARI COURT [CENTRAL SH. DEEPAK GARG, DISTRICT JUDGE,Central [Physical 2
ICOMMERCIAL COURT-09
[E-filed 19
[Execution o
Misc DJ o
IOMP (I)(COMM) o
1o [TIS HAZARI COURT ISH. AJAY PANDEY, DISTRICT JUDGE,Central [CS(COMM) o
ICOMMERCIAL COURT
1 [TIS HAZARI COURT SH. SANJAY SHARMA, DISTRICT[Central [CS(COMM) 32
WUDGE, COMMERCIAL COURT
2 [TIS HAZARI COURT ISH. RAVINDER BEDI, DISTRICT JUDGE,Central |CS(COMM) 8
ICOMMERCIAL COURT
IOMP (COMM) 1
[Execution 4
Misc DJ 1

IOMP (I)(COMM)




13 [TIS HAZARI COURT ISH. SANJEEV KUMAR SINGH,(Central |CS (COMM) 7
IDISTRICT JUDGE, COMMERCIAL
ICOURT
IMISC. DJ 1
IARB (COM) 13
[Execution 3
[TOTAL 187
4 [TIS HAZARI COURT WEST SH. ASHUTOSH KUMAR, DISTRICT}789 ICs comm o
WUDGE (COMMERCIAL COURT)
IOMP o
[Ex 6
IContempt Petition o
Misc 1
5 IMS. HEMANI MALHOTRA, DISTRICI;90 MP  (COMM.) 6
WUDGE (COMMERCIAL COURT)-02
ICS (COMM.) 12
EX 9
Misc RCA 2
16 WEST SH. DIG VIJAY SINGH, DISTRICT791 ICs comm o
WUDGE (COMMERCIAL COURT)-03
|Arbitration 5
ICounTER CLAIM/CONTEMPT 1
Misc 4
[Recovery 24
IEX 7
7 ISH. SANJAY JINDAL, DISTRICT JUDGE[West ICs comm 19
((COMMERCIAL COURT)
IOMP(I) 7
Misc 1

IEX




18 ISH. AJAY GUPTA, DISTRICT JUDGEWest ICs comm 19
((COMMERCIAL COURT)
MP 8
Misc o
[EX 4
19 SH. NARESH KUMAR MALHOTRA,West ICs comm 10
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
IOMP(I) 11
IOMP 1
[EX 9
Misc 3
[TOTAL 175
20 IPATIALA HOUSE COURT INEW DELHI [SH. ANURAG SAIN, DISTRICT JUDGEQ ICS COMM 41
(COMMERCIAL COURT)-01
IOMP (COMM) o
Misc 2
IArbt u/s 9 23
|Arbt u/s 34 7
[TRADE MARK/ CIVIL 2
(COMMERCIAL)
[EX 7
21 SH. VIDYA PRAKASH, DISTRICT JUDGEj24 ICS COMM 39
((COMMERCIAL COURT)
(OMP(I) (COMM) 52

[EX

11

Misc

[OMP (COMM)

Objection U/s 34 Arbitration|
IConciliation Act

Suit for Recovery

Suit for Trademarks




22

ISH. VINEETA GOYAL, DISTRICT JUDGE]|
((COMMERCIAL COURT)-03

Suit for Recovery

20

Suit for Trademarks

ICS COMM

IOMP(I) (COMM)

[OMP(COMM)

Objection U/s 34 Arbitration|
IConciliation Act

IPETITION u/s 9 OF|
IARBITRATION &
ICONCILIATION ACT

IAPPLICATION U/S 151 CPC

IEX

IPETITION u/s 9 OF|

17

IARBITRATION &
ICONCILIATION ACT
Misc o
[TOTAL 243
23 [SAKET COURT [SOUTH IMS. SAVITA RAO, DISTRICT|614 ICS (COMM) 9
WUDGE(COMMERCIAL COURT)
614 IOMP (COMM) 2
614 IOMP (I) COMM. 42
614 lOMP (E) COMM. o
614 [EX comm o
24 ISAKET COURT [SOUTH IMS. ANURADHA SHUKLA BHARDWAJ,503 ICS (COMM) 16
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
1503 MP (COMM) 1
1503 IOMP (I) COMM. 26
503 IARB (COM) o
1503 [EX comm 2
25 ISH. SANDEEP YADAV 614 ICS (COMM) 10
614 IOMP (COMM) 1
614 [EX comm 1




[Petition u/s. 34 of]
Arbitration and Conciliation|
Act &

[Execution Petition

614 [OMP (I) COMM. 33
26 SH. RAJEEV BANSAL/SH. SANJEEVj03 IS (coMM) 1
IKUMAR SINGH, COMMERCIAL COURT.
[EX comm 2
IOMP COMM. o
[OMP (1) COMM. 34
27 ISH. LOKESH KUMAR SHARMA, ICS (COMM) 16
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
[EX comm 1
IOMP COMM. )
MP (I) COMM. 44
[TOTAL 241
28 iSaket COURT [SOUTH-EAST [SH. LAL SINGH, DISTRICT JUDGE 502 (COMM) 15
29 IMS. NEELAM SINGH, DISSTRICT JUDGE|613 (COMM) 24
130 ISH. AJAY KUMAR JAIN ICommercial Suit, o
[Petition u/s. 34 of|
|Arbitration and Conciliation|
Act &
[Execution Petition
131 IMS. ANU GROVER BALIGA ICommercial Suit, 17




132 ISH. BHUPESH KUMAR ICommercial Suit, 21
[Petition u/s. 34 of]
|Arbitration and Conciliation|
Act &

[Execution Petition

33 [MS NIRJA BHATIA

134 ISH. RAJESH KUMAR SINGH ICommercial Suit, 14
[Petition u/s. 34 of|
|Arbitration and Conciliation|
Act &

[Execution Petition
B5 SH. RAJ KUMAR TRIPATHI, DISTRICT]| 30
WUDGE(COMMERCIAL COURT)

TOTAL 91
136 [KARKARDOOMA I[EAST ISH. ARVIND KUMAR, DISTRICT JUDGE,12 ICS (COMM) 12
ICOMMERCIAL COURT-02

2 IOMP (COMM) 1

2 [EX o

2 IARB (COM) o

137 [KARKARDOOMA IEAST ISH. CHANDRA SHEKHAR, DISTRICT] ICS (COMM) 15

JUDGE, COMMERCIAL COURT-02

IOMP (COMM) 2

IOMP (COMM) o

[Execution o
[TOTAL 30




138

[KARKARDOOMA

INorth-East

ISH. SANJEEV KUMAR MALHOTRA,
IDISTRICT JUDGE (COMMERCIAL)-01

ICS(COMM)

IOMP

Restored

Misc DJ

[Execution Petition

[Total

39

[KARKARDOOMA

l4o

la1

l42

[SHAHDARA

[SH. BRIJESH KUMAR GARG

b7

ICS(COMM)

18

lOMP(COMM)

(OMP(I) COMM

Misc

Restored

IMS. KIRAN BANSAL

156

ICS(COMM)

10

56

[EX

156

IDE

I56

lOMP(T) COMM

156

[OMP COMM

156

Misc

ISH. SURENDER S. RATHI

ICS(COMM)

14

[EX

[OMP COMM

[Misc Cases

Restored

IRBT

ISH. REETESH SINGH

ICS(COMM)

14

[EX

10

[OMP(T) COMM

[OMP COMM

[Transferred

Misc




IRBT

[Total

93

3

[Rohini Court

la

INorth-West

IDISTRICT JUDGE, (COMMERCIAL|
ICOURT)

IMS. PREETI AGARWAL  GUPTA,758

Misc

[cS (CoMM)

25

MP (COMM)

15

IEX

SH.VINOD YADAV b59

lcs (conn

37

Misc

ICS (COMM)

MP (COMM)

13

IEX

[Total

105

s

[Rohini Court

North

WUDGE (COMMERCIAL)

ISH. GORAKH NATH PANDEY, DISTRICT[760

ICS (COMM)

52

lOMP (COMM)

IOMP(I) (COMM)

IEX

[Total

63

46

IDWARKA COURTS

ISOUTH WEST

SH. PANKAJ GUPTA, DISTRICT JUDGH|
(COMMERCIAL)

[CS (COM)

12

MP (COM)

IARB (COM)

MP (I) (COMM.)

IOMP (T) (COMM)

MP (MISC) COMM

[OMP (E) (COMM)




a7

IDWARKA COURTS

ISH. VIKAS DHULL, DISTRICT JUDGE,
ICOMMERCIAL COURT.

[cS (CoM)

14

IOMP (COM)

IARB (COM)

[OMP (I) (COMM.)

IOMP (T) (COMM)

lOMP (MISC) COMM

[OMP (E) (COMM)

us

IDWARKA COURTS

ISH. AMIT BANSAL, DISTRICT JUDGE,
ICOMMERCIAL COURT-03

lcs (comn

11

MP (COM)

IARB (COM)

MP (I) (COMM.)

IOMP (T) (COMM)

MP (MISC) COMM

[OMP (E) (COMM)

49

SH. RAKESH PANDIT, DISTRICT]
WUDGE, COMMERCIAL COURT-03

ICS (COM)

MP (COMM.)

[TOTAL

78

GRAND TOTAL

1315




IList of cases where Case Management Hearing was held during the month of March-2024

Sr.Court
No

IAGGARWAL,
WUDGE
ICOURT)-01

ISH. SANJEEV KUMAI

DISTRICT
(COMMERCIAL

District Court Case Type

Room

Case No.

Date ofPetitioner
Registratio Name VS

n

Respondent
Name

Date of Case Management Hearing

Framing
the
Issues

Listing o
tnesses

vit
Evidence

it of Written

Arguments

Oral
Argumeni
s

Other
tages/Hea
ring Date

ICS COMM-29.03.2022 [PRATEEK 103.04.2024[03.04.2024{23.04.202 [06.05.2024
[Extension[Recovery 67/22 ISINGHAL VS| u 24
Block, Tis| IKAMAL
[Hazari IKISHORE
[Courts,
[Delhi
I301, [Suit forCounter 131.03.2023 [KAMAL ------ [03.04.2024/03.04.2024[23.04.202 j06.05.2024 [06.05.20 f---------
tension[Recovery  (Claim- IKISHORE VS| 24
lock, Tis| [20/2023 IPRATEEK
[Hazari ISINGHAL
[Courts,
[Delhi
301, ISuit forCS COMM-30.11.2022 [DEEPAK l02.04.2024/02.04.2024/02.04.202 |5.04.2024 [25.04.202)]
tension[Recovery  [2595/22 IGARG VS| 23 23
lock, Tis| [HERBONICS
[Hazari ICOSMETICS
ICourts, ILTD.
IDelhi
1301, [Suit forCS COMM-15.09.2021 [ESSKAY [----- 106.04.2024[12.04.2024 [18.04.202 [09.05.2024 |09.05.20 |---
[Extension|[Recovery 349/21 IGUEST 23 24
Block, Tis| [HOUSE LTD|
[Hazari IVS. M/s|
[Courts, IMARS
Delhi [ENTERPRISE
5
1301, [Suit for{Counter [16.07.2022 [M/s. MARS----- 106.04.2024[12.04.2024 [18.04.202 09.05.2024 [09.05.20 |--------
tension[Recovery  [Claim-32/22 [ENTERPRISE 2 24
lock, Tis| IS VS. ESSKAY|
[Hazari IGUEST
[Courts, [HOUSE LTD.
[Delhi
I301, [Suit forCS COMM-+28.10.2021 |[RAVINDER  |----- [04.04.2024/05.04.2024[23.04.202 [10.05.2024 [10.05.202-----
tension[Recovery k393/21 IPAL  SINGH|
lock, Tis| IVS. ANIL
[Hazari IGOSAI
[Courts,
[Delhi
i301, [Suit forCS COMM-13.07.2023 [AB STEEL VS}13.03.20 [20.04.2024[22.04.2024[01.05.202 03.05.2024 [23.05.202}-------
[Extension[Recovery  [1024/23 [HINDUSTAN |24
Block, Tis| JAEROSYSTEM|
[Hazari IS LTD.
[Courts,
IDelhi
1301, [Suit forCS COMM-11.03.2022 [YOGESH [--------  109.04.2024|15.04.2024 [02.05.202 [21.05.2024 [21.05.202------
[Extension[Recovery [876/2022 IGUPTA VS| 23
Block, Tis| JANITA
[Hazari JAGGARWAL
[Courts,
[Delhi
301, [Suit for{Counter 17.08.2022 [ANITA [-------  109.04.2024[15.04.2024 [02.05.202 [21.05.2024 [21.05.202f---------
tension[Recovery [Claim-39/22 JAGGARWAL 4 21
lock, Tis| IVS. YOGESH|
[Hazari IGUPTA
ICourts,
[Delhi
301, ISuit forCS COMM-10.04.2023 [TKW 6.04.202426.04.2024[26.04.202 [17.05.2024 [17.05.202
tension[Recovery  [603/2023 IMANAGEMEN| k
lock, Tis| T LTD. VS|
[Hazari RIENT
[Courts, ICRAFT LTD.
IDelhi
301, [Suit forCS COMM-05.12.2023 [DARSHAN [ 130.04.2024[14.05.2024 [14.05.2024}28.05.2024 [28.05.20 |----
[Extension[Recovery  [1553/2023 [KUMAR 24
Block, Tis| JARORA VS|
[Hazari IKUMARSONS
[Courts, JAUTO LTD.
IDelhi




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

01, i CS COMM-30.05.2022 PAI SINGH VS }-------- 127.04.2024 [27.04.2024[27.04.202 [21.05.2024 [21.05.202
[Extension[Recovery 1377/2022 IRAM SHYAM 23
Block, Tis|
[Hazari
[Courts,
IDelhi
1301, ISuit forlCS COMM-16.02.2023 [RAJAN WAHI------  [26.04.2024[13.05.2024 [18.05.2024§03.06.2024 [03.06.20
[Extension[Recovery  [293/2023 S. AJAY| 24
Block, Tis| [TANEJA
[Hazari
[Courts,
IDelhi
[2 |SH. RAJESH KUMAR GOEL,CENTRAL NIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-02
I3 [Sh. ILLA RAWAT, DistricfCENTRAL 1303, uit forCS COMMj17.05.22 IM/S TULLIO07.02.24} - F 29.04.24  [29.04.24 |--------
Wudge, Commercial Court-03 tension[Recovery [1250/22 IGUISI SRYJ
lock, Tis| /S M/S
[Hazari IGLOSSY
(Courts, [BUTTON PVT|
Delhi ILTD
1303, [Suit forlCS COMM-23.02.23 IKAPIL 12.02.24 |- - F 105.04.24  [05.04.24
xtension|Recovery  [334/2023 IKUMRA
lock, Tis| ISEHGAL V/S
[Hazari ISANJEEV
[Courts, IDUGGAL
IDelhi
1303, ISuit forCS COMM-10.08.23 JUMESH 23.02.24 0.04.24  [30.04.24
[Extension[Recovery  [1144/2023 [TYAGI V/S
[Block, Tis| CD
[Hazari
[Courts,
IDelhi
4 MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY|952/2022 [25.03.2022 [EKLIN (04.03.20 [PE- [BEFORE [BEFORE [BEFORE[10.05.202
IDISTRICT JUDGE), [EXTENSIO IGJEE |24 08.04.20 |PE- IDE- [10.05.204
ICOMMERCIAL COURT-04 IN  BLOCK]| [POLYM| 24 AND|08.04.20 [22.04.202 |24
[THC DELHI [ERS IDE- 24 l
[PVT 22.04.202]
ILTD 1
[VS.
IONQN
3o [RECOVERY[2673/2022 [13.12.2022 |LAXMI [11.03.202 [PE- [BEFORE [BEFORE [BEFORE[17.05.202
[EXTENSIO IPUBLI Y4 29.04.202/PE- IDE- o %1
N BLOCK] ICATIO %3 &{29.04.20 [06.05.202 [17.05.20
(THC DELHI INS PVT] 130.04.20 [24 k &24
[LTD 124 h10.05.202
[VS. 4
[USHA
lD ANIT
1304 [RECOVERY[2723/2022 [21.12.2022 [SUBHA|06.03.20 [PE- [BEFORE [BEFORE [BEFORE(15.05.202
[EXTENSIO SH 24 22.04.202/PE- IDE- 15.05.204
IN BLOCK] ICHAND)| %3 &{22.04.20 [22.04.202 24
THC DELHI WAIN [23.04.20224 kb
M/S U AND|
IGARG [DE-
TRADI 2.05.202)
I P
1304 [RECOVERY|537/2020 [09.10.2020 |[KESAR [14.03.202|PE- [BEFORE [BEFORE [BEFORE(22.05.202]
[EXTENSIO I8 %3 103.05.202[PE- [DE- 22.05.2
IN  BLOCK| ICHAND| ¥4 & DE-03.05.20 [13.05.202 [24
[THC DELHI JAIN 13.05.202 24 4
[VS. 4
M/S
[LAKAS
i A
1304 [RECOVERY|1121/2023 [03.08.2023 ES [18.03.202[PE- [IBEFORE [BEFORE [BEFORE/02.07.202
[EXTENSIO H 4 0.05.202[PE- IDE- 02.07.2 4B
IN  BLOCK| UMA 23 &20.05.20 [03.06.202(024
THC DELHI [21.05.202 24 Kk
IGUPTA 4 DE-
[VS. 3.06.20
MCD 124 &
AN a
Boa RECOVERY|1261/2023 [22.00.2023 |[NALINI[21.03.202 [PE- [BEFORE [BEFORE |[BEFORE|03.06.20
[EXTENSIO IGUPTA 4 14.05.202 PE- IDE- 3.06.2 [24 &
N BLOCK] [VS. %3 TO4.05.20 [29.05.202 (024 [04.06.20
(THC DELHI IPROFE 16.05.202 24 u 24
ICTUS 4 DE-|
ICAPITA| 28.05.202
L %3 &
1304 [RECOVERY|1512/2023 [22.11.2023 S [26.03.202|PE- [IBEFORE [BEFORE [BEFORE/02.07.202
[EXTENSIO %3 13.05.202 [PE- IDE- 02.07.2 4
IN BLOCK] UMA 4 AND}14.05.20 [06.06.202/024
(THC DELHI 14.05.202[24 kb
IGOEL 4 DE-|
IVS. 105.06.20
[DUSIB l24 AND)
PENTEY PV




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ISH. UMED SINGH GREWALCENTRAL 1305 ICS(COMM)|07.10.2022 [PE- EFORE |[BEFORE18.04.202
IDISTRICT JUDGE| [EXTENSIO 2297/2022 IKA 24 11.03.202 [PE- IDE- - U AND|
I((COMMERCIAL COURT)-05 N BLOCK] [MARK %3 &{12.03.20 [30.03.202 [18.04.20(19.04.202
[THC DELHI [ETING 12.03.202[24 ls 24 4
IVS. 4  AND|
|[RUDRA| [DE-
IOVERS [28.03.202
lcag a AN
1305 [RECOVERY|CS(COMM)[25.02.2023 [PUNJA [12.02.202[PE- [BEFORE [BEFORE [BEFORE(?24.04.202]
[EXTENSIO 1355/2023 &4 11.03.202 [PE- IDE- 24.04.2 |4
N BLOCK| INDH ¥ & DE-11.03.202/03.04.202/024
[THC DELHI ANK (03.04.20 4 4
[VS. 124
[VIPIN
WAIN
1305 [RECOVERY|CS(COMM)|04.07.2023 [MOHD [13.02.202|PE- IBEFORE [BEFORE [BEFORE|29.04.202
[EXTENSIO 1083/2023 MMUYU Qg [26.03.202[PE- IDE- 290.04.2 4 &
IN  BLOCK| [NDDIN 4, [28.03.20 [15.04.202 [024 130.04.20
(THC DELHI [VS. [27.03.202[24 ku 124
ISUNIT 4,28.03.2
IA DEVI 024 AND|
[DE-
1305 IRECOVERY|CS lo1.04.2023 M/S 15.02.202 [PE- BEFORE [BEFORE [BEFORE(25.04.202
[EXTENSIO (COMM)57 (TULLI 4 109.04.20 [PE- IDE- F25.04.2 4 &
IN  BLOCK| /2023 (o] 24 AND|09.04.20 [18.04.202 [024 26.04.202
[THC DELHI IGIUSI IDE- g I 4
ISRL 18.04.202)
[VS. 4
M/S
ALIEA
1305 [RECOVERY|CS l07.03.2023 M/S 22.02.202|PE- IBEFORE [BEFORE [BEFORE[20.05.202]
[EXTENSIO (COMM)- ISONI |4 08.04.20 [PE- IDE- 20.05.2 |4 AND|
IN  BLOCK| Ku27/2023 ISONS 24 TO0(08.04.20 [29.04.202 (024 [21.05.202
[THC DELHI IGARM 10.04.202}24 I 4
[ENTS 4 DE-|
IVS. 29.04.202]
IAVNEE %1 AND|
e
1305 [RECOVERY|CS(COMM)22.09.2023 S [26.02.202|PE- [BEFORE [BEFORE [BEFORE[27.05.202
[EXTENSIO 1260/2023 E 4 26.04.202/PE- IDE- 27.05.20l4
IN  BLOCK|  ANSA “u AND}26.04.20 [08.05.202 24
(THC DELHI IL VS.,| [27.04.202[24 kb
ICANAR 4 AND|
A [DE-
IBANK 08.05.20
2.
1305 [RECOVERY|CS(COMM)h18.05.2023 [REKHA[]27.02.202|PE- IBEFORE [BEFORE [BEFORE|07.05.202|
[EXTENSIO 828/2023 [DEVI Q4 10.04.202PE- IDE- 07.05.2 |4
IN  BLOCK| VS “ AND[10.04.20 [26.04.202 (024
THC DELHI MCD [DE- 24 u
25.04.202
4 &
126.04.202)]
305 [RECOVERY|CS l06.02.2023 M/S 8.02.202]PE- [BEFORE [BEFORE |[BEFORE|08.05.20
[EXTENSIO (COMM)- IKAKKA 19.04.202[PE- IDE 08.05.2 24
N BLOCK] 223/2023 R %3 DE-19.04.20 [30.04.202/|024
[THC DELHI [TRADI 130.04.20 (24 ls
ING CO. 124
IVS.
M/S
TTI
1305 [RECOVERY|CS l03.01.2022 |ADITY [29.02.202|PE- [BEFORE [BEFORE [BEFORE[14.05.202
[EXTENSIO (COMM)- A %3 15.04.202[PE-~ IDE F14.05.2 |4
IN BLOCK] I51/2022 [KUMA 14,16.04.2 15.04.20 [30.04.202(024
THC DELHI g VS| |02. 2
S n8. ‘:\’A 202 4 M
H 4 DE-
WINDA 130.04.20
I
1305 [RECOVERY|CS 'HARA[02.02.20 [PE- IBEFORE [BEFORE- BEFORE|15.04.202
[EXTENSIO (COMM)- INJEET [24 14.03.202|PE- l01.04.202 | 4
IN BLOCK| 1205/2023 IARORA 4 AND14.03.20 |4 15.04.20
(THC DELHI [VS. 16.03.202[24 24
IMCD 4 DE-|
(01.04.202
4 AND
6 [MS. BARKHA GUPTA,/CENTRAL k1o ICS (COMM) |[2642/22 06.12.2022 /s. 11.03.20 [PE- 101.04.2024 [04.04.202 [18.04.2024 [18.04.202)
IDISTRICT JUDGE,| [Basheshar Lall24 1.04.2024
((COMMERCIAL COURT) Amit  Kuma: IAND
s. Sanja; 102.04.2024}
[Kumar IDE-
4.04.2024]
IAND
7 [SH. MUKESH KUMAR|CENTRAL 1302 ICS(COMM) [CS(COMM) [11.01.2023 [CB BULLION[16.04.20[16.04.2024 [16.04.2024 [16.04.2024102.05.2024 [02.05.20 [23.04.2024
IGUPTA, DISTRICT JUDGE, [76/2023 ICO. VS SHREEj24 & 24 &
ICOMMERCIAL COURT-07 IAMBEY 18.04.20 [02.05.2024
ICHAINS 24
I8 |[SH. AMIT KUMAR, DISTRICT|Central I308EXTENSI [Recovery [CS(COMM)[28.03.2023 [UMES [14.02.202PE PE IDE IBEFORE|06.05.20
WUDGE, COMMERCIAL| ION  BLOCK]| 539/23 H 4 22.04.202BEFORE [BEFORE- [06.05.2 [24
ICOURT-08 [THC TYAGI 4 [24.04.20 [30.04.202 (024
VS &24.04.2 24 kb
MCD & 024 D
IORS [29.04.202]

l

o.




Sr.
No

Court

District

Court
Room

Case Type

Case No.

Date

Registratio
n

of Petitioner

Name VS
Respondent
Name

Date of Case Management Hearing

ICOMMERCIAL COURT

I308EXTENSI [R ICS 12.04.2023 [BEFORE]
N  BLOCK] (COMM)62 4 02.04.20 BEFORE 29.04.2 |4
[THC 2/23 S 124 &03.04.20 [09.04.202/024
'ANEL 03.04.20 24 4
PAT 124 D
08.04.20
[FACTO 124
i
[308EXTENSI RECOVERY|CS(COMM)|04.09.2023 [SHOBH[]21.02.202[PE IPE IDE [BEFORE(07.05.202]
ION  BLOCK| 1217/23 T 08.04.20 BEFORE BEFORE [07.05.2 |4
[THC [BANSA 24 &109.04.20 [23.04.202 (024
L VS| [09.04.20 24 kb
IMCD 124 DE|
[22.04.202]
“u &
I308EXTENSI RECOVERY|CS(COMM)f17.04.2023 [AMBA [14.12.202 [PE19.02.2[PE IDE IBEFORE05.03.202]
ION  BLOCK| 634/23 IBI 13 024 EFORE [BEFORE (05.03.2 4
[THC IWHEE 20.02.20%0.02.20 [27.02.202 024
[LERS 124 DE?24 ku
IPVT 26.02.202
ILTD VS| %% &
EANJA [27.02.202
I308EXTENSI RECOVERY|CS 106.03.2020 [PUMA [14.12.202 [PE [PE IDE [BEFORE(07.02.202
N  BLOCK| (COMM) E VS |24.01.202[BEFORE [BEFORE [07.02.2 14
[THC [794/2020 IKISHA 5.01.20 [01.02.202 (024
N [25.01.202 24 Kk
IGUPTA I DI
31.01.202
%3 &

9 [SH. DEEPAK GARG ,|Central 1309 THIRDICS (COMM.) [CS/COMM/6[24.04.2023 [MILAN 11.03.20 [PE TTHIN ITHIN Jon requeston
IDISTRICT JUDGE, [FLOOR 183/2023 ADHUSUDA |24 20.04.2024[FOUR [FOUR after thefrequest
ICOMMERCIAL COURT-09 [EXTENTIO IN' KARIYA Vs & WEEKS EEKS [conclusion [after the]

IN BLOCK JANIL KUMAR| 130.04.2024] of evidene [conclusio
IGUPTAPROPR| of
[ETOR AONE IDE levidene
[INTERNATIO [14.05.2024
TAT .
1309 THIRDICS (COMM.) [CS/COMM/1[30.05.2022 [M/S R. Kf12.03.20PE TTHIN 10WITHIN
[FLOOR 74/2022 [ENTERPRISE |24 I25.04.2024|DAYS 10 DAYS
[EXTENTIO IS Vs RAJESH]|
[N BLOCK AIN
1309 THIRD|CS (COMM.) |CS/COMM/2[13.10.2022 |CANARA 21.03.20 [PE TTHIN ITHIN fn requeston
[FLOOR 324/2022 IBANK Vs M/Si24 [22.04.2024[FOUR [FOUR fter thejrequest
[EXTENTIO [KAUSHIK R27.04.202WEEKS EEKS [conclusion [after thel
IN BLOCK [TRADING 23 of evidene [conclusio
ICOMPANY DE of
[THROUGH [15.05.2024 levidene
[PROP. SH | 18.05.202
AN 4
09 THIRD(CS (COMM.) [CS/COMM/1/11.07.2023 [RAJESH 23.03.20PE [WITHIN TTHIN
[FLOOR 07/2023 IKUMAR 24 [12.04.2024 [TWO [TWO
[EXTENTIO IGUPTA WEEKS EEKS
IN BLOCK [PROPRIETOR
oF M/S|
[BALAJI AND|
JASSOCIATES
1309 THIRDICS (COMM.) [CS/COMM/3/05.04.2021 [HARSH 27.03.20[PE TTHIN ITHIN Jon requeston
[FLOOR l17/2021 ISARDANA 24 2.05.2024THREE  [THREE fafter thejrequest
[EXTENTIO JAND ORS Vs & EEKS EEKS [conclusion [after the]
IN BLOCK INAVRANG 103.05.2024 of evidene [conclusio
[EXIM DE of
ILIMITED [20.05.2024 levidene

1o [SH. AJAY PANDEY Central INIL
[IDISTRICT JUDGE,

ICOMMERCIAL COURT

1 (SH. SANJAY SHARMA |Central 1310 ICS (COMM) [CS (COMM)/137%17-10-2023 |ABDUL MOID|15.03.20 |- [PE- |As perr
IDISTRICT JUDGE,| s TAJUDDIN |24 [22.04.2024/order,

ICOMMERCIAL COURT [Parties
shall  fild
ist off
itnesses
within 14|
1310 ICS (COMM) [CS(COMM)/162{21-12-2023 [Amir  Chand[27.03.20} [PE- IAs perr
Pain Prop Off24 23.04.2024/order,
[Roop  Chand| [Parties
JAmir  Chand) shall  filg
Pain Vs M/s ist off
IRajdeep Pape: witnesses
[House And Anrj within twol
\E

2 [SH. RAVINDER BEDI,(Central INIL

[DISTRICT JUDGE,



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#

Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

13 (SH. SANJEEV KUMAR
ISINGH, DISTRICT JUDGE,

ICOMMERCIAL COURT

4 [SH. ASHUTOSH KUMAR,West NIL
[IDISTRICT JUDGH
((COMMERCIAL COURT)

15 [MS. HEMANI MALHOTRA,West [209 ICS COMM |511/2023 [08-07-2023 [VIVEK 14-02- [NIL [12-04-2024(12-04- INIL INIL [19.04.204
IDISTRICT JUDGE| [Extn Block ICHANDELA [2024 2024 land
I(COMMERCIAL COURT)-02 Vs ANKIT| 6.05.2024]

JAIN P.E
[20.05.204
[FORD.E
[CS COMM 324/2023 06-04-2023 [IGAURISHAN[15-03- [NIL [19-04-2024[19-04- INIL INIL [26.04.204
IKER 2024 2024 land
IOVERSES 10.05.2024
IPVT LTD Vs P.E
WINDAL [24.05.204
ICOTEX LTD [FOR D.E
[CS COMM 395/2023 17-05-2023 [THROUGH [23-02- [NIL 19-04-2024[19-04- INIL INIL [26.04.204
TS 2024 2024 land
IDIRECTOR 10.05.2024
[DEEPAK P.E
IGUPTA Vs [24.05.204
WINDAL [FOR D.E
ICOTEX LTD

16 SH. DIG VIJAY SINGH,West NIL
[DISTRICT JUDGE
(COMMERCIAL COURT)-03

7 [SH. SANJAY JINDAL,West NIL
IDISTRICT JUDGH
((COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT|West INIL
WUDGE (COMMERCIAL
ICOURT)

19 |[SH. NARESH KUMARWest INIL
IMALHOTRA, DISTRICT]

WUDGE (COMMERCIAL
ICOURT)

20 (SH. ANURAG SAIN,/NEW DELHI [t ICS(COMM) [182/2023 27.03.2023 [RVS 23.01.20 WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
[IDISTRICT JUDGE| [NTERNATIO [24 IONE IONE [FILED IGIVEN INOT IARGUMEN(
((COMMERCIAL COURT)-01 INAL Ve EEK WEEK IGIVEN [T/

IMARUTI 106.06.2024
ISUZUKI
[FOUNDATION]|
ICS(COMM) [934/2022  [30.11.2022 [ROYAL PRESS[25.07.20WITHIN WITHIN [NOT IDATE NOT|DATE [FINAL
s 23 NE NE [FILED IGIVEN INOT IARGUMEN|
[MPULSIVE EEK WEEK IGIVEN [T/
CREATIONS [03.06.2024]
|21 [SH. VIDYA PRAKASH,NEW DELHI 25 ICS (COMM.) 166/2023  [16.03.2023 IVERTEX| ,4.03.2024"7VITHIN ITHIN [NOT FILED[DATE [DATE NOT|
IDISTRICT JUDGH ILIFTS IONE IONE INOT IGIVEN
((COMMERCIAL COURT) (INDIA) WEEK EEK IGIVEN
\PVT.
ILTD. Vs
IRAKES
(H
ImiAD
ICS (COMM.) 425/2019  [24.08.2018  |MAHES |05.03.2024WITHIN ITHIN [NOT FILEDDATE  |[DATE NOT|
(H IONE IONE INOT IGIVEN
INAMKE WEEK EEK IGIVEN
[EN PVT|
ILTD Vs
IAMAR
INAMKE
Az




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ICS (COMM.) 45/2023 lo1.06.2023  |M/S l06.03.2024} INOT FILED [DATE
lascor NE NE INOT IGIVEN
|[ESTATE WEEK EEK IGIVEN
IS
IPRIVAT
ILIMITE
n L
ICS (COMM.) |07/2023 I25.06.2021 IASICS  [14.03.2024 WITHIN ITHIN [NOT FILED[DATE [DATE NOT|
ICORPO IONE IONE INOT IGIVEN
IRATION| EEK EEK IGIVEN
Vs
[HARDE
\4
IGROUP
i
ICOUNTER |17/2023 lo4.05.2023  |COTTAGl14.03.2024 WITHIN ITHIN [NOT FILED[DATE IDATE NOT|
ICLAIM E IONE IONE INOT IGIVEN
INDUST WEEK EEK IGIVEN
RIES
[EXPOSI
ITTON
ILTD Vs
NDAT
ICS (COMM.) 454/2023  08.08.2023 |MOHAN18.03.2024[WITHIN ITHIN [NOT FILED|DATE [DATE NOT|
RAM NE NE INOT IGIVEN
ITRADIN| WEEK EEK IGIVEN
G PVI|
ILTD Vs
ISHELLZ
INDIA
DT
ICS (COMM.) |863/2022  [22.10.2022 IM/S. I21.03.2024 [WITHIN TTHIN [NOT FILED[DATE IDATE NOT|
IARTHAN]| IONE IONE INOT IGIVEN
T WEEK EEK IGIVEN
IGRANT
IMARMO,|
[PVT.
ILTD. Vs
/0
ICS (COMM.) [88/2023 l03.02.2023  |UNION [26.03.2024WITHIN ITHIN [NOT FILED[DATE IDATE NOT|
IBANK IONE IONE INOT IGIVEN
IOF EEK EEK IGIVEN
INDIA
Vs A K|
IPROPER]
[TIES
22 [SH. VINEETA GOYAL,NEW DELHI |[NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
[23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Case ICS 04.03.2023 [VIVEK l11.03.20 With inf04.04.2024[With in]NIL INIL INIL
WUDGE(COMMERCIAL ICourt COMM)131/ ICHOPRA VsJeq eek & eek
ICOURT) [Block-I 23 IMARUTI 5.04.2024
JELECTRONIC
IS
12, New(Civil Case ICS 24.05.2023 [ADITYA 12.03.20 [With inl05.04.2024[With in]NIL INIL INIL
ICourt COMM)313/ IBHARDWAJ |24 eek & eek
[Block-1 23 s. DEEPAK| [10.04.2024
[TANWAR AND|
JANR
12, New[Civil Case ICS 28.07.2023 [DEEPAK 18.03.20 With inf15.04.2024 [With in]NIL INIL INIL
ICourt COMM)446 [FOOD 24 eek eek
[Block-I 23 IPRODUCTS
s. DEEPAK|
ISHARMA
2, New(Civil Case ICS DJ 101/20[12.02.2020 [NEELAM 19.03.20 [With inl26.03.2024With in]NIL INIL INIL
ICourt [BHAITIANI |24 eek & eek
[Block-I Vs. LINKY] [03.04.2024]
IDHINGRA
24[MS. ANURADHA SHUKLASOUTH , NewCommercial |[CS(COMM) [10.05.2023 [EUROPEAN [04.03.20F [23.04.2024F 10.05.2024 -
[BHARDWAJ, DISTRICT] ICourt [281/2023 [FOODS INDIAj24
WUDGE(COMMERCIAL [Block-I S
ICOURT) JEXCLUSIVE
[INTERNATIO
INAL
6, NewCommercial [CS(COMM) [09.06.2023 [KRATO 27.03.20(03.05.2024} 130.05.202 [08.07.2024 |- -
ICourt 72/2023 [HEALTHCAR |24 23
[Block-I [E VS EsS]
[HOSPITAL




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ISH. SANDEEP YADAV

26[SH. RAJEEV BANSAL/SH.South 129, NewlCommercial [CS (Comm.)01.02.2023 [Canara Banko1.03.20} F F + s s
SANJEEV KUMAR SINGH,| ICourt 58/2023 s. Amit Gupta[24
ICOMMERCIAL COURT. Block-IT

29,  NewCommercial [CS (Comm.)11.05.2023 [ASR India Pvfj05.03.20F F F I L L

ICourt [291/2023 ILtd. Vs. Tikmeti24
[Block-IT [Exim Pvt. Ltd)
& Ors.

29,  NewiCommercial [CS (Comm.)02.05.2022 [M/s Darshanalo5.03.20F F F [ L L

ICourt [290/2022 JAgro Vs. M/sj24

[Block-IT ISun Spot Cafe
IPvt. Ltd. And|
IOrs.

29, NewCommercial |CS (Comm.)05.05.2022 [[FFCO MQo5.03.20F - F I F F

[Court [295/2022 ICrop  Sciencej24

[Block-IT [Pvt. Ltd. Vs
IDwarkadish
|Agro
[Enterprises

29, NewCommercial [CS (Comm.)14.07.2023 [ICICI Bank06.03.20F F F I = =
ICourt k26/2023 [Ltd. Vs. Nazia22
Block-1T Yusuf Izuddin

29,  NewlCommercial [CS (Comm.)06.08.2022 [M/s Aman|06.03.201 F F [ L L
ICourt U53/2023 [Travels  Ltd|eq
[Block-IT Vs. Travel
ICastle Pvt. Ltd.

29, NewCommercial [CS (Comm.)30.04.2022 |Amaryllis 12.03.20 | F F I s F
ICourt [285/2022 |Appliances 24
[Block-IT [ndia Pvt. Ltd|

s. Sanja

[Bansal
129, NewCommercial [CS (Comm.)23.08.2022 [M/s RSj14.03.20F - F F - -
ICourt l78/2022 ISurgical ~ Pvtje4
[Block-1T ILtd. Vs. M/s

[Focus Imaging
JAnd Research|

ICenter Pvt/

Ltd.
29, NewCommercial |CS (Comm.)08.07.2022 [Canara Bankli4.03.20} - F I n n
ICourt ko3/2022 Vs. Neelamf24
[Block-IT [Rani
29, NewlCommercial [CS (Comm.)21.01.2023 [Rajinder 14.03.20} F F [ X =
ICourt k5/2023 [Prashad  VsJeq
[Block-IT [Down Town

29,  New/Commercial [CS (Comm.)12.08.2022 [[FFCO MQ15.03.20 | F F [ L L

(Court k57/2022 ICrop  Sciencej24

[Block-IT [Pvt. Ltd. Vs
IFFDC, KBSK-|
[FIROJ ALI

129, NewCommercial |CS (Comm.)12.08.2022 [[FFCO M(15.03.20 - F [ F F

ICourt k60/2022 ICrop  Sciencef24
[Block-1T IPvt. Ltd. Vg
[Ketugram

[TAMCS Ltd.




Sr.Court
No

District

129, New
ICourt
[Block-IT

Case Type

ICommercial

Case No.

ICS (Comm.)
k14/2023

Date of Petitioner
Registratio
n

03.07.20233

Name VS
Respondent
Name

ICanara  Bank
s. Nikhila)
Poseph & Anr.

Date of Case Management Hearing

18.03.20
24

ISHARMA, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)

27 [SH. LOKESH KUMAR[South

uo, Ne
ICourt
Block-IT

ICS/COMMER
ICIAL

CS/COMM/6
6/2022

11-11-2022

INEW  INDIA|
[TIMBER
ISTORE VS
[HSK  INFRA|
IPVT. LTD.

19-02-
2024

lo3-04-
2024

ko, Ne
ICourt
[Block-IT

ICS/COMMER
ICIAL

[cS/COMM/3]
B/2023

[13-01-2023

IPANASONIC
ILIFE
ISOULUTIONS
INDIA P. LTD,
VS AMIT|
[ENTERPRISE
I5

l15-01-
2024

uo, Ne
ICourt
[Block-IT

ICS/COMMER
ICIAL

[cs/coMM/3|
B4/2019

[27-11-2019

[ASHISH
AGGARWAL
vs M/
IRACING
IPROMOTIONS|
IP. LTD.

l19-02-
2024

uo, Ne
ICourt
[Block-IT

ICS/COMMER
ICIAL

CS/COMM/6
60/2022

24-11-2022

[M/S POTHOS|
SOLUTIONS
S M/S D. K|
ICHEMICALS
IP. LTD

121.02.20
24

Ko, Ne
ICourt
Block-IT

ICS/COMMER
ICIAL

CS/COM/12/
2022

04-01-2022

IMERCHANTS
ICOURIER P
ILTD. \E
ISURYA
ICARGO

|22-02-
2024

Ko, Ne
ICourt
[Block-IT

ICS/COMMER
ICIAL

ICS/COM/619)
2022

[27-07-2022

ISURYA
ICARGO
[FORWARDER
IS P. LTD. V§
IMERCHANT
ICOURIER P
ILTD.

[22-02-
2024

Ko, Ne
ICourt
[Block-IT

ICS/COMMER
ICIAL

[cS/COM/65
k/2022

19-11-2022

ISTATE BANK]
F INDIA V§
IRAJ KUMAR

28-02-
2024

[28|SH. LAL SINGH, DISTRICT]
WUDGE

ISOUTH-EAST

18 BLOCK]
1l

ICS(COMM)

1183/2022

08-12-2022

IM/S PARAS|
IMARKETIN
IG THROUGH]|
ITS AR Vs
IM/S  AVN|
[TRADING

ICORPORATI

05-03-
2024

lo5-04-
2024

05-04-
2024

l03-05-
2024

lo3-05-
2024

20-04-
2024

ICS(COMM)

1629/2022

21-07-2022

e
IV/S

[HOLSCHER
1)) PVT,
ILTD. Vs
IGAURAV

INIO LT

11-03-
2024

l22-04-
2024

22-04-
2024

27-05-
2024

[27-05-
2024

l08-05-
2024

ICS(COMM)

[744/2023

10-08-2023MOHAN

ICHAUHAN
Vs HDF(
|BANK LTD.

18-03-
2024

23-04-
2024

23-04-
2024

24-05-
2024

24-05-
2024

16-05-
2024

ICS(COMM)

1026/2022

14-09-2022]

IV AUTOMAT]
AND
INSTRUMEN|
TS PVT LTDj
Vs PSI|
[ENGINEERI
ING PVT LTD

20-03-
2024

lo2-04-
2024

2-04-
2024

[26-04-
2024

[26-04-
2024

20-04-
2024

29 [MS. NEELAM SINGH,|
IDISSTRICT JUDGE

ISOUTH-EAST

INIL




Sr.
No

Court

District

Court
Room

Case Type

Case No.

Date of Petitioner

Registratio Name

n Respondent
Name

Date of Case Management Hearing

VS

I30|SH. AJAY KUMAR JAIN
131 [MS. ANU GROVER BALIGA [SOUTH-EAST 21 ICOMMERCICS 8/3/21 [TARUN E3.02.2 22.03.24 [22.03.24 [22.03.24 |- - IPE-1 & 3
IAL SUIT DJ/533/21 IMEHTA MAY, 24
[DE- 13 &
14 MAY,
[F.ARG.-
l03.07.24
132 [SH. BHUPESH KUMAR ISOUTH-EAST |22 Commercial [CS 19-07-2023 - l05-03- - - - -
ISuit COMM)/6 2024
181/2023
ICommercial [CS 07-02- TATE - = 105-03- = = - =
[Suit COMM)/9 [2020 ANK OF| 2024
[2/2020 INDIA Vs
IMOHAMMA
ID
JAZHARUDD
N
ICommerecial [CS 24-02-2021[M/S KARNI}-- l06-03- - - - - -
ISuit COMM)/11 ICOMMUNIC 2024
/2021 ATION PVT]
ILTD Vs M/S|
IMARUTI
[ELECTRONI
ICS
Commercial [CS 18-11-2021 [MARUTI - 06-03- |- - - - -
Suit COMM)/51 [ELECTRONT 2024
Ku/2021 ICS Vs M/S|
[KARNI
ICOMMUNIC
JATION PVT,
[LTD.
ICommercial [CS 14-03-2022|ONE97 - - - - 12-03- - -
ISuit COMM)/2 ICOMMUNIC 2024
[75/2022 IATIONS LTD|
Vs
JIALERTBOX
IVENTURES
[PVT LTD
ICommercial [CS 28-04- IM/S UNITED}-- 13-03- - F- - - -
[Suit COMM)/3 [2023 IPETROCHE 2024
198/2023 IM PRIVATE
ILIMITED Vs
PESH
ISTRY
ROPRIETO
N/Q LY
ICommercial ICS 25-07-2023[LENSKART |- -~ 18-03- -~ - - -
[Suit COMM)/7 OLUTIONS 2024
l05/2023 VT. LTD.
D ANR,
s MR,
AURAV
IDEB
Commercial [CS 23-01-2020[M/S - - - - 19-03- - -
ISuit COMM)/5 ISUDRAJ 2024
lo/2020 IPACKERS
IPVT LTD Vs
IM/S MISTUJ|
10.S.K LINE
INDIA
loyrr 1
ICommercial [CS 23-01-2020[M/S - - - - I21-03- - -
[Suit COMM)/5 ISUDRAJ 2024
lo/2020 IPACKERS
IPVT LTD Vs
IM/S MISTUI|
ICommercial [CS 28-08- - [30-03- |- - - -
[Suit COMM)/2 [2020 2024
[20/2020
Commercial [CS 14-03-2022|0NE 97106-03- - - - - - -
ISuit COMM)/2 ICOMMUNIC [2024
[76/2022 IATION
ILIMITED Vs
IMANI
IMPALA Mag|
IMOVIEZ




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ICommercial [CS
[Suit COMM)/8 [2023 AGVINDER [2024
162/2023 ISINGH Vs

™
ICommercial CS 22-09- NION 20-03- |- - F- [- - -
[Suit COMM)/8 [2023 ANK OF2024
55/2023 NDIA Vs

Commercial [CS 29-08- /S. BABU[30-03- |- - - - - -
ISuit COMM)/2 [2020 OM]2024
[22/2020 IPRAKASH
Vs JAGDISH|
IGEHLOT
[TRADING AS|
M/S.  J.M.
IMAEET AN
133 [MS NIRJA BHATIA ISOUTH-EAST |30 ICommercial y34/22 10.05.2022 [Inbrew 19.03.2 18.04.202(19.04.202[24.04.20 |- - 130.04.20
[Bevrages v/so24 k 23 24 24

[Pioneer Gel

ICommercial 436/22 10.05.2022 [Inbrew 19.03.2 [18.04.202(19.04.202[24.04.20 |- - 130.04.20
|Bevrages v/so024 %3 23 24 24
IManjit Singh

IC ciali438/22 10.05.2022 [Inbrew 19.03.2 18.04.202(19.04.202(24.04.20 |- f-- [30.04.20
ﬁevrages v/sjo24 4 4 24 24

aj  kumar

IGupta

IC: cial y88/22 10.05.2022[Inbrew 19.03.2 [18.04.202[19.04.202[24.04.20 |- - 130.04.20
|Bevrages v/s024 4 4 24 l24
JAmarpreet

ICommercial ygo/22 10.05.2022[[nbrew 19.03.2 [18.04.202(19.04.202[24.04.20 |- - 30.04.20
|Bevrages v/so24 k 23 24 24
IGoldline

IDevelopers

ICommercial|y92/22 10.05.2022 [[nbrew 19.03.2 18.04.202(19.04.202[24.04.20 |- - 130.04.20
[Bevrages v/sjo24 4 4 24 24
IVrindavan
|Apparels

Commercial[352/22 11.04.2022 [Titu Kumarf19.03.2 [08.04.20 [16.04.20224.04.20 |- - 103.05.202
/s Zia infrjo24 24 4 124 4
lengineering

134 [SH. RAJESH KUMAR SINGH [SOUTH-EAST |23 ICOMMERCI [CS/COMM/ [10-07-2023 [BIMLA RANI01-03- [NIL INIL INIL INIL INIL INIL
IAL CASE 6372023 'UNEJA VS.2024
ATHU
'WEETS

. LTD.

ICOMMERCI [CS/COMM/ 11-11-2022 [DEUTSCHE [21-03- [NIL INIL INIL INIL INIL INIL
IAL CASE [1106/2022 ANK AGj2024
S.
PARENTOO|

PVT,|
TD.

135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST [NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)




Sr.Court District Court Case Type Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

136 [SH. ARVIND KUMAR,| [RECOVERY [353/2022 l22-11-2022 [ANJALI 20-02- | . . . [P.E.-09-
[DISTRICT JUDGE), IGUPTA VS|2024 4-
ICOMMERCIAL COURT-02 IVIJAY GOEL [2024,16-

4-2024
ID.E.-24-
4-2024,
[30-04-
12 [RECOVERY [105/2022 16-04-2022 [STATE BANKlo1-02- |. k. . . [P.E-02-04-
IOF INDIA VSJ2024 2024
JASHOK D.E.15-04-
IPARCHA [2024,FINA
IL
IARGUMEN|
[T-02-05-
12 [RECOVERY [372/2022  [29-11-2022 |[MODERN 22-01- . . . . IP.E-10-04-
INDUSTRIES [2024 2024
S. NITIN| [D.E.26-04-
[TRADING [2024,FINA
ICOMPANY IL
JARGUMEN|
T- 08-05-
12 [RECOVERY [201/2021 I30-10-2021 [HITESH [22-02- | . k. L. - [P.E-27-03-
JENTERPRISE [2024 2024
IS VS| ID.E.16-04-
IMODERN [2024,FINA
ICONSTRUCTI IL
N JARGUMEN|
[T-29-04-
12 [RECOVERY [96/2023 17-02-2023 [FCS 16-02- |. k. k. F. k. [P.E-10-04-
ISOLUTION  [2024 2024
[ILTD. VS. AP [D.E.27-04-
IASSOCIATES [2024,FINA
IL
IARGUMEN(
[T-07-05-
12 [RECOVERY [167/2021 23-09-2021 [M/S 12-02- . . k. . . IP.E.-18-04-
[PARASNATH [2021 [2024 D.E.-|
LOOMTEC l29-04-
[PVT. LTD. VS| 2024,
IM/S MICAPLY IFINAL
IARGUMEN|
[T-09-05-
12 [RECOVERY [167/2021 23-09-2021 [NATH PAPER[26-02- |. . k. . . IP.E.-09-
IPVT. 2024 4-2024
[LTD.VS.M/S [D.E.-22-
ISINGARI [04-2024,
[PAPER [FINAL
ICONCERTOR IARGUMEN(
[T-06-05-
12 [RECOVERY [115/2023 28-03-2023 [RK TRADINGf16-02- |. . . . . [P.E.-23-04-}
ICOMPANY VS.[2024 2024 D.E.-
PAI  DURGA 6-05-
SARMENTS 2024,
[FINAL
IARGUMEN]|
[T-24-05-
12 [RECOVERY W6/2020 27-09-2018 [M/S C AND S[16-02- F. . . - . IP.E.-12-04-
[HIMOINSA  [2024 2024 D.E.-
[PVT. LTD VS| 24-04-
IRAJ POWER| 2024,
[PROJECTS IFINAL
IARGUMEN(
[T-13-05-
12 IRECOVERY [177/2023 20-05-2023 [PUNJAB 20-03- . . F. L. . IP.E.-18-04-
INATONAL 2024 2024 D.E.-
[BANK VS| 2-05-
JANKIT 2024,
ISHARMA IFINAL
JARGUMEN|
[T-16-05-
12 [RECOVERY [193/2023 25-05-2023 [PACE 07-03- | . k. L. - IP.E.02--05-]
ICOMPUTECH [2024 2024 D.E.-
[NDIA  PVT| 13-05-
ILTD. VS| 2024, 17
[LOHUM 5-2024
ICLEANTECH IFINAL
[PVT. LTD. IARGUMEN|
r

137 [SH. CHANDRA SHEKHAR,EAST INIL
IDISTRICT JUDGE |
ICOMMERCIAL COURT-02

138 |SH. SANJEEV KUMAR|North-East  [201 L ICS ICS(COMM)- MOHD 06.03.20[WITHIN 10[YES INO I3 DAYS[TO BEj02-04-
[MALHOTRA, DISTRICT] COMMERCIf113/2019 [YAMEEN VSJo4 [DAYS [PRIOR TOHEARD [2024 — P.E|
WUDGE (COMMERCIAL)-01 IAL)/CIVIL IM/S NICE| [FINAL ION  14-02-05-

[PACK AND| JIARGUMEN [05-2024 [2024 -

JANR T D.E. 14-05-
2024 -
[FINAL
Apcrman




Sr.
No

Court

District

Court
Room

Case Type

Case No.

Date of Petitioner
Registratio
n

Name VS
Respondent
Name

Date of Case Management Hearing

ICS ICS(COMM)- M/S CINE[07.03.20] 0 BE[08.04.2024
COMMERCI104/2019 JARYAN VS|24 IDAYS PRIOR TOHEARD |- P.E.
IAL)/CIVIL IDTDC [FINAL [ON  20-02.05.2024]
[EXPRESS LTD| JARGUMEN [05-2024 |- D.E|
JAND ANR T 20.05.2024]
-  FINAL
JARGUMEN|
fre
I3 ICS ICS(COMM)- [BANK OH11.03.20 WITHIN 10[YES INO DAYS|[TO BE|09.04.2024
COMMERCIf113/2023 AHARASHT [24 [DAYS [PRIOR TOHEARD [- P.E.
IAL)/CIVIL [RA VS. AMIT| [FINAL N [27.04.2024
ISINGH JIARGUMEN [13.05.202[- D.E|
T k [13.05.2024
- FINALY
IARGUMEN]|
fre
23 ICS ICS(COM-  |ICANARA 15.03.20 WITHIN 10YES INO 13 DAYS|[TO BE[12.04.2024
COMMERCIf17/2021 IBANK VSi24 [DAYS IPRIOR TOHEARD [~ P.E.
IAL)/CIVIL OHD. [FINAL JON 30.04.2024
ISOHAIL JIARGUMEN [21.05.202[- D.E|
I 23 21.05.2024
- FINAL
IARGUMEN|
fre
5 ICS ICS(COMM)- PASMINE 21.03.20 WITHIN 10[YES INO 3 DAYS[TO BEJ20.04.2024
COMMERCI[130/2023 [HYGIENE 24 IDAYS PRIOR TOHEARD |- P.E.
IAL)/CIVIL [PRODUCTS [FINAL JON 8.05.2024
[PRIVATE JARGUMEN [31.05.202[- D.E|
[LIMITED VS| I 23 1.05.2024
ISACHIN - FINAI
[KUMAR IARGUMEN|
e
16 ICS [CS(COMM)- MAHESH PAl}22.03.20WITHIN 10[YES INO 3 DAYS[TO BEj26.04.2024]
COMMERCI[128/2023 S. 24 IDAYS [PRIOR TOHEARD [- P.E.
IAL)/CIVIL IMUNICIPAL IFINAL ION 10.05.2024
ICORPORTION JARGUMEN [31.05.202- D.E|
JIOF DELHI T 23 131.05.2024
-  FINAL
JARGUMEN|
fre
7 ICS ICS(COMM)- [STATE BANKI30.03.20WITHIN 10[YES [NO B DAYS|[TO BEj03.05.2024]
COMMERCI[83/2023 JOF INDIA VSJ23 [DAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL RAJENDER [FINAL N 17.05.2024
[KUMAR JIARGUMEN [31.05.202[- D.E|
T k 31.05.2024
-  FINALY
IARGUMEN]|
fre
18 ICS ICS(COMM)- M/S JBS|30.03.20WITHIN 10[YES INO 13 DAYS|[TO BE[15.04.2024
COMMERCI|55/2023 [ENGINEERIN [23 [DAYS IPRIOR TOHEARD |- D.E|
IAL)/CIVIL IG WORKS VS| [FINAL [ON 6.05.2024
IM/S REVA| JARGUMEN [06.05.20 |-  FINAL
[ENGINEERIN T 24 IARGUMEN|
IG TS
[ENTERPRISE
S
39 [SH. BRIJESH KUMAR GARG [Shahdara 301, New|CS(COMME [Framin [Listing ofjAffidavit |Affidavit [Written [Oral lOther
ICourt [RCIAL) lg  theWitness lof Argument [Argume [Stages/H
Building lissues [Evidence Witness [s mts learing
[Date
ICS(COMME [CS l04-11-2023 [M/S l04/03/ [Not Filed [Not Filed [Not Filed [NO INO [22.03.202
[RCIAL) COMM.) [IMPRESSIV [2024 U
I574/2023 E DATA| [23.03.202|
ERVICE 4 PE |
VT. LTD,| [26.03.202)
S. UNION| %3 &
F INDIA 27.03.202
zQD)
ICS(COMME [CS 21.02.2024 [DR. 11.03.2 [Not Filed [Not Filed [Not Filed NO INO (04.04.20
[RCIAL) COMM.) OONAM 024 24 &
182/2023 EHGAL VS, 10.04.202)]
ANUBHAV l,
JAIN 15.04.24
&
16.04.202
LD
ICS(COMME [CS (COMM.[22.02.2024/AXIS BANKI|11.03.2 [Not Filed [Not Filed Not Filed NO INO [28.03.202)
IRCIAL) 85/2023 ILTD. VS.o24 4 &
[ROBOTACK 30.03.20
IPVT. LTD. kg  PE,
9.04.20
24 &
12.04.202
rap)
ICS(COMME [CS 14.12.2024 [ADITYA 13.03.2 Not Filed [Not Filed [Not Filed NO INO [05.04.20
IRCIAL) COMM.) JAIN HUFo24 24 &
1690/2022 IPROP. OF| |06.04.20
ICONTRA 124 PE,
IPACKGING 18.04.202)]
IVS. ASCO| 23 &
IGLOBAL 19.04.202
loving  pum zOD)
ICS(COMME [CS 16.01.2021 [M/S 14.03.2 [Not Filed [Not Filed [Not Filed [NO INO 103.04.20
[RCIAL) COMM.) ISUPREME |024 24 PE &
[28/2021 INDIA PVT, l04.04.20
[LTD. VS, 24 DE|
[PARYCON [FOR
INDUSTRIE 25.04.202]
IS 4 FINAL
Apcrman




Sr.Court
No

District

l40[MS. KIRAN BANSAL,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

k1 [SH. SURENDER S. RATHI

k42 |SH. REETESH SINGH

Court
Room

Case Type

Case No.

Date of Petitioner

Registratio Name VS

n Respondent
Name

Date of Case Management Hearing

ICS . INot Filed [Not Filed [Not Filed
[RCIAL) COMMM.) IKAMA Alo24 4 &
[229/2023 [ROADLINES [23.04.202)
IPVT  LTD. la PE,
VS. M/S| 25.04.202
JACCELARAT 4 &
IED 26.04.202
haraporrare a zQD)
ICS(COMME [CS 12.10.2023 ANKIT JAIN[27.03.2 [Not Filed [Not Filed [Not Filed NO INO [27.04.202
IRCIAL) COMM.) IVS. SHIVAM|o24 4 &
I513/2023 [UDYOG PVT| 29.04.202]
ILTD. b4 PE &
l01.05.202
4 &
04.05.20
LD
[ROOM ICOMMERCIAICS COMM| IGULSHAN 04.03.20[NOT INOT INOT INO- [NO PE/
INO 57 IL 149/2023 IKUMAR  V/S24 [FILED [FILED [FILED 14.03.2024
IM/S SMOOTH|
IMOTORS
[ROOM ICOMMERCIAICS COMM| [PUNJAB 11.03.20 NOT INOT INOT INO- INO IPE/
INO 57 IL U54/2022 INATIONAL  [241 [FILED IFILED [FILED 4.04.2024
BANK  V/S|
IPOOJA JAIN
[ROOM ICOMMERCIAICS COMM| ICANARA [15.03.20 NOT INOT INOT INO- INO IPE/
INO 57 IL 163/2023 [BANK V/Si24 [FILED [FILED [FILED [20.04.2024
IM/S SUMAN|
ISERVICES
[ROOM ICOMMERCIAICS COMM| INOD 19.03.20 NOT INOT INOT INO- [NO IPE/
NOs57 |L 649/2023 IKUMAR o4 FILED  [FILED  [FILED 15.04.2024
JAGGARWAL
/S MANOJ|
JAIN
[ROOM ICOMMERCIAICS COMM| IDAYAWATI  [20.203.2[NOT INOT INOT INO- [NO IPE/
INO 57 IL 187/2023 /S RD WIREo24 [FILED [FILED [FILED 20.04.2024
[TECH
IMACHINES
[PVT LDT
ROOM ICOMMERCIAICS COMM| [SUBODH 20.03.20[NOT INOT INOT INO- INO [PE/
INO 57 IL I574/2021 [KUMAR 24 [FILED [FILED [FILED [23.04.2024
[KHANDELWA
I v/S|
[PRAMOD
[KUMAR
ISINGH
[ROOM ICOMMERCIAICS COMM| ISHREE 23.03.20[NOT INOT INOT INO- INO IPE/
INO 57 IL 523/2023 [BANKEY 24 [FILED [FILED [FILED [25.04.2024
[BEHARI
[FABRICS PVT|
ILTD v/
[TRIPTA
JARORA
[ROOM ICOMMERCIAICS COMM| IAXIS BANK|23.03.20[NOT INOT INOT INO- [NO IPE/
NO57 |L l65/2023 IV/S NAVEEN[24 [FILED  [FILED  |[FILED 6.04.2024
[BHATNAGAR
INIL
IC.No 304 ICS(COMM)/ [SHOURYA Jo5-03-2024 [FILED [FILED ONNOT INOT INOT FILED[P.E. 20
h Reetesh| 147/2023  [EXPORTS ION 20-20-03- [FILED [FILED 4-2024
ingh VS ARORA] 03-2024 2024
IDJ(comm- ILIFESTYLE
04)
IC.No 304 ICS(COMM)/ [EJAJUL l04-03-2024 [NOT INOT INOT INOT INOT FILED[P.E. 04
h Reetesh| 549/2023  |SHAIKH VS FILED [FILED  [FILED  [FILED 4-2024
ingh IGARUDA
[DJ(comm- ICONSTRUC
4) TION &
[ENGG. PVT|
ILTD.




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ICOUNTER |GARUDA  |04-03-2024 INOT FILED[P.E. 04-|
h Reetesh| ICLAIM ICONSTRUC IFILED [FILED [FILED [FILED 4-2024
ingh ICS(COMM)/ [TION
[DJ(comm- 162/2024 [ENGG. PVT]
l04) ILTD. VY
[EJAJUL
ISHAIKH
CNo 304 ICS(COMM)/ [KARYTRON [11/03/2024 [NOT _ [NOT INOT INOT INOT FILEDP.E. 12
ISh Reetesh| 171/2023  [ELECTRICA FILED [FILED  [FILED  [FILED 4-2024
ISingh ILS PVT]
[DJ(comm- ILTD. Vs
4) [TIRUPATI
[TECHNOPA
ICKS  PVT|
Lo
IC.No 304 ICOUNTER [TIRUPATI fi1/03/2024 [NOT INOT INOT INOT INOT FILED[P.E. 12
h Reetesh| ICLAIM [TECHNOPA [FILED [FILED [FILED [FILED 4-2024
ingh ICS(COMM)/ |CKS ~ PVT|
IDJ(comm- K67/2023  [LTD. vy
lo4) KARYTRON
I[ELECTRICA
ILS PVT.
LT
IC.No 304 ICS(COMM)/ [BHARAT [13-03-2024  [NOT INOT INOT INOT INOT FILEDP.E. 08
ISh Reetesh| 627/2023  |[ENGG. IFILED [FILED IFILED [FILED 4-2024
|Singh [COMPANY
IDJ(comm- S M/S
104) IN.K.G.
INFRASTRU
ICTURE LTD .|
IC.No 304 ICS(COMM)/ [RAJESH 14-03-204 INOT INOT INOT INOT INOT FILEDP.E. 18-
h Reetesh| lb44/2023  [BEHAL V§ FILED [FILED [FILED [FILED 4-2024
ingh HJA
[DJ(comm- [CREATIONS
l04) IPVT. LTD.
IC.No 304 ICS(COMM)/ [SUNITA 14/03/2024 [NOT INOT INOT INOT INOT FILED[P.E. 02
h Reetesh| [22/2024 IGARG V§ [FILED [FILED [FILED [FILED 4-2024
ingh IVIKAS
[DJ(comm- IKUMAR
4) IGOYAL
ICNo 304 ICS(COMM)/ [TANISH l20-03-2024  [NOT INOT INOT INOT INOT FILED[P.E. 05+
ISh Reetesh| [78/2024 [ENTERPRIS IFILED [FILED [FILED [FILED 4-2024
|Singh [ES VS MCD
IDJ(comm-
04)
ICNo 304] ICS(COMM)/ [NITA DEVIi9/03/2024 [NOT _ [NOT INOT INOT [NOT FILED[P.E. 06
ISh Reetesh| 600/2023 |[SHARMA VY IFILED [FILED [FILED [FILED 4-2024
|Singh [HARI
IDJ(comm- IPRASAD
04)
ICNo 304] ICS(COMM)/ ARCHANA |p3/03/2024 [NOT _ [NOT INOT INOT INOT FILEDP.E. 101
h Reetesh| 0/2024 IAPPLIANCE IFILED [FILED [FILED [FILED 4-2024
ingh IS VS ES ESY
[DJ(comm- IKAY ENGG.
4)
43 [MS. PREETI AGARWAILNorth-West 406 ICivil ICS COMM-03.12.2019 [M/S NEW| 6.03.2024
GUPTA, DISTRICT JUDGE,| l25/2019 IMANGALAM
I((COMMERCIAL COURT) ISALES VS M/S|
AC.
INARENDRA
°S COMM-19.05.2022 [SUNCARE [06.03.2024}
W20/2022 [FORMULATIO|
INS PVT LTD|
JAND ORS V§
JARCHEM
IDRUGS  PVT]
[ILTD AND ORS
ICS COMM-+25.02.2021 [HAZOORILAL [07.03.2024
[156/2021 JAND SONS|
VEWELLER P|
ILTD VS
RAVINDER
[KUMAR
ICS COMM-+27.04.2022 [SEVEN  SEA| 11.03.2024
[283/2022 IBEAUTY
[PRODUCTS
S AROCHEM|
[RATLAM PVT




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ICS COMM-1.11.2020 [M/S SHREH 12.03.2024
[218/2022 [UDYOG \E
IM/S
[MORADABAD
ICORRUGATIO|
N CENTRE
[PVT. LTD,
AND QDG
ICS COMM-H+11.07.2019 [MEENA 13.03.2024
195/2019 [KUMARI VS|
TJAY
[KISHAN
[PODDAR

ICS COMM-H12.05.2022 [TOMAR 14.03.2024
lo2/2022 ICONSTRUCTI
JON COMPANY|
S KINGSTON|
[ROYAL
ICORPORATIO
N

ICS COMM-+23.12.2022 ISHAL PIPES| 14.03.2024
69/2022 LTD. VS OM|
[TRADING
ICOMPANY

ICS COMM-+21.02.2022 [HD GALAXY| 18.03.2024
118/2022 S MASTER]
[TILES

ICS COMM-03.03.2022 [MS 18.03.2024
154/2022 [TARAKARI
[MPORT AND|
[EXPORT VY
ISAINATH
ICHAUDHARY

ICS COMM-08.08.2022 [EMGREEN [19.03.2024
63/2022 [MPEX LTD|
S DHUR]|
[PLASTIC PVT|
ILTD

ICS COMM-+27.03.2019 /S BELIEVEH 20.03.2024]
166/2019 ISOLUTION
ISERVICES V|
[ELITE
[HOMES PVT|
[LTD

ICS COMM-+14.02.2020 [M/S 20.03.2024]
167/2020 [POLYSPIN
[FILTERATION]
[PVT LTD V§
ISUPERCHEM
[PRODUCTS
JAND ANR

ICS COMM-+17.01.2023 [M/S 20.03.2024
4/2023 IMAHAJAN
[NTERNATIO
INAL \E
[HERRY
ICREATION P
ILTD

S COMM-+08.02.2023 [ADS SPIRITS| 20.03.2024
127/2023 P LTD VS MS|
[KUBER
[PROPCON P,
[LTD

ICS COMM-10.11.2021 [OSWA CABLE 21.03.2024
1b00/2021 [PRODUCTS
[PVT LTD VS
[RISHABH
JAIN VS

ICS COMM-+07.06.2022 [CROCS INC VS| 21.03.2024
l503/2022 RAJASTHAN
[FOOTWERAR
JAND ORS




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ICS COMM-+02.02.2021 [MAYA 27.03.2024
[76/2021 [HOSIERY V|
ISPECTRUM
ICS COMM-+06.06.2019 [B.M. GOEL 28.03.2024
156/2019 [PRO. M/S|
ICOMPETENT
[EXTILES
JASSOCIATES
S M/S|
[NNOVATIVE
by ne
ICS COMM-+1o0.11.2022 [BOSCH LTD| 28.03.2024]
1862/2022 S
AHENDER
IPAL MAGGON|
44 [SH.VINOD YADAV 1316 [Civil ICS(Comm.)/ [02.06.23 IMadhu Gupta] 05.03.24
k50/2023 s. Gulabs
ICS/COMM/2[20.01.20 IM/s Rajdhani 11.03.24
18/20 [Flour Mill
ILtd. Vs
[Brajesh
ICS/COMM/4/01.09.21 Sterile  India] [11.03.24
36/23 [Pvt. Ltd. Vs
[Oscar
[Remedies Pvt|
Ltd.
ICS/COMM/5/04.07.22 /s Advance 11.03.24
3/22 entillation
[Pvt. Ltd. Vs
IM/s SN|
IConstruction
Pvt. Ltd.
°S/COMM/8(07.11.22 [Raj Kr. Vs 12.03.24
us/22 [Union Bank of|
[[ndia
ICS/COMM/2[28.11.20 IDeepak Kr| 14.03.24
6/20 IGupta Vs. M/
IGaruda
[Ployflex Foods
IPvt. Ltd.
ICS/COMM/4/02.06.23 IMadhu Gupt 14.03.24
l50/23 s. Gulabs
°S/COMM/2[20.08.19 /s Anjal 15.03.24
7/19 [Exhibitors Pvt|
Ltd. Vs. M/s
[[mmarat
construction
|And Ors.
ICS/COMM/3[07.01.22 ikas Kr) [5.03.24
t/22 ishnoi Vs
ISiddh
Chemiplast
[Pvt. Ltd.
ICS/COMM/4[21.11.19 IM/s ITMS| 18.03.24
2/19 [[ndia Pvt. Ltd)
s. M/
IGraphics
[Unlimited




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ICS/COMM/616.11.21 M/s P A Sale|
24/21 ICorporation

s. M/s Sing
[Brothers

18.03.24

ICS/COMM/7[26.08.22 [Erasmith 19.03.24
0/22 [Technologies
IPvt. Ltd. Fq
[Infotech  Pvt|
Ltd.

ICS/COMM/9[16.12.22 [F-1 Infotec! 19.03.24
l1/22 IPvt. Ltd. Vs
[Erasmith
[Technologies
[Pvt. Ltd.

ICS/COMM/2[16.03.21 IM/s  Nexge 21.03.24
4/21 [Fluoropolymer
s Pvt. Ltd. Vs)
IM/s  Genmes
[Enterprises

ICS/COMM/4[25.05.22 [Shri  Manish| 21.03.24
l6/22 IGoyal Vs. Shri
ISanjeev
adhwa

ICS/COMM/6/02.08.22 IPowertex Tools] 22.03.24
27/22 ICo. Pvt. Ltd|
s. Priya Garg

ICS/COMM/6/08.08.22 [Napin Impe: 23.03.24
0/22 ILtd. Vs
[Bagpoly
[Enterprises

°S/COMM/3[27.04.23 /s Ape 23.03.24
[22/23 [Express
[Transco  Pvt]
ILtd. Vs. M/s
ISMS AABS|
[India Tollway:
[Pvt. Ltd.

ICS/COMM/7[23.09.23 ISiddharth 26.03.24
l20/23 IGupta Vs
IGaruda
IConstruction
|And
[Engineering
[Pvt. Ltd.

ICS/COMM/3/02.05.23 Pratibha Prop) 27.03.24
k2/23 I0f  LA-Med,
[ndia Vs. M/g
IClamed Healt
ICare (P) Ltd.

°S/COMM/5(08.08.23 otiprabha 27.03.24
[75/23 [Infratech Pvt|
ILtd. Vs. India
Trenchless
ltools Solutions

ICS/COMM/7/12.10.23 hyam La 28.03.23
77/23 Sharma Vs
[Rajesh
Girothiya

ICS/COMM/5/08.11.21 IM/s  Shekhary 130.03.24
94/21 JAnd Co. Vs
IM/s Ridhi
ISidhi  Leather
ICloth
[[ndustries




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ISH. GORAKH NAT!
IPANDEY, DISTRICT JUDGE|
((COMMERCIAL)
146 |[SH. PANKAJ GUPTA,SOUTH 1603 Commercial [CS COMMJ11.09.2019 [NAV JAGRITI05.03.20[12.03.2024 [27.03.2024[27.03.202 [NIL INIL INIL
[DISTRICT JUDGEWEST uit l144/2019 INIKETAN 24 23
((COMMERCIAL) [EDUCATION
ISOCIETY VS
INEW SHETH]|
ISTORES
603 ICommercial |[CS COMM.J27.09.2023 [STATE BANK|13.03.20[20.03.2024(03.04.2024/03.04.202 [NIL INIL INIL
lsuit K55/2023 JOF INDIA VSi24 7
IAARTT
RAWAT
603 ICommercial [CS COMM{26.09.2023 [M/S GREEN|14.03.20[21.03.2024 [04.04.2024/04.04.202 [NIL INTL INIL
lsuit k40/2023 INDIA 24 23
[POLYTEX VS
JUNITEC
[FIBRES PVT|
ILTD.
1603 Commercial |CS COMM{08.01.2024 [[CICI = BANK19.03.20[27.03.2024[10.04.2024[10.04.202 [NIL INIL INIL
uit /2024 [ILIMITED VSi24 73
IMONIKA
1603 ICommercial [CS 13.10.2023 |[UNION BANK[19.03.20[27.03.2024[10.04.2024 [10.04.202 |[NIL INIL INIL
lsuit ICOMM. 475/ JOF INDIA VSj24 h
23 ICHAND
ISINGH
1603 ICommercial |CS COMM.[25.09.2023 [MUKESH 20.03.20[28.03.2024[10.04.2024 [10.04.202 [NIL INIL INIL
suit 32/2023 ISINGH VSi24 k
ISUNITA
IMITTAL
603 ICommercial |CS COMMJ20.10.2023 [FEDERAL 27.03.20/03.04.2024[16.04.2024 [16.04.2024|NIL INIL INIL
[suit 181/2023 IBANK LTD. VS24
[RACHI
[BALIYAN
k7MS. SAVITA RAO/VIKAS 613 Commercial [CS (COMM)/|07-12-2023 [M/s S And S05.03.20/04.04.2024(04.04.2024/04.04.202 [23.04.2024 nil 12.04.2024
[IDHULL, DISTRICT JDUGE, uit 546/2023 [Enterprises Vsi24 23
ICOMMERCIAL COURT- IM/s The Shoe|
02/SH. VIKAS DHULL, [Factory
IDISTRICT JUDGE |
ICOMMERCIAL COURT.
613 ICommercial |CS (COMM)/|30-05-2023 [BANK OF07.03.20[15.04.2024 [15.04.2024 [15.04.2024}13.05.2024 il [29.04.2024]
Isuit [270/2023 [BARODA  Vsi24
/S SHRI|
RAM AGENCY)|
JAND ORS.
613 ICommercial |CS (COMM)/|09-06-2022 [CENTRAL [15.03.20 [26.04.2024[26.04.2024[26.04.202 [10.05.2024 il [02.05.2024
suit 1316/2022 IBANK OH24 23
[INDIA Vs M/S|
[KUMAR
[IDENTAL
ISYSTEMS
u8|SH. AMIT BANSAL, 1614 ICommercial |CS(COMM) [09.05.2023 [PUNJAB 05.03.20PE INIL INIL INTL INIL INIL
IDISTRICT JUDGE,| [Suit [233/2023 INATIIONAL |24 16.04.202
ICOMMERCIAL COURT-03 [BANK VS JMD| b & DE
ISCALES AND| [23.04.2024
ISYSTEMS
1614 ICommercial |CS(COMM) [19.03.2021 [M/S NEW]|21.03.20 [PE- INIL INIL INIL INIL INIL
[Suit [117/2021 [[NDIA 24 109.04.2024}
JASSURANCE & DE-
ILTD VS M/S [25.04.2024
CHETAK
[LOGISTICS




District Court Case Type Date ofPetitioner  Date of Case Management Hearing
Room Registratio Name VS
n Respondent
Name

ISH. RAKESH PANDIT,| ICS(COMM) [72/2022 02.03.2022 [MASCOT 13.03.20 [PE
IDISTRICT JUDGE,WEST [HEALTH 24 16.04.2024
ICOMMERCIAL COURT-03 ISERIES PVT,
ILTD. AND| 25.04.2024
1509 ICS(COMM) |185/2022 18.04.2022 [M/S R Si8.03.20PE INIL INIL INIL INIL INIL
JCOMPONENT [24 24.04.2024
CONTROLS) [29.04.2024
1509 ICS(COMM) [292/2023  [08.06.2023 [AXIS BANK VSii8.03.20 [PE INIL INIL INIL INIL INIL
INARENDER |24 2.05.2024
[KUMAR
8.05.2024
1509 ICS(COMM) [366/2023  [04.08.2023 [[INDOLOG [19.03.20 [PE INIL INIL INIL INIL INIL
[LOGISTICS |24 [23.04.2024
[PVT LTD VS
IM/s AURA| 130.04.2024]
1509 ICS(COMM) [351/2023 131.07.2023 |[LE MEUBLE21.03.20 [PE INIL INIL INIL INIL INIL
JOFFICE TECHj24 [25.04.2024
[PVT LTD V§
[TEAMULTIMA 1.05.2024




List of cases received for Pre-Institution Mediation and Settlement during the month March 2024

Delhi Mediation Centre Total numberTotal Total Total Total Total
of applicationsnumber ofnumber ofnumber ofnumber ofNumber o
pending on theapplications cases non-starter cases FailedApplication
1st day of thereceived settled cases during thes Pending at
month during theduring theduring theMonth the end o
month month month the Month

1 Central 264 229 4 120 1 368
2 West 188 122 1 73 o 236
3 East 39 58 3 29 o 65
21 INorth-East 42 18 o 3 o 57
5 IShahdara 72 85 o 72 o 85
6 ISouth 168 70 o 37 0] 201
7 ISouth-East 500 128 1 184 1 442
8 INew Delhi 136 114 1 99 10 140
o INorth 127 116 1 99 2 141
10  [North-West 129 98 1 79 o) 147
11 ISouth-West 152 83 o 64 0] 171

Total 1817 1121 12 859 14 2053
12 IDHCLSC 115 35 1 21 11 117

lOverall Total 1932 1156 13 880 25 2170
INote: Application received through NALSA App during the month:- Nil




ICc d cial cases disp d during the month of March-2024

Court District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act
Registration Respondent Name Mobile is Institution  (Contested /execution of daysSection
Number Mediation Settled) of decree for

took Place executio

ISH. SANJEEV KUMAR AGGARWAL, i301, Extension Block, TisSuit for Recovery ICS COMM-31/2023 (03.01.2023 KRAM VS.SWENKA 9811161525 [04.03.2024

IDISTRICT JUDGE (COMMERCIAL] [Hazari Courts, Delhi [MUNICIPAL [TRIPATHIV && [Recovery
ICOURT)-01 ICORPORATION OFSANJEET 150643349
IDELHI IMALIK 15
I301, Extension Block, TisSuit for Recovery ICS COMM-7/2023 l02.01.2023 |[SANDEEP JAIN VS.|YOGESH 10811161525 [12.03.2024 U35 [Yes IC d [Suit  for
[Hazari Courts, Delhi IMUNICIPAL ISHARMA  && [Recovery
ICORPORATION OFSANJEET 750643349
IDELHI [MALIK 5
I301, Extension Block, TisSuit for Recovery ICS COMM-114/2024 25.05.2018 ID.P. ELECTRICALS VS.A.K. 1025023462[13.03.2024 2119 [Yes d Suit for
[Hazari Courts, Delhi IRAJVEER SINGH [HAJELAY &3 & [Recovery
IA.K. MISHRA 965404536
7
i301, Extension Block, Tis|Execution Petition [EX. COMM-202/2023 11.04.2023 [SANDHU MOTORSUDHIR 1931388524 14.03.2024 1338 [No d [Execution
|[Hazari Courts, Delhi IFINANCE PVT. LTD.GUPTA &t & IPetition
[VS. RAHUL KASHYAP SHANKER 1971652008
INGH 8
1301, Extension Block, TisSuitfor Recovery ICS COMM-227/2023 l06.02.2023 [SUDHIR KUMARVAIBHAV 1091000712 [18.03.2024 ko6 Yes IC d [Suit  for
[Hazari Courts, Delhi IGUPTA VS. AMARJEETJAIN & SAHIL5 & [Recovery
[SINGH ISINGH 19811217093}
i301, Extension Block, TisSuit for Recovery ICS COMM-875/2022 11.03.2022 ISONY INDIA PVT. LTD.,SANDEEP 081123306 [22.03.2024 742 [Yes d Suit for
[Hazari Courts, Delhi [VS. AJAY GUPTA [KHATRI &8 & [Recovery
[S.K. SHARMA [981107489
13
i301, Extension Block, TisSuit for Recovery ICS COMM-2639/2022 6.12.2022 [ARUN KUMAR VS. KRFESANJAY 981003182 [27.03.2024 w77 [Yes d [Suit for
[Hazari Courts, Delhi ILTD. IAGGARWAL &i3 & [Recovery
[USHA KIRAN (9811317311
2 SH. RAJESH KUMAR GOELJCENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02
B~ [SH. ILLA RAWAT, DISTRICIICENTRAL 303, Extension Block, TiSARBITRATION [OMP COMM 135/2022  [05.09.2022  [MANISH KUMAﬂ 3.03.2024 b5 No [DISPOSED [ARBITRA
WUDGE, (COMMERCIAL COURT)] [Hazari Courts, Delhi IPANDEY v/ TION
l03, TIS HAZARI COURT, DELHI [EDELWEISS HOUSING
[FINANCE
1303, Extension Block, TisSuit for Recovery ICS COMM 841/2023 23.05.2023 [SHIV DUTT SHARMAICP TYAGI 10810231866[28.03.2024 1254 [Yes IDECREE [Suit  for
[Hazari Courts, Delhi V/S MCD [Recovery
1303, Extension Block, TisSuit for Recovery ICS COMM 1052/2023 19.07.2023 IRAMESHWAR V/§|CP TYAGI 810231866[28.03.2024 10 [Yes [IDECREE Euit for
[Hazari Courts, Delhi IMCD ecovery
1303, Extension Block, TisSuit for Recovery ICS COMM 1341/2022 27.05.2022 [VIMLA NEHRUADITYA JAIN [8383953944{30.03.2024 73 [Yes [DECREE Euit for
[Hazari Courts, Delhi [EXPORTS PVT LTD V/S| ecovery
WAIN COTTS
4 [MS ANIL KUMAR SISODIA,CENTRAL 1304 EXTENSION BLOCKRECOVERY ICS (COMM)/1367/2020 [09-09-2020 |[LOKESH KALRA VsSH. NETRA]9.35E+009 |01-03-2024 1269 DAYS [YES INA INA INA [RECOVER
IDISTRICT JUDGE, COMMERCIAL (THC DELHI IRAJ KUMAR SHARMA [PAL SINGH e
ICOURT-04
1304 EXTENSION BLOCKRECOVERY ICS (COMM)/220/2023 [04-02-2023 [PUNJAB NATIONALMs. SURUCHIl9.72E+009 |04-03-2024 1394 DAYS [YES INA INA INA [RECOVER
(THC DELHI [BANK Vs ANIL KUMAR [KUMARI e




Court

District

Court Room

Case Type

Date
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Advocate

Advocate
Mobile
Number
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‘Whether Pre-Nature of DisposalDate
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304 EXTENSION PETITION u/s 34 IOMP (COMM.)/91/2023 [29-05-2023 |CLOUDWAY l05-03-2024
THC DELHI IARBITRATION ACT ICONSULTING PVT. R /S 34 OF
ILTD AND Ors. Vs M/! RBITRA
[NEO GROWTH CREDIT] TON ACT
[PVT. LTD. AND Anr.
304 EXTENSION BLOCKRECOVERY ICS (COMM)/820/2019 [29-05-2019 [SAMANVYA Ms. RAJNﬂ§.59E+009 106-03-2024 1743 DAYS INO INA INA INA [RECOVER
(THC DELHI INFRASTRUCTURE [YADAV \'e
IPRIVATE LIMITED Vs
IDELHI JAL BOARD|
JAND ORS
1304 EXTENSION BLOCKRECOVERY ICS (COMM)/341/2021 [28-01-2021 ISUNIL BABU SHARMASSH. SANJAY|/9.81E+009 [12-03-2024 1139 DAYS [YES INA INA INA [RECOVER
(THC DELHI [Vs DEEPAK JAIN [KUMAR \'e
1304 EXTENSION BLOCKPETITION u/s 34 OFOMP (COMM.)/61/2023 26-04-2023 |STERLING AND{SH. S.K.9.81E+009 [28-03-2024 1337 DAYS INO INA INA INA IPETITION
(THC DELHI IARBITRATION ACT [WILSON PRIVATE LTD[I'YAGI IU/S 34 OR
Vs M/S SHARMA| JARBITRATI|
[TURNKEY ENGINEERS| ION ACT
IPVT LTD
5 SH. UMED SINGH GREWALCENTRAL 1305 EXTENSION BLOCK[RECOVERY ICS (COMM)/773/2020 5-03-2020 [Puniab Natonal Bank - SUMAN KAPOOR 5-03-2024 697 o3 DAYS ICONTESTED INIL INIL IRECOVERY|
IDISTRICT JUDGE (COMMERCIAL (THC DELHI
ICOURT)-05
305 EXTENSION BLOCKRECOVERY ICS (COMM)/1811/2020 l10-12-2020 lo7-03-2024 1490 o1 DAYS ICONTESTED [NIL [NIL [RECOVERY/|
(THC DELHI
1305 EXTENSION BLOCKRECOVERY (OMP (COMM.)/41/2021 [23-04-2021 it LT~ S ROTAR MAHINDRA [14-03-2024 562 13 DAYS ICONTESTED INIL INIL IRECOVERY
(THC DELHI
305 EXTENSION BLOCKRECOVERY ICS (COMM)/999/2022 04-04-2022 1-03-2024 1183 11 DAYS ICONTESTED (NIL INIL IRECOVERY/|
THC DELHI
1305 EXTENSION BLOCK[RECOVERY ICS (COMM)/1902/2022 28-07-2022 [SADHA, (OFL - MUNICIPAL CORPORATION 11-03-2024 592 11 DAYS ICONTESTED INIL INIL IPETITION
[THC DELHI U/S 34
1305 EXTENSION BLOCKRECOVERY ICS (COMM)/2012/2022 22-08-2022 o L K ok MARIT 6-03-2024 032 29 DAYS ICONTESTED INIL INIL IPETITION
[THC DELHI U/S 34
305 EXTENSION BLOCKRECOVERY CS (COMM)/998/2023 08-07-2023 [} JOQRANMULT BATNATI INDUSTRIE b1-03-2024 57 14 DAYS ICONTESTED INTL INTL PETITION
[THC DELHI U/S 34
6 [MS. BARKHA GUPTA, DISTRICTICENTRAL INIL
WUDGE, (COMMERCIAL COURT)
b~ |SH. MUKESH KUMAR GUPTAJCENTRAL 3oz [CS(COMM) 987/2023 04.07.2023 |[SANDEEP _ JAIN  VSSK JHA 9.82E+00901.03.2024 10 INA ICONTESTED INA INA UIT FOR|
IDISTRICT JUDGE, COMMERCIAL IMCD COVER
ICOURT-07 4
3oz [cs (comm) [246/2023 09.02.2023 |[CANARA BANK VS M/SD K JAIN F lo6.03.2024 9o INA ICONTESTED INA INA SUIT FOR|
[SHREE RADHEY)| [RECOVER
IKRISHAN PLASTIC \'4
1302 ICS(COMM) 670/2022 21.02.2022 IM/S BB COMMERCIALK.K. SINGH [9.89E+009[14.03.2024 741 INA ICONTESTED INA INA EIT FOR|
ILTD. VS HARISH ANIL COVER
[BISAA \'e
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302 ICS(COMM) 677/2021 25.02.2021 ISTATE BANK OF IND I21.03.2024 ICONTESTED
VS NATIONAL IRECOVER
INSURANCE CO. LTD. Y
302 ICS(COMM)
SH. AMIT KUMAR, DISTRICT[Central [NIL
WUDGE, COMMERCIAL COURT-08
ISH. DEEPAK GARG, DISTRICT[Central 1309 THIRD FLOOR EXTENTION[CS ICS/COMM/124/2023 1/19/23 ORIENT LINKS PVT LTDMAHESH 19810493325 [3/5/24 11
WUDGE, COMMERCIAL COURT-09 IBLOCK VS SHRI PRADEEPSHARMA
IGUPTA PROPRIETOR OF
RENU ENTERPRISES
1309 THIRD FLOOR EXTENTION|CS ICS/COMM/1072/2020 04/11/22 [[CICI BANK VS SANJEEVANJU BHAGAT|9810195013 [03/07/24 96
IBLOCK IKUMAR GUPTA & RAJESH]
[KUMAR
1309 THIRD FLOOR EXTENTION|CS ICS/COMM/862/2022 03/10/24 ICANARA BANK VS M/SPRANAY 10873101002 |03/11/24 L
IBLOCK ISONTEK ELECTRONICSSHARMA
[THROUGH ITS PROP/SH/|
ISANJEEV SHARMA
1309 THIRD FLOOR EXTENTIONJOMP/COMM/ IOMP/COMM/135/2023 8/2/24 ILILU RAM THEVISHWENDRA (9871704611 3/13/24 F142
IBLOCK [PETITIONER FILED BY[VERMA &
THE DAUGHTER OF THESHIVALI
IPETITIONER M|
IBHAWNA VERMA V§
1309 THIRD FLOOR EXTENTIONJOMP/COMM/ IOMP/COMM/116/2022 18/23/22 IMEHRAB LOGISTIC ANDIARAWALI LAW|9810272564 [8/23/24 731
IBLOCK JAVIATION LTD VS [ASSOCIATES
IMAHINDRA AND|
[MAHINDRA FINANCIAL
ISERVICES
09 THIRD FLOOR EXTENTIONJOMP/COMM/ I(OMP/COMM/120/2022 8/26/22 IMEHRAB LOGISTIC ANDIARAWALI LAW[9810272564 [8/23/24 728
IBLOCK JAVIATION LTD VS [ASSOCIATES
[MAHINDRA AND|
IMAHINDRA FINANCIAL
ISERVICES
09 THIRD FLOOR EXTENTIONJOMP/COMM/ IOMP/COMM/121/2022 18/26/22 IMEHRAB LOGISTIC ANDIARAWALI LAW|9810272564 [8/23/24 728
IBLOCK IAVIATION LTD VS [ASSOCIATES
IMAHINDRA AND|
IMAHINDRA FINANCIAL
ISERVICES
1309 THIRD FLOOR EXTENTIONJOMP/COMM/ IOMP/COMM/127/2022 18/29/22 IMEHRAB LOGISTIC ANDIARAWALI LAW[9810272564 [8/23/24 725
IBLOCK JAVIATION LTD VS |ASSOCIATES
IMAHINDRA AND|
[MAHINDRA FINANCIAL
ISERVICES
1309 THIRD FLOOR EXTENTIONJOMP/COMM/ IOMP/COMM/128/2022 8/30/22 IMEHRAB LOGISTIC ANDIARAWALI LAW[9810272564 [8/23/24 724
IBLOCK JAVIATION LTD VS |ASSOCIATES
[MAHINDRA AND|
IMAHINDRA FINANCIAL
ISERVICES
1309 THIRD FLOOR EXTENTIONICS/DJ ICS/DJ/421/2019 I5/6/19 I[EFFORTZ ENTERPRISESi)/S/ MISHRA (8447884253 [03/19/24 1779
IBLOCK IPVT LTD/ VS OXBRIDGE
[EXPORTS
[309 THIRD FLOOR EXTENTIONJOMP/COMM]/ lOMP/COMM/126/2022 8/29/22 IMEHRAB LOGISTIC ANDARAWALI LAW|9810272564 [8/23/24 b25
IBLOCK JAVIATION LTD VS [ASSOCIATES
[MAHINDRA AND|
IMAHINDRA FINANCIAL
ISERVICES

ho (SH. AJAY PANDEY, DISTRICT]
WUDGE, COMMERCIAL COURT

ICentral

INIL
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ISH. SANJAY SHARMA, DISTRIC 1310 ICS (COMM) ICS (COMM)/3609/2021 l24-09-2021 ICICI BANK LTD VsVikas Chopra 212036118 [30-03-2024 Contested [Recovery of]
WUDGE, COMMERCIAL COURT IKAMAL KUMAR GOLA Money--
[RECOVERY|
1310 ICS (COMM) ICS (COMM)/348/2022 29-01-2022 ICICI BANK VsDeepak Kaushik [9818030800 [28-03-2024 789 S Contested S S [Recovery of|
ISACHENDRA PRATAP| Money--
ISINGH RANA JORDER, 4
10 IOMP (COMM) IOMP (COMM.)/167/2023  [17-10-2023 IPAWAN KUMAR VsjAnkit Kansal 10812853365 |05-03-2024 40 o IContested o o JArbitration
IKOTAK MAHINDRA BANK| &
ILTD. IConciliation
Act, 1996-1
B4
1310 ICS (COMM) ICS (COMM)/1237/2023 [15-09-2023 IM/S SUNCHEMMOHD. 10810655733 [22-03-2024 189 - IContested o - [Civil Cases-{
INDUSTRIES Vs M/SMOAZKKIR ISUIT,UNDE|
IANEES BOOK BINDING  [HASHMI IR,SECTION
6,0F,THE,
ICOMMERC
1310 ICS (COMM) ICS (COMM)/1411/2023 27-10-2023 [SUDHIR JArman Monga [9991114705 [28-03-2024 153 - IContested o - Suits fo
ICONSTRUCTIONS Vs recovery
[MUNICIPAL land
ICORPORATION OF DELH]] [Damages--
ISUIT
1310 ICS (COMM) ICS (COMM)/1471/2023 02-11-2023 [AMIT VERMA VsSatyendra 10811161525 [30.03.2024 149 o IContested o - [Suits for
IMUNICIPAL Kumar Singh recovery
ICORPORATION OF DELH] nd
[Damages--
ISUIT
2 [SH. RAVINDER BEDI, DISTRICT|Central lyo1 ICS(COMM) 1440/2019 l05-08-2019 [[CICI BANK V/S AMITJPUNIT KUMAR|9810080772 [0.03.2023 1689 INIL [DECREE INIL INIL
WUDGE, COMMERCIAL COURT IRATHORE & ORS [BHALLA
o1 ICS(COMM) 2746/2019 [21-11-2019 IM/S GRIPPERS INIDA V/SRAHUL KUMAR[8285828057 [19-03-2023 1580 INIL [DECREE INIL
IGO AUTO PVT LTD/TREO|
TATA
h3 [SH. SANJEEV KUMAR SINGH,Central 402 ICIVIL ICS (COMM)/2494/2022 15-11-2022 [RAJA GARG VS,S.K. SINGH 811161525 [19-03-2024 oo DAYS - IDECREED INIL INIL
IDISTRICT JUDGE, COMMERCIAL IMUNICIPAL
ICOURT ICORPORATION OF DELH]
4 [SH. ASHUTOSH KUMAR, DISTRICT|West 201 lcs ICS (COMM)/208/2020 22-08-2020 [WINGS [SACHIN 0811180270 [04-03-2024 1290 [Yes [DECREE INil INil
IWUDGE (COMMERCIAL COURT) [Extn Block IPHARMACEUTICALS PIGUPTA(P),
ILTD Vs KIRIT]
IBHADIADRA TRADING AS|
IRAPPLE HEALTH CARE
les ICS (COMM)/144/2023 6-02-2023 ICANARA BANK Vs M/SCHITRA 19212888057 [22-03-2024 k1o [Yes IDECREE INil INil
IMPERIAL CASTING IMALHOTRA(P),
lcs ICS (COMM)/7/2019 [15-01-2019 IRAM AVTAR AGGARWAINITIN 10811890118 [8-03-2024 1899 [Yes [DECREE INil INil
Vs SADDAM HUSSAINKAKKAR(P),
IAND ORS
S ICS (COMM)/353/2020 26-11-2020 [M/S NAINI FINCAP LTDL.K. 0717172204 [8-03-2024 1218 [Yes [DISMISSED ONNil INil
[Vs RAM SAGAR RAI IDAHIYA(P), IMERITS
h5 [MS. HEMANI MALHOTRA West 209 ICS COMM ICS (COMM)/449/2019 21-09-2019 ILOKESH SHARMA Vs M/SMANISH 10873645048 [06-03-2024 [1618 DAYS No IContested INIL NIL
IDISTRICT JUDGE (COMMERCIAL [Extn Block ROYAL CAR CARE ANDRAGHAV
ICOURT)-02 IORS
ICS COMM ICS (COMM)/116/2021 11-02-2021 IASTAN TRADINGSUDHIR VATS (9811053663 j07-03-2024 1110 DAYS [No IContested INIL INIL
ICORPORATION DELHI V:
[HINDUSTAN
ICONSTRUCTION
ICOMPANY LIMITED
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ICS COMM ICS (COMM)/23/2022 [04-01-2022 IM/S GAGAN FASHIONSRAJIV GUPTA (9811570337 [20-03-2024 750 DAYS IContested
PVT LTD Vs M/S|
[HARKISHAN
I[ENTERPRISES
ICS COMM ICS (COMM)/124/2022 11-02-2022 [SH.VIKAS GOYAL Vs PRIVIPIN 9899299404 [18-03-2024 750 DAYS INo IContested INIL INIL
[PROJECTS ANDINANDWANI
INFRASTRUCTURE LTD
h6 [SH. DIG VIJAY SINGH, DISTRICT|West 203 [Misc DJ/39/2024 15-01-2024 jay Kumar 5362 56 INIL IDISMISSED k45599 ISAME DAY
WUDGE (COMMERCIAL COURT)-03 [Extn Block Pain Vs
Richmond
[Blobal  Schoo]
)And Others
ICS (COMM)/436/2023 05-06-2023 ISHRIRAM 13-03-2024 [313 INIL IDECREE [13-03-2024 ISAME DAY
[ENTERPRISES
Vs
IGURANTORS
INFRASTRUCT
7 [SH. SANJAY JINDAL, DISTRICT|West 202 ICS (COMM) ICS (COMM)/594/2022 23/07/22 IM/S SHRIRAM[RANJAN DOSHI7678683903 [11/03/24 597 INA IALLOWED/DECREE [Nil INil
WUDGE (COMMERCIAL COURT) [Extn Block [ENTERPRISES Vs M/S§ D
[RCC INFRA VENTURES
ILTD
ICS (COMM) ICS (COMM)/217/2020 l05/09/20 IM/S ACTIONABHISHEK 10310008654 [14/03/24 1286 INA [DISMISSED ONNil INil
INTERNATIONAL P. LTD|HARJIK IMERITS
Vs M/S ZN. LEATHER
ISHOE THROUGH|
IKAMRDEEN ALAM AND|
ICS (COMM) ICS (COMM)/331/2019 19/08/19 IM/S G.N.B. BROS P. LTD/SHARAD 10870436652 |20/03/24 1675 INA VUDGEMENT/DECR|Nil INil
Vs M/S VARDHMANICHANDRA [EED
IPROPERTIES LTD.
ICOUNTER CLAIM ICounter Claim/33/2022 24/05/22 ICOL. VIRESH KUMAR//| I27/03/24 673 INA [DISMISSED INil INil
Vs M/S CITY CONNECT]
ISERVICE PVT LTD
ICS (COMM) ICS (COMM)/145/2022 22/02/22 M/S  CITY CONNECT| 27/03/24 764 INA [DISMISSED ONNil INil
ISERVICE PVT LTD V: IMERITS
ICOL. VIRESH KUMAR
h8 [SH. AJAY GUPTA, DISTRICI|West 10 [CS (COMM)/120/2019 [120/2019 13575 [SMT KAWAL AHUJA ViAmrjeet Rai _ [9868995997 45373 1798 ) decreed ) )
WUDGE (COMMERCIAL COURT) [Extn Block IRAVINDER SINGH
ICS (COMM)/147/2021 l147/2021 k4251 IM/S APURVARaj Karano871454546 K45378 127 es IContested o 0
INTERNATIONAL Vs THESharma
IG.M AND SONS
ICS (COMM)/132/2021 132/2021 4246 [M/s Mittal Footcare V. M/sManoj Mittal 10015825900 k5381 1135 - decreed o 0
[Tanisha Impex
9 |[SH. NARESH KUMAR MALHOTRA |West luo3 ICS (COMM)/16/2019 ICS (COMM)/16/2019 29-01-2019 IRAJ KUMAR MADAN AND| I28-03-2024 [DISMISSED
IDISTRICT JUDGE (COMMERCIAL [Extn Block ORS Vs M/S GVR
ICOURT) INSURANCE BROKERS|
IPVT LTD AND ORS
ICS (COMM)/114/2019 ICS (COMM)/114/2019 [15-04-2019 IPARMOD VERMA PROP|] [19-03-2024 [PARTLY
[M/S ONKAR ADVERTISER) [DECREED/DISMISS
[Vs M/S SARVAM] [ED
ICULTURE WORLD P. LTD ||
JAND ORS
ICS (COMM)/330/2019 ICS (COMM)/330/2019 17-08-2019 [HIM LOGISTICS P. LTD| 4-03-2024 IDECREE
[Vs LAXMI REMOTE INDIA
IP. LTD. AND ORS.
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ICS (COMM)/427/2020

ICS (COMM)/427/2020

[22-12-2020

[BHARTIYA LOHA UDYOG|
IPVT LTD Vs PRAKASH]
ISTEELS

l06-03-2024

IDECREE

[OMP (COMM.)/9/2022

IOMP (COMM.)/9/2022

[22-03-2022

IM/S ASSOCIATES TUBES|
[Vs ANIL SINGHAL

h2-03-2024

[DISMISSED

ICS (COMM)/193/2022

ICS (COMM)/193/2022

5-03-2022

IM/S DHRUV INDUSTRIES]|
ILIMITED Vs M/S DELCON]|
IELECTRONICS P LTD

13-03-2024

IDECREE

ICS (COMM)/459/2022

ICS (COMM)/459/2022

3-06-2022

[M/S VASON PRINTOPACK]|
PVT. LTD. Vs M/S
IMAHESHWARI BOX AND
LAMINATION

23-03-2024

IDECREE

ICS (COMM)/6/2023

ICS (COMM)/6/2023

[02-01-2023

[UNION BANK OF INDIA|
s KHUSHI SHG AND ORS

p2-03-2024

[DISMISSED

20 [SH. ANURAG SAIN, DISTRICT]
WUDGE (COMMERCIAL COURT)-01

INEW DELHI

21 [SH. VIDYA PRAKASH, DISTRICT|
WUDGE (COMMERCIAL COURT)

ICS(COMM)

619/2019

26.09.2019

ICAPITAL
INFRASTRUCTURE
INDIAN

[BBR INDIA PVT LTD. VS|P C GUPTA

0897665244

0.03.2024

1637

[DECREED

INIL

INIL

IRECOVERY|
ISUIT

MP(COMM)

53/2023

6.04.2023

IPARULBEN
[INIKUNJKUMAR MEHTA

[THROUGH AUTHORIZED|
ISIGNATORYJAGDEEP

S. AXIS FINANCE LTD./,CHAOUDHARY

[RITESH
IKUMAR

9910394267

15.03.2024

ba4

INO

IALLOWED

INIL

INIL

U/S-34

IOMP(COMM)

l46/2020

18.03.2020

IM/S HERO FIN CORP|
ILIMITED

IKAVITA KOORAPTI VS[K SRIKANTH

899624200

2.03.2024

1465

INO

ALLOWED

INIL

INIL

U/S-34

25

[OMP (COMM)

1/2023

1.03.2023

IANR Vs KOTAK|
IMAHINDRA PRIME LTD

[TANJIT SING GHAI AND{SH AJYA UPPAL

0811740125

P7.03.2024

93

INO

[DECREED

INA

INA

U/S- 34

IOMP (COMM)

07/2022

[15.01.2023

JAXIS SECURITIES VS
IKUMUD CHANDRA

SH SUNIL
ICHAUDHARY

9899750209

P6.03.2024

H37

INO

[DECREED

INA

INA

U/S- 34

[OMP (COMM)

167/2023

1.12.2023

IGAGAN SACHDEVA Vg
IRBL BANK

SH  NADEEM|
[KHAN

9654567373

13.03.2024

04

INO

IDECREED

INA

INA

U/S-34

b2 [SH. VINEETA GOYAL, DISTRIC]]
VUDGE (COMMERCIAL COURT)-03

ka4

[SUTT FOR TRADEMARKS

ICS (COMM.)/412/2022

6-05-2022

ISEHGAL AND ORS.

PUMA SE Vs SOURAVSHASHI OJHA

0891584230

13-03-2024

677

[DECREED

INil

INil

[SUIT  FOR|
[RECOVERY
IU/S 20 OR
lcpc

BJECTION U/s
IARBITRATION
IACT

CONCILIATION]

34

IOMP (COMM.)/105/2021

9-11-2021

INEW DELHI MUNICIPAL
ICOUNCIL Vs
IKUMAR GUPTA AND CO
ILTD

NARESHSAWHNEY

INILESH

9873176033

h5-03-2024

857

INil

IPARTLY ALLOWED

INil

INil

BJECTIO
N U/S 34
JARBITRATI
oN

ICONCILIAT|

IOBJECTION
IARBITRATION
IACT

U/S
CONCILIATION|

34

IOMP (COMM.)/131/2019

l19-07-2019

IM/S JCL INFRA LIMITED|
[Vs UNION OF INDIA
(MINISTRY OF RAILWAYS|
IAND ANR.

IFAIYAZ HASAN

10871306263

2-03-2024

1708

INil

IPETITION
IALLOWED

INil

INil

JOBJECTIO
IN U/S 34
JARBITRATI

ICONCILIAT|
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IOBJECTION U/s IOMP (COMM.)/14/2019 [15-01-2019 TKAS CHAWLA AND ANRDR SHIVJ19868152897 [8-03-2024 1899 IPETITION OBJECTIO
IARBITRATION CONCILIATION| [Vs FOOD CORPORATION|YADAV IALLOWED IN U/S 34
IACT IOF INDIA AND ANR ARBITRATI
ON
'ONCILIAT)|
ISUIT FOR RECOVERY ICS (COMM.)/221/2021 [07-07-2021 IM/s Greaks Shipping LLPIAYUSH KAPUR (9820930220 [30-03-2024 97 IYES IDECREED INil INil ISUIT FO
[Vs VIGNESHWARA TILES| IRECOVERY|
[EMPORIUM U/S 17 OH
ICPC
23 |[MS. SAVITA RAO, DISTRICTSOUTH 12, New Court Block-I [Civil Suit ICS (COMM)/310/2023 22-5-23 IMRS. NEERU WALIA VsSh Rajesho810226605 [01-03-24 284 [Yes [DECREED INIL INIL [Suit foy
WUDGE(COMMERCIAL COURT) IM/S WHAT A COMICKumar [Recovery
ISHOW
12, New Court Block-I (Civil Suit ICS (COMM)/16/2020 14-1-20 IM/S TRAVELSh Kunal Vats (9811985226 [21-03-24 1528 [Yes [DECREED INIL INIL [Suit foy
IDESTINATION Ve [Recovery
IGHUMO WORLD)]
ISERVICES PVT.LTD. AND|
IORS.

24 [MS ANURADHA SHUKLASOUTH 6, New Court Block-I Commercial IOMP(COMM)8/2023 131.01.2023 IRAHEJA DEVELOPERS VSRAJAL RAI DUA[9891914800 [18.03.2024 k12 IN/A [DISMISSSED INot Filed [N.A. ISECTION
IBHARDWAJ, DISTRICT] [ISHITA CONSTRUCTION B4 U/S A &
WUDGE(COMMERCIAL COURT) IC ACT

6, New Court Block-I ICommercial IOMP(T)(COMM) 01/2023 [16.12.2023 IMANU UPADHYAYA VSDEEPANSHI [8.800E+010 [0.03.2024 95 IN/A IALLOWED Not Filed [N.A. ISECTION
IMEGACOSM COGNITION [[SHAR B4 U/S A &
IC ACT
6, New Court Block-I ICommercial IOMP(COMM) 54/2023 20.09.2023 IMALIK TRADING VSMANOJ 19654371856 [23.03.2024 185 IN/A ALLOWED INot Filed [N.A. ISECTION
IDHANI LOANS [KUMAR b4 U/S A &
[PANDEY IC ACT
25 |SH. SANDEEP YADAV ISouth 17, New Court Block-I [Petition U/s 34 IARB. A.(COMM.)/3/2023 [8-6-23 [INILU SUMAN AND ANRJAVANISH 10810769286 [04-03-24 270 INA IContested INA INA [Petition
[Vs INDIA SHELTERKUMAR [Under
IFINANCE CORPORATION| [Section 34
ILTD.

|26 [SH. RAJEEV BANSAL/SH.Eouth INIL
ISANJEEV KUMAR SINGH,|)|
ICOMMERCIAL COURT.

b7 [SH. LOKESH KUMAR SHARMA [South l40, New Court Block-1I [Commercial ICS (COMM)/234/2019 [22-10-2018 IM/S LIQUIDASHOK KUMAR[8076042191 [30-03-2024 1986 days from filing- [DISMISSED/CONTE | F BUIT FOR|
IDISTRICT JUDGE(COMMERCIAL] I[ENTERTAINMENT Vs lof the case ISTED IDPAMAGES
ICOURT) IBARKHA SINGH AND|

IANS.
l40, New Court Block-IT ICommercial IOMP (COMM.)/51/2022 4-11-2022 [KAILASH SHIPPINGINISHANT 19953160613 [28-03-2014 1o days from filingF [PETITION s = IPETITION

ISERVICES PVT. LTD Vs JKIPATHAK f the cases IALLOWED/CONTES IU/S 34 OR
[TYRE AND INDUSTRIES| TED JARBITRATT|
ILTD. ION ACT

b8 [SH. LAL SINGH, DISTRICT JUDGE [SOUTH-EAST 18 BLOCK 1 ICOMMERCIAL lOMP (COMM.)/64/2023 [04-07-2023  [CONSTRUCTION IN. K- 26-03-2024 266 - PETITION - -
INDUSTRY [Kantawala, [DISMISSED
IDEVELOPMENT
ICOUNCIL Vs MCM|
[WORLDWIDE

29 |[MS. NEELAM SINGH, DISSTRICT[SOUTH-EAST 4 ICommercial Suit ICS (COMM)/539/2021 [11/23/21 [SADHANA KALAATARAYI DAS|N/A 13/4/24 1832 [YES EI]::AINT - -

WUDGE THROUGH GPA| -TURNED/REJE
[HOLDER MR. VED| ICTED
IPRAKASH KALA Vs
JANJALI MUKHERJEE|
ICS (COMM)/996/2022 [10/6/22 INEO TECHNO FIELDVISHWENDR [N/A 13/4/24 515 IYES [PLAINT - -
ICOMPANY Vs JJ/A VERMA IREJECTED
IKUMAR
INFRAPROJECTS LTD
ICS DJ/687/2022 18/5/22 IGHIBS FACILITY ANDSHUBHAM [N/A 3/4/24 577 [YES IDECREED - -

IALLIED SERVICES VS.JAISWAL
[BHARAT BHUSHAN|
}SHARMA
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ICS (COMM)/446/2021 [10/21/21 M/S VARDH! IN/A 3/5/24 IPARTLY
I[ENGINEERING [DECREED
[WORKS VS. M/

MIDEAST PIPELIN

IPRODUCTS
ICS (COMM)/504/2019 [12/5/19 M/S PARIJATVISHAL IN/A I3/12/24 1559 IYES IDIMISSED - -
INDUSTRIES VS.GUPTA
[PRAMOD KUMAR
IOMP (COMM.)/91/2019 [8/23/19 ICMP CONVENT HR.JAMANDEEP [N/A 13/13/24 1664 YES IPetition U/o 34- -
[SEC. SCHOOL VS. M/SSINGH lallowed
[EDU SMART SERVICES
IOMP (COMM.)/34/2018 [12/18/18 ICPP JUNIOR COLLEGECHIRAG IN/A 13/13/24 1912 [YES Petition U/o 34} -
IVS. M/S EDUSMARTJAMWAL lallowed
[SERVICES
IOMP(COMM)/31/2018 [12/11/18 [AMANT LITTLE ROSEAMANDEEP IN/A 13/13/24 1919 IYES [Petition U/o 34|
[PUBLIC ACADEMY VS.SINGH lallowed
IM/S EDU SMART]|
[SERVICES
ICS (COMM)/543/2021 [11/24/21 IKBSH PVT. LTD VsGAURAV IN/A 13/13/24 1840 [YES [IDECREED

ICHARAN JEET SINGH (GUPTA

IOMP (COMM.)/35/2023 |5/29/23 IKULDEEP MUKULNIKHIL IN/A 13/14/24 290 [YES [Petition U/o 34|
[SHAHI Vs HDFC BANKMUKUL lallowed
ILTD ANR
ICS (COMM)/805/2022 [8/8/22 M/S U S SALESAVINASH IN/A 13/18/24 1588 [YES [PARTLY
IAGENCY VS. M/S ALFAKUMAR [DECREED
[ELECTRONICS TYAGI
ICS (COMM)/1062/2022 [10/29/22 IBLUEVIEW [HIMANSHU |N/A I3/20/24 508 IYES IDECREED
IPROPERTIES VS/GARG
IAMANJOT SINGH
30 [SH. AJAY KUMAR JAIN [SOUTH-EAST 20 PETTITON U/S 34 IOMP (COMM)/1/2021 [|1/6/21 JAWAD AHMADSHARAD 9.89E+009[3/11/24 1160 INO ICONTESTED
[SIDDIQUI Vs MUQEEM[PANDEY
IAHMAD
[PETTITON U/S 34 IOMP (COMM.)/35/2021 |9/24/21 THE CHIEFSAPANK 190871185142|3/30/24 1918 INO ICONTESTED

IENGINEERBURSER IMISHRA
[H.E.PROJECT,

INHPCAT KISHTWAR,|
IDISTRICT KISHTWAR

IARBTN U/S 34 JARBTN/219/2018 19/17/18 DY GENERALASHISH 19.97E+009 [3/22/24 2013 INO ICONTESTED
IMANAGER (MM) PRO. A(P),
RSP SAIL Vs M/S
(ONOTECH
[ENGINEERS PVT LTD
ICOMERCIAL SUIT ICS (COMM)/75/2019 4/1/19 SIPL LIFESTYLEMOHD. 9.99E+009(3/12/24 n8o7 [YES ICONTESTED
PRIVATE LIMITED VSKAMRAN(P),
[EMPHASIS
INNOVATIONS
IPRIVATE LIMITED
ICOMERCIAL SUIT ICS (COMM)/20/2019 2/15/19 INEERAJ EEV 19.90E+009(3/20/24 1860 [YES ICONTESTED

IKHANDELWAL Vs M/S| OOR(P),
IBHIWADI FRIENDS|
IREALTORS P LTD

ICOMERCIAL SUIT ICS (COMM)/257/2022 [3/10/22 IONE97 INIRAJ 19.81E+009 [3/26/24 747 [YES ICONTESTED
ICOMMUNICATION LTDSINGH(P),
Vs K SERA SERA
[MINTPLEX LTD
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ICOMERCIAL SUIT ICS (COMM)/312/2019 [9/21/19 [EVERFAST FREIGHTSH 19.65E+009
[FORWARDERS PVISHARMA(P),

ILTD Vs TS SIJUMON

13/28/24 1650 ICONTESTED

ICOMERCIAL SUIT ICS (COMM)/1083/2022 j11/2/22 IAVNG ISAVITA 19.81E+009 [3/30/24 514 IYES ICONTESTED
INFRASTRUCTURES [MALHOTRA
IPVT. LTD Vs

[MUNICIPAL

ICORPORATION OF|
ICOMERCIAL SUIT ICS (COMM)/304/2020 [10/26/20 IM/S BONZO KIDSANURADHA [9205113671[3/21/24 242 [YES ICONTESTED
IAPPARELS PVT LTD VSMITTRA(P),
[VIKAS JINDAL

ICOMERCIAL SUIT Misc DJ/39/2022 1/13/22 IM/S BONZO KIDSSANJEEVANI 9.65E+009 [3/21/24 798 [YES ICONTESTED
IAPPARELS PVT LTD VsMITTAL
[VIKAS JINDAL

131  [MS. ANU GROVER BALIGA ISOUTH-EAST 21 [(COMMERCIAL SUIT ICS COMM/88/22 12/18/21 EHRI RAJ KU H. SANJAY|9.81E+009 [3/4/24 8oz INO Contested = -
HARMA V/s. M/S YESBANSAL (P)
ICOUNTRYWIDE
ICONSTRUCTION OP(C|
IPVI. LTD. THROUGH|
ICOMMERCIAL SUIT IOMP COMM/9/21 2/8/21 . P. KAPOOR Vs,SH. 19.81E+009 [3/14/24 n13o INO IContested - -
IDELHI DEVELOPMENTIVIVEKANAND
IAUTHORITY P)

I(COMMERCIAL SUIT [MISC. DJ/16/24 /4/24 [YOKOHAMA INDIASH. GAUTAM[9.99E+009(3/19/24 75 INO Contested - -
IPRIVATE LIMITED V/s[KUMAR (P)
IM/S VIKAS SERVIC!

ISTATION
ICOMMERCIAL SUIT ICS COMM/10/22 2/7/21 ICEAT LTD. THROUGH|SH. ARVIND9.87E+009 [3/27/24 1841 INO Contested - -
[SPA HOLDER V/SKUMAR (P)
ICOUNTRY LIN!
ILOGISTIC PVT. LTD.
ICOMMERCIAL SUIT ICS DJ/644/19 8/2/19 ICAPT. PAWANJITSSH. S.- 13/30/24 702 INO [Contested - -
INGH AHLUWALIASASIBHUSAN
s. TARANDEEP|(P)
INGH BAJAJ
132 [SH. BHUPESH KUMAR [SOUTH-EAST ICOMMERCIAL CASE ICS (COMM)/861/2023 9/26/23 M/S LSCNEERAJ GOYAL(P), 10891489779 [3/4/24 60 IYES [Contested - -
IMARKETING

INDIA PVT]
ILTD Vs M/S
[LAKSHMI
ICOMMERCIAL CASE ICS (COMM)/172/2021 13/15/21 IoP [H.L. DASI(P), 10810866407 [3/4/24 ho85 YES IContested - -
[KHANDELWA|
IL Vs STELL
IAUTHORITY
|IOF INDIA

ICOMMERCIAL CASE ICS (COMM)/235/2022 13/5/22 [RIDHI IATUL KUMAR9811608039 [3/6/24 732 YES IContested - -
INTERNATIO BANDHU(P),
INAL Vs MK]
[TRADERS
JAND ORS
[COMMERCIAL CASE ICS DJ/101/2020 /31/20 INDIAN [MUNISH C JOSHI(P), |
IOVERSEAS
[BANK Vs M/S|
[TOYOFAB
INFRA

133 [MS NIRJA BHATIA ISOUTH-EAST 130 [Comm. 1331/22 04.04.2022 [M/s Impex Services v/sK.V 19.81E+009 [01.03.2024 1697 - [Decreed - -
IDBA [Balakrishanan|

13/20/24 1510 YES [Contested - -

IComm. 448/22 13.05.2022 IPNB v/s Sanjay Fredric [Shubhi Singh [9.21E+009 [14.03.2024 1671 - IDismissed - -
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I599/22 |02.06.2022 [Harsh InternationalAnkur Singhal|9811126091[20.03.2024 1657 Decreed
Iv/sSpringer
[Comm. 600/22 |02.06.2022 [Harsh InternationalAnkur Singhal |9811126091[23.03.2024 o - Decreed S -

v/sCoirfoam India

IComm. 227/24 23.03.2024 [Coirfoam India v/sjAnkur Singhal{9811126091[23.03.2024 1660 - [Dismissed s -
[Harsh International

134 [SH. RAJESH KUMAR SINGH ISOUTH-EAST 23 [OMP/COMM (OMP (COMM.)/16/2023 [22-02-2023 [SPONSON TEA ANDBHUVANESH [9.97E+009 [05-03-2024 377 lyes ALLOWED et et
ORS Vs RBL BANKSEHGAL
ILIMITED
IARBTN IARBTN/221/2018 19-09-2018 [THE PRINCIPAL, G.B,MANISH - 19-03-2024 2008 ves [DISMISSED - -

IPANT ENG. COLLEGEMAKHIJA
Vs M/S GORKHA|

[SECURTIY SERVICES
ICSDJ ICS DJ/672/2019 14-08-2019 IPARAMOUNT HUVANESH [9.97E+009 [21-03-2024 1681 lves [DISMISSED ON}--- -
[SURGIMED LTD. VSSEHGAL IMERITS

IM/S SCOPE AM
ILOGISTICS  PRIVAT!

ILIMITED
35 |[SH. RAJ KUMAR TRIPATHIL[SOUTH-EAST 139 IOMP (COMM) 75/19 23.07.2019 [UNION BANK OFSANJAY KU[981110110815.03.2024 1698 INO [DISMISSED INO INO
IDISTRICT JUDGE(COMMERCIAL [INDIA VS SATISH KU AGARWAL
ICOURT) [MITTAL
136 |[SH. ARVIND KUMAR, DISTRICT[EAST 12 IRECOVERY 1333/2022 15-11-2022 IM/S A-ONE ELECTRICALA.A. SIDDIQUIB506988037 [30-03-2024 500 [YES ICONTESTED INIL INIL
WUDGE, COMMERCIAL COURT-02 IENGINEERS &VS. LOKESH|
ICONTRACTOR VS. M/SUHA
[TANYA AIR|
ICONDITIONING PVT.LTD.|
12 IRECOVERY [111/2023 23-03-2023 ICANARA BANK VSJANKUR SINGH].- I26-03-2024 1368 [YES ICONTESTED INIL INIL
IPUSHPENDRA S. DEEPAK|
IARORA
12 IRECOVERY 113/2023 29-03-2023 ICANARA BANK VS|VIPIN VS. KK9873101002 [15-03-2024 46 [YES ICONTESTED INIL INIL

ISHEKHAR SHARMA [UPADHYAY

12 IRECOVERY l149/2021 7-09-2021 IM/S SKY SCRAPER BUILDRANBIR SINGH[9810162109 [22-03-2024 925 [YES ICONTESTED INIL INIL
[TECH VS. SHARNYAVS. AJAY|
INFRA PVT.LTD. IKUMAR
37 [SH. CHANDRA SHEKHAR | EAST INIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-02
38" |SH. SANJEEV KUMAR MALHOTRA [NORTH EAST 201, New Building KKD [C.S. (COMM)/ /2023 [03-01-2023 [STATE BANK OF INDIA VYR.K. SINHA 811255673 |01-03-2024 [CONTESTED/ [ IN/A
IDISTRICT JUDGE (COMMERCIAL) IRAJNISH JAYANT [DECREED
01
IC.S. (COMM) /81/2023 14-09-2018 ISATISH KUMARSATISH 810934875 j07-03-2024 IContested/DEC | IN/A
IPARASHAR Vs RELIANCEKUMAR JAIN IREED

IO INFOCOMM LIMITED

IC.S. (COMM) /51/2023 24-05-2023 ICANARA BANK VS{SANJEEV 10711142200 [14-03-2024 [Contested/DEC | IN/A
[ATIQUR REHMAN PROPCHOPRA IREED
IM/S ATIQ MOTAR PUMP|
ISANITARY STORE
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IC.S. (COMM) /8/2023 27-01-2023 IKESARI SINGH (SKS 810368108 0-03-2024 IContested DISM IN/A
IDEEPAK PATEL IBHADUARIA ISSED
139 [SH. BRIJESH KUMAR, DISTRICT|Shahdara 01, New Court Building/CS(COMMERCIAL) IMISC. DJ 668/2023 11/09/2023 K SHARMA VS.VIKASH 811379676{11/03/2024 n82 [YES [DISPOSED [EXECUTI NO
WUDGE, (COMMERCIAL COURT) ISHD/KKD/Delhi ANJAY JAIN [BHATIA ION NOT|
[FILED
ICS(COMMERCIAL) ICS (COMM.) 44/2021 25/01/2021  |PUNJAB NATIONALRRAMA ARORA[|9.81E+009 [21.03.2024 1151 [YES [DECREED [EXECUTI NO
IBANK VS. SMT.| ION NOT|
HWETA SINGH PROP.| [FILED
IOF M/S SAI CATERING
JAND ORS.
1301, New Court Building/CS(COMMERCIAL) ICS (COMM.) 246/2023 [11/05/2023 orP AND SON! JU JAIN [9.82E+009[28/03/2024 1322 [YES [DECREED [EXECUTI NO
ISHD/KKD/Delhi [TRADERS PVT. LTD,| ION NOT|
[VS. MANOJ KU [FILED
IMALL PROP. OF M/
INFORMAL
ho |[MS. KIRAN BANSAL, DISTRICT] INIL
WUDGE, (COMMERCIAL COURT)
k1 [SH. SURENDER S. RATHI 1303, New Court Building
ICS (COMM)/59/2022 18-01-2022 [RUKHMANI KESHWANIMOHIT 10-03-2024 791 IPLAINT RETURNED [N/A
Vs RAJU AGARBATTISHARMA(P),
[WORKS AND ANR
ICS (COMM)/366/2022 30-05-2022 ISH VINOD KUMARKulwant 6-03-2024 1646 [DECREED IN/A
BATRA Vs SH SANDEEPKaur(P),
IGUPTA
ICS (COMM)/393/2020 l06-08-2020 IGURPARSHAD GUPTA VSVIKAS l20-03-2024 1322 IPLAINT RETURNED [N/A
IMAHAVIR FEED MILL IKHERA(P),
ICS (COMM)/183/2019 19-09-2019 [VJ CRANES PRIVATEJAS PREET] 18-03-2024 1642 [DECREED /A
ILIOMITED Vs AJINKYASINGH(P),
INFRA PROJECTS AND|
IORS
ICS (COMM)/106/2021 22-02-2021 [VINOD KUMAR VSKAMAL 7-03-2024 1129 [PLAINT RETURNED [N/A
ISHIVANIE SHARMA IGARG(P),
42  [SH. REETESH SINGH IC No 304 Sh. Reetesh Singh DJ ICS(COMM)/355/2023 ICANARA BANK[20-07-2023 RAJIV BJ9717996516 j04-03-2024 [228 DAYS I IDECREED [Execution
(comm-04) VS SUSHMITA| ISAMAIYAR not filed till]
IJARORA Idate
ICS(COMM)/440/2021 IPRISM BOOKSo02-11-2021 IASHWANI [19-03-2024 68 DAYS I IDECREED [Execution
& IKUMAR not filed till
I[EDUCATIONAL Idate
ISUPPLIER VS
[TITOO
ISTATIONERY
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ICS(COMM)/50/2023 [PUNJAB 01-02-2023 [DEOKANT 711332383 [22-03-2024 14 DAYS IDECREED [Execution
[NATIONAL [TRIPATHI not filed till]
[BANK v§ Idate
[MUJEEB ULLA
kU3 [MS. PREETI AGARWAL GUPTANORTH-WEST INIL
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)
la [SH.VINOD YADAV 1316 ICivil ICS/Comm./727/22 08.09.22 |Auto Logistics India Vs. ThelDaljeet Singh ~ [N.A 1.03.24 540 [Yes IR.R/Decreed IN.A IN.A ICivil Suit
[New India Assurance Co|
ILtd.
ICS/Comm./141/23 21.02.23 ISmt. Poonam Vs. Tata AIGShashi Jaiswal [N.A 1.03.24 74 [Yes [R.R/Decreed IN.A IN.A ICivil Suit
General Insurance Co. Ltd.
h6 [SH. PANKAJ GUPTA, DISTRICI[SOUTH WEST 603 ICommercial Suit ICS COMM. 338/2021 9.12.2021 IMATBAR SINGH|YUGRAJ 10811132049, [11.03.2024 1823 [YES ISUIT DISMISSED  [NIL INIL IRECOVERY|
WUDGE (COMMERCIAL) CHAUHAN VS NOORGULLAIYA, 9718975363 suIT
IALAM [HARSHIT
[KHANNA
W7 [(SH. VIKAS DHULL, DISTRICI] 613 ICommercial Suit ICS (COMM)/ 538/2022 28-11-2022 IOKAYA FUJIKAWA[Sh. Sh.Achinjg811112729 [18-03-2024 76 IDECREED NIL INIL [Recovery
WUDGE, COMMERCIAL COURT. IPOWER PVT LTD VsMittal Suit
IMOVEX CARGO PVT LTD
613 ICommercial Suit ICS (COMM)/ 342/2023 l24-07-2023 IM/S  KARTAR  SINGH[Sh. Sh.Asutosh 9810120000 |06-03-2024 226 IDECREED INIL INIL [Recovery
IKHURANA AND|Lohia Suit
ISONSTHROUGH ITS
IPARTNER MR. GURMEET]
ISINGH KHURANA Vs M/S
613 ICommercial Execution [Execution 05-08-2023 IMONEYWISE FINANCIALSH. MEHVISH[9319212148 [11-03-2024 219 IPETITION [NIL 1L [EXECUTI
(Comm.)/431/2023 SERVICE ~ PVI.  LTDJKHAN IDISMISSED loN
THROUGH ITS| IPETITIO
IAUTHORISED N
IREPRESENTATIVE Vg
k8 [SH. AMIT BANSAL, DISTRICT] 614 ICommercial Suit ICS (Comm)/107/2022 9.03.2022 PRADEEP BANSAL VSSH. M.S9811441760 [13.03.2024 735 [NA ICONTESTED- [NTL INIL
WUDGE, COMMERCIAL COURT-03 IM/S SHREE TINJPANWAR [DECREE
IMANUFACTURING
614 ICommercial Suit ICS (Comm)/171/2023 12.04.2023 [UNION BANK OF INDIAMS. VANDANAP810092257 [28.03.2024 351 INA ICONTESTED- INIL INIL
I[ERSTWHILE ANDHRABHATIA [DECREE
[BANK VS ASHU YADAV
49 [SH. RAKESH PANDIT, DISTRICT] 509 ICS(COMM) 240/2023 10.05.2023 ICANARA BANK VS PURANJANAND 0.03.2024 25 Days [YES ICONTESTED
WUDGE, COMMERCIAL COURT-03 ISHARMA [DECREED




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF March 2024

Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

SH. SANJEEV KUMAR|Central 374 24 3 54 345
IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01

2 [VACANT COURT OF DR/Central 263 1 o o o o
IKAMINI LAU, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02

2A |SH. RAJESH KUMAR GOEL,Central o 64 o 1 4 323
IDISTRICT JUDGE

(COMMERCIAL COURT)-02

3 [MS. ILLA RAWAT, DISTRICT|Central 383 23 1 1 26 380
JUDGE, COMMERCIAL
ICOURT-03

4A [SH. ANIL KUMAR SISODIA|Central 314 34 1 2 43 304
IDISTRICT JUDGHE
(COMMERCIAL COURT)

5 |ISH. UMED SINGH GREWAIL|Central 324 33 2 o 37 322
IDISTRICT JUDGHE

(COMMERCIAL COURT)-05

6A MS. BARKHA GUPTA |Central 474 11 1 1 8 477
[DISTRICT JUDGE,
ICOMMERCIAL COURT

7 MS. KAVERI BAWEJA |Central 454 22 2 1 37 o
[DISTRICT JUDGE,

ICOMMERCIAL COURT-07

7A [SH. MUKESH KUMAR GUPTA /Central o 5 o o 5 440
IDISTRICT JUDGE,
ICOMMERCIAL COURT-07

8 |SH. AMIT KUMAR, DISTRICT|Central 212 25 o o 36 201
JUDGE, COMMERCIAL
ICOURT-08

9 [SH. DEEPAK GARG, DISTRICT|Central 367 28 3 ) 53 345
JUDGE, COMMERCIAL
ICOURT-09

10 [SH. AJAY PANDEY, DISTRICT|Central 240 17 1 o 17 241

JUDGE, COMMERCIAL COURT]




Name of the Court

SH. SANJAY SHARMA,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

District

No. of cases Total

pending on
the 1st day of of cases

month

272

number cases

instituted transfer
during

month

32

received bynon

from other month to
other courts

No. of cases Total

cases

month

41

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
the month

12

SH. RAVINDER BEDI,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICentral

175

31

30

176

13

SH. SANJEEV KUMAR SINGH,|
IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICentral

187

23

13

13A

SH. M.K NAGPAL, DISTRICT]
JUDGE, COMMERCIAL COURT

ICentral

195

14A

SH. ASHUTOSH KUMAR,
IDISTRICT JUDGE
(COMMERCIAL COURT)

'West

332

56

284

15

[MS. HEMANI MALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL COURT)

'West

378

29

44

366

16

SH. DIG VINAY SINGH,
IDISTRICT JUDGE
(COMMERCIAL COURT)

[West

365

41

20

386

17

SH. SANJAY JINDAL,
IDISTRICT JUDGE
(COMMERCIAL COURT)

'West

332

33

24

341

18

SH. AJAY GUPTA, DISTRICT]
JUDGE (COMMERCIAL]
ICOURT)

[West

340

31

32

338

19

ISH. NARESH KUMAR
[MALHOTRA, DISTRICT]
JUDGE (COMMERCIAL]
ICOURT)

'West

323

34

26

332

20

SH. ANURAG SAIN, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01

New Delhi

866

82

30

914

21A

SH. VIDYA PRAKASH,
IDISTRICT JUDGE
(COMMERCIAL COURT)

New Delhi

707

110

39

782

22

[MS. VINEETA GOYAL,
IDISTRICT JUDGE
(COMMERCIAL COURT)-03

New Delhi

694

54

39

711




Name of the Court

District

No. of cases Total

pending on
the 1st day of of cases

month

number cases

instituted transfer
during

month

received bynon

from other month to
other courts

No. of cases Total

cases

month

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
the month

23AMS. SAVITA RAO, DISTRICT] 408 53 83 380
JUDGE(COMMERCIAL
ICOURT)

24AMS. ANURADHA SHUKLA[South 458 75 92 442
BHARDWAJ, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

25 |SH. SANDEEP YADAYV [South 424 37 110 350
[DISTRICT
JUDGE(COMMERCIAL
ICOURT)

26 |SH. RAJEEV BANSAL,South 270 27 38 o
IDISTRICT JUDGE
(COMMERCIAL)

26A|SH. SANJEEV KUMAR SINGH,South o 16 12 264
IDISTRICT JUDGE
(COMMERCIAL)

27 |SH. LOKESH KUMAR|South 322 62 47 337
SHARMA, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

28 |[SH. LAL SINGH, DISTRICTSouth-East 396 15 23 388
JUDGE(COMMERCIAL
ICOURT)

29 MS. NEELAM SINGH, [South-East 399 24 59 364
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

30 SH. AJAY KUMAR JAIN,South-East 369 20 34 356
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

31 [MS. ANU GROVER BALIGA, JSouth-East 382 17 29 370
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

32A SH. BHUPESH KUMAR,South-East 394 21 19 393
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

33A|SH. RAJESH KUMAR SINGH,South-East 334 18 32 318

IDISTRICT
JUDGE(COMMERCIAL
ICOURT)




Name of the Court

S NIRJA BHATIA DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

District

South-East

No. of cases Total
pending on

month
during
the
month

number cases
the 1st day of of cases
instituted transfer

No. of cases Total Total
identified number of number of
received bynon cases cases
commercial/ disposed pending at
during the transferred during the the end of
month during the month the month
from other month to

courts other courts

No. of

35

SH. RAJ KUMAR TRIPATHI,
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

South-East

323 30

21 330

36A

SH. ARVIND KUMAR,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-02

[East

331 24

35 320

37

SH. CHANDRA SHEKHAR,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-02

[East

552 27

28 551

38A

SH. SANJEEV KUMAR|
[MALHOTRA, DISTRICT]
JUDGE (COMMERCIAL)-01

[North-East

230 9

29 210

39

SH. BRIJESH KUMAR GARG,|
IDISTRICT JUDGE
(COMMERCIAL)-01

Shahdara

245 28

20 252

40

[MS. KIRAN BANSAL,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

Shahdara

294 16

38 273

41

SH. SURENDER S. RATHI,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

Shahdara

144 24

24 145

42

ISH. REETESH SINGH,|
IDISTRICT JUDGE,
(COMMERCIAL COURT)

Shahdara

195 24

24 o

42

VACANT COURT OF SH.
REETESH SINGH, DISTRICT]
JUDGE, (COMMERCIAL|
ICOURT)

Shahdara

196

43A

MS. PREETI AGARWAL
GUPTA, DISTRICT JUDGE,
(COMMERCIAL COURT)

[North-West

1682 46

115 1616

44

SH.VINOD YADAYV, DISTRICT]
JUDGE, (COMMERCIAL]
ICOURT)

[North-West

1209 58

93 1171

45A

SH. GORAKH NATH PANDEY,
IDISTRICT JUDGE
(COMMERCIAL)

North

2099 90

182 2007




Name of the Court

46

SH. PANKAJ GUPTA,
DISTRICT JUDGH
(COMMERCIAL)

District

WEST

No. of cases
pending on

the 1st day of of cases
instituted transfer
during

month

Total

month

No. of
number cases
received bynon

month

courts

No. of cases Total
identified
cases

month

33

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
during the
from other month to
other courts

the month

47A|SH. VIKAS DHULL, DISTRICTISOUTH 239 25 o o 21 243
JUDGE (COMMERCIAL) WEST

48A|SH. AMIT BANSAL, DISTRICTISOUTH 251 22 o o 25 248
JUDGE, COMMERCIALJWEST
ICOURT-03

49 [SH. RAKESH PANDIT,SOUTH 230 8 1 (o] 23 216
IDISTRICT JUDGE,WEST
ICOMMERCIAL COURT-03

GRAND TOTAL 20842 1651 61 50 2036 20468
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